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Report of the Modified Seven Member Committee constituted in

compliance of the order of Hon'ble NGT dated 19.08.2020,in the matter of

O.A. No. 607 of 2018, Vinod Kumar Jangra Vs State of Haryana & Ors.

1.0 BACKGROUND
The Hon'ble National Green Tribunal, Principal Bench, New Delhi, vide its order dated

19.08.2020 in the matter of O.A. No. 607 of 2018, Vinod Kumar Jangra Vs State of Haryana

& Ors., directed as follow:

"..From the above, we find that there is acknowledged violation of environmental
norms and while some remedial action has been taken, it is highly inadequate.
Having regard to serious adverse consequences on public health and requirement
of 'Precautionary' principle under which action has to be taken even against
anticipated pollution potential, there is no justification of taking 12 months for
carrying capacity assessment without taking effective measures based on
available data. In fact, carrying capacity assessment has to be conducted before
permitting any activity having potential of pollution. Since data of background
concentrations is available with the CPCB as well as the State PCB, pending any
further elaborate study as proposed, CPCB and State PCB may undertake a joint
study based on available background concentration data of air quality preferably
within three months and precautionary action may be taken to check pollution
potential in the light of such study at the earliest. Compliance of siting criteria
inter-se stone crushers as well as with reference to distance from habitations,
educational institutions, roads, hospitals, etc. may be ensured in the interest of
public health. Any polluting stone crusher operating in violation of environmental
norms, including siting criteria may not be allowed to operate till compliance of
law. Action also needs to be taken against grant of reckless consents/
permissions for such activities, adversely affecting public health. Compensation of
deterrent nature may be assessed and recovered speedily from the law violators,
by involvement of senior officers, in view of the fact that the State itself has
found some of its officers not giving correct information and thus being party to
violation of law.

We constitute a modified seven-member joint Committee comprising three
members team of CPCB (Senior level), Member Secretary, State PCB, Member
Secretary, SEIAA, Haryana, Divisional Forest Officer, Charkhi Dadri and the
Additional District Magistrate, Charkhi Dadri. The CPCB will be the nodal agency
for coordination and compliance. The said team may undertake site visits at such
intervals as found necessary for inspection and give its report within three
months by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF. Action may also be
forthwith taken by the State PCB for stopping illegal drawl of groundwater and
recovering compensation for such illegal extraction so far, in the light of
judgment of this Tribunal dated 20.07.2020 in OA 176/2015, Shailiesh Singh vs.
Hotel Holiday Regency, Moradabad & Ors. This aspect may also be covered by
the joint Committee in its report. The Committee may also mention whether
parameters of ambient noise level are exceeded on account of operation of such
activity and if yes, action taken in that regard .."(Annexure-I)
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2.0 COMPLIANCE REPORT

2.1 Constitution of the Joint Committee

In compliance of the order of the Hon'ble NGT, a modified Joint Committee comprising of
the following member was constituted:

1. Shri S. Narayanan, IFS, Member Secretary, HSPCB
2. Shri Shekhar Vidyarthi,IAS, Member Secretary, SEIM, Haryana
3. Mohd. Imran Raza, IAS, Additional Deputy Commissioner, Charkhi Dadri

(Transferred and Shri Rahul Narwal, IAS, has taken over charge of Charkhi Dadri)
4. Shri BhupenderRaghav, Divisional Forest Officer, Charkhi Dadri
5. Shri Suneel Dave, Scientist 'E' & Regional Director, CPCB, Chandigarh (Nodal

Officer)
6. Dr. Narender Sharma, Scientist 'E', CPCB, Delhi,
7. Shri Vinay Prabhakar, Scientist 'B', CPCB, Delhi

The meeting of the joint Committee was held on 29.09.2020 and was followed by a site visit

on the same day and on 30.09.2020. Shri Sandeep Singh, RO, HSPCB, Bahadurgarh HSPCB

and Dr. Surinder Mehta, Member, State Expert Appraisal Committee (SEAC), were deputed

to represent MS, HSPCB and MS, SEIAA, Haryana, respectively.

2.2 Terms of Reference {TOR) of the Joint Committee

As per orders of Hon'ble NGT, the modified Seven Member Committee was required to look

into the following aspects and give report within three months:

i. Site visits at such intervals as found necessary for inspection.

ii. Assessment of Carrying Capacity of District- Charkhi Dadri using the data available

with CPCB & HSPCB and precautionary action to be taken to check pollution potential

in the light of the carrying capacity study.

iii. Siting criteria w.r.t inter-se of stone crushers, habitations, educational institutes,

roads, hospitals, etc.

iv. Action taken by HSPCB w.r.t. Illegal ground water extraction, to be covered in the

Report.

v. Ambient noise level on account of operation of the stone crushing units.

Besides above, the Haryana State Pollution Control Board (HSPCB) was also required to

comply and take action in the form of closure directions, environmental compensation to

the units violating the norms including siting criteria, illegal ground water extraction, etc.

Action for stopping illegal drawl of groundwater and recovering compensation for such

illegal extraction so far, was required in the light of judgment of the Hon'ble NGT dated
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20.07.2020 in OA 176/2015, Shailiesh Singh vs. Hotel Holiday Regency, Moradabad &Ors,

as directed by Hon'ble NGT.

2.3 Report of the Joint Committee

During the first meeting of the Joint committee, the responsibility matrix was discussed and

finalized, so as to comply with the directions of the Hon'ble NGT in a time bound manner.

Subsequent to the first meeting and site visit of the Joint Committee, various teams with

specific tasks visited the site, under the supervision of the Joint Committee.

The Joint Committee deliberated on the various issues based on the outcome of the

monitoring conducted and observations made during various site visits. The report of the

Joint Committee on the various points is submitted as follows:

2.3.1 Observations made by the Joint Committee during site visits

The following are the main observations made by the Joint Committee during site visits w.r.t

various environmental norms:

i. Out of 14 stone crushing units visited by the Joint Committee on 29.09.2020 and

30.09.2020, it was observed that 06 stone crushing units were not meeting the

prescribed siting norms notified by notification dated 11.05.2016 and hence it was

decided to get the siting norms verified for all the stone crushing units, from the

concerned agencies.

ii. In general, the approach roads to the crusher zones were not maintained, which

contribute towards re-suspension of particulate matter during movement of vehicles

and deterioration of ambient air quality of the area.

iii. Sprinkling of water within the premises and surrounding area was found to be

inadequate during visit.

iv. None of the Units were found to be complying with the condition of the Consent to

Operate granted by State Pollution Control Board w.r.t green belt development, as a

dust control measure. Further, none of stone crushing has obtained approval of the

Green Belt Development Plan, from the Forests Department, as mandated in the

notification issued by the State Government.

v. Poor maintenance of the metalled/pucca roads within the premises of individual

stone crushing units.
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vi. In general, there is no demarcation of boundary of the stone crushing units. Distance

between two stone crushing units at many places, was observed to be inadequate to

disperse the dust particles, leading to overall visibly very high dust in the area.

Since the State Pollution Control Board is mandated to grant consent to operate and ensure

the compliance of the conditions of the consent to operate, the members representing the

State Pollution Control Board were requested by the Joint Committee to provide the status

of the compliance of the conditions of the consent to operate and the action taken against

the unit not complying with the prescribed norms, as directed by Hon'ble NGT.

2.3.2 Estimation of the Carrying Capacity of the Ambient Air Environment
of District Charkhi Dadri

It was directed by Hon'ble NGT to undertake a joint study based on the available

background concentration data of air quality. Accordingly, the following approach was

followed for estimating the carrying capacity of ambient air environment in the District

Charkhi Dadri:

a. The atmospheric mixing height in the District Charkhi Dadri lied between 117 to 850

meters. The 90 percentile value which is majorly dominant during the study period is

691 meters and accordingly this value was used to calculate the volume of the

ambient air in the district, as a product of atmospheric mixing height and the area of

the district under reference.

b. The concentration of PM, in ambient air was found to be varying between 26 to 466

ug/m. The 90 percentile value which is majorly dominant during the study period is

265 ug/m'and this value was used to calculate the total load of PM,load in the

district, asa product of predominant PM,particulate matter concentration and volume

of the ambient air upto mixing height, in the district.

c. The national ambient air quality standard (NAAQS) for PM, i.e. 100 g/m' and when

multiplied by the volume of air in the district, it provided the average assimilative

capacity of the district for the study period.

d. Supportive carrying capacity of the district was computed by taking the difference of

assimilative carrying capacity of the area & total estimated load of PM, in the

district.
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e. Similarly, the Joint Committee made an estimation of the season-wise supportive

capacity. However, in view of the fact that CAAQMS started working only w.e.f.

04/03/2020, the data for winter season was not available.

The carrying capacity assessment of ambient air environment, of District Charkhi Dadri as

estimated by the Joint Committee based on the available data of Continuous Ambient Air

Quality Monitoring Station (CAAQMS) located in the district,for time period of 250 days i.e.

04.03.2020 to 08.11.2020 for the predominant air quality parameter i.e. PM,a, is as follows:

Particulars Values Summer Monsoon Post
Season Season Monsoon

Season
Area of District (km?') 1370 1370 1370 1370
Mixina heiaht (km) 0.691 0.745 0.672 0.643
Volume of air in the district 946 1021 921 882
(km?)
PM1O (g/m?) 265 246 177 409
Total Estimated load of 250815 251508 162671 360369
particulate matter in ambient air
in the district in a study period
(ka)
Assimilative Carrying Capacity 94647 102073 92112 88153
(ka)
Supportive Carrying Capacity -156168 -149435 -70558 -272216
(kg)

It may be concluded from the above table, as such there is no supportive capacity available

in the ambient air environment with reference to PM, in the district Charkhi Dadri. It may

require source apportionment study considering the different polluting activities in the

Charkhi Dadri to assess the contribution of individual activities to propose production limits

as one of the preventive measures, so as to keep the ambient air environment within

assimilative capacity. However, based on the analysis of available data, Joint Committee has

suggested as included in the later part of report.

2.3.3 Status of the compliance of the siting criteria by the stone crushing units

The Environment Department of Haryana Government vide Schedule-I of the notification

dated 11.05.2016 prescribed the norms for siting of the stone crushing units (Annexure­

Il) and the following three agencies have been mandated as per notification, for verification

of the siting criteria, while granting no objection certificates:

• State Revenue Department

• State Forests Department
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• State Pollution Control Board (for the parameters, which are not covered by the

above two agencies)

Accordingly, the task of verifying the siting criteria was assigned to the members

representing the above three agencies by the Joint Committee, for arriving at conclusion, in

compliance of the orders of the Hon'ble NGT.

The Haryana State Pollution Control Board after due field verification informed that out of

330 stone crushing units, 44 units were not existing/found to be dismantled. Another, 35

units have been closed down by the board for various violations. Besides, 17 units were

found to have been closed down on their own.

The following is the status of the compliance of the siting criteria provided by ADC, Charkhi

Dadri (Annexure-111), based on the verification done by the Revenue Department:

Out of 330 stone crushing units in the list provided by the State Pollution Control Board, 241

units have been verified by the Revenue Department wherein 34 stone crushing units were

found to have been established in violation of the siting norms prescribed in the notification

dated 11.05.2016. The remaining 89 units are getting verified at ground level by the

Revenue Department until the finalisation of this report.

Whereas, the compliance verification report received from DFO has mentioned the

compliance of the notification w.r.t relevant parameter (Annexure-lV). It is mandatory for

the stone crushing units to get the plan for development of green belt, approved from the

State Forest Department, as per notification dated 11/05/2016. However, none of stone

crushing unit, has obtained approval of the Green Belt Development Plan, from the Forest

Department.

2.3.4 Ambient Noise Level Monitoring

In order to assess the impact of stone crushing activities on the ambient noise levels in the

Charkhi-Dadri area, ambient noise level monitoring was conducted by CPCB Team in 09

stone crushing units on 21.10.2020 and 05.11.2020. The ambient noise monitoring results

are presented as below:
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Table 1: Ambient Noise Level Monitoring Results.

s.
No.

Name & Product
Address and
of the Capacity
Stone
Crushing
Units

Ambient Noise Ambient
Level within the Noise Level
premises at
(monitored at a boundary of
distance of 5 to Stone
10 meters from Crushing
stone crusher), Unit, dB(A)
dB(A) La· Lea

Industrial
Zone Noise
Standard,
dB(A) a"
(Day time)
as per the
Noise
Pollution
(Regulation
and
Control)
Rules, 2000

Remarks

Mahaluxmi 10mm, 20mm
Mines & & Dust (1100
Stone MTD)

1.

2.

3.

4.

5.

6.

7.

8.

Jai Ambey
Stone
Crusher,
Kheri
Battar
Caps
Trade Link
Pvt. Ltd.,
Kheri
Battar
Diamond
Stone
Crusher,
Kheri
Battar
Surya
Stone
Crusher,
Village
Pichopa
Kalan

Crusher,
Village
Pichopa
Kalan

Dharampal
Stone
Crusher,
Village
Pichopa
Kalan
Shree
Radhey
Stone
Crusher,
Village
Birhi Kalan
Mayur
Stone
Crusher,
Village
Birhi Kalan

GSB (90 MTD)

10 mm, 20
mm & Dust
(1200 MTD)

10 mm, 20
mm & Dust
(2000 MTD)

10mm, 20mm
& Dust (3500
MTD)

10mm, 20mm
& Dust (120
MTD)

10mm, 20mm
& Dust (250
MTD)

10mm, 20mm
& Dust (250
MTD)

78.3

84.5

86.7

86.2

93

84.1

87

84.6

72.1

68.1

69.2

64.8

68.1

73.9

75.8

69.5

75

75

75

75

75

75

75

75

Roller Crusher is
under
maintenance

Jaw Crusher not
in operation due
to non-
availability of
raw material.
Power cut 5 to
6 minutes
before
scheduled time

Exceeding the
prescribed
norms.

Power cut 30
minutes before
scheduled time.
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As may be seen from the table the above stone crushers were meeting the ambient noise

level norms at the boundary of the respective units, however, none of the stone crushing

units was found to be meeting the norm of ambient noise levels when monitored at a

distance of 5 to 10 meters from stone crusher, irrespective of the operational capacity.

2.3.5 Source Emission Monitoring

A Joint team of CPCB and HSPCB visited the site on 21/10/2020 and 05/11/2020, for source

emission and ambient air quality monitoring. The survey of the area indicated that a good

number of stone crushing were found be non-operational on account of maintenance as

informed by the representatives of the respective units. Therefore, 08 stone crushing units

which were found to be operational were selected for Source emission monitoring and the

results are summarized in the following Table 2.

Table 2: Results of the Source Emission Monitoring

s. Name & Product and Fugitive Emission at 6 meters from Source Prescribed Standards as
No. Address of Capacity of Emission, g/m? per Environment

the Stone (Protection) Rules, 1986
Crushing vide S.O. 443 (E) dated
Units 18.04.1987

Inward Outward Difference
1. Jai Ambey GSB(90 TPD) 3090 4111 1021 600 µg/m3 from source at 3

Stone to 10 meters
Crusher, Kheri
Battar

2. Caps Trade 10 mm, 20 mm & 4484 4896 412 600 g/m? from source at 3
Link Pvt. Ltd., Dust(1200 TPD) to 10 meters
Kheri Battar

3. Diamond 10 mm, 20 mm & 3393 3707 314 600 g/m? from source at 3
Stone Dust(2000 MTD) to 10 meters
Crusher, Kheri
Battar

4. Surya Stone 10mm, 20mm & 9444 9818 374 600 g/m? from source at 3
Crusher, Dust(3500 MTD) to 10 meters
Village
Pichopa Kalan

5. Mahaluxmi 10mm, 20mm & 7121 7472 351 600 g/m? from source at 3
Mines & Dust(ll00 MTD) to 10 meters
Stone
Crusher,
Village
Pichopa Kalan

6. Dharampal 10mm, 20mm & 1000 1454 454 600 g/m' from source at 3
Stone Dust(120 MTD) to 10 meters
Crusher,
Village
Pichopa Kalan

7. Shree Radhey 10mm, 20mm & 9333 9750 417 600 µg/m3 from source at 3
Stone Dust(250 MTD) to 10 meters
Crusher,
Villaae Birhi

~ +8 @%y Page I 8
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s. Name & Product and Fugitive Emission at 6 meters from Source Prescribed Standards as
No. Address of Capacity of Emission,g/m per Environment

the Stone (Protection) Rules, 1986
Crushing vide S.O. 443 (E) dated
Units 18.04.1987

Inward Outward Difference
Kalan

8. Mayur Stone 10mm, 20mm& 3515 3972 457 600 g/m' from source at 3
Crusher, Dust(250 MTD) to 10 meters
Village Birhi
Kalan

An evaluation of the source emission monitoring of 08 stone crushing units indicated that

although most of the individual stone crushing units are meeting the prescribed fugitive

emission norms except one, the upwind concentration of fugitive emissions varied

between 1000 ug/m' to 9444 ug/m'. High level of upwind concentration at

various location seems to be the impact of inadequate distance between two

stone crushing units, thereby necessitating the siting guidelines w.r.t. distance

between two stone crushing units as observed and directed by Hon'ble National

Green Tribunal. However, HSPCB has prescribed the minimum area of one acre

for every stone crusher while in higher capacity units, 1.5 acre is the minimum

area requirement.

2.3.6 Ambient Air Quality Monitoring

The ambient air quality was also monitored by HSPCB team on 21/10/2020 and 05/11/2020,

at different locations (Primarily centre points of different locations) of Charkhi Dadri selected

jointly by CPCB and HSPCB, where stone crushers are located. The results of the ambient air

quality monitoring are summarized in the following Table 3:

Table 3: Ambient Air Quality Monitoring Results

S. No. Locations Date Concentration of Air Quality
Parameters (in ug/m')
PM PM,,

1. Kheri Battar Stone Crushing 21.10.2020 140 Not monitored
Area

2. Pichopa Kalan Stone Crushing 05.11.2020 68 19
Area

3. Birhi Kalan Stone Crushing Area 05.11.2020 239 42
4. CAAQMS, Mini Secretariat, 21.10.2020 253 117

Charkhi 05.11.2020 265 191

The results of the ambient air quality monitoring at two locations out of three locations

monitored by HSPCB Team, were found to be beyond the prescribed limits of PM,4. The

concentration of PM, & PM, were also be found to be exceeding the prescribed norms as

Page I 9

9



per the data of CAAQMS located at Mini Secretariat, District Charkhi Dadri during that

period, indicating contributing of factors other than stone crushers as well, towards ambient

air quality of Distt. Charkhi Dadri.

2.3.7 Action Taken by HSPCB against the units violating the norms

The action taken report w.r.t non-compliance of prescribed norms and the conditions of the

consent to operate granted to stone crushing units were requested by the Joint Committee

from the members representing State Pollution Control Board, for inclusion in the report to

be filed before Hon'ble NGT.

In this regard, the following is the status of the compliance of the action taken against non­

complying units by the HSPCB (Annexure-V):

i. Out of 330 stone crushing units, 96 units are non-operational due to the fact that 35

units have been closed down by HSPCB, 17 were found to have been closed on their

own and 44 units were found to have been dismantled/non-existing.

ii. A total sum of□ 4.89 crores of Environmental Compensation was levied by HSPCB

on the 33 non-complying units. 19 units have deposited the EC amount of □ 1.62

crores to the HSPCB.

iii. HSPCB is in the process of imposing EC on another 16 non-complying stone crushing

units.

iv. The prosecution has been initiated against 35 non-complying units, out of which 27

have been filed in Special Environmental Court, Kurukshetra, Haryana.

v. HSPCB has initiated action against all the stone crushers which have not obtained

approval of the Green Belt Development Plan from the Forest Department and issued

show cause notices to all units seeking their status of approval of the same and

further, action will be taken by the board after receipt of the units.

2.3.8 Action Taken by HSPCB for illegal ground water abstraction

The Joint Committee was directed by the Hon'ble NGT, to include the action taken by HSPCB

in the report of the Joint Committee. Accordingly, HSPCB was requested by the Joint

Committee, for providing the action taken report w.r.t. illegal abstraction of the ground

water in compliance of the directions of the Hon'ble NGT.

In this regard, as per status report received from HSPCB, there are 330 stone crushing units

in the District Charkhi Dadri, out of which 53 units have either been dismantled or non-
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operational after 15/04/2015 i.e. the date of notification issued by CGWB mandating

permission for withdrawal of ground water. Therefore, HSPCB recommended for levying

interim environmental compensation against 277 stone crushing units to the Deputy

Commissioner, Charkhi Dadri. The total amount of compensation from these 277 stone

crushing units is Rs. 31,45, 13, 865/-, the details of which is summarized in Annexure-VI.

The Deputy Commissioner, Charkhi Dadri has issued order for recovering EC for illegal

underground water abstraction against all these units.

3.0 RECOMMENDATIONS:

i. Since, the carrying capacity of the Charkhi Dadri region is estimated to be negative

and therefore, following actions are suggested to support & protect the air

environment:

a. No new stone crusher of any capacity may further be allowed to establish &

operate in the region including any expansion of the existing units.

b. A study, such as source apportionment, be carried out to ascertain at what

maximum capacity the existing stone crushing units be allowed to operate

vis-a-vis their number.

c. The supporting infrastructure such as road needs improvement to minimize

the dust formation and to maintain its quality a fund may be created by the

stone crushing units proportionate to its production capacity. The fund may

be operated through a mechanism where the nodal agency could be the

association of the stone crushing units.

d. The units which have been reported not conforming the siting criteria

according to revenue department (34) shall remain closed and be shifted in

compliance with the notification dated 11.05.2016.

Page I 11

ii. Considering the stone dust settlement behaviour, the inter-se distance between two

stone crushing units may be kept as:

d = (h,p, + h,p,)/100

Where, d = inter-se distance between two stone crushing units (in meter)

h,& h = height of highest nodes for unit 1 & 2, respectively (in meter)

pi& p = production capacity for unit 1 & 2, respectively (in MTD)
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iii. HSPCB shall install additional 3 ambient air quality monitoring stations in accordance

to Guidelines for Ambient Air Quality Monitoring published by CPCB (2003). Out of

these three, one station may be CAAQMS.

iv. The concerned authority may take suitable action against those stone crushing units

found to be non-conforming w.r.t. siting criteria and having not provided adequate

pollution control measures.

v. The stone crushing unit may be asked to obtain due approval from State Forest

Department for development of green belt in accordance to the notification dated

11.05.2016.

\l.)3, .+°
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Item No. 02

wEYU4-T

Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 607/2018

(With Report dated 16.07.2020 & 17.08.2020)

Vinod Kumar Jangra

State of Haryana & Ors

Date of hearing: 19.08.2020

Versus

Applicant(s)

Respondent(s)

CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'BLE MR. JUSTICES. P. WANGDI, JUDICIAL MEMBER
HON'BLE DR. NAGIN NANDA, EXPERT MEMBER

Respondent(s): Mr. Rahul Khurana, Advocate for HSPCB

ORDER

l. The issue for consideration is the remedial action for enforcement

of the environmental norms by the stone crushers in District Charkhi

Dadri, Haryana, under the Air (Prevention and Control of Pollution) Act,

1981 and the Water (Prevention and Control of Pollution) Act, 1974.

According to the RTI response of Haryana State PCB to the applicant

dated 18.06.2019, 260 stone crushers are in operation in the District

Charkhi Daclri.

2. This Tribunal considered the matter in the light of the reports

furnished on 11.02.2019 and 24.04.2019 by the State PCB about the

ground situation. On both the occasions, the reports were found to be

unsatisfactory. Viele order dated 25.04.2019, the Tribunal directed the

1
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Chief Secretary, Haryana to look into the matter, including the conduct

of the officers involved in giving reports and the failure of the State PCB

in enforcing the law.

3. The matter was thereafter considered on 05.09.2019 in the light of

the report of the Chief Secretary, Haryana dated 02.08.2019 to the effect

that action was taken against nineteen ( 19) non-compliant stone

crushers and was in process against twelve (12) more non-compliant

stone crushers. However, during the hearing, it was found that the

action was not adequate. Admitted violation of norms of air pollution was

continuing and there was no adequate monitoring mechanism to enforce

right of citizens and the environment. Accordingly, the Tribunal directed

the Chief Secretary, Haryana to take action for enforcement of law for

protection of environment and public health. The Tribunal also directed

the Central Pollution Control Board (CPCB) to constitute a three-member

team to give a composite report on the subject of air pollution and

compliance of siting criteria. The Tribunal also directed establishment of

air quality monitoring stations and to assess efficacy of pollution control

devices by the stone crushers. The operative part of the order is as

follows:

3. The report of the Chief Secretary dated 02.08.2019 is that the
matter was taken up with the Deputy Commissioner and the State
PCB who reported that action has been taken against illegal and
non-compliant stone crushers. Nineteen stone crushers were closed
and action against twelve was in process. The report does not
appear to be based on correct information in view of what
has transpired during the course of hearing today. Even the
officer of the State PCB from the ground level, who claims to
have recently joined, has admitted that there is air pollution
and no monitoring mechanism nor any monitoring equipment
in the area.

4. In view of above, the Chief Secretary may take action against
the persons giving false information and ensure that ground level
action is taken to monitor the air quality and preventing pollution.
For the purpose, carrying capacity assessment of the area
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may be done and credible monitoring mechanism established
which does not appear to be in existence at this moment. The
polluting activities may be closed, prosecution initiated
against the polluters and environmental compensation
assessed and recovered. The siting criteria should also take
care of inter-se location apart from distance from the
habitation. These steps are necessary for enforcement of law as
well as public health of the inhabitants suffering from air pollution.
Further compliance report may be filed by the Chief Secretary before
the next date of hearing.

5. We also direct the CPCB to constitute a three-member team to
visit the area and give composite report on the subject of air pollution
as well as siting of the stone crushers and their approximate
numbers. The CPCB may direct establishment of sufficient number
of air quality monitoring stations at suitable locations and review the
effectiveness thereof at the suitable intervals. Existence and efficacy
of pollution control devices of individual stone crusher may also be
assessed. Online computerized continuous air quality monitoring
stations may be set up wherever necessary. The Deputy
Commissioner, Charkhi Dadri may extend all necessary help to the
team of CPCB. The Superintendent of Police may provide necessary
security for the purpose. The State PCB may also provide such
assistance as may be necessary."

4. Accordingly, reports have been filed by the CPCB (dated

12.02.2020 and 16.07.2020) and the Chief Secretary, Haryana (dated

13.07.2020 and 17.08.2020), apart from a report by the State PCB. It is

not necessary to refer to the report of the State PCB, as the said report is

covered by the reports of the Chief Secretary.

5. It will be suffice if we take up the latest of the two reports which

have been submitted by the CPCB and the Chief Secretary. The report of

CPCB dated 16.07.2020 is that out of 320 stone crushers, 143 were

operational during the visit. 88 stone crushers were not operational. 76

stone crushers were found closed permanently. 13 stone crushers were

found non-existing. Out of 143 operational units, 19 were found

exceeding the production capacity. Out of 88 non-operational units, 14

units were found exceeding the consent production capacity. The CPCB

has given information with regard to status of dust containment systems

in the form of covered sheds and water sprinklers, wind breaking walls
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and telescopic chutes to contain fugitive emissions, metaled/pucca roads

within the premises, green belt development and status of permission

from CGWA for extraction of ground water. Overall observations with

regard to pollution control measures in the report are:

"i. As per the survey/ inspection of 320 stone crushing units, 143
units were found operational, the list given at Annexure-III.
Out of these 143 units,

a. all units have valid consents from HSPCB.
b. 1 9 units were found exceeding the consented production

capacity.
c. all units have provided the sheds covering all process

equipments for the dust containment.
d. 5 units have not provided the minimum number of water

sprinklers (i.e. 50 nos.)for dust suppression.
e. 1O units were found not having wind breaking walls of

appropriate height as per the specifications prescribed in
the notification dated 11.5.2016.

f. 58 nits were found either without telescopic chute or had
telescopic chutes with the product release point less than 2
feet below the height of wind breaking wall.

g. 58 units have not provided or maintained metaled/pucca
roads within the premises.

h. 120 units have applied for NOC to CGWA for ground water
extraction, 2 units were found operating without applying
NOC, while the remaining 21 units were operating with
extemal water supply i.e. water supplied through tankers.

i. 1 7 units were found not maintaining the logbooks of
production details.

ii. As per the survey/inspection of 320 stone crushing units, 88
units were found nonoperational during visit, the list given at
Annexure-IV. Out of these 88 units,

a. I unit does not have valid consents from HSPCB.
b. 14 units were found exceeding the consented production

capacity.
c. 1 unit has not provided the sheds covering all process

equipments for the dust containment.
d. 8 units have not provided the minimum number of water

sprinklers (i.e. 50 nos.) for dust suppression.
e. 28 units were found not having wind breaking walls of

appropriate height as per the specifications prescribed in
the notification dated 11.5.2016.

f. 50 stone crushing units were found either without
telescopic chute or had telescopic chutes with the product
release point less than 2 feet below the height of wind
breaking wall.

g. 35 stone crushing units have not provided or maintained
metaled/pucca roads within the premises.
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h. 5 units were found operating without applying for NOC to
CGWAfor ground water extraction.

i. 15 units were found not maintaining the logbooks of
production details.

j. Most of the stone crushing units have limited
plantation comprising mostly of small sized plants. In
general, the green belt development needs
improvement in all the units.

k. As per the swvey/ inspection of 320 stone crushing
units, 76 units were found closed/permanently closed
(Annexure-V) and 13 units were not existing
(Annexure-VI)."

6. Conclusions are as follows:

10. 0 CONCLUSIONS

The Environment Department of Haryana Government vide
Schedule-II of the notification dated 11.5.2016 prescribed the
emission norms and pollution control measures requirement
for the stone crushing units (Annexure-II). The observations,
compliance status as well as the recommendations regarding
the implementation of pollution control measures by all the
stone crushing units are collated based on the
survey/ inspection details collected by CPCB during Jan-Feb,
2020 and same are tabulated at Annexures-III to VI. The
units should ensure to comply with the specific measures as
per the recommendations.

ln order to improve the environmental management of stone
crushing units located in district Charki-Dadri and air quality
of surrounding areas, the overall recommendations, for the
stone crushing units, HSPCB, State Revenue & Forest
Departments, CGWA, etc. in terms of operation, consent to
operate, permission for ground water extraction, pollution
control measures etc. are elaborated hereunder, applicability
of which may be further referredfor individual stone crushing
units on case to case basis.

10.1 Operational and consent status:

a) The non-operational units should inform HSPCB before
starting operations.

b) The units should ensure to comply with the consent
conditions and not to exceed consented production
capacity.

10.2 Dust containment system in the form of covered
sheds and water sprinklers:

The stone crushing units should ensure

a) to provide dust containment cum suppressing system
for the equipments in the form of covered sheds and
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sprinklers in order to reduce the fugitive dust
emissions.

b) to provide atleast 50 number of sprinklers along with
the water storage facility of minimum 10 kilolitre
capacity.

e) to carry out cleaning and wetting of the ground within
the premises, regularly.

d) to provide appropriate designed spray nozzles/ water
sprinkling system in order to optimize water consumption
vis-d-vis effective dust suppression.

10.3 Wind breaking walls and telescopic chutes to
contain fugitive emissions:

The stone crushing units should ensure

a) to provide the wind breaking walls in order to minimize
fugitive emissions and carry-over to nearby
places/areas.

b) to construct wind breaking wall of atleast SO-meter
length and minimum 16 feet height along with provision
of telescopic chute to ensure that the crushed material
from the nod is released from a point, which is atleast 2
feet below the height of the wind-breaking wall. The
wall should be structurally sound and should cover the
vulnerable abadi side of the crusher unit.

10.4 Metalled/pucca roads within the premises:

The stone crushing units should ensure

a) to provide and maintain metalled/pucca roads within
the premises in order to minimize dust generation/ re­
suspension due to the vehicular movement.

bl to carry out adequate internal road cleaning
mechanism for removing deposition of mud and dust in
order to make metalled/pucca roads visible or
identifiable.

10. 5 Green belt development:

The stone crushing units should ensure

a) to provide a green belt along the periphery having
avenue plantation of two rows. Till the plantation
within the premises are fully developed, the stone
crushing unit should erect a barrier/ barricade along
the periphery to contain the dust emissions.

hi to adopt scientific approach with respect to selection of
species, spacing, location, numbers, etc. for green belt
development.

10. 6 Permission from CGWA for extraction of ground
water:

The stone crushing units should ensure

6
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a) to obtain permissionfrom CGWA for extraction of ground
water.

10.7 Other issues:
10. 7.1 The stone crushing units should ensure

a) to maintain records/ logbooks for raw material
consumption, production data, water consumption,
electricity consumption, green belt development, etc.

b) to set-up a display board at entrance gate for
information related to name & address of the stone
crushing unit, contact details, production details and
environmental details.

c) to have well-defined boundary demarcation.
d) that all the trucks & dumpers carrying the raw

material, crushed stones, sands and other material
from the area should be properly covered so as to
entrap the fugitive emission at source.

10.7.2 HSPCB should ensure

a) that units to comply with the specific measures as per
the recommendations.

b) to monitor the work zone suspended particulate
matter in all the units and to ensure compliance with
the notified norms of 600g/m3.

c) to issue "consents to operate" to stone crushing units in
uniform manner, e.g. indicating production capacities in
tonnes/day, product types & other details.

d) to reflect actual quantity required/used by stone
crushing units for various purposes, like dust
suppression/sprinkling/ green belt development, in the
consent issued to stone crushing units.

e) to revoke the consents for permanently closed and non­
existing units.

f) to pave all approach roads, in association with the
concerned departments, in the crusher zone/units in
order to minimize dust generation/ re-suspension.

10.8 Management of Ambient Air Quality in District
Charkhi-Dadri

a) In order to monitor the ambient air quality in Charkhi­
Dadri area, HSPCB has already set-up CAAQMS at Mini
Secretariat, Charkhi. HSPCB should also carry out
manual ambient air quality monitoring, twice a week, at
other three representative locations i.e. Power House
(Achopa Kalan), Power House (Chapar) and Police
Station (Uhojhu Kalan), as identified by CPCB.

b) In order to keep air quality within norms besides above
measures for enforcement and implementation in stone
crushing units, the local bodies

i. should be vigilant a.bout the burning of solid waste
in the area.
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ii. should organize/ arrange awareness/ training
programmes for stone crushing & other units,
transporters, drivers and stakeholders, regularly.

iii. should carry out wetting of the roads, regularly.

10.9 Siting of the Stone Crushing Units

The Revenue & Forest Departments of Haryana State
should re-verify/ re-certify the siting distances against all
the notified eleven siting criteria, of all the stone crushing
units, more accurately by employing latest technologies
such as DGPS (Differential Global Positioning System)
machine."

7. The report of the Chief Secretary dated 17.08.2020 is that

disciplinary action has been taken against a Scientist and a field officer

of the State PCB for giving false information. Teams of the State PCB

inspected all the stone crushers (329). The status of units found

operational, non-compliant and assessment of carrying capacity and air

quality has been mentioned as follows:

"2. Further, pursuant to the orders of NGT dated 05.09.2019,
36 teams were constituted by HSPCB vide endst. No. 3336 to
3374 dated 21.11.2019 and endst. No. 4043-4044 dated
11.02.2020, to inspect all the stone crushers of District
Charkhi Dadri to check the compliance status regarding
installation and adequacy of Air Pollution Control Measures
i.e., wind breaking wall, covered shed, sprinkling system,
metalled roads, plantation, water storage tank etc. as per the
notification dated 11.05.2016 issued for stone crushers by the
Environment Department, Government of Haryana,. In view of
the Hon'ble National Green Tribunal directions, the teams
inspected 329 Nos. of stone crushers (as per record of the
HSPCB) of District Charkhi Dadri. Out of these 329 stone
crushers, 116 stone crushers were nonoperational (44 stone
crushers were dismantled, 36 stone crushers were found
closed by themselves, 23 stone crushers were already
closed by the Board, 5 stone crushers were under
maintenance and 5 stone crushers were not yet established,
and 3 were found abandoned.) Out of the remaining 213 stone
crushers, 51 No. of stone crushers were found to be non­
complying as per notification dated 11.05.2016 and were
closed down by the Board. Prosecution action and Environment
Compensation have been recommended against 34 units
whose sample parameters were found exceeding the
prescribed standards. Till now, Environment Compensation of
Rs. 1,85,50,000/- has been imposed against 15 non-complying
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stone crushers, out of which Rs.44,593,76/- has been
recovered from 6 non-complying units. Prosecution has been
sanctioned against 28 non complying stone crushing units. The
Board is in the process of imposing a recovering Environment
Compensation and initiating prosecution action on remaining
non-complying units.

3. 33 No. of stone crushing units of District Charkhi Dadri
were found exceeding consented production capacity.
Accordingly, Show Cause Notices were issued to these units
for the said violation. The Board has also requested Mining
Officer, Charkhi Dadri to take necessary action and develop a
system to check the overproduction in these units.

4. Out of 51 sealed units, 18 units have preferred appeals
before the appellate authority against the closure order. To
avoid any ambiguity, Appellate authority had directed HSPCB
to conduct inspections afresh. The Board is conducting the
inspections, afresh as per orders of the Appellate authority,
and will take suitable action as per Board's policy.

5. Regarding the exercise of carrying capacity assessment of
District Charkhi Dadri, the HSPCB has initiated steps and
received a proposal from CSIR - NEERI, which is under
process. As per information received from the HSPCB, the
study will be taken up following the due procedure.

6. The HSPCB has sought the report on siting parameters
from District Revenue Officers and District Forest Officers. It is
learnt that the Board has also received the reports pertaining
to 303 units and 202 units from Revenue Department and
Forest Department respectively so Jar, and all of them have
been found to be complying with siting norms. The rest of the
cases are under process in these Departments and, action will
be initiated by the Board once the same are received. As per
observations of CPCB, the Board has also sought re­
verification of siting parameters of 5 No. units and other units
located in close vicinity of these units, from District Revenue
Officer and District Forest Officer.

7. With regard to monitoring of Ambient Air Quality, the
HSPCB has identified 3 different locations for installation. of
Ambient Air Monitoring Stations in the District. Two of these
stations have been installed, (one at village Jhojhu kalan and
other at village Chappar, where maximum number of stone
crushers are located). Further, one CAAQMS has been installed
at Mini Secretariat, Charkhi Dadri, and the results of these 3
stations for the last one month reflect moderate Air Quality
Index (AQI) in District Charkhi Dadri, as observed by HSPCB."

8. From the above, we find that there is acknowledged violation of

environmental norms and while some remedial action has been taken, it

is highly inadequate. Having regard to serious adverse consequences on
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public health and requirement of 'Precautionary' principle under which

action has to be taken even against anticipated pollution potential, there

is no justification of taking 12 months for carrying capacity assessment

without taking effective measures based on available data. In fact,

carrying capacity assessment has to be conducted before permitting any

activity having potential of pollution. Since data of background

concentrations is available with the CPCB as well as the State PCB,

pending any further elaborate study as proposed, CPCB and State PCB

may undertake a joint study based on available background

concentration data of air quality preferably within three months and

precautionary action may be taken to check pollution potential in the

light of such study at the earliest. Compliance of siting criteria inter-se

stone crushers as well as with reference to distance from habitations,

educational institutions, roads, hospitals, etc. may be ensured in the

interest of public health. Any polluting stone crusher operating in

violation of environmental norms, including siting criteria may not be

allowed to operate till compliance of law. Action also needs to be taken

against grant of reckless consents/ permissions for such activities,

adversely affecting public health. Compensation of deterrent nature may

be assessed and recovered speedily from the law violators, by

involvement of senior officers, in view of the fact that the State itself has

found some of its officers not giving correct information and thus being

party to violation of law.

9. We constitute a modified seven member joint Committee

comprising three members team of CPCB (senior level), Member

Secretary, State PCB, Member Secretary, SEIAA, Haryana, Divisional
I

Forest Officer, Charkhi Dadri and the Additional District Magistrate,

Charkhi Dadri. The CPCB will be the nodal agency for coordination and
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compliance. The said team may undertake site visits at such intervals as

found necessary for inspection and give its report within three months by

e-mail at judicial-ngt@gov.in preferably in the form of searchable

PDF /OCR Support PDF and not in the form of Image PDF. Action may

also be forthwith taken by the State PCB for stopping illegal drawal of

groundwater and recovering compensation for such illegal extraction so

far, in the light of judgment of this Tribunal dated 20.07.2020 in OA

176/2015, Shailiesh Singh us. Hotel Holiday Regency, Moradabad & Ors.

This aspect may also be covered by the joint Committee in its report. The

Committee may also mention whether parameters of ambient noise level

are exceeded on account of operation of such activity and if yes, action

taken in that regard.

List for further consideration on 14.12.2020.

A copy of this order be sent to the Chief Secretary Haryana, CPCB,

the Member Secretary, State PCB, Member Secretary, SEIAA, Haryana,

the Divisional Forest Officer, Charkhi Dadri and the Additional District

Magistrate, Charkhi Dadri by e-mail for compliance.

Adarsh Kumar Goel, CP

S. P. Wangdi, JM

Dr. Nagin Nanda, EM
August 19, 2020
Original Application No. 607/2018
DV
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[Authorised English Translation]

HARYANAGOVERNMENT
ENVIRONMENT DEPARTMENT

Notification
The llthMay,2016

No. S.O. 12/C.A. 29/1986/Ss. 5 and 7/2016.-Whereas article 48-A of the Constitution of India interalia
envisages that the State shall endeavour to protect the environment;

And, whereas it is necessary and expedient to take immediate steps under sections 5 and 7 ofthe Environment
(Protection) Aet, 1986 (Central Act 29 of 1986) and section 19 of the Air(Prevention and Control ofPollution) Act,
1981 (Central Act I4 of 1981) and rules framed thereunder and to maintain ecological balance in the State to prevent
environmental degradation and to avoid traffic and human health hazards;

And, whereas the State Government has already taken a decision to maintain ecological balance keeping in
view the industrial development and also to maintain the quality of environment and to avoid health hazard for the
residents of the area;

And, whereas as per Haryana Government, Environment Department, notification No. S.O. 126/C.A.29/86/
S.5 & 7/97, dated the 18th December, 1997, directions were given for stone crushing units in regard to siting criteria
nonns as per Schedule-I, emission norms and pollution control measures requirements as per Schedule-II,
identification of zones and availability of sites as per Schedule-III and procedure for establishment and operation in
identified zones as per Schedule-IV; •

And, whereas the State Government has made several amendments in the aforesaid notification issued vide
Notification No. S.0.150/C.A.29/1986/S.5 and 7/1998, dated the 30th October, 1998, No. S.O.125/ C.A.29/ 1986/
S.5/2000, dated the I8h October, 2000, No. S.0. 85/C.A 29/86/S. 5 and 7/2001, dated the 20th June, 2001 and No.
S.O.31/C.A.29/1986/Ss.5 and 7/2004, dated the 18th March, 2004;

And whereas the State Government is of the opinion that it is necessary and expedient to issue a fresh
notification by superseding the existing notification;

Now, therefore, in exercise of the powers conferred by section 5 of the Environment (Protection) Act, 1986,
(Central Act 29 of 1986) read with Government of India, Ministry of Environment and Forests, Department of
Environment, Forests and Wildlife, Notification No. S.O. 152 (E), dated the IOth February, 1988, and in pursuance of
the provisions ofsection 7 ofthe said Act and rule 4 ofthe Environment (Protection) Rules, 1986, and in supcrsession
of the Haryana Government, Environment Department, Notification No. S.O.126/C.A.29/86/S.5 and 7/97, dated the
18th December, 1997, Notification No. S.0.150/C.A.29/1986/S.5 and 7/1998, dated the 30th October, 1998, No.
S.O.125/C.A.29/1986/S.5/2000, dated the 18th October, 2000, No. S.0 . 85/C.A 29/86/S. 5 and 7/2001, dated the
20h June, 2001 and No. S.O.31/C.A.29/1986/S.5 & 7/2004, dated the 18th March, 2004, and in pursuance of
Haryana Govemment , Environment Department, Notification No. 16/75/2007-3 Env, dated the 21st October, 2015,
the Governor ofHaryana hereby issues the following directions for stone crushing units in regard ·to siting criteria
norms as per Schedule-I, emission norms and pollution control measure requirements as per Schedule-II, already
established stone crusher zones as per Schedule-Ill and procedure for establishment and operation in identified zones
as per Schedule-IV.

Any action taken in pursuance of the superseded notifications referred to above will be deemed to have been
taken under the provisions of this notification so far as it is not inconsistent with the provisions of this notification,
namely:­

SCHEDULE 1

NORMS FOR SITING OF STONE CRUSHERS IN HARYANA

Serial Criteria Distance in Kilo

Number Meter

I 3
2
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. , .

l. Minimum distance required from the nearest National Highway and State 1.0

Highway

2.
Minimum distance required from the nearest outer limit of major district roads 0.1

and other roads

3.
Minimum distance required from the limits ofNational Capital Territory ofDelhi 5.0

4.
Minimum distance required from the limits ofnearest Municipal Corporation. 3.0

--
5. Minimum distance required from the nearest Tow/City/Municipal Limits 1.5

6.
Minimum distance required from the nearest Village Phimi. In case if there is no 1.0

phimi then the distance will be measured from village Lal Dora

7. Minimum distance required from any land recorded as forest in Government 0.5

record (revenue or forest department) except strip forests / plantation along

roads, canals, railway lines and bunds.

8.
Minimum distance required from any strip forests/ plantation along roads, canals, 0.1

railway lines and bunds etc. recorded as forest in Government record (revenue or
forest department).

9.
Minimum distance required from approved water supply scheme open to sky of 1.5

20 Kl capacity.

10.
Minimum distance required from any indoor health treatment unit catering to 25 1.0

or more bed for catering indoor patients

11. Minimum distance required from National Parks, Wild Life Sanctuaries and 2.0

Conservation Reserves

The following directions are also given in respect ofabove said schedule:

i. All distances unless specifically mentioned above are to be measured as the crow flies from the
nearest boundary of the land ofthe stone crusher to the periphery ofthe feature concerned.

ii. The notified approved crusher zones and their extension would not be affected by the above siting
minimum distance criteria as the feasibility ofhaving a conglomeration ofstone crushing units in
conjunction with the above siting criteria may not be possible. The above mentioned siting criteria
will only be applicable to stone crushing units to be established in the area outside the existing
notified, approved crusher zones or their extension.

iii. No stone crushing unit will be allowed to be set up or operate outside the identified crusher zones
in Faridabad and Palwal Districts (earstwhile Faridabad District).

iv. No new stone crusher unit will be allowed to be set up in Gurgaon District outside the identified

stone crusher zones.
v. In case eco sensitive zone of a protected area like National Park, Wild Life Sanctuary or

Conservation Reserve is notified having restrictions for a distance more than two kms, then the
same shall be adhered to.

vi. The distance of the stone crushers from various prescribed locations will be certified I verified by
the concemed Tehsildar and for the forest land the report regarding the siting distance will be taken
from concerned Divisional Forest Officer. The concerned Regional Officer of the Board shall
verify distances ofthe prescribed locations other than those verified by Divisional Forest Officer or

Tehsildar.
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Schedule-II

EMISSION NORMS AND POLLUTION CONTROL MEASURES REQUIREMENTS

lll

Item Number 1
Pollution Control Parameters:­
The suspended particulate matter (hereinafter referred to as SPM) measured between 3 meters and 10
metres from any process equipment of a stone crushing unit shall not exceed 600 micrograms per cubic
metre. The measurements ofSPM are to be conducted as per Environment Protection Act, 1986 and rules
made thereunder.

Item Number II
Pollution Control Measures:­
The following pollution control devices and measures arc required to be installed and operated as
mandatory obligation by the stone crushing units under the Environment Protection Rules, 1986:

(A.) Dust containment cum suppressing system for the equipment in the fonn ofcovered sheds and
sprinklers;

(B.) Construction ofapproved wind breaking wall of at least 50 meter length and minimum I6 feet
height alongwith provision of telescopic chute to ensure that the crushed material from the nod
is released from a point which is at least 2 f&et below the height of the wind breaking wall. The
wall shall be structurally sound and shall cover the vulnerable abadi side ofthe crusher unit

(C.) Construction and maintenance ofmetalled roads for vehicular movement within the premises of
the crushing units or within the zone housing the stone crushing units as approved by the
Haryana State Pollution Control Board at the time ofgrant ofConsent to Establish.

(D.) The metalled roads to be provided either individually within the premises or jointly by the
crushers in the approved crusher zones will be as determined by Haryana State Pollution Control
Board in consultation with E-in-C, PWDB&R). These roads shall be constructed as per
satisfactory specifications of construction and maintenance. Haryana State Pollution Control
Board will have the authority to cancel continued operation of stone crusher in zone or isolated
sites or premises within zones where such rnetalled roads arc not satisfactorily constructed or
maintained individually or jointly as applicable to the area in question.

(E.) Regular cleaning and wetting of the ground within the premises and the remaining enclosure of
the crushing units and the zone where the unit is situated.

(F.) AII stone crushing units shall provide a green belt along the periphery having avenue plantation
of two rows after approval of plantation plan by the Divisional Forest Officer concerned. Till
plantation within the premises is fully developed, the project proponent shall erect a barrier/
barricade along the periphery to contain the dust emissions. Such barricade should completely
enclose the premises from all sides and may be either a boundary wall or of flexible cloth
(tarpaulin etc.) or a combination of two. The height of the barricade shall not be less than the
height ofthe highest tip ofthe conveyor belts.

(G.) The stone crushing units shall provide at least SO number sprinklers alongwith a water storage
facility of minimum IO Kilolitre capacity. Further they must sprinkle at least IO kilolitre of
water per day for a stone crushing capacity. of I00 tones per day and pro rata accordingly for
higher capacity crushing units.

(H.) In order to ensure the regular operation of sprinklers system, the stone crushing units will
provide inter locking system alongwith separate energy meter having load survey and demand
features.

(I .) A complete hour-wise log book as recorded by the energy meter for the consumption ofenergy
by such pollution control measure be made available to the Haryana State Pollution Control
Board or its authorised officers immediately on its demand on the spot or within a period of
three working hours thereafter at the most;
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(J.) The stone crushing units shall obtain raw material only from legal sources and will have
exclusive contract with the legitimate mining lease holders and will submit complete data
relating to the sources and quantity ofraw material utilized and exploited by the stone crushing
units alongwith production data, taxes and duties paid as applicable thereon under the law of
land;

(K.) A green belt along any approved notified zone wilt be for a depth ofatleast I 00 meters or along
the periphery of the crusher zone with minimum IO rows of such trees in the direction of the
depth of the green belt. The spacing of such trees along the periphery shall not exceed 8 meters
along the periphery. The nature oftrees to be planted and their protection measures required for
such tree plantation shall be subject to the approval of the concerned Divisional Forest Officer.

--- The responsibility for planting and maintaining ofgreenbelt shall be with all the stone crushing
units operating at that time and in case any stone crushing unit does not comply with this
direct ion, the Board shalt get it done at the expense of the defaulting stone crushing unit. If the
units fail to pay the expenditure incurred by the Board, then the units will be treat ed as
defaulters in law and debarred from operating their stone crushers inspite of their being a valid
activity otherwise.

(L..) No stone crusher will be allowed to be set up in choc, stream or river bed within their flood
protec tion embankments.

(M.) Consent policy orders dated the 6th March, 2014 of the Haryana State Pollution Board notified
on 15th April, 2014 as amended from time ta time will also be applicable for obtaining consent
to establish and consent to operate under Water (Prevention and Control ofPollution) Act, 1974
(Central Act 6 of 1974) and Air (Prevention and Control ofPollution) Act, 1981 (Central Act 14
of 1981).

Item Number III
Non-complying units to be shifted
All the stone crushing units, which do not meet the siting criteria prescribed in this notification shall
have to shift to a site meeting the siting parameters as per Schedule-I ofthis notification or to identified
zone depending on availability ofvacant sites in the zone, within three years from the date of issuance
ofthis notification which is extendable for another one year provided that stone crushing unit procures
the land for a site meet ing the siting norms as per this notifi ca tion, before the expiry ofthree years and
applies to Haryana State Pollution Control Board.

Item Number IV
Requirement of Land
Every new stone crushing unit whether in notified zone or outside, must possess and operate in a
minimum area ofone acre of land (crushing capacity up to 10000 Cubic feet per day with one set of
machinery) and 1.$ acre of land (crushing capacity more than 10000 Cubic feet per day or with more
than one set of machinery). In case land is taken on lease, then the lease should be registered with
revenue authority and if the land is taken on lease from Panchayat then it should be with the written
permission of the Principal Secretary to Government Hary ana, Panchayat and Development
Departm ent. The lease period should not be less than twenty years and should be irrevocable.
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Sr. Name of Zone Area
No. Zone
1 2 3 4 5 6 7 8

District Tehsil Village with Khasra No. Arca in Maximum
hadbast Acres Noof

stone
crusher to -
be
accommo
date in the
zone

(@) (ii) (iii) (iv) (v)

1 Bilha Panchkula Panchkula Bilha 28 98 Acres, 50
237 1,2,3,4,5/1,5/2,6,7, 3 Kanai

8,9,10,11,12,13,14 and 18

¥ 15,16/1,16/2,17,18/1, Marla
18/2,19/1,19/2,20,21,
22,23/1,23/2,24,25

29
1,2/1,22/2,3,4/1,4/2,
4/3,5,6/1,6/2,6/3,
7/1,7/2,8,9/1,9/2,10,
11,12/1,12/2,13/1,
13/2, 14/1,14/2,15,
16,17,18,19/1,19/2,. 20,21,22/1,22/2,22/3,
23/1, 23/2, 23/3,
24/1,24/2,25/1,25/2

: 30
1,2,3/1,3/2,4,8/1,
8/1/2,8/2,9/1,9/2,
9/3,I0,11/1,11/2,12,
13/1, 19/1, 19/2,20,
21/1,21/2,22/1,22/2

32
1,2/1,2/2,3,4/1,4/2,
5/1,5/2,6,7/1,7/2,
8,8/1,8/2/1,8/2/2,
9,10/1, 10/2,10/3,
11/1,11/2,11/3,12,
13/1,13/2,14,15,17,
18, 19/1,19/2,20,
21,22,23/1,23/2,24

28
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l Bilha Panchkula Panchkula Bilha 33 98 Acres, 50

237 1,2/1,2/2,3/1,3/2, 3 Kanai
4,5,6,7/1,712,8,9, and 18

10,11,1211,12/2,13/I,
Marla

13/2,14,15/1,1512

2. Burj Panchkula Kalka Burj Kotian 325 Min,326 to 331, 105 Acres 36

Kotian 196
334,335,356 to
404,405 Min, 406
Min, 416 Min.

- ~

3. Khanak Bhiwani Tosham Khanak 34 205 237.64 93

20,21,22,23 AcreS
216

3,4,6,7 ,8,13,14,15,
16,17,18,23,24,25.

217
13,14,15,16,17,18,
23,24,25

218
6,11,15,16,19,20,
21,22,25

219
3,8,9,10,11,12,13,
17,18,19,20,21,
22,23

220
1,2,3,4,5,6,7,8,9,
10,11,12,13,14,15,
16,17,18,19, 20,
21,22,23,24,25

234
1,2,3,4,5,6,7,8,9,
10,11,12,13,14,15,
16,17,18,19,20,
21,22,23,24,25

235
1,2,3,4,5,8/1,8/2,9,
10,11,12,13/1,13/2,
18,19,20,21,22, 23,

236
1,2,5,6/1,612,9,10,
11,12,15,16,19,20,
21,22,25
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3. Khanak Bhiwani Tosham Khanak, 34 237 237.64 93
3,4,5,6,7,8,13, 14, Acres
15,16,17,18,23,24,
25

238
1,2,3,4,5,6,7,8,9,
10,11,12,13,14,17,
18,19,20,21,22/1,
22/2,23/1,23/3,23/2,
24/1,24/2,25/1,25/2

242
2,3,4,5,6,

243
3,4,5,6,7,8,15

244
1,2,5,6,9,10,11,
12,15,16

245
1,2,3,8,9,10,11,
12,13,17,18,19,20

246
1,2,3,4,5,6,7,8,9,
10,11, 12,13,14,15,
16,17,18,19,20,21,
22,23,24,25

258
1,2,3,4,5,6,7,8, 10

4. Dadam Bhiwani Tosham Dadam 10 81.1
36 4,5,6,7,14,15,16 Acres

11
1,2,3,4,5,6,7,8/1 ,8/2,
9n1, 9/2,10,11, 12,
13, 14, 15,16, 17, 18,
19,20,23, 24/1,
24/2,25

12
10,13,14/1,14/2,IS,
16,17,18, 23,24,
25/1,25/2

13
11,16,19/1,19/2,20,
21,22,25
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4. Dadam Bhiwani Tosham Dadam 14 81.1

36 21,22,23,24 Acres

16
1,2,7,8,9,10,11, 12,
13,14,15

17
1,2,3,8/1,8/2,9,10,
11,12,13

- - -· . ·- -
18

1,2/1,2/2,5,6,9,10,
11,12,15,20

19
3,4,6,7,8,13,14,15,
16,17,18

20
4,5,6,7

5 Naurangpur Gurgaon Gurgaon Naurangpur- 77 104 acres, 80
1S7 16, 17, 18,22/ l ,22/2, 3 Kanai, 4

23/1,23/2,24,24/2, Marla
25/1, 25/2

14
20,21,22

74
10,11
75

2,3,4,5,6,7,8,9,12,
13, 14, 1S,16, 17, 18,
19,19/1, 20/1,
20/2,21/1,21/2,22,
23,24,25

76
16/1,16/2,17/1,17/2,
18/1,18/2,19/1, 19/2,
20/1,20/2,21/1,21/2,
22,23,24,25

85
3,4,5,6,7,8,11 Min-
East,12 Min-East,
13 Min North,
141/1 Min-North,
14/2 Min-North,
16 Min North,
19 Min North,
20MinWest
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5 Naurangpur Gurgaon Gurgaon Naurangpur- 86 104 acres, 80
157 1/1,1/2,2,3,4,5,61, 3 Kanal, 4

6/2,7/1,7/2, 8/1, Marla
8/2,9,10, 1 IMin-
North, 12/1, 12/2,
13,14,16,17,18, 19/1,
19/2, Min-North,
20/1, Min North

87
1/1,1/2,1/3,2,8,4,5,
6,7 ,8,9, 10/1,10/2,
11,12,13,14,15,16,
17,18,19,2

88
1,2,9,10,11,20

91
110 Min-East

6 Indri Mewat Nuh lndri 197 173 372 18
Rcwason 1/1,1/2,1/3,2,3,4, Kanals

5/1,5/2,6,7,8,9/2,9/1,
10,12/1, 12/2, 13/1,
13/2, 14/1, 14/2, 15/1,
15/2,16,17,18,23,
24,25

175
4,5,6,15

172
1,2,3,4,7,8,9,10/1,
10/2, 11, 12, 13/1,
13/2, 14,17,18, 19,
20, 21,22,23, 24

176
1,2,3,8,9,10,11,12

7 lndri Mewat Nuh Rewason 45

Rcwason 108 3/2,7,8,13,14,15,
16,17/1,17/2,18/1,
18/2,19/1,22,23,24/1,
24/2, 25,

44
20
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7 lndri Mewat Nuh Rewason 58

Rewason 108 1/2,2,3,4,S/l, 5/2,
6,7/1, 712, 8,9/1, 912,
9/3, 10, 11/1, 11/2,
12,13,14,15,16,17,
18,19, 23, 24

-59-
1,10
60
4

8 Raisina Gurgaon Sohna Raisins IOQ 41 acres,
184 22Min-East, 23 Min- 2 Kanal, S

t East, 24 Marla
125

I Min-East
2,3,4,5,6,7,
8,9/1,9/2,!0,l l,12/l,
12/2,13,14,15,16,
17/1,17/2,18,19,20,
21,22,23,24,25/1,

'
25/2, 26

126
1,10,11,20,21

129
1,10

130
1,2,3,4,5,6,7,8,9, I 0

9 Balla Yamuna Chhachhrauli BallaMajra 10 80 Acres, 16

Majra Nagar 71 16,17,21,22,23,24,25 0 Kanai,

_1a- 11 Marla

1 to 12

10 Doiwala Yamuna Chhachhrauli Doiwala 1K

Nagar 69 1,2 to 17,18/1,18/2,
19/1,19/2,20 to 25

'\..
22

1,2/1,2/2,2/3,3/1,3/2,
3/3,4/1,4/2,7,8, 9,
I0/1,10/2,10/3,11/1,
11/2,1211,12/2,13,14,
17/1,17/2,18,19,20/I,
20/2,21,22/1,222,23,
24/1, 24/2

27
1,2,3,4,5/1,5/2,6,7/1,
7/2,8,9,10/1, 10/2, 11
to 15,17,18,19,20
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II Burjkotian Panchkula Panchkula Burjkotian 174 Min, 152 Min, 34 Acres
Extension Extension- I18 Min, situated in

196 between the link road
on one side
and the Ghaggar
River
Bank on other side

12 Dhouj Faridabad Faridabad Dhouj 9
Stone 7 Min, 8,9,10,11, 12,
Crushing 13,14,Min,17 Min,
Zone 18,19,20,21,22.23,

24 Min
10

I Min, 6 Min,7 Min,
8, 9,10, 11, 12, 13,
14Min, 15 Min,
16 Min,
17 Min, 18, 19, 20,
21,22,23, 24Min,
25Min

11
5 Min,1S Min, 16 Min,
25 Min

12
5Min,6Min

13
1,2,3,4,5,6 Min,
7Min,8Min,
9 Min,\OMin,
15 Min,16 Min,
25 Min

14

1,2,3,4 min, 5 min,
6 min, 7min, 8,9,10,
l l,12,13,14min,
lSmin,16,17,18,19,
20.,21,22,23,24.25

15

1,2 min,8 min,9 min,
I0,11,12,13min,
17 min, I8min,
19,20,21,22,23,
24 min

25
1,2,3,4 min,7min,
8,9,10,11,12, 13min,
14 min,18min, 19,20,
21,22,23min
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12 Dhouj Faridabad Faridabad Dhouj 26
Stone 1,2,3,4,5,6,7,8,9,10,
Crushing 11,12,13,14,15,16,
Zone 17,18,19,20,21,22,

23,24,25
27

5 min,6 min,15 min,
16 min, 25 min

Green Belt 100 Meter - 5
yyide around 24 min, 25min
the stone
crusher 6

zone_in 21 min,22,23,24,25
addition_to 7
thestone 2 l ,22,23,24,25mincrusher
zone area 8

l 8min,19,20,21,22,
23min

9

I ,2,3,4,5min,6min,
7min,14 min,15min,
16, 17 min,24min,25

10
I min,2,3,4,5,6min,
7min, 14 min,15, 16,
17min,24min,25min

11

4min, Smin,6min,
7min,l4min,15,
16 min, l7min,
24min, 25min

12
4min, 5min,6min,
7min, 14 min,15,
16 min, l7min

13
6min,7min,8min,
9min,10min,11,12,
13,14,15min,16min,
17min, I 8min, 1 9min,
20min,24min,25min

14
4min,5mln,6min,
7min,14min,15min
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12 Dhouj Faridabad Faridabad Dhouj 26
Stone 1,2,3,4,5,6,7,8,9,10,
Crushing 11,12,13,14,15,16,
Zone 17,18,19,20,21,22,

23,24,25
27

5 min,6 min,15 min,
16 min, 25 min

Green Belt 100 Meter - $
yyide around 24 min, 25minthestone
crusher 6
zone in 21 min,22,23,24,25
addition to

7thestone
crusher 21,22,23,24,25min
zone area 8

I Smin,19,20,21,22,
23 min

9
l ,2,3,4,5rnin,6rnin,
7min,14 min,15min,
16, 17 min,24min,25

10
l min,2,3,4,5,6min,
7min, 14 min,15, 16,
17min,24min,25rnin

JI
4min, 5min,6min,
7min,14min,15,
16 min, 17min,
24min, 25min

12
4min, 5min,6rnin,
7min, 14 min,15,
16 min, l7min

13
6min,7min,8min,
9min,10min,1 l,12,
13,14,1 Smin,16min,
l 7rnin, l 8min, I 9min,
20min,24min,25min

, 14
4min,5min,6mln,
7min,14min,15min
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Schedule IV
Procedure for establishment and operation of stone crushing units in identified zones

I. Existing Stone Crushing units working anywhere in the State ofHaryana which do not fell in the areas as
specified in Schedule-I or in identified zones as per ScheduleIII will have to either shift after obtaining
consent to establish (NOC) from Haryana State Pollution Control Board-to a site meeting the siting criteria
as per Schedule-I or at available sites in the identified crushing zones as per schedule-III or close down the
unit without involving any claim against any Authority.

2. The following policy will be adopted for the consideration of the applicant for consent to establish (NOC)
for setting up ofcrushing units in the identified zones as per Schedule- III in order offollowing priority:
2.1 The first priority will egivenforsuch crushing unitswhich wereordered e eloeadi or

ordered to be shifted under the final orders of any Judicial Authority from their previous location
anywhere in Haryana. But no stone crushing unit will be considered for resiting anywhere outside
the district where they were previously operating according to the district boundaries as applicable
on the date when the Judicial Orders restraining them came in force. Interse priority of such crushing
units for resiting will be made according to the date when the Judicial order came in force. However,
such stone crushing unit shall have to file a complete application for the consent to Establish (NOC)
to the Haryana State Pollution Control Board for the issue of Consent to Establish {NOC} within a
period of six months from the date be extpnded for another six months by the Haryana State
Pollution Control Board. Any relaxation beyond this period for a further period ofsix months may be
granted in public interest by the State Govehiment by recording reasons. Any application for the
Consent to Establish (NOC) which could not be accepted for want ofavailability ofsite will however
be treated as not time barred and limitation period will commence form the date ofavailability of site
within the identified zones.

2.2 The second priority would be given for stone crushing unit for resiting which were closed by the
Haryana State Pollution Control Board or the Government ofHaryana, Environment Department on
account of non- compliance of siting criteria norms. The time limit for such applications will be
according to the criteria as specified in para 2.1 above.

2.3 No units that shut down their stone crushing activities without any legal restraint order on them
whether in the past or in the future would be considered for issue. ofany Consent to Establish (NOC}
for being resited in any approved crushing zone unless they have already been so accommodated by
the authority that was competent to issue consent to establish (NOC} here before.

2.4 The applications for allotment ofany available stone crushing sites within the identified zone will be
made henceforth to the Haryana State Pollution Control Board in response to public advertisement
notices published at least in two English and two Hindi daily newspaper widely circulated in the
State ofHaryana No. existing application shall be entertained and they shall have to apply afresh for
response to the public advertisement.

2.5 The applications for Consent to Establish (NOC) in identified zone will be decided by a Committee
consisting ofChairman, Haryana State Pollution Control Board, Director, Environment and Member
Secretary, Haryana State Pollution Control Board and the same will be headed by the Chairman,
Haryana State Pollution Control Board.

2.6 Consent to operate of any stone crusher unit given in the past or to be given in the future shall be
non-transferable except for the case ofnatural transfer by inheritance.

2.7 Any Consent to establish (NOC) issued before this notification by Haryana State Pollution Control
Board whether for resiting in identified zone or isolated site shall be valid for a period not exceeding
six months from the date of issue of this notification. However, ifconsent to establish (NOC) is
issued after the issue ofthis notification it shall be valid for a period not exceeding nine months from
the date of issue ofany such fresh consent to Establish (NOC).

(
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3. In case ofany conflict between any existing statutory provisions and any administrative orders issued by any
authority including Haryana State Pollution Control Board, the statutory provision will be applicable
according to the settled law of India.

4. Irrespective of any other provisions above to the contrary no stone crushing unit whether within any
approved crushing zone or outside the zone would be allowed to operate in violation ofany other applicable
legal restrictions statute and rules legislated and enforced or prescribed by the Competent Legislative
Authority or the prescribing authority including the Town and Country Planning Department, Haryana
whether in the past or in future. The issue ofNo Objection Certificate by the Haryana State Pollution Control
Board will not be treated as any permission to violate any such statutory legal restrictions.

5.

ANURAG RASTOGI,
Principal Secretary to Government Haryana,

Environment Department.

54319C.S.-HG.P .,Chd.
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; AEYUL- III
To

Sh. Suneel Dave,
Scientist 'E' & Regional Director
CPCB, New Delhi

Sub.- Status report of the compliance of sitting criteria of stone crushers of District
Charkhi Dadri by the Revenue department in the matter of Hon'ble NGT OA
No. 607/2018 titled as Vinod Kumar jangra Vs state of haryana & Ors.

In this connection it is intimated that the verification of sitting criteria of stone
crushers District Charkhi Dadri have been conducted by revenue department and submitted
the report which is given as below:-

As per list submitted by HSPCB for verification sitting parameters 0f 330 stone
crushing units established in District Charkhi Dadri out of which 241 units have been

verified w.r. t sitting criteria by the Revenue Department wherein 34 stone crushing units

were found to be have been established in violation of the siting norms prescribed in the
notification dated 11.05.2016. (List of verification report attached as Annexure-A). The
verification of remaining 89 units are under process.
DA/As above

Additional Deputy Commissioner
Charkhi Dadri

#
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Annexure­S. No Village
Name & Address of the unit

Report received
Complying/Land Detail Not

from Tehsidlar or not
found/Non Complying1 Kheri

Abhishek Stone Crusher, Village Kheri Batter,
Received

Complying
Batter

Bhiwani2 Kheri
Amarnath Stone Crusher Vill-Kheri

Received
Complying

Batter
Battar Distt Bhiwani3 Kheri

Anand Stone Crusher, Viii. Kheri batter,
Received

ComplyingBatter
Bhiwani4 Pichopa

Anjani Mata Stone crusher Village Pichopa
Received

ComplyingKalan
Kalan, Tehsil Charkhi Dadri, Bhiwani

5 Kheri
ANUP STONE CRUSHER NO 1, VILLAGE KHER]

Received
ComplyingBatter

BATTAR TEHSIL AND DISTRICT CHARKHI DADRI

6 Kheri
Anup Stone Crusher, Viii. Kheri Battar, Bhiwani

Received
ComplyingBatter

7 Jhojhu
Arya Stone Crusher (168HI13361876)

Received
ComplyingKalan

Ramalwas,/Jhojhu Kalan,Distt Charkhi Dadri

8 Mankawas
Ashoka Stone Crusher, Vill. Mankawas,

Received
ComplyingBhiwani9 Mankawas

Ashu Stone Crusher Vill. Manakawas, Charkhi
Received

ComplyingDagdri, hiwani10 Jhojhu
Avtar & Company Stone Crusher, Village

Received
ComplyingKalan jhoihy Kalan, Bhiwani11 Jhojhu

Baba Hanuman Minerals Vill-Jhojhu
Received

ComplyingKalan
Kalan Distt Bhiwani BHIWANI12 Birhi kalan

Baba Hari Dass Stone Crushing Co Vill-Birhi
Received

ComplyingKalan Distt Bhiwani13 Birhi kalan
Baba Raghu Nath Stone Crusher Vill-Birhi

Received
ComplyingKalan Distt Dadri14 Kaliyana

Baba Ramdass Stone Crusher Village Kaliyana,
Received

ComplyingDadri15 Jhojhu
Baba Shyam Crushing Co Viii Jhojhu Kalan

Received
ComplyingKalan

Teshi[ DittCharkhi Dadri16 Pandwan
Bala Ji Stone Crusher, Vill. Pandwan, Bhiwani

Received
Complying17 Birhi kalan

Balaj i Stone Crusher, Village Birhi Kalan,
Received

ComplyingDistrict Bhiwani18 Kaliyana
Balaj i Stone Crusher, VPO Kaliyana, Ch. Dadri

Received
Complying19 Kheri

Baniwal Stone Crusher, Vill. Kheri Battar,
Received

ComplyingBatter
Bhiwani20 Pichopa

Bed Stone Crusher Village Pichopa Kala Tehsil
Received

ComplyingKalan
Ch Dadri21 Kheri

Bhagwati Stone Crusher, Viii, Kheri Battar,
Received

ComplyingBatter Charkhi Dadri Bhiwani22 Ramalwas
Bhai Ji Stone Crusher Village Rmalwas Tehsil

Received
ComplyingCh Dadri23 Kheri

Bhartho Devi Stone Crushe, Village Kheri
Received

ComplyingBatter Batter Charkhi Dadri Bhiwani24 Kaliyana
Bhavishay Stone Crusher Village Kaliyana,

Received
ComplyingCharkhi Dadri25 Asawari

Chander Mukhi Stone Crusher, Kila/Khasra
Received

ComplyingNo. 102//23 & 104//3/1, Asawari, Patwari
balka_83. Bhiwani
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26 Pandwan
Chander Stone Crusher, Village Pandwan,

Received
Complying

Charkhi_Dadri, hiwani27 Mankawas
Chaubisi Stone Crusher, Village Mankawas,

Received
Complying

Tehsil Chakrhi Dadri, Bhiwani
28 Birhi kalan

Chaudhary Stone Crusher Vill-Birhi Kalan,
Received

Complying
Distt Charkhi Dadri29 Atela Kalan

Chetna Stone Crusher, Village Atela Kalan,
Received

Complying
Charkhi Dadri Bhiwani30 Birhi kalan

Chirag Stone Crusher, Village Birhi Kalan,
Received

Complying
Tehsil Charkhi Dadri Bhiwani31 Kaliyana

Choudhary Construction Company, Village
Received

ComplyingKalayana, Dadri32 Mankawas
Dada Gosai Stone Crushing Mills, Mankawas,

Received
ComplyingBhiwani33 Birhi kalan

Dada Shakti Stone Crusher Vill-Birhi
Received

ComplyingKalan Distt Bhiyyani34 Pichopa
Dada shakti Stone Crusher, Village Pichopa

Received
Complying

Kalan
Kalan Charkhi Dadri35 Kheri

Dada Stone Crusher, Village Kheri Battar,
Received

Complying
Batter

Tehsil Chakrhi Dadri Bhiwani36 Pichopa
Dada Syonand Maharaj Stone Crusher, Village

Received
Complying

Kalan
Pichona Kalan Charkhi Dadri37 Mankawas

Dadri Stone Crusher Village Manakawas
Received

ComplyingTehsil Charkhi Dadri District Bhiwani38 Mankawas
Delhi Stone Crusher, Village Mankawas,

Received
Complyinghiyyani39 Kheri

Dhankaur Stone Crusher, Village Kheri Batter,
Received

Complying
Batter

Bhiwani40 Kalali
Dhanluxmi Stone Crusher, Kala/i, Ch. Dadri

Received
Complying41 Kheri

Dhanpat Stone Crusher, Viii. Kheri Battar,
Received

Complying
Batter

Bhiwani42 Pichopa
Dharampal Stone Crusher, pichopa Kalan, Ch.

Received
Complying

Kalan
Dadri Bhiwani43 Kheri

Diamond Stone Crusher Village Kheri Battar
Received

Complying
Batter

Tehsil Ch Dadri Bhiwani44 Kaliyana
Durga Stone Crusher Mills, Village Kaliyana,

Received
ComplyingCharkhi Dadri Bhiwani45 Pichopa

Durga Stone Crusher, Vill-Pichopa
Received

Complying
Kalan

Ka/an Tehsil & Distt Charkhi Dadri46 Kheri
Ekta Stone Crusher Village kheri Battar

Received
Complying

Batter
BHIyANI47 Pichopa

Gau Mata Stone Crusher, Pichopa Kalan,
Received

Complying
Kalan

Charkhi Dadri48 Mankawas
Gawar Construction Ltd., Village Mankawas,

Received
ComplyingBhiwani49 Birhi kalan

Gitesh Stone Crusher Vill-Birhi Kalan,Distt
Received

ComplyingBhiwani50 Pichopa
Hanuman Infrastructure Pvt. Ltd., Village

Received
Complying

Kalan
Pichooa Kalan Charkhi Dadri51 Pichopa

Hari Om Stone Crusher Pichopa Kalan Teshi/
Received

Complying
Kalan

and District Charkhi Dadri52 Asawari
Haryana Stone Crusher, Village Asawari,

Received
ComplyingTehsil Charkhi Dadri, hiwani53 Jhojhu

Indian SC, Jhojhu Kalan, Dadri
Received

Complying
Kalan

54 Pichopa
J Mand COMPANY Vill-Pichopa Kalan,Distt

Received
Complying

Kalan
Bhiwani
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55 Birhi kalan Jagdish Paha! Stone Crusher Village Birhi Received ComplyingKalan District Bhiwani BHIWANI
56 Kheri Jai Ambey stone Crusher, Vill. Kheri Battar, Received ComplyingBatter Bhiwani
57 Birhi kalan Jai Baba Jamna Giri Stone Crusher, Vill. Birht Received ComplyingKalan, Charkhi Dadri
58 Pandwan Jai baba Mungipa stone crusher, Pandwan. Received ComplyingCharkhi Dadri
59 Kheri Jai Baba Stone Crusher, Viii. Kheri Received ComplyingBatter attar.Bhiwani
60 Mankawas Jai Bajrang Bali Stone Crusher, Village Received ComplyingMankawas, Tehsil Charkhi Dadri, Bhiwani

61 Ramalwas Jai Bajrang Bali Stone Crusher, Village Received Complyingamlaya5,_Charkhi Dadri
62 Kheri Jai Bajrangbali Stone Crusher, Vi llage kheri Received ComplyingBatter Batter, Bhiwani
63 Mankawas Jai Balaji Stone Crusher, Viii. Mankawas Received ComplyingCharkhi_Dadri, Bhiwani
64 Ramalwas JAI BHAWANI STONE CRUSHER, RAMALWAS, Received ComplyingDadri
65 Birhi kalan Jai Dada Budha Stone Crusher, Village Birhi Received ComplyingKalan, Tehsil Charkhi Dadri, Bhiwani

66 Kheri Jai Durga Stone Crusher, Viii. Kheri Battar, Received ComplyingBatter Bhiwani
67 Pandwan JAI HANUMAN STORE CRUSHER PAN DWAN Received ComplyingVILLAGE PANDWAN BHIWANI BHIWANI
68 Birhi kalan Jai Hind Stone Crushing Co., Village Birhi Received ComplyingKalan Bhiwani
69 Kheri Jai Mahadev Stone Crusher, Kheri Batter, Received ComplyingBatter Dadri
70 Birhi kalan Jai Mata Di Stone Crusher, Village Birhi Kala, Received ComplyingTehsil Ch. Dadri Bhiwani
71 Pandwan Jai Shivam Stone Crusher Village Pandwan Received Complying
72 Kheri Jai Shree Ganesh Stone Crusher Vill-Kheri Received ComplyingBatter Battar Distt Bhiwani
73 Mankawas Jai Shree Ram Stone Crusher Village Received ComplyingManakawas District Bhiwani
74 Jhojhu Jai Shree Shyam Stone Crusher Vill-Jhojhu Received ComplyingKalan Kalan Distt Bhiwani
75 Kalali Jai Shree Shyam Stone Crusher, Village Kalai, Received Complying[ehsil Chakrhi Dadri Bhiwani
76 Pichopa Jai Shree Shyam Stone Crusher, Vill-Pichopa Received ComplyingKalan Kalan, Tehsil & Distt Charkhi Dadri

77 Kheri Jai Shree Shyam Stone Crusher. Village Kheri Received ComplyingBatter Batter, Tehsil Charkhi Dadri,, Bhiwani

78 Kheri Jai Siya Ram Stone Crusher, Vill. Kheri Battar, Received ComplyingBatter Bhiwani
79 Jhojhu Jhojhu Stone Crusher, Village Jhojhu Kalan, Received ComplyingKalan Bhiwani
80 Kaliyana KV R Minerals Pvt Ltd Unit 2 Vill Kaliyana Received ComplyingTeshil & Distt harkhi Dadri
81 Kaliyana KV R Minerals Pvt. Ltd., Village Kaliyana, Received ComplyingCharkh ldadri
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82 Pichopa K.M.P Stone Crusher, Vill Pichopa Kalan Tehsil Received ComplyingKalan & Distt Charkhi Dadri83 Birhi kalan Kanhaiya Stone Crusher Vill-Birhi Kalan,Distt Received ComplyingBhiyyani BHIWANI
84 Mankawas kanshi Ram Stone Crusher, Village Mankawas, Received ComplyingBhiwani
85 Asawari Karan Stone Crusher, Village Asawari, Bhiwani Received Complying
86 Pichopa Khatu Shyam Stone Crusher, Village Pichopa Received ComplyingKalan Kala Tehsil Ch Dadri
87 Kheri Krishana Stone Crusher and Supplier Village Received ComplyingBatter Kheri BattarTehsil Ch Dadri,Distt Bhiwani

88 Pichopa Krishna Stone Crusher, Vill. Pichopa Kalan, Received ComplyingKalan Charkhi Dadri Bhiwani
89 Kheri Krishna Stone Crusher-1, Viii. Kheri Battar, Received ComplyingBatter Bhiwani
90 Kheri Krishna Stone Crusher-II, Vill . Kheri Battar, Received ComplyingBatter Bhiwani
91 Mankawas Laxmi Stone Crusher, Vill. Mankawas, Bhiwani Received Complying
92 Asawari Luxmi Stone Crusher, Asawari, Bhiwani Received Complying93 Kaliyana Luxmi Stone Crusher, Vill. Kaliyana, Ch. Dadri Received ComplyingBhiwani
94 Mankawas Maa Pitambara Mines And Cruhsers LLP, Viii Received ComplyingMankawas,Tehsil & Distt Charkhi Dadri

95 Kaliyana Maa Stone Crusher, Kaliyana, Charkhi Dadri Received Complying
96 Mankawas Maha Laxmi Stone Mills, VilI Received ComplyinglAankayas,Tehsil & Distt Charkhi Dadri97 Pichopa Mahadev grit udyog PICHOPA KALAN Received ComplyingKalan CHARKHI DADRI
98 Birhi kalan Mahadev Stone Crusher, Birhi Kalan, Chakrhi Received ComplyingDadri
99 Kheri Mahadev stone Crusher, Vill. Kheri Battar, Received ComplyingBatter Bhiwani
100 Birhi kalan Mahaluxmi Stone Crusher Village Birhi Kala Received ComplyingDistrict Bhiwani
101 Pichopa Mahashay Stone Crusher, Village Pichopa Received ComplyingKalan Kalan Dadri
102 Kheri Ma man Stone Crusher, VPO Kheri Battar, Received ComplyingBatter Bhiwani
103 Kheri Maruti Stone Crusher, Village Kheri Battar, Received ComplyingBatter Bhiwani104 Mankawas Maruti Stone Crusher, Village Received ComplyingMankawas,Tehsil Charkhi Dadri, Bhiwani(New

[/3m [13ryt,( p,,4
105 Birhi kalan Mayur Stone Crusher, Village Birhi Kala, Tehsil Received ComplyingCh. Dadri Bhiwani
106 Pichopa MON Stone Crusher Vill- Pichopa Kalan, Tehsil Received ComplyingKalan & Distt Charkhi Dadri
107 Kaliyana Millan Stone Cusher, Village Kaliyana, Charkhi Received ComplyingDadri
108 Jhojhu Murliwala Stone Crushing Mills, Vill . Jhojhu Received ComplyingKalan Kaina Bhiwani
109 Mankawas NECC Mines & Mineral, Village Manakawas, Received ComplyingTehsil Charkhi Dadri, Bhiwani
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110 Pandwan NECC Mining Corporation Unit 2, Village Received ComplyingPandyyan Charkhi Dadri
111 Pandwan NECC Mining Corporation, Village Pandwan, Received Complyingharkhi Dadri
112 Pandwan NECC Roadways, Village Pandwan, Dadri Received Complying113 Jhojhu Neel Kanth Stone Crusher Mill, Village Jhojhu Received ComplyingKalan Kalan, Tehsil Charkhi Dadri, Bhiwani

114 Pichopa NVeelam Stone Crusher Viii Pichopa Kalan Received ComplyingKalan Teshil & Distt Charkhi Dadri
115 Kheri Neelkanth Stone Crusher, Village Kheri Received ComplyingBatter Battar Bhiwani
116 Birhi kalan Neelkanth Mahadev Grit Udyog Vill-Birhi Received ComplyingKalan Distt Bhiwani
117 Pichopa New Avtar Stone Crusher, Vill-Pichopa Received ComplyingKalan Kalan Tehsil & Distt Charkhi Dadri
118 Kaliyana New Baba Sita Nath Stone Crusher, Village Received ComplyingKaliyana Charkhi Dadri Bhiwani119 Pichopa New Bharat Stone Crushing Company, VPO Received ComplyingKalan PICHOPA KALAN TEHSIL AND DISTRICT

,[gRKH] DDRI
120 Kheri New Jai Shree Bala ji Stone Crusher, Village Received ComplyingBatter Kheri Battar Bhiwani
121 Birhi kalan New Rapid stone crusher Old name Jai Baba Received ComplyingShyam Stone Crusher Vil]-Birhi Kalan,Distt

Bhiwan i >
122 Jhojhu Om Shiv Stone Crusher, Village Jhojhu Kalan, Received ComplyingKalan Tehsil Chakrhi Dadri Bhiwani
123 Kaliyana Om Shivam Stone Crusher, Kaliyana, Dadri Received Complying
124 Asawari Om Shivam Stone Crusher, Village Asawari, Received Complying

N

Bhiwani
125 Kheri Om Stone Crusher, Kheri Batter, Charkhi Received ComplyingBatter Dadri Bhiwani
126 Mankawas Om Stone Crusher, Mankawas, Charkhi Dadri, Received ComplyingBhiwani
127 Pichopa Omkara Mines and Crushers, Village Pichopa Received ComplyingKalan Kalan, Tehsil Charkhi Dadri, Bhiwani

128 Atela Kalan Pal stone Crusher Viii. Atela Kalan Bhiwani Received Complying
129 Mankawas Panchmukhi Stone Crusher, Village Received ComplyingMankawas Bhiwani
130 Kaliyana Pardhan Stone Crusher Village Kaliyana-1, Received ComplyingCharkhi Dadri
131 Pichopa Pardhan Stone Crusher Village Pichopa Kala Received ComplyingKalan Tehsil Ch Dadri BHIWANI
132 Kheri Partap Stone Crusher, Viii. Kheri Battar, Received ComplyingBatter Bhiwani( Old Name baba pir stone crushing

co )
133 Asawari Peer Baba Stone Crusher, Village Asawari, Received ComplyingBhiwani
134 Kaliyana Pooja Stone Crusher, Village Kaliyana, Tehsil Received ComplyingCharkhi Dadri Bhiwani
135 Asawari Pritam Sangwan Stone Crusher, Village Received ComplyingAsayyari Charkhi Dadri
136 Asawari Pritam Stone Crusher, Asawari, charkhi Dadri Received Complying
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137 Kheri PRITHVI STONE CRUSHER, Kheri Batter,
Received ComplyingBatter Charkhi Dadri138 Birhi kalan Purpal Stone Crusher, Village Birhi Kala, Tehsil
Received ComplyingCharkhi_Dagri, hiwani139 Pichopa QEM PROCESSING PVT LTD PICHOPA KALAN
Received ComplyingKalan

140 Kheri QEM PROCESSING PVT LTD STONE CRUSHER
Received ComplyingBatter at VILLAGE KHERI BATTAR CHARKHI DADRI

DISTRICT BHIWANI HARYANA BHIWANI

141 Kaliyana R.B.S Stone Crusher Village Kaliyana, Tehsil
Received ComplyingCh. Dadri Bhiwani142 Pichopa Rajesh Stone Crusher, Pichopa Kalan,
Received ComplyingKalan CharkhiDadri143 Pichopa Rakesh Malik Stone Cruhser Vill-Pichopa
Received ComplyingKalan Kalan Distt Bhiwani144 Kaliyana Rao Stone Crusher Co., Village Kaliyana
Received ComplyingCharkhi Dadri Bhiwani145 Jhojhu Rudhra Stone Crusher, Village Jhojhu Kalan,
Received ComplyingKalan Charkhi Dadri146 Birhi kalan Sangwan Stone Crusher, Vilalge Birhi Kalan,
Received ComplyingCharkhi Dadri147 Kheri Sarvotam Group, Village Kheri Batter, Charkhi
Received ComplyingBatter Dadri148 Pichopa

Satyavir Stone Crusher, Village Pichopa Received ComplyingKalan
Kalan, Charkhi Dadri, Bhiwani

149 Kheri Shakti Stone Crusher, Village Kheri Battar,
Received ComplyingBatter Charkhi Dadri150 Atela Kalan Sheoran Stone Crusher, Village Atela Kalan,
Received ComplyingCharkhi_Dadri, Bhiwani151 Kheri Shiv Durga Stone Crusher, Village Kheri
Received ComplyingBatter BattarTehsi[CharkhiDadri, Bhiwani152 kaliyana Shiv Ganga Stone Crusher, Kaliyana, Charkhi
Received Complyingdadri153 Birhi kalan Shiv Shakti Grit Udyog, Village Birhi Kala,
Received ComplyingBhiwani154 Pichopa Shiv Shakti Stone Crusher Village Pichopa
Received ComplyingKalan Kalan Charkhi Dadri155 Pichopa Shiv Shakti Stone Crusher II Village Pichopa
Received ComplyingKalan Kalan Charkhi Dadri156 Birhi kalan Shiv Shankar Stone Crusher Vill-Birhi
Received ComplyingKalan Distt Bhiwani157 Mankawas Shiv Shanti Stone Cruhser, Village Mankawas,
Received ComplyingCharkhi_Dadri, Bhiwani158 Atela Kalan Shiv Stone Crusher, Viii. Atela Kalan, Bhiwani
Received Complying

159 Asawari Shiv Stone Crusher, Village Asawari, Bhiwani
Received Complying

160 Jhojhu Shiv Stone Crusher, Village Jhojhu Kalan, Ch.
Received ComplyingKalan Dadri161 Pichopa Shiv Stone Crushing co., Village Pichopa
Received ComplyingKalan kalan Charkhi Dadri162 Birhi kalan Shiva Stone Crusher, Village Birhi Kalan, Tehsil
Received ComplyingCharkhi Dadri Bhiwani163 Mankawas Shivalik Stone Crusher, Village Mankawas,
Received ComplyingCharkhi Dadri Bhiwnai164 Kheri Shivalya Construction Pvt Ltd Co., Village
Received ComplyingBatter Kheri Battar Bhiwani
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165 Mankawas Shivalya Grit Udyog, Village Mankawas, Tehsil Received ComplyingCharkhi Dadri, Bhiwani
166 Pichopa Shivji Stone Crusher, Village Pichopa Kalan, Received ComplyingKalan [ehi[_Charkhi Dadri, Bhiwani
167 Mankawas Shree Balajee Stone Crusher, Village Received Complying[Lankayyas, [ehsi[_ChakrhiDadri, Bhiwan
168 Kaliyana Shree Balaji Stone Crusher, Village Kaliyana, Received ComplyingCh. Dadri
169 Pichopa Shree Ganesh Stone Crusher Village Pichopa Received ComplyingKalan Kala Tehsil Ch Dadri
170 Ramalwas Shree Ganpati Stone Crushing Mills, Village Received ComplyingRamalwas Charkhi Dadri
171 Pichopa Shree Laxmi Stone Crusher, Pichopa Kalan, Received ComplyingKalan Ch. Dadri.
172 Kheri Shree Luxmi Stone Crusher, Kheri Battar, Received ComplyingBatter Bhiwani
173 Kheri Shree Maha Luxmi Stone Crusher, Viii. Kheri Received ComplyingBatter Battar Bhiwani
174 Pichopa shree mahadev stone crusher pichopa Received ComplyingKalan kalan
175 Kheri Shree Nanak Stone Crusher, VPO Kheri Battar, Received ComplyingBatter Bhiwani
176 Birhi kalan Shree Radhe Stone Crusher, Birhi Kalan, Received ComplyingCharkhi Dadri
177 Mankawas Shree Ram Stone Crusher, VilI. Mankawas, Received ComplyingBhiwani
178 Kheri Shree Satyam Stone Crusher, Kheri Battar, Received ComplyingBatter Bhiwani
179 Ramalwas Shree Shyam Grit Udyog Vill-Ramalwas,Tehsil Received Complying& Distt Charkhi Dadri
180 Jhojhu Shree Shyam Stone Crusher Village Jhojhu Received ComplyingKalan Kalan Charkhi Dadri Bhiwani
181 Pichopa Shri Dada Devi Nath Stone Crusher, Village Received ComplyingKalan Pichopa Kalan, Tehsil Charkhi Dadri, Bhiwani

182 Kheri Shri Giriraj Stone Crusher, Vill. Kheri Battar, Received ComplyingBatter Bhiwani
183 Pichopa Shri Laxmi Ji Stone Crusher, Pichopa Kalan, Received ComplyingKalan Charkhi Dadri
184 Jhojhu Shri Ram Stone Crusher, Village Jhoju Kalan, Received ComplyingKalan Chakrhi Dadri Bhiwani
185 Birhi kalan Shri Rattan Grit Udyog Village Birhi Kala Received ComplyingDistrict Bhiwa ni
186 Kaliyana Shri Shyam Stone Crusher Village Kaliyana Received ComplyingTehsil Ch Dadri Bhiwani
187 Pichopa Shyam Grit Udyog Village Pichopa Kalan Received ComplyingKalan Tehsil Charkhi Dadri Bhiwani
188 Jhojhu Shyam King Stone Crusher Village Jhoju Kala Received ComplyingKalan Tehsil Ch Dadri BHIWANI
189 Pichopa Shyam Stones Vill-Pichopa Kalan, Tehsil & Received ComplyingKalan Distt harkhi Dadri
190 Kheri Sita Nath Stone Crusher, Village Kheri Battar, Received ComplyingBatter Bhiwani
191 Kheri Siwach Stone Cruhser, Vi ll. Kheri battar, Received ComplyingBatter Bhiwani
192 Pichopa Sohna Aggregate Solutions (18CRD63956) Viii Received ComplyingKalan Pichopa Kalan Tehsil & Distt Charkhi Dadri
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193 Ramalwas Sohna Stone Crusher, Village Ramalwas, Received ComplyingCharkhi Dadri
194 Pichopa Soorya Stone Crusher Village Pichopa Kala Received ComplyingKalan Tehsil Ch Dadri
195 Mankawas Suraj Stone Crushing CO., Village Mankawas, Received Complyingharkhi Dadri Bhiwani
196 Pichopa Surya Stone Crusher Viii- Pichopa Kalan, Distt Received ComplyingKalan Charkhi Dadri
197 Birhi kalan Swastik Stone Crusher, Village Birhi Kalan, Received ComplyingCharkhi Dadri
198 Pichopa Swastik Stone Crusher, Village Pichopa Kala Received ComplyingKalan Tehsil Ch Dadri
199 Mankawas Thadeshri Stone Crusher Vill-Mankawas,Distt Received ComplyingBhiwani
200 Jhojhu Trishul Stone Crushing Mills Vill-Jhojhu Received ComplyingKalan Kalan Distt Bhiwani
201 Asawari Uma Stone Crusher, Village Asawari, Bhiwani Received Complying
202 Kheri United Stone Crusher, Village Kheri Battar, Received ComplyingBatter Bhiwani
203 Birhi kalan V K Stone Crushing Co Vill-Birhi Kalan Distt Received Complying

Dadri
204 Kheri Venus Stone Crusher Village Kheri Battar Received ComplyingBatter Tehsil Charkhi Dadri
205 Pichopa Vijay Stone Crusher, Village Pichopa kalan, Received ComplyingKalan Charkhi Dadri
206 Mankawas Vikas Stone Crusher, Mankawas, Ch. Dadri Received Complying
207 Kaliyana Zamidar Stone Crusher Village Kaliyana, Dadri Received Complying
208 Atela Kalan Ajanta Stone Crusher, Vill . Atela Kalan, Dadri Received Siting parameter not complying
209 Kalali Baljit Stone Crusher Vill-Kalali,Distt Charkhi Received Siting parameter not complying

Dadri
210 Kheri Choudhary Stone Crusher, Village Kheri Received Siting parameter not complyingBatter Batter Bhiwani
211 Kheri Classic Mobile Stone Crusher Village Kheri Received Siting parameter not complyingBatter Battar Tehsil Charkhi Dadri District Bhiwani

212 Kheri Dada Dhola Stone Crusher, Village Kheri Received Siting parameter not complyingBatter Batter, Bhiwani
213 Kheri Dada Ram Prasad Stone Crusher, Viii. Kheri Received Siting parameter not complyingBatter Battar Bhiwani
214 Kheri Dev Stone Crusher, Village Kheri Battar,Tehsil Received Siting parameter not complyingBatter Charkhi Dadri Bhiwani
215 Kheri Gohana Stone Crusher, Village Kheri Batter, Received Siting parameter not complyingBatter Charkhi Dadri
216 Kalali JAi MATA DI STONE CRUSHER village Kalali, Received Siting parameter not complying

tehsil Charkhi dadri BHIWANI
217 Kheri Jai Shree Ram Stone Crusher, Village Kheri Received Siting parameter not complyingBatter Battar Charkhi Dadri
218 Pandwan Jyoti Stone Crushers Village Pandwan Tehsil Received Siting parameter not complying

Ch Dadri
219 Kheri Nandu Stone Crusher, VPO Kheri Batter, Received Siting parameter not complyingBatter Tehsil Charkhi Dadri Bhiwani
220 Kheri Parvat Stone Crusher, Village Kheri Received Siting parameter not complyingBatter Battar [ehsi[_Charkhi_Dadri, Bhiwani
221 Kheri Raj Stone Crusher, Viii. Kheri Battar, Bhiwani Received Siting parameter not complyingBatter
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222 Kheri Rajbir Stone CrusherVPO Kheri Battar, Received Siting parameter not complyingBatter Bhiwani
223 Kalali Sadbhawna Stone Crusher, Village Kalali, Ch. Received Siting parameter not complyingDadri
224 Kheri Salasar Stone Crusher Vill-Kheri Battar,Distt Received Siting parameter not complyingBatter Bhiwani
225 Kheri Sanskar Stone Crusher, Kheri Battar, Bhiwani Received Siting parameter not complyingBatter
226 Kheri Shanti Mobile Stone Crusher, VPO Kheri Received Siting parameter not complyingBatter Battar Bhiwani
227 Kheri Sheranwali Stone Crusher, VilI. Kheri Battar, Received Siting parameter not complyingBatter Bhiwani
228 Kheri Shiv Bhole Shankar Stone CrusherVillage Received Siting parameter not complyingBatter Kheri Battar Bhiwani BHIWANI
229 Kalali Shiv Bhole Stone Crusher Village Kalali Tehsil Received Siting parameter not complyingCh Dadri District Bhiwani
230 Asawari Shiv Bhole Stone Crusher Vill-Asawari,Distt Received Siting parameter not complyingBhiwani
231 Kheri Shiv Gorakh Stone Crusher, Vill Kheri Battar, Received Siting parameter not complyingBatter Bhiwani
232 Kheri SHIV SHAKTI STONE CRUSHER, Village Kheri Received Siting parameter not complyingBatter BattarTehsil Ch Dadr
233 Kheri Shree Dada Dohla Stone Crusher Viii Kheri Received Siting parameter not complyingBatter Battar Distt Charkhi Dadri
234 Kheri Shree Ram Stone Crusher, Village Kheri Received Siting parameter not complyingBatter Battar Tehsil Charkhi Dadri
235 Kheri Shri Hari Stone Crusher, Village Kheri Batter, Received Siting parameter not complyingBatter Bhiwani
236 Kheri Shri Sai Baba Stone Crusher, Viii. Kheri Batter, Received Siting parameter not complyingBatter Bhiwani
237 Kheri Shri Shivam Stone Crusher, Kheri Batter, Received Siting parameter not complyingBatter harkhi Dadri, Bhiwani
238 Kheri Silver Stone Crusher Village Kheri Battar Received Siting parameter not complyingBatter Tehsil Ch Dadri Bhiwani (Old name Jai Shiv SC)

239 Kheri Subham Stone Crusher, Viii. Kheri Battar, Received Siting parameter not complyingBatter Bhiwani
240 Kheri Suryawansni Stone Crusher, Village Kheri Received Siting parameter not complyingBatter Batter, Bhiwani
241 Kheri Vishal Stone Crusher, Village Kheri Batter, Received Siting parameter not complyingBatter Charkhi Dadri Bhiwani
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Annexure­S. No Village Name & Address of the unit
Report received from Tehsidlar or not

1 Kaliyana Alpha Stone Crusher Vill-Kaliyana,Teshil & Distt Charkhj
Report not receivedDadri2 Kheri Anjani Stone Crusher, VPO Kheri Battar, Bhiwani
Report not receivedBatter

3 Kheri Aravali Hills Stone Crusher, Village Kheri Battar, Tehsil
Report not receivedBatter Charkhi_Dadri, Bhiwani4 Asawari Asawari Stone Crushing Co., Vill-Asawari Tehsil & Distt
Report not receivedCharkhi Dadri5 Mankawas Baba Hanuman Stone Crusher, Village Mankawas, Bhiwani
Report not received

6 Kaliyana Baba Shyam Stone Crusher, Village Kaliyana, Tehsil Charkhi
Report not receivedDadri, Bhiwani7 Kaliyana Baba Stone Crusher-1, Village Kaliyana, Bhiwani
Report not received8 Jhojhu Bhawani Stone Crusher, Village Jhojhu Kalan, District
Report not receivedKalan Charkhi Dadri9 Kheri Bijender Singh Quarry Contractor Stone CrusherVillage
Report not receivedBatter Kheri_Battar Bhiwani10 Kheri Bijender Singh Stone Crusher, Kheri Battar, Bhiwani
Report not receivedBatter

11 Kheri Caps Tradeling Pvt. Ltd., Kheri Batter, Charkhi Dadri
Report not receivedBatter

12 sawari Chander Bhan Stone Crusher, Village Asawari, Tehsil
Report not receivedCharkhi Dadri Bhiwani13 tiwala Dalawas Stone Crusher, Viii Tiwala,Tehsil & Distt Charkhi
Report not receivedDadri14 Kaliyana Darshana Stone Crusher, Vill. Kaliyana, Tehsil CH. Dadri,
Report not receivedbhiwani15 Kheri DCC Stone Crusher, Kheri Batter, Charkhi Dadri, Bhiwani
Report not receivedBatter

16 Jhojhu Dev Dahiya Stone Crusher, Village Jhoju Kala Tehsil Ch Dadri
Report not receivedKalan

17 Pichopa Dev Stone Crusher, Village Pichopa Kalan, Tehsil Charkhi
Report not receivedKalan Dadri Bhiwani18 Asawari Dosti Stone Crusher, Village Asawari, Bhiwani
Report not received19 Pandwan Goyat Stone Crusher, Village Pandwan Chakrhi Dadri
Report not received

20 Kheri Hanuman Stone Crusher, Vill Kheri Battar, Bhiwani
Report not receivedBatter

21 Kheri Hari Dass Grit udyog , Village Kheri Battar, Bhiwani
Report not receivedBatter

22 Asawari Hari Dass Stone Crusher Vill. Asawari Bhiwani
Report not received23. Tiwala Haryana Stone Crusher, Village Tiwala, Tehsil Charkhi Dadri,
Report not receivedBhiwani24 Jhojhu Himalya Stone Crusher Village Jhojhu Kalan,Distt Bhiwani
Report not receivedKalan

25 Kheri Himalya Stone Crusher, Village Kheri Battar,Tehsil Charkhi
Report not receivedBatter Dadri Bhiwani26 Birhi kalan Jai Baba Jamna Giri Stone Crusher, Viii. Birhi Kalan, Charkhi
Report not receivedDadri27 Kheri Jai Baba Sita Nath Stone Crusher, Viii. Kheri Battar, Bhiwani
Report not receivedBatter

28 Pichopa Jai Baba Thakur Dass Stone Crusher Village Pichopa Kala
Report not receivedKalan Tehsil Charki Dadri Bhiwani29 Pichopa Jai Balaji Stone Crusher, Village Pichopa Kalan, Charkhi Dadri
Report not receivedKalan
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30 Kheri Jai Hanuman Stone Crusher, Village Kheri Batter, Tehsil
Report not receivedBatter Charkhi Dadri Bhiwani

31 Mehra Jai Parkash Associates Ltd., Village Mehra, ,Tehsil Chakrhi
Report not receivedDadri Bhiwani32 Mehra Jai Parkash Associates Ltd., Village Mehra, Chakrhi Dadri,
Report not receivedBhiwani33 Mehra Jai Parkash Associates Ltd., Village Mehra, Chakrhi Dadri,
Report not received

Bhiwani
34 Mehra Jai Parkash Associates Ltd., Village Mehra, Chakrhi Dadri,

Report not received
Bhiwani

35 Kheri JAi SHIV SHANKAR STONE CRUSHER VPO KHERI BATTAR
Report not receivedBatter BHIWANI

36 Kheri KSC BUILDCON PVT LTD VILLAGE KHERI BATTAR, TEH. CH.
Report not receivedBatter DADRI DISTT. BHIWANI

37 Jhojhu Kumar Infra &Mining Projects, Village Jhoju Kalan, Teshil
Report not receivedKalan Chakrhi dadri Bhiwani

38 Kheri Larsen and Toubro Limited, Vill Kheri Battar Tehsil & Distt
Report not receivedBatter Charkhi Dadri

39 Tiwala Laxmi Mining Company, Village Tiwala, Charkhi Dadri,
Report not received

Bhiwani
40 Kheri Laxmi Stone Crusher, Village Kheri Battar,Tehsil Charkhi

Report not receivedBatter Dadri Bhiwani
41 Kaliyana LUCKY MINERALS U II KHASARA NO - 28/5/26/14/2/27, VILL Report not received

- KALIYANA TEH & DIST - CHARKHI DADR
42 Kaliyana lucky Minerals Unit Ill 28/13 14 Vill: Kalyana, Tehsil:

Report not received
Charkhi Dadri Dist. Bhiwani

43 Kaliyana Lucky Minerals Unit-I Khasra No. 28/3/2,4/2/2,7,8 Village :
Report not received

Kalyana [ehsil___Charkhi Dadri Dist. Bhiwani
44 Kaliyana Maha Dev Stone CrusherVillage Kaliyana Teh Dadri Bhiwani Report not received
45 bilawal Maha Luxmi Stone Cruhser, Village Bilawal, Bhiwnai Report not received46 Kheri Maha Singh Stone Crusher Village Kheri Battar Bhiwani

Report not receivedBatter BHIWANI
47 Mankawas Mahadev Stone Crusher, Village Mankawas, Tehsil Charkhi Report not received

Dadri Bhiwnai
48 Jhojhu Mahadev Stone Crushing Co., Village Jhojhu Kalan, Tehsil Report not receivedKalan Charkhi Dadri Bhiwani
49 Pichopa Mahaluxmi Mines and Stone Crusher VPO Pichopa Kala Report not receivedKalan
50 tikan khurd Mahan Stone Crusher, Tikan Khurd, Tehsil Charkhi Dadri,

Report not received
Bhiwani

51 Birhi kalan N K Builders & Stone Crusher Vill-Birhi Kalan,Distt Bhiwani
Report not received

52 Kheri New Baba Pir Stone Crusher, Kheri Battar, Bhiwani Report not receivedBatter
53 Kheri Metro stone crusherOld name New Era Solutions Pvt. ltd. Report not receivedBatter Village_Kheri_Battar Bhiwani
54 Kheri New Sunrise Stone Crusher, Village Kheri Battar,Tehsil Report not receivedBatter ·Charkhi Dadri Bhiwani
55 Kheri Nihal Stone Crusher, Village Khei Battar, Charkhi Dadri, Report not receivedBatter Bhiwani
56 Kheri OmPati Stone Crusher Co., VPO Kheri Batter, Tehsil Charkhi Report not receivedBatter Dadri Bhiwani
57 Kheri Pokhar Stone Crusher, Vill. Kheri Battar, Bhiwani Report not receivedBatter
58 Ramalwas Pokhar Stone Crusher, Viii. Ramalwas, CH. Dadri, Bhiwani Report not received
59 Mehra R. K. Carriers India Private limited, Village Mehrda Tehsil Report not received

Charkhi Dadri
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60 Birhi kalan Rapid Stone CrusherVill-Birhi Kalan,Distt Bhiwani BHIWANI
Report not received

61 Pandwan Rattan Stone Crusher, Village Pandwan, Tehsil Chakrhi
Report not receiveddadri, Bhiwani62 Pichopa Sajjan Singh Stone Crusher, Village Pichopa Kalan, Tehsil
Report not receivedKalan Charkhi Dadri Bhiwani63 Kheri Sangwan Stone Crusher, Vill. Kheri Battar, Bhiwani
Report not receivedBatter

64 Kheri Saraswati Stone Crusher, Viii Kheri Batter, Bhiwani
Report not receivedBatter

65 Jhojhu Shanker Stone Crusher, Village Jhojhu Kalan, Charkhi Dadri
Report not receivedKalan

66 Kheri Shanker Stone Crusher, Village Kheri Batter, Tehsil Charkhi
Report not receivedBatter Dadri Bhiwani67 Kaliyana SHIV BHOLE STONE CRUSHING Co., Kaliyana, Ch. Dadri
Report not received68 Kheri Shiv Stone Crusher, Village Kheri Battar,Tehsil Charkhi
Report not receivedBatter Dagri, Bhiwani

69 Jhojhu Shiva Stone Crushing Mills, Village Jhojhu Kalan, District
Report not receivedKalan Charkhi Dadri

70 Kheri Shivam Stone Crusher, Village Kheri Battar,Tehsil Charkhi
Report not receivedBatter Dadri Bhiwani71 Bilawal Shree Balaji Stone Crusher, Village Bilawal,, Bhiwani
Report not received72 Pichopa Shree Balaji Stone Crusher, Village Pichopa Kalan, Tehsil
Report not receivedKalan Charkhi Dadri Bhiwani73 Jhojhu Shree Balaji Stone Crushing Co. Village Jhojhu Kalan,Distt
Report not receivedKalan Bhiwnai74 Kheri Shree Ganesh Crusher Udyog, Village Kheri Battar, Ch. Dadri
Report not receivedBatter

75 Asawari Shree Ganesh Stone Crusher, Village Asawari, Tehsil
Report not receivedCharkhi Dadri Bhiwani76 Kheri Shree Laxmi Stone Crusher, Kheri Battar, Bhiwani
Report not receivedBatter

77 Kheri Shree Luxmi Stone Crushing Co., -II, Village Kheri
Report not receivedBatter Battar Tehsil Charkhi Dadri Bhiwani78 Kheri Shree Shyam Stone Crusher Village Kheri Battar Bhiwani
Report not receivedBatter

79 Pichopa Shri Ganesh Ji Stone Crusher Vill Pichopa Kalan Tehsil &
Report not receivedKalan Distt Charkhi Dadri

80 Kheri Subh Ram Stone Crusher Village Kheri Battar, Bhiwani
Report not receivedBatter

81 Pichopa SUMAN STONE CRUSHER, V.P.O- Pichopa Kalan, Charkhi
Report not receivedKalan Dadri

82 Kheri Sunrise stone Crusher, Village Kheri Batter, Bhiwani
Report not receivedBatter

83 tiwala SuperWhite Stone Crusher, Village Tiwala, Charkhi Dadri
Report not received

84 Pichopa Surender Stone Crusher, Village Pichopa Kalan, Tehsil
Report not receivedKalan harkhi_Dadri, Bhiwani

85 Kheri Taj Stone Crusher, Viii. Kheri Battar, Bhiwani
Report not receivedBatter

86 Jhojhu Trimbakeshwar Stone Crusher, Village Jhojhu Kalan,
Report not receivedKalan Charkhi Dadri

87 Pichopa Triupati Stone Crusher, Village Pichopa Kalan, Tehsil
Report not receivedKalan harkhi Dadri, Bhiwani

88 Asawari Vijay Stone Crusher, Village Asawari, Tehsil Charkhi Dadri,
Report not received

Bhiwani
89 Jhojhu Vishwakarma Stone Crusher, Village Jhoju Kala Tehsil Ch

Report not receivedKalan Dadri
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34 N,o 1--loti~-f-- UN.ti, , . - -------------- - -- --
scHEDULE '\

Sit1ng venficatlon Report of Tehslldar, Bhlwanl/ Ch-arkhl 0-adrl regarding establtshment of a

st-one crusher Mslac7a Szot£--- . VIiiage. tJTe?A/<::ltL:(W.., Tehsll
Dist. shlenlon tans._ R&6€_ yo721rw

-.Ao2

J-J-f!h#tr,
0 q

l '!I I-< •V\?
55k

~J") I i>t'>1 /JI ""C.-1

u»#ft2}
0.1

0.5

1.0

1.5

3.0

5.0

0.1

Distance from the limits of nearest
Municipal Corporation

Distance from the limits of National
Capttal Territory of Oe.lhi

Dis'\ance from the nearest outer limit
of maior·district roads and other mads

7

5

4

bistance from the nearest Town/CiW/
Muntcipal Limits ·------t-::,----'-~------,-,-,-:-:-----+------'------1--------

6, Dist~ from the nearest VHlage
Pi,1rni In case tf there 1s no phimi trien
the dls.tanc-e will be m:e.asur,e'd from
vtHaqe Lal Dorn
D\S:tance from any land recoded as
forest in Government record (R'.evenue ,_
or forest Department) excep,t strlpt//
forest/plentauon along roads, canils,
ra-Hwev 11nes and bund,s.

3

'2

\
Ir-.....1-D-is-t-an_c_e_f_ro_m_U_1e-i. n-ya· -,e-.s-t -N-at-io_n_a_l--------.,-.o~-----i--------
1 Highway & Stale Aighway / IJ Ii ;»r.

____..:---------~ts.Total \1!n,d Is __Kanel, ____.,,Marla.

-------------------------__,.--.---.--·---._,,,...,....----Sr. Des.cr\ptlon Req,ulred distance In· Actu.a, distance as p·e
No. K.m. (measured as the revenue record

crow ft~es trom the (measured as the
nearest boundary of crow mes .from the
the land to the nearest boundary of
periphery o-f the the land to the
feature concoerned) per\phery of the

feature concerned)·

8 Distance from any strlps forest/
✓, plantation along roads, coanals, railwayd',a/es and bun:ds etc. recorded as f-ores,?}" [ cove.men record (r-ev-enue or

¢ ,«. 5" ~ :.rl forest department)
, )i\\111"'

1
J.11f~{) 9 Distance from approval water supply 1.5 5 \"'-•, '1P2 'o) schemeopen1toskyof20d_Egg0%!iW,__4---------1---------

lr,;,,;"1' :Ji''I O Disla nee I ro rn any Indoor h ea I th 1 . 0 • 1 ', , 521 "1
tf?<. ·~i-- /'fY" treatment unrt catering to 25 or more

__ b~ for c~tering indoor patlen_t_s-+-- [)
11 DISianee from National Parks, W11d , 2 .0 ,,,, ,,, / ,iY1 )JI ~

Ufa Sanctuarte.s and Conserva:tlcn \a7afazl.
Reserves

1--+-7 [iiun distance required from/ 0.5 Sb4y. cz.__, --l'"--- ~~uca\1om.1\ \ns>1t1.rnons _..1... ..L.-___..... _

JfP'n{~J.) 1\ececockSanez z,,oy2}?kc@ ;·€/ s»; ')]
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AJANTA STONE CRUSHER KH.
NO.107 VILL. ATELA KALAN, TEH.
& DISTT. CHARKHI DADRI

205'-7''

o 1070
N)

I
kl

N
0
0
I
O

N

VV e
t ,
s

50'

~
0
0

L----~21{__!1_::__'-7!._" ~

SR. NO AJNTA STONE CRUSHER
DISTANCE IN METERS

I 1 STATE 1016 METERS
I HIGHWAY
i
l 2 FIRNI 636 METERSI
I

3 CANNEL 1134 METERS

4 EDUCATIONAL

I INTSITUTE 534 METERS
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment
ot + ,stone crusher ws gal\jee1Sire(&the, vase
--~h Tehsil (h, .J2aclu, .Distt. •

2£

15 Kanai, __L,_l __Marla.
, • i.e. Total land is

per

row
Iest 1

d I
tho~

t(

ntt___

RPI
kt!
Kr'
iH 1

I

~ ./

± •I

+
I

N
ru}

N
de

M _J

- -------- -------

I
Sr. " Required distance in Actual distanc0as·No.

K.m. (measured as the revenue record
a crow flies from the a (measured as thc'C..

rmarest boundary of flies from the near·• the land to the boundary of the la,I periphery of the feature to the periphery oft

concerned) featureconcerned)14 Distance from the nearest National 1.0Highway & State Highway . . .12ki ·2 -, Distance from the nearest outer limit of 0.1

5A.I major district roads and other roads .
3 I Distance from the limits of National Capital 5.0

65,95I / Territory of-Oelhi ·
4 'Distance from the limits of nearest 3.0 . 3.42[-_,Municipal Corporation .

• 5 /Distance from the nearest 1.5 .1
1 Town/City/Municipal Limits 4.53--

' 6 I I' Distance from the nearest Village Phirni. - 1.0
6I.7In case if there is no phirni then the .! distance will be measured from village L.al ...I ..: Dora - at

rdarer>
7 ! Distanoe from any land recoded as forest 0.5

1 in Government record (Revenue or forest·
U+OV€OT! Department) except strips forest/plantation

along roads canals, railway lines and.
1A-rrm--

• bunds
----·----···--,- ... .-..- Pi8

I
Distance from any strips forest/plantation 0.1 .along roads canals, railway lines and -· #' ' ' U4Id vendI bunds etc. recorded as forest in

I Government record (revenue or forest
I 1 department) .+­

·-9 I Distance from approval water supply 1.5 . :? t; 1-J_I scheme open to sky of 20 KL capacity .
/·

j Distance from any ir1door health treatment 1.0 .10
unit catering to 25 or more bed for catering

.

~

indoor patients
afrom National Parks, Wild Life 2.0 ' ,C.'"'i

I 11 Distance
Sanctuaries and Conservation Resetves. .

tl-lR 1-c..G..l
I

-; 12 I Minimum distance required from - 0.5
fo S /(I Educational institutions .·--

--
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Miscru-s-herstonea
S:ting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

(_hdho,S'Hnot (she vtage
Tehsil ~-~' 6-/stt.. ~ on land

of

~-,'
le3

14, 32

[

[____yanal,[lMarla.
i.e. Total land is

_ ..
7-okN
SDkti__:__

#a
I. I
I
I

Actual distance as per
revenue record
(measured as the crow
flies fromthenearest
boundary of:the land ·
to the periphery of the
feature concerned)-

0.1

5.0

3.0 -=1·.1.5

1.0

0.5

Required distancr:: 'n
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

nearest

National 1.0

j
, Distanc-=; from the limits of National Capital
_Territo of'Delhi ,

I Distance from the nearest outer limit of
: rna·or district roads and other roads

! istance from the limits cf nearest
Municipal Corporation

I . .

Distance from the nearest
I Highway & State Highway

I Distance from the
Town/Cit /Munici al Limits

Government record (revenue c fores!
department). -'-----+-----~-
Distance from approval water supply· 1.5
s::heme open to sky ot 2Q_rS_L capac0__-+--------
Distance from any indoor health :re3tent 10

: unit catering to 25 o.r more bed for c?:'.er~r~f
ndoor patients .
isiance from: National Pas.wlaLi 35=I Sanctuaries and Conservation Re~e:v,:::s __ ·

, Minimum distance r:equired from ;
Educational institutions

Sr. I Description
No.

2

soistance from the nearest Village Phirni.
In case if there is no phirrii then the
distance will be measured from village Lal

__, Dora
:. Distance fi-orn any land recoded as forest
n Government record (Revenue or forest·1

Department) except strips forest/plantation
along rcads, canals, railway lines ar.:::J I

__ bu12.9_s.__ I -::--,-----
'.J1stance from any strips forestiplanta'.i:Jn 01
along roads, canals.' railway lines ard
bunds etc recorded as forest in

. I
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SCHEDU:_E i

Coordinates
-Actual distance as

per revenue record
(measurer! as the
crow flies rom the
nearest boundary
of the land to the
periphery of the
featureI concernec!)-

1.0

Required distance in
K.m. (measured as
the crow flies from

I the nearest
boundary of the land
to the periphery of
the feature
concerned)

nearest
State

, i.e. Total land is-----------

from the
Highway &

Description

Distance
National

:-::;', ·/g Verification Rep~rt of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment of a stone

ear weal Mobile SHne (uh, .vage.Kha}i lh. rens
{p_, 'i)olw_, Distt. Charkhi Dadri on and\k,[8,O

34 Kanai,-~0-..__Marla.
Sr
No

--
1

8kt-t

6-.kt-1

I, 6 kH
7o l
5Dkti _
1-- k11
q4+T

s (laa
iv%

05

5.0

3.0

1.5

1 0

0 1

0.1

1.5

1 0

20

H,ghway -1
Distance from the nearest outer
'rt o' major district roads and
other roads j
Istance from the limits of
National Capital Territory of Delhi
Distance from the limits of
nearest Municipal Corporation___
Distance from the nearest 1

I own/City/Mum1c1pal timuts [
Distance from the nearest Village
Ph«mu In case If there is no I
::,/111 ni then the distance will be
measured from villaae Lal Dora
Distance from any land recoded I
as forest ,n Gove:·nment record
.'Revenue or forest Department)
excepr strips forest/plantation
along roads canals railway lines I
and bunds

..
Distance from any strips
f(Yesli.olantation a!ong roads.
canals. railway lines and bunds
etc recorded as forest in
Government record (revenue or
forest department) ,
Distance frorr1 approval water I
supply scheme open to sky of 20
f<I. capacity

- - - --· - •. .•• -- -- l
[),stance from any door health
treatment unit catering to 25 or /
1110Ie bed for catering indoor·
.l'lt 11· I

D,~t;:ince from National Parks, )
VI/lid I 1fe Sanctuaries and +ram a

/4,Conservation ~eserves I j !
tvl1111:11u111 distance required from O 5

Educat,onal ,nst,tut,ons I , / •? K J-1 Ig _~,to ...».a all ',£so«} \
kl.cf %el...,%.

'.-)

1 1
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land011Distt. -c:B!'l:i.wa-A+
Ot.. 'De:ui>J

Te:hsil

Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher Mis 0ndr1 'J)l\n\a Sln.o~~ Village

fl,. })cJ,il__,-''hdi

("

---2.__Kanal, · ,-- Marla.-----
, i.e. Total land is--------:----------------------

kr-t5o

Ar.tual distance as per
revenue r:.ecord
(measured as the crow
flies..from=.the nea;est
boundary of the land ·
to the periphery of the
feature concerned -

!

tar jar-}
e«rib #

0.1

5.0

3.0

1.5

1.0

0.5

1.5

2.C,

Required distance in
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

1.0

---- -----

I

- ,----·Ikski4
! Rkr{

/ c/o-l /Je;ra, ~­
l ««ka
j___ I , 1: kH-- _

as.»kl t• ]a/
3l» ?@»! 4A,

- 15fr

.: / Distance from the nyarest ou:er 1imit .of

]

na·or district roads and other roads
- Oistanc'3 from the limits of National Capital

Territo of'Delhi
•l ' ·Distance fror., the limits cf ne2rest

I Municip2; Corporation
sincei+cares

/ Town/Cit~//v1unici al Limits
::,, -,· Distanc6 from the nearest Village Phirni.

In case if there is no phirrii then the
1 distance v, ill be measured from village La/

. __j Dora ,
·· ' Distance from any land recoded as forest

1 in Government record (Revenue or forest
, Department) except strips foresVplantation
, along roads, canals, railway lines and

l)unds.
,------ ----=-·---·--·-.-- - --------=---:---Distance from any strips forestiplanta:;::in 0.1
' along roacls. canals., railv1al, lines 8(1d
j bunds <c::c. recorded as forest in
I Gover:1,T.ent record (revenue er fcre_st

_____ '. ciepartmer!!2_-------,---­
Distance from approval water sup';

.. scheme open _to sky ot 20 l<L i:apacS: __--t------:--=---
Distance from any indoor health tr·ea!:r.er~t I 1.0
unit catering to 25 or more bod for catering
idoor patients' _]

/ Distance from National Parks, Wild l~ifi; / .
,_Sanctuaries_and Conservation Reserves J __· --~--
, Minimum distance required irmm' j5
, ErJucational institutions

Sr~ ·1 Description
No.

I .

, , . I Distance from Ille nearest National
~ighway & State Highway

I
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Siting Verification Report of Tehsildar, Shiwani/ Charkhi Dadri regarding establishment

of a stone crusher Mts ~@ /b,,a Pra/,l,,,d ,(#1/1£ ~Villagehedi A, .Li--!S.-lJ__rJ,.:__£.!.t,_,____,_q_,un_k__ ,,! Tehsil Ch. uak).

I IQ..-===

r:- Kanai, i' Marla.--- ----- _, i.e. Total lane! is

0.1

Sr. I Description
Required distance in

Actual distance as per
No.

K.rn, (measured as the reMenue·recor.dI crov,;, flies from the
(measured as the crowI .

nearest boundary of
flies frnrtr.tlie nea;estthe land to the
boundary of tl:le land. [ periphery of the feature to the periphery of theconcerned)
featum concerned)-

~

stance from the nearest • National 1.0ghway & State Highway

I._._6.kN i-
Istance from the nearest outer limit of

0.1 I_. ! major district roads and other roads ·

-L-iKH I3 / Distanc-=; from the limits of National Capital
5.0Territory of'Delhi

--'-

-'· 4kj4 Distance from (he limits cf nearest 3.0

~ 1
i
I

.Municipal Corporation'
-'- 10./iH · 1

5 I, Distance from the
nearest 1.5

1-1<'47_ Town/Citi/f,,1unicieal Limits
•• 7 DistancE: from the nearest Village Phirni.

1.0 I

MT I
1 in case if there is no phirni !her-, the

I
5&; distance vii!/ be measured from village Lal

/4 I
srg

I

a=rt#mar
--

I . I
, Distance from any land recoded as forest

0.5
/

i
1 111 Gove,.1ment record (Revenue or fo~est

I I
. .Uepart11ent) except str:ps forest/plar.ra'.10:-: I

olong roads. canals, railway lines ar.::J I
bunds .

[oaGreetaan,seastores=aria±an
alor.g roacis, c·anc:11s. railv,1a)1 :ir.es ar,d

. bunds etc. recordeci as forest in
,, rd ( -Overment record (revenue or fores!
9epartment

7 Distance from approval water supply 'i. 5
. scheme oe,en ·10 sky ot

1

20 KL capac!!Y_ ------~--
Distance from any indoor hea1th treat:1~er:t '.0
unit catering to 25 or more bed fa: catering
indoor patier;ts · .

istance fro NationalParks. Wi lit,l57
Sanctuaries and ConseNation Reserves

·: rvlinimu/11 clistanc,,; required !1,:.u:: J -0.5
_: Educatio1~al inst~ions___ __/ _

e »khr )
fl3»'&A 9,&_

/5py A
. ) ~::t I {

,... £Ix-cl) ~-. _

... - .. - --- .. . :.____ - · J1J)L)~

: /
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher Mws _peg _She Lu hey vitae
±li_holly rans LA. pl,
7_

1i, L3

_/_6_Kanal, /?tBO' Marla.
, i.e. Total land is----~--------

Actualdistance as per
revenue record
(measured as the crow
flies fromthe nearest
boundary of the land ·
to the periphery of the

I feature concerned)-

'I
-- 1"

I

-~.

I
!

laa##man &
. iir
I

0.1

3.0

1.5

1.0

0.5

0.1

0.5

nearest

Sr. I Description
No. I Required distance in

K.m. (measured as the
er.ow flies from the

· nearest boundary of
the land to the
periphery of the feature

·; concerned·----'--:-------,,-----,-----:---:-:-:----:-t------':--:::---
1 Distance from the nearest • National 1. 0

Highway & State Highway

6 H-------------~-~----------2 Distance from the nearest outer limit .of
__ . _rn_a_,_·_or_d_i_st_ri_ct_r_o_a_d_s_a_n_d-'-.o--'th_e_r_r_o_a_ds -1-------------~H-..-,..,...-1------1.. i Oistanc~ from the limits of National Capit_al 5.0

Territo of 'Delhi
4 Distance from the limits of nearest
_____

1

. M:.micioal Corporation•
5 istance · from the

Town/City/Munici al Limits
c. ' Distance from the nearest Village Phimi.

In case if there is no phirni ther, the
distance will be measured from village Lal

_.Dora _ - _
. Distance from any land recoded as forest
in Government record (Revenue or forest,
Department) except strips foresUplantation
along roads, canals, railway lines and
bunds.

' Distance from any strips forest/planta:;on
along roads. canals, rail/ay lines ard
burds =:'.c recorded as forest i1
Gove:ment record (revenue or ices:
de artm::ont)
Distance frorn approval water supply

_ __ scheme open 'to sky ot'20 KL capac!lt__-+-------
·,,, · Distance from any indoor health trealment 1.0

unit catering to 25 or more bed for cater'ng
1
indoor palier:rs · - /
"Distance for: Naiona arks. Wiil=;

Sarctuaries and ConservatiReseve_,· _
1 i\1:nim:.Jrn d1stanc~ requ red ·, ,:·, J
Educational institutions ·
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Dadri regarding establishment

Sh@te(rube±. vaee

01c1r1g vermcat1on Report of Tehsildar, Bhiwani/ Charkhi

of a stone crusher Mis C:voho.r,Q
rel, bl)±, • res (k. pall
lg la~_
.8$ $31.i . . I

Distt. B8hiwanj . on
cJ,,.. · 'u

land

---..Ll-_l<anal, __J 6_~Marla.
i.e. Total /and is

8 33 re

Actualdistance.as per
revenue record
(measured as the crow
flies fromthe nearest
boundary ofthe land ·
to the p.er:ip:lrl'ecy of the
feature concerned)­

I

%±°ls

1.0

0.1

5.0

3.0

1.5

1.0

0.5

2 ()

0.5

Required distance in
K.m. (measured as the
crow fli.es from the
nearest boundary of
the land to the
periphery of the feature
concerned

Sr. I Description
No.

I

I
I

~

Distance from the nearest National
Highway & State Highway

--+----------___...,_._._ i2 Distance from the nyarest outer limit _of
._ J rna·or district roads and oth·er roads

:i -+Distanc~ frorn the limits of National Capital
Territo, of 'Delhi
slace fo mne limits cf nearest
Municipal Corporation ---'-"'- -=-- ...µ...____,__-, I Distance · from the nearest

! Towr./CJlyifvlunicipal Limits
,·. i DistancE: from the nearest Village Phirni.

c I In case if there is no phirni then the
; cistance \':ill be measured from vjliage Lal
Dora ,

- ! Distanoe from any land recoded as forest
111 Government record (Revenue or forest·
CJepc1r1mcnt) except strips forest/planta!ion

· along roads, canals, railway lines and,'Uh'I>...-}..
Distance from any strips forestlplEinta'.;8n 0. ·1
alor.g roads. canals,, railway lines ard
unds etc recorded as forest i.1
Gcvez:rent record (revenue or forest
_j~~artinr::_nt) ..c__o
Distance from approval water supply 1.5

. scheme open to sky of 20 KL capac~----+-----:-::---
• • .1 • Distance from any indoor healt11 treatment 1.0! u'.1it catering to 25 or more bed for catering

indoor patients .
Distance from National Parks, Wild Life
Sanctuaries and Conservation Re~erves
Minim:inn distance required ±,

::ducationa' institutions
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

o a , stone crusher ws -]i Ml 'lli!hn(juke vace

klli _, rensit /L,. [phi, pistt. sniwant, on land
q. fl]

a4 »l4
, i.e. Total land is---------,.-------------------& Kanai, __.__5 Marla. ·

\ ad is
la}.)027

, Sr. Description
Required distance in Actual distance as perNo.
K.m. (measured as the revenue recordI crow flies from the (measured as the crownearest boundary of flies from the nearest
the land to the boundary of the land
periphery of the feature to the periphery of theconcerned) feature concernedj-1 Distance from the nearest National 1.0I

Highway & State Highway!

3,35RM2 Distance from the nearest outer limit of 0.1
15 /2.major district roads and other roads

04H3 Distance from the limits of National Capital 5.0Territory of'Delhi
A5, I2RH4 Distance from the limits of nearest 3.0

53,12k/
Municp_al Cor£oration .5 Distance from the nearest 1.5

4.3u9Town/City/Municipal Limits
6 Distance from the nearest Village Phirni. 1.0

77%.%2
,, In case if there is no phirrii then theI I distance will be measured from village LalI Dora ·

L"\.7 Distance from any land recoded as forest 0.5 dT id7ain Government record (Revenue or forest·

~ ·"'I Department) except strips forest/plantation ...
+llfG«ratalong roads, canals, railway lines and ebunds.

8 Distance from any strips foresVplantation 0.1 dd kqurI along roads, canals, railway lines and
9 -!bunds etc. recorded as forest in 1J@risen II / Government record (revenue or forest

o department)
Distance from approval water supply 1.5

3,@yrscheme open to sky of 20 KL capacity
10 Distance from any indoor health treatment 1.0unit catering to 25 or more bed for catering 9. @2 KN9indoor patients

n _\11 Distance from National Parks, Wild Life 2.0 "pg±, "L' Sanctuaries and Conservation Reserves
FE-zLa [12 Minimum distance required from 0.5I Educational institutions 1. 5KI
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land-Bhianj , on
(>._ . :J)Ct:JJ7.)

Distt.
re:

Siting Verification Report of Tehsildar, Bhiv;ani/ Charf{hi Dad~i regarding establishment

of a ' stone crusher ws Ij {he kn Jftin e UiuJfte), Villagehdiola,_, rows _LA. di.
-LI

, I Kanai, _ _,._j_Q Marla.
, i.e. Total /and is-------------

Ar.:-tlial·;disfance as per
revenuerecord
(i:neasu1:ed _as the crow
flies ,frortrthe nearest
boundary ofthe land ·
to the Ji)eriphecy of the
feature concerned -

Sr. I Description
I

, No. I Required distance in
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature

1 concernedi··..----r--:-:-------::------:-;-----:--~:---;-i----~:--------i-------~--,1 1 Distance from the, nearest National 1.0
' Highway & State Highway

-,...· KM

3.0

1.5

1.0

0.5

0.1

o.s

2 Distc:;nce from the nearest outer limit _of 0.1

major district roads and other roads ·---t--------------i---~'-•--f---.---,3 Distance from the limits of National Capital 5.0
__Territory of Delhi , ·
4 : Distance from the limits of nearest

_~micioal Cori)oration
. J I Distance from the nearest

I Town/Citv/Munici al Limits
!::i,, I Distanct from the nearest Village Phirni.

In case if there is no phirrii ther, the
I distance will be measurec from village Lal
,Dora ·
· , Clistanoe :rom any land recoded as forest

1:1 Go·-,ernment record (Revenue or forest·
Department!} except strips forest/plantation
210119 rcc1ds, canals,, raiiv.;ay lines and
!JUnds.

; Distance from any strips forest/plan:a:io:i
· along roads. canals, railway lires ard

i)ur:os e:c, recordecl as forest in
Gcverent record (revenue or forest

UP@nltTeQ),_',I.
Distance from approval water supply 15
scheme open to sky ot 20_Kl_capacity_,,
: Distance from any 1ncloor health trealme:nt 1.0
, ur1it catering to 25 or more bed for,eci!,~r 1~g j1

. indoor paticrits · _
Disl ance from Navonal arks, Wia iii55

Sanctuaries ar.d Conservatio1 Rese:w:s
"iii disian re@ea 3es]

____ I Educ;:itional institutions
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SCHEDULE 1

Sl~ng Verification R~,.Tehslldor, Bhlwenl/ Cherl<hl Oadrl regarding es>abllshm8111l of a
stone crusher M/;S ._,.r i' <as,rs,s VIiiage . ,.,, ~ I I Tehsll .'-1 /rr..::,o//.r/
Distt, Bhtwanl on land: 52t,3,

i

Sr. De.s.cti'ptlon Req1ulred dtstence In Actual distance as pe

No. K.m. (measured as the r,evenu-e record
crow flles from the (measured as the
nearest boundary of or.ow tlle•s from the
the land to the nearest boundary o'f
periphery oi the the land to the
feature con·cem.ed) · pertphery o'f the

featur,e concerned)·

1 Distance f·r-om the nearest National 1.0 q t<,5)
Highway & StateHighway

2 Distance from the neares•t oute:r limit 0.1
~ C.<_.•. , / /86of major district roads and other roads

3 Distance from the limits of N-ational 5.0 l 2, l< • l°\'l
Capita! Tenrtory of oe.lh\

4 Distance from the l\mits of neare.st 3.0 s- .l. )<_ I ,yt

Muntcipal Corporation
5 Distance from the nearest Town/City/ 1.5 7 1,

Municipal Limits
6 Distance from the nearest Village 1.0. #res- Phimi. In case ff there is no phimi then 766

the distance will be measured from
.

vH\age Lal Oma , . (l

7 Distanc,e from any land recoded as 0.5 GT TaTnT spa
forest in Government record (Revenue or#knst
or forest Department) except strips ../'
forest/plantation along roads, canals, n q9-rhea
railway \Ines and bunds. - °""

8 Distance from any strlps forest/ 0.1 )) Jqf?'!JJ} {j

planratlon along roads, canals, railway __JI_--: 4
lines and bunds etc. recorded as forest

{,) W1 )r,~(!_

in Government record (revenue or
tores\ department)

C) Distance from approval water supply 1,5 3 IL•fvl
scheme open to sky of 20 KL capacity

\0 Distance f rorn any indoor health 1.0 1>5 H0
treatrnef,)t unit catering to 25 or more

•

bed for caterinq indoo.r patJents \\ C>(_
[J JJJ )

...

11 Distance from National Park.s, WHd ,. 2.0
Life Sanctuaries and Conservation arakhasel
Heser:ves

.
A ---

.
T

\2 Minimum distance required from 0.5 88 Jr!

Educational lflstt'tutioins
) , -- " %#rI

"+c al

____:; ____, le. Tote land lsKanal,.-Marta,
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3TTuf ~6-1 i cJ5 .. 9 -~lt ~!.~-~. . cm- -2-1 e.1 ~ cb ~cf.>c-2
ft~ .siruft" i.l -2:&1 c! I c! :;fl cB" 3~~T c5l" q I c16i I it csl I~ ci

cb-26i 7ed-ll~~T 6icful -216i -6:l,?T21 52//2),8 cJl~I d-1"'1611

q 1°sc116-i csJc!-2& 1-2.:a i.R.llfa -2-:il r Bgrz alar lR vTTcT

q I Os cJ I &-I "Q~ I fG-i -2-1 c.n1 {!,i.l 6-1 I isl 01 R.Q q eel I -ll 6 c-cb 1 Lb-ll cf> 6-f

cf51" qgc_vl tr ~ cfl- ~ cit I Jfl cbl ~ QccJ I fl ~ R.cf51J

2nf&a fGz farer rd;era f@are are r 3racilaa
W5GJI cITTTT cf 6161R6-I it D.G.P.S &f~Tlcf &17:T tld-ll~~T

c1-J-2it c5l" 3-t cjd-1 fa Q I L<'1 c61" ~ c=rm D.G.P.S &T~~ c61"
cnm ~011cfl it Rafi 6161R.&i cBl" 3-lcJcllci cb-21~1 cITTTT I

3-2-lcf.> ~ cfflcB" cf)" 6-101c!lc.b1 ~ q-c-en:- c,~fT~T Jr(! I J-11cbl

-crl ~ "<S-1-2:i-21 48//1 A2!!5 er 34//1 a alil az 2rf
-o-c-e.R" rnc?t I Rnc1cn1 D.G.P.S argfa a 4ls fan rn ,
$-2-1 cf.i err~ tl d-11$~T cb-2 ril . cJ I c47 ~ cf>" 6i chsl -2 -lfh~-f -2161 Id

c5f' a-tt t6Ts RBGJ1 cITTTT 1 $-2.-lcf> ~ o.G_P~s cf-{"~~ it
rarer rrr 52//2,3,8 al )anr{gr az zrofl a)at uz
fu~ll6-1 lrl ci<ll c1 IQ cJf1! I 3-1 I di c! I 6101R.~ 16-f it- fu~l 16-tc!i!i) qJ7"
illcf5 cf ~-8)-2-c'1 d-1161 I I ~ Q cb 1-2 3 Q-21 c.fci 3-1 cj-2-l I -2 7e d-11 ~~T

ase fie 3roman arfarl a )fra ? 2,
-,--.--C\-1- :----
4-, I -;2._ C"'lj 11 6_ t-- -hi

·ff2-2
Pill<;R ~

65



(
I

------ -
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landDistt. "" BhiVfcmii . on
0-t.· 1JtrdJ1)-=t

Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment
ot a stone crusher Ms _Alydu lpr [luleh. Village
Kho}i kalMu, , roans» • fl±,

fl]:

(

8- Kanai, <J Marla. ·__.____ , i.e. Total land is---------------------------

Sr. Description Required distance in Actual distance as perNo. K.m. (measured as the revenue record
crow flies from the (measured as the crow
nearest boundary of flies from the nearest' the land to the boundary of the landI periphery of the feature to the periphery of the

/ · 1
concerned) feature concerned)­Distance from the nearest National 1.0Highway & State Highway

K Kr'2 Distance from the nearest outer limit of 0.1
major district roads and other roads L» kt3 Distance from the limits ofNational Capital 5.0Territory of'Oelhi 3¥14 Distance from the limits of nearest 3.0

52KrMunicipal Corporation
5 Distance from the nearest 1.5Town/City/Municipal Limits }KrI 6, Distance from the nearest Village Phirni. 1.0 r 71) t--J.-r,R .-I In case if there is no phirni then the

I distance will be measured from village Lal
Dora

7 Distanoe from any land recoded as forest 0.5 a (mowin Government record (Revenue or forest·

I
Department) except strips forest/plantation t

»i#a talong roads, canals, railway lines and
bunds.

68 Distance from any strips forest/plantation 0.1
«3 fl5 ~~

along roads, canals, railway lines and
bunds etc. recorded as forest in

rails)Government record (revenue or forest
department)

9 Distance from approval water supply 1.5
7.Krscheme open to sky of 20 KL capacity

10 Distance from any indoor health treatment 1.0

fkrunit catering to 25 or more bed for catering
~L indoor patients

- -"' '11 Distance from National Parks, Wild Life 2.0 ls }-'»» ?urn]Sanctuaries and Conservation Reserves-12 Minimum distance required from 0.5
1.+KIEducational institutions
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landDistt. c-Bf1iwarrt on
ClL I DccbrJ I

Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding estabiishmer-.t

of a stone crusher Ms ±as_ya} {hpne uuhe,_ vase
nudi Balay ,» rensit (h. 'ads,

L±

._ Kanal, r:: Marla.•
i.e. Total /and is

Actual distance as per
revenuerecord
(measured as the crow
flies fromthe nearest
boundary of the land ·
to the periphery of the
feature concerned -

d
_/ --

__l_ f_iJ I<'¼

+I-~-/ . J k,Y

3.0

1.5

1.0

0.5

- r:;I -

1.0

5.0

0.1

Required distance in
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

nearest

Description

Educationa! i:-istilu!ions

· l

Sr.
No.

1~istance from the nearest National
Highway & State Highway

2 Distance from the nearest outer limit _of
_ _ _ : _ ._m a j o r district r o a d s a n d other roads
3 JDistanc<; from the limits of National Capital

Territo of 'Delhi

5

, Distance from the limits cf nearest
l fv1:.micipal Corporation

I
1
Distance · from the
Town/Citv/Munici al Limits

,G I Distance· from the nearest Village Phirni.
, In case if there is no phirrii then the
, distance will be measured from village Lal
'Dora , ·

7 · -1 Distanoe from any land recoded as forest
in Government record (Revenue or forest·
Department) except str:ps forest/pl2nta:io!1

• olong roads. canals, railway lines ar.j I
____ ! IJunds. ·---:-----,----,,-------,----,-----7""':--- ~_fl _ a

I Jistance fro;n any strips forest/plantat;on 01 Hg77ar)
along roads. canals, railway Jines ad @'gt) ,

I bunds etc. recorded as fores: ;1 ,, e:=-1
Governmer! record (re•;enue or :o:-ey
I@pf!me)'I
Distance from approval water surply

. scheme open to sky of 20 KL capclc1L___-+--------
•

1
• Distance from any indoor health treatment 1.0

I' v1it catering to 25 or more bed fo~ C8'.er;ng
indoor patients .

--------' 1 Distance from National Parks. Wi!:J '.._if9 2.C
'Sanctuaries and Conservation Resenz@.­
tin'mum distance required '
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._a-_Kanal, -(; Marla.

(

,>it;ng verification Report of Tehsildar, Shi·wani/ Charl<hi Dad,i regarding establishment

of a stone crusher Mis l(o~ 'Smoe (9<.J19be.h Village
_ ~kl:1_eJi IWJni, , Tehsil Jh, '.LJad1u , Distt. -B~ on land. l& h.

___ 1=-1-1q_, ~o'-f--------------:-----
i.e. Total land is

Actual distance as per
·r-e1,1e:i:1ue r:.ecord
(measured as the crow
flies from·u,e nearnst
boundary of the land ·
to the periphery of the
feature concernedL_

0.1

5.0

3.0

Required distance in
K.m, (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

National 1. 0

!
I

• I
-!

• Distance from the nearest
Highway & State Highway

sr.-To'escription
o. ,

.:.-~istance from the nearest outer 'i.'Tlit ,of
_ -i major district roads and other roads

Distanc<? from the limits of National Capital
I '_ • Territory of Delhi

..; , Distance fror;1 the limits of nea,est
_ .. pgee coraato. 5akn
:·· , : .. ,stance from the nearest 1. 5

.own.CinMtunicipal Limits }{ge,
I Di.stc11cc from the nearest Village Phirni. 1.0 0.53N..,, l'J !
; :n case if there is no phirni then the o \ "'-
I c.iistance v:il! be measured from vi!iage Lal f
2a_ [
lot&nee ironanytacc4azteal=laatapth.

,;1 Governrr-ont record (Revenue or forest· ..,.-JL:..l'\ jL
Department) except str:ps foresVplantat·ion nTiflUri c. (
cdong roacs canals, railway fines and
pounds.

. r ,
1...:

·--·-----------,---=---·--c---,---r-
istarce from any strips forest/plantation

' J
10n9 roc.1cls, canals, r2ilway l:nes and

:~,:rid:, etc. recorded as fo~es: 'n
Gcver:1n~e1:'. record (revenue ·:;:- fc~2st

--~~£?:0mP17i2_ -:---------,·.--r-----:--::---
I Distance frcm approval water supply 'i .5
,_ scheme cpento_sky of 20 KL capac~-,-----:---=----
uistance frc:,, any indoor tiealth treatm•::1°1 1.0
u---:lt ca:~.-ing to 25 or more bod for cai.2r~ng

___t'd90, patienrs · __
1

Dis!ance from National Parks, INi!a '.ci:~ 2.0
_ Sanc!_yaries and Conservation_Reservec___.

'. lv1inirnun, distanc(l} required ~i':::".'i 0.5
•!rational_institutions - L

lso, \,
@Ow.es »st7 +sj
e, ) '9./}r 6sf , is2) ,

-.,:-:,- .... , '""''x
\ad ens@

)\y)2€2°
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i.e. Total land is
l I / , ~

Si:irg Verification Report of Tehsildar, Bhiwanil Charkhi Dadri regarding establishment

,or O _ atone Crusher Mis . ix~:- S:lvoe Utw be;,_, Village
_ _K_b.£cl.i_i\d/oh ,, Tehsil i,mu. e73 " land
lE = Ch.,

14 1±, 1&, 14, 22, ti,A
[O_Kana,lMarla. ·

(

Sr. I Description
No. Required distance in Actual clistance as per

K.m. (measured as the revenue record
crow flies from the (measured as the crow
nearest boundary of flies from·tbe nea;est
the land to the boundary of the land ·
periphery of the feature to the periphery of the

· i concerned feature concerned •·····-- --+-----::----c-,--------,"'77"-,----,-t-------':-:------1----------'---11 Distance from the nearest National 1.0
; :--iighway & State Highway

N

5

0.1

5.0

3.0

1,5nearest

Disti.lnce fror:1 the limits of nearest
: Munir:ipr1I Corporation

2 Distance from the nearest outer limit _of
major district roads and other roads

:i-- -1 Distance from the limits of National Capital
Territo of 'Delhi ·

4

I Distanc ~ from the
Town/Cit /Munici al Limits H·----=---~:----,-'-----:--::-:-:---=-:---:---:-+----~:-----t---~~~------1S I I Distance from the nearest Village Phirni. 1.0 q l/ MTR
n case if there is no phirni then the
distance will be measured from village Lal
lJoro

0.5

2.0

'2 {Mir:mum distance required
_____, E<l,1:.:alional in.slitutions

; ·- --:Distance from any land recoded as forest
n Government record (Revenu,e or forest·
Oep2Gme:it) except strips forestiplantaiion

. c.!cing roads, canals, railway lines and
bands------ekeby-oel

3 is!ance from any strips forest/plantation 0.1
· c:lc:ig ro'lds, canals, railway lines and

IJur:cs etc. recorded as forest in
Government record (revenue or forest

_j de nrtment , ·
I -
9 I Dista:-ice from approval water supply 1.5 4

scherie open to_sky of 2@KL_capacity,,,]o·!KT],
' ·10 /1 Distance from any indoor health treatment 1.0 R KM

unit catering to 25 or mure bed for catering
_,indoor patients ·

: i Distance fror:n National Parks, Wild lifB
Sanctuaries and Conservation Reserves

fobh.lilt.kl]from 0.5
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-1

land7"Distt.

Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher M/s 1Sadhbb11J)ilttl, Smoe &~ Village
Kalli , ros» Dk». li:r:

( J

13 Kanai, 3: Marla. ·
i.e. Total land is

66
I•

Cf

fr h
-la4mar±
aihrh

Distance from any strips foresl/;:>:antation 0.1
along roads, canals, railway lir.es arid
bunds etc. recorded as ,forest in
Government record (revenue' or forest
de artment

Distance from National Parks, Wild Life 2.0
Sanctuaries and Conservation Reserves

--1-----c-----Minimum distance required from I 0.5 __
Educational institutions _J .,__L.±Kn1Is, a.,es ofe $r 5jy

ks t-/.9.Haine.

8

·--- -Sr. Description
Required distanc,~ in Actual distance as perNo.

' K.m. (measured as the revenue record' crow flies from the (measured as the crow
nearest boundary of flies frorn•the nearnst
the land to the boundary of the land
periphery of the feature to the periphery of theconcerned) feature concerned)­'! Distance from the nearest National 1.0Highway & State Highway

3,H3KM2 Distance from the nearest outer 'i:i! of 0.1

- 4&.M,
.

maior district roads and oth-er roads
3 Distance from the limits of Natlona/ Capi:al 5.0- -- _Territory of Dell]J__~__ ··-·-------:4 Distance from the limits of nearest 3.0Municipal Corporation

-- 5,3.19KM5 Distance · from the nearest 1.5
9.L1Town/Citv/Mtmicipal Limits

6. Distance from the nearest Village Phimi. 1.0
j t~J HTR ~

1In case if there is no pllirni tiler·, the
distance will be me'asured from viilage Lal

r ##mm aDora- ·-·,' Distance from any land recoded as forest 0.5
in Government record (Revenue or forest·

I ' rDepartment) except strips foresUp!anta!ion
q:ja;J

11

along roacs, canals, railway lir.es and
bunds.id...

/o
Distance from approval water supply 1.5
.,;9hemeopentosky_of20KLcap@%9y_]
1 10 Distance from any indoor health treatment 1.0

unit catering to 25 or more bed for catering
indoor atients

. 12
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(

SCHEDULE 1

Village

11:lnd

Total land is

crusherstone

Di.CL R',
aof

Siting Verification Report of Tehsildar, Bhiwanil Charkhi Dadrl regarding establishment
Mis y d ea­·#snuggrz

Tehsil , Distt. Bhigni on
55,GT <bl

--------------'

1 Sr. Description
l 4tTo.

Required distance in
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

Actual dislance as per
reveriue record
(measured as the crow
mes fr.om the nearest
boundary of the land
to the periphery of the
feature concerned)­

~
1'

7 t:J I<. · "'1

f18 M.,. J5? .
n 0i {

77 0) 7J 45451-7

0.5

2.0

0.1

o:s

1.0

1.5

3.0

5.0

0.1

1,0

nearest

Distance from National Parks, Wi1d Ufe
Sanctuar"cs and Conservation Reserves

DlstanCIQ from the nearest Village Phimi. In
case if there is no phlmi then the distancl:Y
will be measure{! from viUa e Lal Dora
Distance 'from any land recodc,d as fore1;t in
Gov1:;rnrneni record (Revefiue or forest! Jepartment} except strips forest/plantation

l alorig ronds, canals, rndway Imes and
unds.

I ') 1

10
I

l-
'12 ' Minimum distance required frorn

Educational institutions

8 Distance from any strips forest/plantation

l
along roads, canals, rallway lines and
bunds otc. recorded as forest in
Govt.'!rnment record (revenue or fore!:!

_Q?a[Uid,1..}{
9 I Distance frorn approval water supply 1.5 ,.2. -5 1.9

scheme o en lo sky or 20 Kl car::.:a:::;c:::.:i :L.----1!-~--------1----------1
Distance from any ir:door l1ealtt1 treatment
unit catering to 25 or more bed for catering
indoor atients

•6
I
I
7

4

ls

Distance from the nearest Nationol
Highway & State Highway

L-'
I
2 [(?1stance from the nearest outer limit of

rha·or drstrict roads and other roads
' - -3 Distance from tno limits of National Capital
Territon ofDelhi

Oistnnce from t'ne Hm1ts of noarest
rv1unidp<il Cor oration
Distance- from tho
TownJCit )Mun:ci al Limits
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SCHE:DULE 1

Siting Verification Report of iehsildar, 8hlwanil Charkhi Dadri regarding establishment

of , a stone crusher Mis ~ . (; . { c::;\ ~ • , Village" 'slug. Er_24).aa re j ii #gr " taa7,, Gd E72 =i. .

Marla.

JI, 'Ii 2!g,>
--·- ) ? J <J- 1)/J__.r:..;.c.=:3:....· r_...,.~....1. lo_1_· , i.e. Total land is

~ Kanai, ?:----

?so PT.

di
2

0,5

1.0Odance frorn the nearest Village Ph1rm. In I
case if there is no phirnl then the distance
will be mecsuroo from vill~ e Lal Dora .
Distanci;) from any land recodc,d as forest in
Government record (Revenue or forest

' Department) except strips forest/plantation
'.cilono roads, canals, railway lines andI' . "· i ' ) o
pun1ds. 1

i :..J . II

16 -, ·0;;.\ance from any strips forest/plantation 0.1 3Tr7 7204J13J#.
along roads, canals, railway Un.es and t.2
bllnds elc. re-corded as forest in 5]
Government record (revenue or forest I

deoartment)
,9 Dl!,tunce"frorn approval v,ater supply 1.5 2·510
' scheme open to sl<y or 20 Kt capaci!Y---10 D!stance from any indoor health treatment 1.0 .,. 1&·v

unit cetenng to 25 or more bed for catering
'r;

ir,door p:;itiems
a e 2g tf

11 Distance from National Parks. Wild Life 2.0 =ao }car,5.33a
I

Sancltmries ,'ind Consorvallon Reserves
l 12 Minimum distance required frorn 0.5 J • 7 t,
I l Educational instttlltions

Sr. I Description
Required distance in Ac.tual distance as pet

I No.
K.m. (measuredas the revenue record

I
crow flies from the {measur:ed as the crow
nearest boundary of flies from the nearest

I the land to the boundary of the land
I periphery o1 the feature to the periphery of the

concerned\ feature c:oi:icerned)-

. ' Dfstance from the nearest National 1.0
' 'Highway & State Highway

6 1%9

I l
,? [ Ois~anc~ t,rom the nearest outer limit of

l 0.1 121{)

r 1 ms1or d1s{nct roads and other roads
,3 l Distance from the limits of National Capital 5.0 7 £l I<, rv[

Territory of Delhi

1

:. : Distance from the limits of nearest 3.0 ,7 koro

_ i Municipal Corporation
'l

, 5 I Distance from the nearest 1.5 -7 1-,s) l
- Town/Ct!Municipal Limits

I I "' -
r;
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M/scrusherstonea
Siting Verification Report of Tehsiidar, Bhiwani/ Charlthi Dadri regarding establishment

{nu,/al.{Fe (a4he, Vi I lag e
,,~ Te:hsil C,k • [dd Dist.Bhiwami on landa.... DrxJJd

of

t
(

_, i.e. Total /and is-------,---------------------
___ ll__Kanal, -=D Marla.

Ar::tuahdis:tanceas per
revenuerecord
(.measured as the crow
flies fnirh the nearest
boundary 0f. the land ·

! to the periphery of the
feature concerned -

Sr. I Description
No. /

I
I

I

Required distance in
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

- ---i~----:-----,-------:-:--:---:-r-----~-- ·--t-----------1I Distance from the nearest National 1.0
Highway & State Highway

kH0.1

5.0

3.0

1.5

Distance from the limits of .1earest
'Municipal Corporation

2 Distance from the nearest outer limit of
_:.__: maJor district roacis and other roads

·:i j Distanc9 from the limits of National Capital
Territo ofDelhi

·----. -- --- ·-- . ..

5 Distance · from the nearest
~ Town/Ci! /Munici al limits · t4

5, I Distance from the nearest Village Phirn1. 1.0 tl2
7

/J_

I In case if there is no phirrii ther. the 6 0
distance will be measured from v!llage Lal I

I Dora , ·-,---·--i-----:-::-----i-~"T-t::;t-ininr- \__., Oistance from any land recoced as o€st 0.5 2a
1n Goverr:11-2;-,t record (Revenue or forest· ~ ~
Department) except str;ps forest/plantation ~ 6'1 rl t:' I
aiong roads, canals, railway lines an::J
tunds._ 9-1 Distance.from any strips forest/planta:lc:i 0.1 r ol=f - 1

along ro:Jds, c·anals,' railway lines ar,d .~..J"'~,{7
I buncls etc. recordeel as forest in .,., u/ IL/rl
Covers! record (revenue o: forest

. I
department) . I _ 1,. _
Distance from approval water Gu#Gil,=
scheme open 'to sky of 20 KL capac!!_y__:--t------:--:::-- + o) • Jk_ft.1_._~

· ·1 · Distance from any indoor hea!th trea:P~er:t 1.0 · J /<I-/
unit catering to 25 or more bed fo: cats<cg !
indoor patients_ _ _p A

'
1
- : Dislance from National ?arks, vv,G~_i:~ 2, ~ [ q";l.

1
~.'f!!!Ji,_ -f-[ .. 1

.$gcuariesandConservation,Re±erug_ ,std/k1MinimufTl distancv requ·~ed :, .:.::' G.5 L '
( Educational institutions --~------ __ I <J: kt\ · !
a9), ) y,,,,)

( '. ci). 0,f'.s -:;,;;;7Jd) h 'oz1 n 2/

n 'tr- 1 , \ · q _I~i,1z5/ >1 e'/
12))
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SCHEDUU:: ·

Marla.D

., VerificJtion F0p,:ir1_ of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment of .1 '}ton1:

. l ',,I~: I 11/1/s --Sbaxcti-1:.f.o-bj}e Sm O~utUJ hek ' Vi Ila ge~' Tehs l

L)\_o 'DruJJti, Distt. Charkhi Dadri on landll.-
____________ o i#a.l#.It on

r

1
ti\

Coort!inate~,

t

-r

2.Skrf
{k

1 Actual disLrnce as
per revenue record
(measured as the

, crow flies from the
nearest h,:,undary
of the lanci to the
periphery ,_,f the

/ feature
I concernwJ;-

I· RM
--+-D KH

- 5o kfvl -
r-KM

9 o~ H.-rR

'a ma
ti'tii Jrfci t7

0 1

50

30

1 5

1 0

Or. .J

0 1

1 5

1 0

2 0

F-iequired distance in
K.m. (measured as
the crow flies from
the nearest
boundary of the lano
to the reriphery of
the feature! concerned)

ne_~~est I 1 0
& Si8le

from tne
Highway

Description

stance
~-Jat:onal
lg/way

Cistance frorn the nearest outer
:n~it 01 major district roads and
other (0ads
stance from the limits of

l'Ji1t1::mal Cap1tai Terr·itory_of Delhi I

Distance from the limits of 1
nearest Municipal Corporation I- ·- . -- ·- - --- I
Distance from the near-est
[wnCy/Municipal Limits
:' s::_;r:-:e from the nearest Village 1

'rm In case f there is no
1

wt tnen the distance will be
1,,.:dSL,red frorn village Lal Dora

1}~,tance frorT ;:my land recocJed
s toes: in Government record

· ~ievP.niJe or for·est Depc:lrtment) I
,~rept strips for·estiplantat1on I
3/ong roads canals railway lines I
and bur1ds
Distance from any stnpos'
ioreslip1ar1tation along roads,
canals railway lines and bunds I
2'r, rE:corded as ores
Government record (revenue or
forest department)

. . -- - - - - . - .. I
stance from approval water I

supply sche1T,e cpe:1 le sky of 20
V.i_ capacity . ·
IJ1stance from any indoor nc:al1h
:reatn·eri! un:1 catering to :25 or
'llore bed for catering indoor
patients
D:stance frorn National Parks. 1

. I1/1,'ild Life Sanctuaries and 1
Conservation Reserves

ra Am a
eii#na

~v1.l~l11LH71 distance required from r . 0 5 I I
Educat1 J11al 1nst1tuI1or1s j .. ! kf'-1

st+ "oe.3 rat la% -+
42srl kt#,44

e

Sr.
No.
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land

Village
Dis tt.~ . on

ck· thdU

Mis
Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dad::-i regarding establishment

Shxaloli Ste (auk»
,! Tehsil ~ l)::wrj ,

of a stone crusher

ihsliJolt,
\o4

(

6

& Kanai, __Q.,... Marla. i.e. Total land is

s;::--1 Description
No. Required distance 'n

K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature

' , concerned)- -r~~---~--,.,.-------,-,._-----,-,r- -".-:: _
' Distance from the nearest Natior1al 1.0

Highway & State Hig_hway

Actualdistance as per '
,;eye:nu,e-r.ecord
(measuredas the crow
flies fr.om·the nea;est
boundary o.f the land ·
to the p.eriphery of the
feature concerned)-

0.1
-+----------------------------- __,,__._~..__ _2 Distance from the nearest outer limit of
major district roads c1nd other roads · --l'----'--•---l.L.kh.___

7
Distance from the limits of National Capital 5.03

..
•,

_ _Territory of Delhi · 1· . Jt) kM
; Distance from the limits cf :1e2rest 3.0

1

1

· :'11unicip2I Corporation , ED k~-r--~-~--------·--- --------- -----=..;;1,.,....._~_.,_.....,..,.___,Distance from the nearest 1.5
Town/CityiMunicipal Limits 2

13,. -/ o;slance from the nearest VHl8ge Ph;n,;_ 1.0 I <j.-ig~6"0,~/H~-/Trl\:'.~ .-!In case if there is no phirni ther, the b I\
/ distance vii/I be measurec from village Lal
Dora , ·
.Distance from any land recoded asiGggi=g

Government recordo (Revenue or fo,-est · I ' '~ y,_ )
Depar:rnen(: except str;ps forest/planta!ion '<:f7!f; '1f l':l
a0g rads, canals, railway lines ard ~ I
-#.±aasy sue» fer-snore.on\ or laa8}1

along roads. c·anals, railway lines and

1

.I ~q)~ 1..
:Junds etc. recorded as fo~es'. i1 ~ /
Gover:et record (revenue or o:es:

_department)
.--Dislar1CElfr,:;;n approval water sur::p'.j '1 5 j ~ -/J. .
scheme open to sky of 20 KL capac1t_ i------:--- L e<~_JJ•....11..

'O , Distance from any indoor ea.ear, cs ti -
/ u~it catering to 25 or mo~e bed fo~ C3'.e,;ng ~ E
indoor pa[ienis · .......,... ......... .J\ .. \
:rn,1ance from National Parks, 1.-v:10 .Lile I 2.0 ' ol 1l~--

Sanctuaries and Conservation Rsse,0:-2:: --·--·---·- _ __/ ~\~' +L _D _
, iv1inirnum distanc•f. ~equirccf from

1
!J.5 /'

1Educatio11c1I 1nstitutions J_____ I ~rikM ·

'o..o so# ASAS]0. %rsl
' /5)Jr
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment
( I of a stone Crusher ws _Shiu Bhole {hnky (Chins aNase

hedi Hotly,_ _, Tens Lh. bl,_, stt. snwwaat . on land
jg CJt ' 'LhJJu4, 2,2

[_ Kanal,oMarla.
, i.e. Total land is

%% 44
/Gj1«
j»
4la<r

z

Sr. Description
Required distance in Actual distance as perNo.
K.m. (measured as the revenue record
crow flies from the (measured as the crowI
nearest boundary of flies from the nearestthe land to the boundary of the landI periphery of the feature to the periphery of theconcerned) feature concerned)­I 1 Distance from the nearest National 1.0Highway & State Highway

KM2 Distance from the nearest outer limit _of 0.1 -I major district roads and other roads -2 /2 kt-1/3 Distance from the limits of National Capital 5.0

7-n kM
Territory of 'Delhi

4 Distance from the limits of nearest 3.0

IN KM
Municipal Corporation

5 Distance from the nearest 1.5 '-'
I Town/City/Municipal Limits

]M6, , Distance from the nearest Village Phirni. 1.0 @+R.I I In case if there is no phirni then the
1 distance will be measured from village Lal

· Dora ·7]1stanoe from any land recoded as forest 0.5 <fey 06 2n Government record (Revenue or forest·
Department) except strips forest/plantation oaf±I along roads, canals, railway lines and·bunds.

r-8
Distance from any strips forest/plantation 0.1 7.3 'onsn?I along roads, canals, railway lines andI bunds etc. recorded as forest in i ¢

I

I Government record (revenue or forestdepartment)
9 Distance from approval water supply 1.5

2._5kMscheme open to sky of 20 KL capacity
10 Distance from any indoor health treatment 1.0

8 Kunit catering to 25 or more bed for catering
indoor patients

- . ,..11 Distance from National Parks, Wild Life 2.0 ft Rj112j14FusL. Sanctuaries and Conservation Reserves
12 Minimum distance required from 0.5

- 1 Educational institutions
2-"3KM
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C"

( Siting Verification Report of Tehsildar, Bhiwanil Charkhi Dadri regarding establishment

ot a stone crusher Ms _{'hjy _khlo_'hn(he vage

_ Elli , rens _(h. [hdi ost. 9hi9, on ena1 Ch:body
20

£ Kana,]]Mara.
i.e. Total land is

Actual distance as per
revenue record
(measured as the crow
flies from the nearest
boundary of the land ·
to the periphery of the
feature concerned1-

DescriptionSr.
No.

Required distance in
Km. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concernedf------+-----------------!-=-

Distance from the nearest National 1 .0
Highway & State Highway

I 1

4I
nae:a A

!63 Distance from the limits of National Capital 5.0
Territo1 of'Delhi ·

8 Distance from any strips foresUplantation 0.1
along roads, canals, railway lines and
bunds etc. recorded as forest in
Government record (revenue or forest
de artment) '

1
2 Distance from the nearest outer limit of 0.1

maior district roads and other roads

4 Distance from the limits of nearest 3.0

,MunicipalCorporation.I.I,378k5 Distance from the nearest 1.5
Town/City/Municipal Limits 4,

I.6 Distance from the nearest Village Phirl. 10 q17,71
In case if there is no phirni then the

1 distance will be measured from village Lal
Dora .

' Distanoe from any land recoded as forest 0.5
in Government record (Revenue or forest·
Department) except strips forest/plantation
along roads, canals, railway lines and
bunds.

12 Minimum distance required from 05
Educational institutions

--- ., _

9 Distance from approval water supply 1.5
scheme o en to sk of 20 KL ca acit

11 Distance from National Parks, Wild life 2.0
Sanctuaries and Conservation Reserves

, 0 Distance from any indoor health treatment 1.0
unit catering to 25 or more bed for catering
indoor atients
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment
( of a stone crusher Ms Sh}y _Bhle _Shne (ab» Vvlage

h<Sy_ Tensil [h, p)li_, Distt. Bhiani on land-al CA.du

, i.e. Total land is-------~---------------------
2- Kanal,_pMarla. ·

DescriptionSr.
No.

Required distance in Actual distance as per
K.m. (measured as the revenue record
crow flies from the (measured as the crow
nearest boundary of flies from the nearest
the land to the boundary of the land •
periphery of the feature to the periphery of the

1 concerned feature concernedl----r-=------,---,-,------~----r----~:-=-----r----Distance from the nearest National 1.0 I
Highway & State Highway

0.1

3.0

1.5

1.5
M

1.0

2.0

0.5
J M·

2

3

4

7

8

12

Distance from the nearest cuter limit _of
•,major_district _roads and other roads,I..Iau.QR?_t]_

I Distance from the limits of National Capital 5.0
Territo of'Delhi 1-t),. KH
Distance from the limits of nearest
Munici al Cor· oration M

I 5 Distance from the nearest
Town/Cit /Munici al Limits 1.· kHpool oohI 6,

1

. Distance from the nearest Village Phirni. 1.0 40.4
3
1

In case if there is no phirni then the --, ~
distance will be measured from village Lal

1
Dora Q
Distance from any land recoded as forest 0.5 'altdru,-}l

'. in Government record (Revenue or forest· , • L.
; Department) except strips forest/plantation Hi} jz)Gr l
I along roads, canals, railway lines and"$ av sre» tees»res' a,lapma
along roads, canals, railway lines and 'th­
bunds etc. recorded as forest in I t}\, i::' f

I Government record (revenue or torest
L de artment)
rsto#maroarwatersopiy',,t
1 scheme o en to sk of 20 KL ca acit

r
:-1c-:::O-i--=-D-:-is..,....ta_n_c_e--!f-ro_m_a-ny--:-in-d:-o-o-r 7h-ea-:l"'.'7th~t:-re-a~tm-,-e-nt:-r-----;-:::------i--~~-~--~

unit catering to 25 or more bed for catering
y indoor atientsh 1 Distance from National Parks, Wild Life

Sanctuaries and Conservation Reserves
Minimum distance required from
Educational institutions ·

·---·- ·--------------- -------
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,ShJ v (nc,rwJi 81-oae &wiiwt Village

lo al». o" 2ply" one

of a stone crusher M/s

Khuli Ell rens
l2

!::i1Un9 Verification Report of Tehsildar, Bhiv,ani/ Charkhi Dadri regarding establishment

(
. I

, i.e. Total land is----------,--------------~------.,..,

-Ranah,]Marla.

A,;tual·distance as per
revenue r:ecord
(,measured as the crow
flies from the nea;est
boundary of the land ·
to the peripf;iery of the
feature concerned •

0.1

5.0

3.Q

1.5

1.0

2.G

C.5

1.0

Required distance in
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the foature
concerned

lepall£.t)__ -.'-l
is!ance from aorovai water surp'y 15
scheme_c;en to _sky_of 2CK__apac}!
Distance from any indoor health :rea::~1er:t 1.J

/ unit catering to 25 or more bed for cater'ng
indoor pa!ier;is · ----+--------
Distance from National Parks, Wild Life
arctuaries_and Conservaticn Reseva
dinimum cistance required 'rm
Ed,;c21i0nal institutior;s

-·-----·---- ----------~---------

j Distance from the nearest outer limit ,of. i ma·or district roads and other roads
3isance from the limits of National Capital
--~-~erritory of-Oelhi , ·
.; , Ois:ance from the limits of nearest

__ i Municipal Corporation
:.5

1
Distance from the nearest
Tow/City/Municipal_Lim1LS..},II'>lI

'."i Distnncc from the nearest Village Phirni.,
:n case if there is no phirni then the
distance will be measured from village Lal

, Dora ·-------------+-----------+-...,....._..-+,.._-.......,:a--- -!
. !Jistance from any land recoded as forest 0.5 e,/ · I

ve:rent record (Revenue or forest ~}}} , }
' ClepJr1men!) except strips forest/plarta::on '' 611W t! I
81ong rosds. canals, raivay lines and a ]5.trastee tee=set.rat@an;] or Ha.a #4mar a
along roads, canals, railway el ' ±sh,a -4,

1 bunds etc. recorded as forest in t,,;(
Go•:emment record trevenu8 or fo~e_s! 1

I

Sr.. / Description
No.

I

I .
; 1-~istaiice from the nearest NationalI ~ighway & State Highway
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Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher Ms _Shy Shaktihne 'cul via@e
'hdi [olhu, Tehsnl L._blui, Dist. niwai on tana

[A_, frx:JJJLE

i.e. Total land is
g 'j
!1,Lg

2Kanal, ,DOMarla.

Actualdistance as per
revenuerecord
(measured as the crow
flies fromthe nearest
boundary of the land ·
to the perip.bery of the
feature conce.rned -

0.1

l · 6 l<M5.0
7

3.0 So 1-1
1.5

1.0

2.0

1.0

Required distance in
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

nearest

Distance from the limits of. nearest

Distance from the nearest National
Highway & State Highway

I

Description

Distance from the limits of. National Capital
Territo ofDelhi · ·

I Distance from the nearest outer limit _of
rna·or district roads and other roads

-,, Distance from National Parks, Wild Life
Sanctuaries and Conservation Reserves __ ------::--::,---•
Minimum distance required from .5
Educational institution9 ·

Sr.
No.

2

3

Munici al Cor oration-···---~------------t----------+----~-----~-5 / Distance · from the
Town/City/Munici al Limits

,;- -·; Distance from the nearest Village Phirni.

I
In case if there is no phirrii then the
distance will be measured from village Lal
Dora , 4

.,--7-'u=-i;.:_st.:._an_c_e_f-ro_m_a_n_y_,l,.:...a-nd-,--re_c_o_d:-e:-d-a-s·-f:-o-re-s-:-t +-----=o=-. 5=------+--c~~+-fff'.l'TT1---~.-;
·n Government record (Revenue or forest/ y, ]
Department) except strips foresUplantation -c·-H114;c{ tr:"/

1along roacfs, canals, railway lines ar.d

- ·--'·-~:-~-s~-~-s-~~-e-·f=-r-om--a-ny_s_tr,....ip_s_f:-o-re-s..,...t/..,...p,....la_n_ta-,:i-::in--i-------:0:-.-:-1 ---·· ---1 ci ~ \d ~ fdl ~ f

I along roads, canals, railway lines and .u'ri'/1),_ _-1,

I
bunds etc. recorded as forest i «it lU ]
Gover;men! record (revenue or fores!

department) --·-+------:--::---
Distance frc:-n approval water, supp,y 1. 5

-· scheme open to sky ot 20 KL capac~--------
Distance from any indoor health treat:net i.3
unit catering to 25 or more bed for catering
indoor patien ts

l'J

' 1
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land

i.e. Total land is

Dis tt. Bhiwani on
Ot, ?b.biJ'

(h.di.,

Marla.---"-----

.Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher Mis Sknj fda jphla SE.ne (La hes, Village
( ±lsli kl2,
­ 11 -i..

6

2 Kanai, (J

-1-- .£kc I
I

- ••#tsi s,s
_l____l • '1 kt1

0.1

15

0.5

along roads, canals, rail:vay lines and
bunds.

' Distance from any strips forest/plantation
along roads, canals, railway lines and

I bur.ds etc recordtY1 as forest in
Governmert record (revenue c: crest

. departm~:ill _
· Jis'.ance frcm approval wate~ supp:y
. scheme open to sky ot 20 KL capac!lt_ +--------

• •
1

1

· Distance from any indo:::ir health '.re2.t~~e0t 1.'.:J
unit catering to 25 or more beo for caterig
indoor patients ·

---+--------:---
1 • Distance from National Parks, Wild Life 2.0

'Sanctuaries and Conservation Reserves _
Minimum distance required fir>;
Eclucational institutions·------- ---•- -·--·-•-

-
DescriptionSr.

Required distance in Actualdistance as perNo. K.m. (measured as the reve.nue:r.ecord
crow flies from the (measured as the crow

I nearest boundary nf flies from the nearest
I the land to the boundary oHh.e land.

periphery of the feature to the periphery of the Iconcerned) feature concerned)-1 Distance from the nearest National 1.0
Highway & State Highway

kM2 Distance from the nearest outer :i:nit ,of 0.1
--- mejor district roads and other roads / .. ,r l<H-: ! Distanc<; frcm the limits of National Capital 5.0

-
1 Territory ofDelhi ·

Tt>·h·t-·
4 1 Distance from the limits of nearest 3.0

'tunicipal Corporation .
F0 kN- .-

5 Distance from the nearest 1.5

I
- Town/Citv/Municipal Limits 2k,::. Distanc0 from the nearest Village Phirni. 1.0 o+ MTR?
a

In case if there is no phirrii !her. the
j distance will be measured from village Lal

i_1 __Dora , ·
/"\ \ l

--

gs Id4+/dl »' , Distanoe from any land recoded as forest 0.5• I

eiiir II in Government record (Revenue or forest·
, Department) except str:ps forest/pla"ta::::Yl
1 ~ca ~ ·,,, ,.\ C.
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Siting Verification Report of Tehsildar, Bhiwanil Charkhi Dadri regarding establishment

of a stone crusher ws {Chye 'am Sinn_ (uuhey vase
Khli olhy_. roast •bl, %%"#l1" "

u£

__9--L-Kanal, __y Marla.
i.e. Total land is

6

Actual:distance as per
r¢.v.e:r:il:l:e:record
(measured as the crow
flies fromthe nearest
boundaryof:the land ·
to the periphery of the
feature concemed .

0.1

3.0

5.0

0.1

0.5

Required distance in
K.m. (measured as the
crow files from the
nearest boundary of
the land to the
periphery of the feature
concerned)

National 1.0Distance from the nearest
Highway & State Highway

I
Distanc~ from the limits of National Capital
Territo of'Delhi

I Distance fror.1 the limits of nearest
. Municipai Cor'--o_r_a_tio_n --+---------+------<-!=°).._._ ..c....L...__. '------1

I Distance · from the nearest 1. 5
1 Town/Cit /Munici al Limits • · k "--f

: Distanoe from any land recoded as forest
' in Government record (Revenue or forest·I
, Department) except strips foresUplantation
ciong roads, canals, railway lines ar::J
tJunds
Oislnnce from any strips forest/planlation
along roads, canals, railway lines apd
bounds et recorded as fores' in
Government record (revenue o: forest

, department)

Sr. {0sGriffo
No.

2 Distance from the nearest outer limit of
major district roads and other roads ·

4

5

"' --, Distance from the nearest Village Phirni. 1.0 6$HrR
j In case if there is no phirrii then the 6

1
distance \Nill be measured from village Lal

· Dora , ·

.5

1 n.v

2.0

0.5

Distance from approval water sur,p:y
, scheme open to sky of 20 KL capac~.'.__--+-----­
Oistance frorn any indoor health lreatmenl
uit cate;ng to 25 or more be for catering
i:1door palienis
Distance from National Parks, Wild [._if~
Sanctuaries and Cons~rvation Resei've.s
Minimum distance required tom

_, Educaii'.)na: institutions
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(

~1ting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment
of a . stone crusher Ms ±Shyu Hau. hne au hes Va@e

___ Khed) Pa 11,u,- ,, Tehs ii CJ, , J\adi,i . Distt. -J_I.' ig;;;J1 • on land
111---...

I~ Kanai, /J Marla.-----
, i.e. Total land is---------:----------------------

Sr. I Description
No.

I I '
I

! 17oistance from the nearest
I Highway & State Highway

Required distance 'n
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

National 1.0

Actual distance as per
r:evepue• r..ecord
(measured as the crow
flies from the nearest
boundifry of-the land •
to the periphery of the
feature concerned -

<'TT'c.-, t1 ... 1 .... , (

al ars&i
)1)-:;)0trFOl

0.1

-h.L5.0

r

30k}
I3.0 :: I
I

1.5

I1.0
9+MTR

Distance from the nearest outer limit .of
, rna·or district roads and other roads

2

5

3-·1 Distanc~ from the limits of National Capital
' Territory ofDelhi _ ·

.-c-~:-------;-----~---4 ;Distance from the limits cf nearest
Municip2I Corporation·~~----:-----Distance · from the 1earest
Town/Cit /Munici al Limits

i s;-·- Distance from the nearest Village Phirni.
In case if there is no phirrii then the
distance will be meastired from village Lal

, Dora ,
-,-:-c---------:---:-:---:--t----~=------t--::,-,--,~n-r_7"r'./:TT-,· . Distance from any land recoded as b~est 0.5 " · j'

i," Government record (Revenue or f0est ,f .,
· ' Departrnen(] except strips foresUplan:atic:; -.l::-lfi/J(ijrf 15 ( I,

along roads, canals, railway lines ard

;, -i ~~tt~-~--ce-- -:-fr_o_m_a-ny_s_tr-:-ip_s_f:-o-re_s_t/:-p:-la-n=-ta-ti-Or-,-i--------;0~.-;--1-- I 0 64 (d rrm t4-
: a'ong roads, canals, railway lines apcJ 1 'CiQ~ ..1:.
ounds et recorded as forest ;1 1 ~/

Gove:mnet record (revenue c: ices: [
I ,
department) .f

I Distance from approval wate~ supply 'i .5 I r
__ , scheme open to sky of 20 Kt capacity,p,,+ }l

1 O · Distance from any indoor health treatment 1.0
1

&KH
' unit catering to 25 or more becl for c2'.er'!;!=, I
1door_patients -...l _[_ Q '

' ' Dis!ance from National Parks, VI!a ~-i;".) 2.0 i Ji #33Tl.,a
Sanctuaries and_cons4nation Reserve:,.. xi/by_1 ,

- ilinimum distance ecuired 'm} 0.5 ]
___( i::ducational ins'.itutiors · ·__ --~~------- __L l • ]: f<M

#e-f a..»o»» Lr g
i%-·po,,

) y)2no.

84



Siting Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher Mis Shi Sj boha Ahne (ts vintage

Keli 'allk, Tensn Lh._ls, Dist. shiant on anaI \ \1- Lk.. 'uoJJJ

, i.e. Total land is---------,-~-----·------------
I Z> Kanai, P Marla. ·------:--

Sr.
No.

Description

Distance from the nearest
Highway & State Highway

Required distance in
K.m. (meas.ured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

National 1. 0

Actual distance as per
revenue:record
(measuredas the crow
flies frori:thenearest
boundary of:the land ·
to the periphery of the
feature conc.emed -

'1-
•

0.1

5.0

3.0

1.5nearestDistance from , the
Town/Cit /Munici al Limits

Distance from the nearest outer limit of
major district roads and other roads ·

2

3 i Oistanc~ from the limits of National Capital
! ·- __ :_Terrilory of-Oelhi ·
-' Distance from the limits of nearest

Munici al Cor oration
I =·

±

13Ht

0.5

1.0

0.1

2..C

1,5

0.5

Distanc& from the nearest Village Phimi.
In case if there is no phirrii then the
distance will be measured from village Lal
Dora

. Distance from any land recoded as forest
in Government record (Revenue or forest·

i Department) except strips forest/plantation .
along roads, canals, railway lines and
bunds.

Distance from National arks. Wi Lie]
1 Sanctuaries and Conservation Reserves

Minimum distance rec;ired tor»
Educatio:1al i:istitutions

·---------- --·---------

Distance from any strips forest/plantation
' r1long roads, canals. railway lines and
unds etc. recorded as forest in
Government reccrd (revenue c fcrest

_department)
1
Jistance from approval water sur,p:'f •
scheme open to sky of 2C KL capac~·--1-------=---·

' Distance from any indoor health trealmenl 1.0
'unit catering to 25 or more bed for catering
indoor pa!ier:ts
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landDisttTehsilxhneliofh•
JJ'J=:

Siting Verification Report of Tehsildar, Bhiv1ani/ Charkhi Dad,i regarding establishment

of a stone crusher Mrs _Shi' ,Shiam {he [uuhe vage
• Dodi.r

/
- I-+ 9 IL\

__\......O_Kanal, -L:__Marla.
, i.e. Total land is-------,-------------.------.------

_-,-~T
I

so

l<H

Actual distance as per
r.e.ve.au.e-'l'iecor.d
(measured as the crow
flies .fr.orti'the _nearest
bounda'r,y o.Hhe land ·
to the periphery of the
feature concerned •

3.0

2.

C.S

1.0

5.0

0.1

Required distance 'n
K.m. (measured as the
crow fli.es from the
nearest boundary of
the land to the
periphery of the feature
concerned

National

- -·-·- -- ·--·-- - ·-..--··-

Distance from the nearest
Highway & State Highway

Distance from the nearest outer li..-nit of
maior district roads and other roads
Distance from the limits ofNatlonal Capital
Territo of 'Delhi ·

Description

I

I Distance fror.i the limits of nearest
, :•jlunicipal C_o~rp_o_ra_!_io_n_____ ~():. H(d
Distance from the nearest 1.5 I
Town/Cit /Munici al Limits

Sr.
No.

2

Distance from the nearest Village Phirni. 1. o I3MTR
In case if there is no phirrii then the
distance will be measured from village Lal ~ j

+i _D_or_a-----'-------:---·-+--------+------=-:----r----:t--t-:::or-r .
i Distance from any land recoded as forest 0.5 I
! i;, Gove,~;i~-2nt record (Revenue or forest· I ~ '-f
· Department:) except strips forest/plantation dlqf] s [
along reads, canals, railway lines and

l)unds. • r: A \
serene" .2Ealong Gads, canals, rail:ay lines and

bunds etc recorded as forest ;1I
Government record (revenue or 'ores:

, department) .
Dis:ance frc;n approval water supply

__ , scheme cpen to sky of 20 KL r,apacitL__.1-------
Distance from any indoor health treatment 1.0

I unit catering to 25 or more bed forcatering
indoor patients ·, '
'Distance from Nc:tionai Parks, wG- LifA.

I Sanctu3ries and Conserva:ic:1 Rese,·ve~

1EAinimum distance required 'r;:
Educational i:1stitutions

' 1
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landTehsil

crusherstoneaof
;;:tir,g Verification Report of Tehsildar, Bhiwani/ Charkhi Dadri regarding establishmern

Mis Silver Shute(uhe. vase
(k. [di,Ahli Blay.•

\ b ~

r
l

~ 0 Kanai, __"'""'Q'----_Marla.
i.e. Total land is

H

Ar.tual distance as per
reve.iilue record
(measured as the crow
flies fr.ortt:tbe nearest
boundary-of the land ·
to the periphery of the
feature concerned .

1.0

5.0

Required distance 'n
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

I
. r

Sr, I Description
No.

,---[Distance from the nearest National
Highway & State Highway

--i---------
1 Distance from the nearest ou!er ii:nit ,of 0.1
--'~or district roads and other roads

·; ~Dislanc<; from the limits of National Capital
Territo ofDelhi

..;· - , Distance fror:1 the limits cf nearest 3.0 I
_ I Municipal Corporation ------------+----;;::.,.._.~~t:L___

1I Oistcince from the neerest 1.5 Ii :ov,111/City/Munici al Limits ::h kH
i) I DistancC: from the nearest Village Phirni. 1.0 51 Hr t>
•

1n -::ase if there is no phirrii ther, the ' 1 I\
clistance will be measured from village Lal /
Dora ~ '

'. Distance irom any land recoded as forest 0.5 dfJ Id~] ·
.l.J, , l1n Go\Jernment record (Revenue or forest· I 'Cl

Department; except strips forest/plan!ta:ion
~,:ong r0cids. canals, railway lines ar:::J I
L):.,nds i ~ q ,

- --C::-is.ia-'-1;-ce-- -f-ro_n._1 _a_n_y_st-ri_p_s_f_o_re_s_t/_pl_a_n_ta-ti,-0-n-+-----=o-. 1-- -JI 4 crl\ ~ ..J1rflfl ~
' along roads, canals, railway lines apd
bur.ds etc. recorded as forest in I 'c!/ rf
Gove.et record (revenue o: crest,
depa rtmer2!).'------,------

, Distance from approval i'✓E.ter S.!r:;;::; 1.5 I
, scheme open lo sky of 20 KL capac_it,__+-------:---:::-- L ~ •£ k141_

1· :Jistance from any indoor heath treater 10T' gk4
srtcaero t25more ado:ceerc' i -),4}
;!,door pcilients · ----,---------- .
D. 1 r N 1· 1 .... k IA/ 1 1 .: 1 ·1.0 ·· , ,l o-1 ,r,;f); t1s ance :-orr~ , a.,ona rar, s, v•,1 u .. ,:~ "- ..., , .J1-.
Sancluari0s and Conservation Rese1v,?s ..J__ '¢1.4,- '_h_f . _
Minimum cTistanc© rec;;.;:red lror:, i 0.5 I /, ~ k·u

___ '. Eciuc3lior1c1! institutions . 6.. _a

' I
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land
r

1

Si:ng Verification Report of Tehsildar, Bhiwani/ Charkhi

of a stone crusher M/s ~I.lb.ham
khd,kph, Tens DA.di.

L29

Dadd regarding estabiishment

hne (tu±he±» vage

3"l,

( 3 Kanai, __,_\ O=--_· Marla.
i.e. Total land is

I. I

• I

,Fk

fflkf...f

A.r::tual,distance as per
revenue ·record
(.me.asvr.ed .as' the crow
flies from the nearest
boundary of:the land
to the periphery of the
feature concernedL_l

I
I

0.1

5.0

1.5

1.0

2.C

0.5-

Required distance 'n
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned)

National 1. ODistance from the nearest
Highway & State Highway

Sr. / Descl'iption
No.

I

2 Distance from the nearest outer limit of
. __:__~ rnaior district roads and other roa('.ls
3 Distance from the limits of National Capital
__]_Territory of'Delhi

1
•

4 1 Distance fror.1 the limits of ne2rest 3.0 I
___, Municio2I C_o__._rp_o_r_at_io_n -·----+-·----------+i---~--"-'-~~.(,,_:....~"-+-----i

5 I Distance from the nearest 1.5 i
__J Town/City/Municipal Limits !

':, ; DistancE: from the nearest Village Phirni. 1.0 1 6 O.f H. T/<­
: In case if there is no phirrii then the
I distance will be measured from vi!lage Lal j

--1 Dora , · f'i \
~ . Oistance from any land recoced as fc,est 0.5 q er/ z · •,

!.7 Go'!e:1rnent record (Revenue or '.c~est · L_\ (\
Depament) except strips forest/plantation @Gr)a

. 2long ro~cJs. canals, railway lines ard I
__ Dun!S.,-,,[., l,p th,7yr _, \I Distnnce from any strips forest/plantation 0.1 <.TJ ftj GI,,, ~

1 along roads, canals. rai!way li~es 2r.d 1(-¾~ l'i
bounds et recorded as fo:cs! i1
8overnment record (,e·;enue :::· !cre_st
_/epartmen)_ '
Jis:ance from approval •:1atcr sur::p:y
schemeopen to sky or 20 KL_capacity_
is!ance from any indoor health trea!rent

I u~;t ca!er;ng to 25 or more bed for ca:ering
_ iridoo, patients , · -+--------

.
1

: Distance from National Parks, Wik! !.i:~
Sanctuaries 2.r.d Conse-vat:c'l Resi::rv•:c:._ . , _
Minimum distance required from /
Educational institutions
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Siting Verification Report of Tehsiidar, Bhiwani/ Charkhi Dadri regarding establishment

of a stone crusher M/s ,AiIouts va»
hL, 2 A, ·--......~~YI ......~=--i.0...,,0-!:,1-J:P'-L-"'-.h"-'--_,,r Te hs i I ~1 • , Dis tt ~l:\4wa.A-i- on Ian d

.., - Gk. fJad)d'LL, + 4IE

i.e. Total land is
) 5 Kanai, Y Marla.--~--

Sr. I Description
No. I

Distance from the nearest National
Highway & State Highway

Required distance in
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

1.0

Ar.tual distance-as per
rev'e111.u_e reqord
(measured as the crow
flies :from :the n ea ;est
boundary ofthe land ·
to the periphery of the
feature conce.med -

I
I

. !

I
I
I •
1

I

'. !

H

{q7HA

). f<H
0.1

3.0

5.0

1.5

Cl.5

1.0

0.1

nearest

Distance from the nearest outer limit ,of
ma·or district roads and other roads
Distance from the limits of National Capital
Territo of'Delhi ·

Distance from the
Town/Cit /Munici al Limits

:vbnici al Cor· oration

1 Distance from the limits of nearest

2

5

•], I DistancE: from the nearest Village Phirni.
. In case if there is no pl1irni then the
: distance will be measured from village Lal

___j Dora , ·
;· . Distance f ram any land recoded as forest

in Government record (Revenue 'Or forest·
Department) except strips forest/'plantation
along rc2:cs canals, railway lines and
bunds.

-j· Distance from any strips forest/plantation
a:ong roads. canals, railway lines ard
bunds etc. recorded as forest i1

la#mra
,ii#a h

Government record (revenue cr ices: ]
--l-9.§.[2artmrr:}!} :--+-----:--::- --+---------·

1 Distance from approval water supply 15
scheme open 'to sky of 20 KL capacilr'.__--+------=--- l A.£k

" istance from any indoor health treatmer.t 1.0 T· 8ki'-f •
u'.',it catering to 25 or more bed for ca'.eri:ig I
_indoor patients __· __ i ./J ~

'
1-rois'.ance from National Parks, s. re ma.73?"

Sanctuaries and Conserva~io'1 Rese:\·-~s L46irfi(i Q__
Minimum distance rec:red ' 5 7

I· __1t _J.~ktj•Educational _institutions ,_ T1.±_______________...___ _
}, g 12,9.14l )3 -xi)a r3sf +]sij

0± d»'r«,
. 'fir
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land
<\

:·'.:;] Verification Report of Tt1hsildar, Bhiwanil Charkhi Dadri regarding establishment

' a stone rusher Ms _Lh'cha} SHe(suh_, vitage
Ind,dt, .e rensit Lh,bl, pstt. -la·Aiwttrri on
!,~.LI.Cc - .w ·o,. • f:cJ>r.i

---·---~-_w-~-- =-,..._ ----

.. lL;,-..._.l~------'-----------...,._-__
, i.e. Total land is-----------·-------------

.o_Kana,Marla .
..
Sr. I Description
;,,.... l

, Distance from the nearest
. Hg!way & State Highway

Required distance in
K.m. (measured as the
crow flies from the
nearest boundary of
the land to the
periphery of the feature
concerned

National 1.0

A,;tual· distance as per
revenue record
(rmeasur,ed as the crow
flies from·the nearnst
boundary of the land ·
to the periphery of the
feature concerned -

q ½t MiR

0.1

5.0

3.0

1.5

1.0

nearest

- •--- ---------·- ---
' ~\,,,.,,7'.::e from tile nearest outer limit _of
l.!2::_2J.Q_rj_i::,!,£!ct roads and other roads
[•i_;t2 ·1,,2 fr::):.1 the limits of National Capita!

_ Te;r·itory o: 'Delhi ·
-l : Distance fror.1 the limits of nearest
____ ,_MunicirJJI CoQ,_)o_r_a_ti_on __,_....,--
5 istance from the

T :::wniCitv!f,Jlunicipal Limits
s,iii&ice fr ihe nearest Village Priri.

't; case if there is no phirni then the
I d ::tsnce wi!I be measured from viilage Lal

[, s1J1Ge frorn any land recoded as forest
r;: .3c::::,1rn0nt :-Acord (Revenue or forest­
[,2::ia,:1T --r.t) ,=;xcept strips foresUplantation
-rec > canals, railwav lines and

0.5

0.1

rahe
1.5

oL
1.0 &k#
2.0

0.5

KkH

--- ----------+--------------t---;r-.,----tt-,,....TV1-TrDi:/ ·,:rnce fr,J:11 any strips forest/plantation
::l'.',1g rc-=.]C::;;, c·anals, rai:way lines arid
~v·· •:1s •.:'.c. recorded as 'forest in

1 -c;:,,2r1·,,-rer,: ;ecord (revenue or forest
.!•:";_\, tm,..::lt .
D:stanct? frorn approval water supply

._scheme open to sky of 20 KL_capacity
I0 [2i5lance ror any indoor health treatment

'088'rto25 r more bed for catering.'iC..es
1 a:e +om fiaii6nanpas. Wia Life

; S"•-~·:,,.,-=-.. ~ "'".~_Conservaticr. Reserves_
-i-----::--::-----+---........~-------+--• •. 1' I\ r ,,lw1 dist;rnce required from

yr@i"Gt'Ofial IS{1t!1QDSlI'I
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FOREST DEPARTMENT GOVT. OF HARYANAe5$»,4iii:, 232..
±is"­

Endst. No. l ~S-/
To,

Nodal Officer
Seven Member Committee,
O.A. N0. 607/2018

0/o Divisional Forest Officer Charkhi Dadri
Rohtak Road, Near P.W.D. Rest House, Ch. Dadri, E-mail:-dfodadri@gmail.com

Subject. 0.A. No. 607/2018 in the matter of Yinod Kumar Jangra Vs. State of Haryana
& Ors-reg.

In reference to the above subject matter the report of Divisional
Forest Officer, Charkhi Dadri regarding the verification of siting parameters for 330 stone

crushers in Ch. Dadri District is being attached for your kind information and necessary

action. Except for the Mis Jai Bhawani Stone crusher unit at Sr. No. IO I of the report all other
unit comply with the forest siting parameters.

It is also brought to your notice that around 198 applications for approval of
plantation plan have been received in this office and about 155 approvals have been issued till
date.

Endst. No. Date:
A copy is forwarded to Haryana State Pollution Control Board, S F-32, Opp.

Community Centre, Sector-13 HSVP, Bhiwani for information.

~--
Divisional Forest Officer,
Charkhi Dadri.

DFO Letter 8
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" I

Name of Crusher
Minimum distance required from

Minimum distance required from
Minimum Distance requi-+ """

«l
any land recorded as forest in

any Strip Forests/Plantation along
National Parks, Wild Life, Centuries

Approved

i

Govt.Record (Revenue or Forest
Road, canal, Railway Lines and

& Conservation Reserves.
(Yes/No)

! ;-¢
Department ) except Strip

Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required
Actual Distance Required Actual Required

Actual Distance in
I

Di·stance in Km
in Km Distance in Km Distance in Km Distance in Km

Km

1
2

3
4 5

6 7
8 9

10

I
Abhishek Stone Crusher, Village Kheri

0.5
11.51 Km

0.1 1.19 Km
2.0

34.07 Km Kairu NO

Batter. Bhiwani
Rawaldhi RF

Asawari Minor
Chinkara Breeding

Centre

2
Ajanta Stone Crusher, Vil\. Atela Kalan.

0.5
20.63

0.1 0.390 Atela 2.0
43.80 Bhindawas No

Dadri
Norangabass

Bundh
Sanctuary

RF

3
Alpha Stone Crusher Vi\1-Kaliyana,Teshil &

0.5
9.07 Km

0.1
670 Mtr. 2.0

35.92 Km Kairu No

Distt Charkhi Dadri
Rawaldhi RF

Kaliyana Minor
Chinkara Breeding

Centre

4
Amarnath Stone Crusher Vi\1-Kheri

0.5 12.34 Km
0.1 2.00 Asawar

2.0
34.62 Kairu No

BattarDistt Bhiwan
Rawaldhi RF

Minor
Chinkara Breeding

Centre

5
Anand Stone Crusher, Vi\\. Kheri baner.

0.5 l 1.35 Km
0.1 0.86 Asa~1ar·

2.0
33.89 Km Kairu No

Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

6
Anjani Mata Stone crusher Village Pichopa

0.5 17.6 Km
0.1 0.590Piehoma

2.0
44.18 Km No I

Kalan. Tehsil Chark.hi Dadri. Bhiwan
Naurangabas

Minor
Bhindawas

RF

Sanctuary
I

7
Anjani Stone Crusher. VPO Kheri Banar.

0.5 11.60 Km
0.1

\ 676 Asawari 2.0
34.62 Km Kairu No

Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

8
NU STOE CRUSHER NO I.

0.5
12.23Km 0.1

0.46 Asawarl 2.0
33.20 Km Kairu No

VILLAGE KHERI BATTAR TEHSIL AND
Rawaldhi RF

Minor
Chinkara Breeding

DISTRICT CHARKHI DADR

Centre

9
Anup Stone Crusher, Vi\\. Kheri Banar.

0.5
12.23 Km

0.1 0.46 Asawari 2.0
33.20 Kairu No

Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

10
Aravali Hills Stone Crusher, Village Kheri

0.5
11.60 Km

0.1 0.838 Asawari
2.0

34.62 Km Kairu No

Battar, Tehsil Charkhi Dadri. Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre
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7i Name of Crusher
Minimum distance required from

Minimum distance required from
Minimum Distance required trom

I Idllaur +

any land recorded as forest in
any Strip Forests/Plantation along

National Parks, Wild Life, Centuries
Approved I

,'­

Govt.Record Revenue or Forest
Road, canal, Railway Lines and

& Conservation Reserves.
(Yes/No)

Department ) except Strip
Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

I
2

3 4 5 6 7 8 9 10

11
Arya Stone Crusher (!6BH1336 I 876)

0.5 19.6 Km 0.1 0.677 Jhojhu 2.0 35.54 Km Kairu NO

Ramalwas,/Jhojhu Kalan,Distt Charkhi Oadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

12
Asawari Stone Crushing Co., Vill-Asawari

0.5 17.5 Km 0.1 2 Km Asawari 2.0 25 Km Kairu NO

Tehsil & Oistt Charkhi Oadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

I 3
Ashoka Stone Crusher, Vill. Mankawas.

0.5 12.67 Km 0.1 0.79 Kit\ana 2.0 29.6 Km Kairu No

Bhiwani
Rawaldhi RF

Disty.
Chinkara Breeding

Centre

14
Ashu Stone Crusher Viii. Manakawas.

0.5 12.80 Km 0.1 0.99 Kitlana 2.0 29.6 Km Kairu No

Charkhi Dadri, Bhiwani
Rawaldhi RF

Disty.
· Chinkara Breeding

Centre

15
Avtar & Company Stone Crusher, Village

0.5 18.22 Km 0.1 0.40 Jhojhu 2.0 35.50 Km Kairu No

jhojhu Kalan, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

16
Baba Hanuman Minerals Vill-Jhojhu

0.5 18.22 Km 0.1 0.350 Jhojhu 2.0 35.54 Km Kairu No

Kalan.Distt Bhiwani BHIWANI
Rawaldhi RF

Minor
Chinkara Breeding

Centre

17
Baba Hanuman Stone Crusher, Village

0.5 I 2.80 Rawaldhi 0.1 0.319 2.0 29.6 Kairu NO

Mankawas, Bhiwan
Rf

Mankawas
Chinkara Breeding

Minor
Centre

18
Baba Hari Dass Stone CrushingCo Viii-

0.5 13.13 Km 0.1 849 Mtr. Birhi 2.0 27.81 Km Kairu No

Birhi Kalan,Distt Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

19
Baba Raghu Nath Stone Crusher Vill-Birhi

0.5 14.8 Km 0.1 849 Mtr. Birhi 2.0 28.09 Km Kairu No

Kalan,Distt Oadri
Rawaldhi RF

Sub Minor
Chinkara Breeding

Centre

20
Baba Ramdass Stone Crusher Village

0.5 9.07 Km 0.1 930 2.0 35.92 Kairu NO

Kaliyana, Dadri
Rawaldhi RF

Mtr.Kaliyana
Chinkara Breeding

Minor
Centre

-
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. s \
Name of Crusher

Minimum distance required from
Minimum distance required from

Minimum Distance required from Plantation Remarks

No .
any land recorded as forest in

any Strip Forests/Plantation along
National Parks, Wild Life, Centuries Approved

Govt.Record ( Revenue or Forest
Road, canal, Railway Lines and

& Conservation Reserves. (Yes/No)

.., .... Department ) except Strip
Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record (Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2
3 4 5 6 7 8 9 10

21
Baba Shyam Crushing Co Vill Jhojhu Kalan 0.5 18.3 Km 0.1 0.202 Jhojhu 2.0 35.72 Km Kairu No

Teshil & Oistt Charkhi Oadri
Rawaldhi RF

Kalan
Chinkara Breeding

Centre

22
Baba Shyam Stone Crusher. Village 0.5 9.07 Km 0.1 1099 Mtr. 2.0 35.92 Km Kairu No

Kaliyana. Tehsil Charkhi Dadri. Bhiwan
Rawaldhi RF

Kaliyana Minor
Chinkara Breeding

Centre

23
Baba Stone Crusher-I, Village Kaliyana. 0.5 10.04 Km 0.1 1.31 Kaliyana 2.0 35.00 Km Kairu No

Bhiwan
Rawaldhi RF

Minor
Chinkara Breeding

Centre

24
Bala Ji Stone Crusher, Vilt. Pandwan, 0.5 12.65 Km 0.1 1.41 Birhi Sub 2.0 29.86 Km Kairu No

Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

25
Balaji Stone Crusher, Village Birhi Kalan, 0.5 14.8 Km 0.1 760 Mtr. Birhi 2.0 27 .80 Km Kairu No

District Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

26
Balaji Stone Crusher, VPO Kaliyana. Ch. 0.5 9.07 Km 0.1 1000 Mtr. 2.0 35.92 Km Kairu No

Oadri
Rawaldhi RF

Kaliyana Minor
· Chinkara Breeding

Centre

27
Baljit Stone Crusher Vill-Kalali.Distt 0.5 14.00 Km 0.1 700 Mtr. Kalali 2.0 35.51 Km Kairu No

Charkhi Oadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

28
Baniwal Stone Crusher, Vill. Kheri Battar. 0.5 1l.60Km 0.1 I .20 Asawari 2.0 34.62 Km Kairu No

Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

29
Bed Stone Crusher Village Pichopa Kala 0.5 17.44 0.1 0.264 Pichopa 2.0 44.40 Km No

Tehsil Ch Oadri
Norangabass

Minor
Bhindawas

RF

Sanctuary

30
Bhagwati Stone Crusher. Vil. Kheri Battar. 0.5 11.35 Km 0.1 1.31 Asawari 2.0 34.34 Km Kairu No

Chark.hi Dadri. Bhiwan
Rawaldhi RF I

Minor
Chinkara Breeding

Centre
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s\ Name of Crusher
Minimum distance required from

Minimum distance required from
Minimum L1an-- ·­

NO.

any land recorded as forest in
any Strip Forests/Plantation along

National Parks, Wild Life, Centuries
Approved

•
Govt .Record (Revenue or Forest

Road, canal, Railway Lines and
& Conservation Reserves.

(Yes/No)

-,
Department) except Strip

Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt .Record (Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance
Required Actual Required

Actual Distance in

Distance in Km
in Km Distance in Km

Distance in Km Distance in Km
Km

I
2

3
4 5

6 7
8 9

JO

31
Bhai Ji Stone Crusher Village Rmalwas

0.5 13.9 Km 0.1
0.600 Jhojhu 2.0

34.62 Km Kairu No

Tehsil Ch Dadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

32
Bhartho Devi Stone Crushe, Village Kheri

0.5
12.34 Km

0.1
2.13 Asawari 2.0

34.86 Km Kairu No

Batter, Charkhi Dadri, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

33
phavishay Stone Crusher Village Kaliyana­

0.5 9.07 Km
0.1

1000 Mtr. 2.0
35.92 Km Kairu No

Charkhi Dadri
Rawaldhi RF

Mehra Disty .
Chinkara Breeding

Centre

34
Bhawani Stone Crusher, Village Jhojhu

0.5
20.7 Km

0.1
1.49 Jhojhu 2.0

36.1 Kairu Chinkra NO

Kalan, District Charkhi Dadri
Rawaldhi RF

Minor
Breeding Centre

35
Bijender Singh Quarry Contractor Stone

0.5 11.80 Km
0.1

0.594 Asawari 2.0
33.60 Km Kairu No

Crusher Village Kheri Battar Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

36
Bijender Singh Stone Crusher, Kheri Battar,

0.5 I 1.60 Km
0.1

0.545 Asawari 2.0
34.62 Km Kairu NO

Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

37
Caps Tradeling Pvt. Ltd. Kheri Batter.

0.5 12.06 Km
0.1 2125 mtr. 2.0

34.52 Km Kairu NO

Charkhi Dadri
Rawaldhi RF

Asawari Minor
Chinkara Breeding

Centre

38
Chander Bhan Stone Crusher, Village

0.5 16.27 Km
0.1

0.644 Shishwal 2.0
3 I .00 Km Kairu No

Asawari, Tehsil Charkhi Oadri, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

39
Chander Mukhi Stone Crusher, Kila/Khasra

0.5 13.80 Km
0.1

0.82 Kalali 2.0
35 Km Kairu NO

N6. 102//23 & 104/I3/I, Asawari, Patwa
Rawaldhi RF

Minor
Chinkara Breeding

Halka 83, Bhiwani

Centre

40
Chander Stone Crusher, Village Pandwan.

0.5 12.60 Km 0.1
\.5 Km Birhi 2.0

29.91 Km Kairu No

Charkhi Dadri, Bhiwani
Rawaldhi RF

Sub Minor
Chinkara Breeding

Centre
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s. \
Name of Crusher

Minimum distance required from
Minimum distance required from

Minimum Distance required from
HIdIdLro

No.

any land recorded as forest in
any Strip Forests/Plantation along

National Parks, Wild Life, Centuries
Approved

>
Govt.Record (Revenue or Forest

Road, canal, Railway Lines and
& Conservation Reserves.

(Yes/No)

I.
Department) except Strip

Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1
2

3 4 5 6 7 8 9 10

41
Chaubisi StoneCrusher, Village Mankawas,

0.5 14.8 Km 0.1 1.42 Birhi Sub 2.0 28.20 Km Kairu No

Tehsil Chakrhi Dadri. Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

42
Chaudhary Stone Crusher Vill-Birhi Kalan­

0.5 15.36 Km 0.1 1.5 Km Loharu 2.0 27 .94 Km Kairu NO

Distt Charkhi Dadri
Rawaldhi RF

Road
Chinkara Breeding

Centre

43
Chetna Stone Crusher, Village Atela Kalan,

0.5 20.25 0.1 0,457 Atela 2.0 43.67 Km No

Charkhi Dadri, Bhiwan
Norangbass RF

Bund
Bhindawas

44
Chirag Stone Crusher, Village Birhi Kalan,

0.5 14.86 Km 0.1 1044 Mtr. Birhi 2.0 28.21 Km Kairu NO

Tehsil Charkhi Dadri, Bhiwani
Rawaldhi RF

Sub Minor
Chinkara Breeding

Centre

45
ChoudharyConstruction Company. Village

0.5 9.07 Km 0.1 1010 Mtr. 2.0 35.92 Km Kairu No

Kalayana, Dadri
Rawaldhi RF

Kaliyana Minor
Chinkara Breeding

Centre

46
Choudhary Stone Crusher. Village Kheri

0.5 11.40 Km 0.1 1.35 Asawari 2.0 34,40 Km Kairu No

Batter, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

47
Classic Mobile Stone Crusher Village Kher

0.5 12.06 Km 0.1 2.1 Km. 2.0 34.52 Km Kairu No

Battar Tehsil Charkhi Dadri District Bhiwani
Rawaldhi RF

Asawari Minor
Chinkara Breeding

Centre

48
Dada Dhola StoneCrusher, Village Kheri

0.5 11.40 Km 0.1 2.55 Asawari 2.0 34.62 Km Kairu NO

Batter, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

49
Dada Gosai Stone Crushing Mills,

0.5 12.80 Km 0.1 0.95 Kitlana 2.0 29.6 Km Kairu NO

Mankawas, Bhiwan
Rawaldhi RF

Disty.
Chinkara Breeding

Centre

50
Dada Ram Prasad Stone Crusher. Vil Kheri

0.5 11.45 Km 0.1 2.04 Asawari 2.0 34.45 Km Kairu NO

Battar, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

96



a

s. I Name of Crusher
Minimum distance required from

Minimum distance required from
Minimum Distance required from

Plantation a

NO.

any land recorded as forest in
any Strip Forests/Plantation along

National Parks, Wild Life, Centuries
Approved

}
Govt.Record (Revenue or Forest

Road, canal, Railway Lines and
& Conservation Reserves.

(Yes/No)

Department) except Strip
Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2
3 4 5 6 7 8 9 10

51
Dada Shakti Stone Crusher Vill-Birhi 0.5 14.9 Km 0.1 1.34 Dadri 2.0 27.98 Km Kairu No

Kalan,Distt Bhiwani
Rawaldhi RF

Loharu Road
Chinkara Breeding

Centre

52
Dada shakti Stone Crusher, Village Pichopa 0.5 17.62 0.1 0.227 Todi 2.0 44.18 Bhindawas No

Kalan, Charkhi Dadri
Norangabass

minor
Sanctuary

RF

53
Dada Stone Crusher, Village Kheri Battar, 0.5 1 J.60 Km 0.1 1.91 Asawari 2.0 34.62 Km Kairu No

Tehsil Chakrhi Dadri, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

54
Dada Syonand Maharaj Stone Crusher, 0.5 17.37 0.1 0.110 Pichopa 2.0 44.72 Km No

Village Pichopa Kalan. Charkhi Dadri
Norangbass RF

Minor
Bhindawas
Sanctuary

55
Dadri Stone Crusher Village Manakawas 0.5 12.65 Km 0.1 761 Mtr. 2.0 29.86 Km Kairu No

Te±sil Chark.hi Dadri District Bhiwani
Rawaldhi RF

Kitlana Disty.
Chinkara Breeding

Centre

56
Dalawas Stone Crusher, Vil\ Tiwala,Tehsil 0.5 17.70 Km 0.1 0.84 Birhi 2.0 27.44 Km Kairu No

& Dist Charkhi Dadri
Rawaldhi RF

Shishwala
Chinkara Breeding

Road
Centre

57
Darshana Stone Crusher, Vi\\. Kaliyana, 0.5 10.04 Rawaldhi 0.1 1.96 Kaliyana 2.0 35.00 Km Kairu No

Tehsil CH. Dadri, bhiwani
RF

Minor
Chinkara Breeding

Centre

58
DCC Stone Crusher, Kheri Batter, Charkhi 0.5 11.40 Km 0.1 0.92 Asawari 2.0 34.40 Km Kairu No

Dadri, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

59
Delhi Stone Crusher, Village Mankawas.

0.5 12.80 Km 0.1 0.87 Kitlana 2.0 29.6 Km Kairu No

Bhiwani
Rawaldhi RF

Disty.
Chinkara Breeding

Centre

60
Dev Dahiya Stone Crusher, Village Jhoju 0.5 18.4 Km 0.1 0.110 Jhojhu 2.0 35.54 Km Kairu No

Kala Tehsil Ch Dadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre
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s. I Name of Crusher

Minimum distance required from
Minimum distance required from

Minimum Distance required 1o'
ta

No.'

any land recorded as forest in
any Strip Forests/Plantation along

National Parks, Wild Life, Centuries
Approved

}

Govt.Record (Revenue or Forest
Road, canal, Railway Lines and

& Conservation Reserves.
(Yes/No)

Department) except Strip
Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

I
2

3 4 5 6 7
8 9 10

61
Dev Stone Crusher, Village Kheri

0.5 11.9 Km 0.1 2.19 Km 2.0 34.4 Km Kairu No

Battar,Tehsil Charkhi Dadri, Bhiwani
Rawaldhi RF

Asawari Minor
Chinkara Breeding

Centre

62
Dev Stone Crusher, Village Pichopa Kalan,

0.5 15.60 0.1 0.886 Pichopa 2.0 44.1 I Bhindawas No

Tehsil Charkhi Dadri, Bhiwani
Norangabass

Minor
Sanctuary

RF

63
Dhankaur Stone Crusher.Village Kheri

0.5 11.60 Km 0.1 0 316 Asawari 2.0
34.62 Km Kairu NO

Batter. Bhiwan
Rawaldhi RF

Minor
Chinkara Breeding

Centre

64
Dhanluxmi Stone Crusher. Kalali, Ch. Dadri

0.5 14.00 Km 0. I 939 Mtr. Kalali 2.0
35.20 Kairu NO

Rawaldhi RF
Minor

Chinkara Breeding
Centre

65
Dhanpat Stone Crusher, Viii. Kheri Banar,

0.5 11.60 Km 0.1 I .02 Asawari 2.0
34.62 Km Kairu No

Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

66
Dharampal Stone Crusher. pichopa Kalan,

0.5 16.59 0.1 0.376 Pichopa 2.0 44.00 Bhindawas NO

Ch. Dadri, Bhiwani
Norangbass RF

Minor
Sanctuary

67
Diamond Stone Crusher Village Kheri Battar

0.5 11.50 Km 0.1 I 78 Asawari 2.0 34.52 Km Kairu No

Tehsil Ch Dadri Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

68
Dosti Stone Crusher. Village Asawari,

0.5 11.60 Km 0.1 I 43 Asawari 2.0
34.62 Km Kairu NO

Bhiwan
Rawaldhi RF

Minor
· Chinkara Breeding

Centre

69
Durga Stone Crusher Mills, Village Kaliyana,

0.5 11.40 Km 0.1 0.737 Asawari 2.0 33.80 Km Kairu No

Charkhi Dadri. Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

70
Durga StoneCrusher, Vill-Pichopa

0.5 16.50 Km 0.1 0.364 Pichopa 2.0 44.28 Km No

Kalan,Tehsil & Dist Charkhi Dadri
Norangabass

Minor
Bhindawas

RF

Sanctuary
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s. \
Name of Crusher

Minimum distance required from
Minimum distance required from

Minimum Distance required from Plantation Kemar

No.
any land recorded as forest in

any Strip Forests/Plantation along
National Parks, Wild Life, Centuries Approved

'- '-.
Govt.Record ( Revenue or Forest

Road, canal, Railway Lines and
& Conservation Reserves. (Yes/No)

t
Department) except Strip

Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2
3 4 5 6 7 8 9 10

71
Ekta Stone Crusher Village kheri Battar 0.5 11.60 Km 0.1 0.37 Asawari 2.0 34.62 Km Kairu No

BHIWANI
Rawaldhi RF

Minor
Chinkara Breeding

Centre

72
Gau Mata Stone Crusher. Pichopa Kalan, 0.5 17.22 Km 0.1 0.250 Pichopa 2.0 44.18 Bhindawas No

Charkhi Dadri
Norangabass

Minor
Sanctuary

RF

73
Gawar Construction Ltd .. Village Mankawas, 0.5 12.80 Km 0.1 0.73 Kit\ana 2.0 29.6 Km Kairu No

Bhiwan
Rawaldhi RF

Disty.
Chinkara Breeding

Centre

74
Gitesh Stone Crusher Vill-Birhi Kalan,Distt

0.5 14.8 Km 0.1 1.0 Km Dadri 2.0 28.19 Kairu No

Bhiwan
Rawaldhi RF

Loharu Road
Chinkara Breeding

Centre

75
Gohana Stone Crusher. Village Kheri Batter, 0.5 12.06 Km 0. l 3 Km Kaliyana 2.0 34.52 Km Kairu No

Charkhi Dadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

76
Goyal Stone Crusher. Village Pandwan

0.5 12.60 Km 0.1 1.6 Km Birhi 2.0 29.91 Km Kairu NO

Chakrhi Dadri
Rawaldhi RF

Sub Minor
Chinkara Breeding

Centre

77
Hanuman Infrastructure Pvt . Ltd.. Village 0.5 17.88 0. l 0.105 Pichopa 2.0 44.10 Bhindawas No

Pichopa Kalan. Charkhi Dadri
Norangabass

Minor
Sanctuary

RF

78
Hanuman Stone Crusher, Vill Kheri Battar, 0.5 l I .60 Km 0.l 0.654 Asawari 2.0 34.62 Km Kairu No

Bhiwan
Rawaldhi RF

Minor
Chinkara Breeding

Centre

79
Hari Dass Grit udyog. Village Kheri Battar,

0.5 I l .60 Km 0.1 0.532 Asawari 2.0 34.62 Km Kairu No

Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

80
Hari Dass Stone Crusher Vill. Asawari 0.5 l 1.71 Km 0.1 1.22 Kalali 2.0 34.60 Km Kairu No

Bhiwan
Rawaldhi RF

Minor
Chinkara Breeding

Centre
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sl Name of Crusher
Minimum distance required from

Minimum distance required from
Minimum Distance required from

Plantation II1au r

No.

any land recorded as forest in
any Strip Forests/Plantation along

National Parks, Wild Life, Centuries
Approved

\ ,

Govt.Record ( Revenue or Forest
Road, canal, Railway Lines and

& Conservation Reserves.
(Yes/No)

'- ;-
Department) except Strip

Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km
Km

1 2
3 4 5 6 7 8 9 10

81
Hari Om Stone Crusher Pichopa Kalan

0.5 16.31 0.1 0.222 Pichopa 2.0 44.22 Bhindawas No

Tesh ii and District Charkhi Dadri
Norangabass

Minor
Sanctuary

RF

82
Haryana Stone Crusher, Village Asawari,

0.5 11.71Km 0.1 1.12 Kalali 2.0 34.60 Km Kairu No

Tehsil Charkhi Dadri, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

83
Haryana Stone Crusher, Village Tiwala,

0.5 17.70 Rawaldhi 0.1 1.33 Birhi 2.0 27.44 Km Kairu NO

Tehsil Charkhi Dadri, Bhiwani
RF

Shishwala
Chinkara Breeding

Road
Centre

84
Himalya Stone Crusher Village Jhojhu

0.5 20.6 Km 0.1 1.03 Jhojhu 2.0 35.54 Km Kairu No

Kalan.Distt Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

85
Himalya Stone Crusher, Village Kheri

0.5 12.06 Km 0.1 2.16 Asawari 2.0 34.52 Km Kairu No

pattar.Tehsil Charkhi Dadri, Bhiwan
Rawaldhi RF

Minor
Chinkara Breeding

Centre

86
Indian SC, Jhojhu Kalan, Dadri

0.5 18.22 Km 0.1 156 Mtr. 2.0 35.50 Km Kairu No

Rawaldhi RF
Jhojhu Minor

Chinkara Breeding
Centre

87
Jagdish Pahal Stone Crusher Village Birhi

0.5 14.8 Km 0.1 1.1 Km Birhi 2.0 28.00 Km Kairu No

Kalan District Bhiwani BHIWANI
Rawaldhi RF

Minor
Chinkara Breeding

Centre

88
J4i Ambey stone Crusher, Vill. Kheri Batta­

0.5 10.90 Rawaldhi 0.1 0.72 Asawari 2.0 33.92 Km Kairu No

Bhiwani
RF

Minor
Chinkara Breeding

Centre

89
Jai Baba Jamna Giri Stone Crusher, Viii.

0.5 14.8 Km 0.1 883 Mtr. Birhi 2.0 27.82 Km Kairu No

Birhi Kalan, Charkhi Dadri #
Rawaldhi RF

Minor
Chinkara Breeding

Centre

90
Jai Baba Jamna Giri Stone Crusher, Viii .

0.5 14.8 Km 0.1 0.830 Birhi 2.0 28.15 Km Kairu No

Birhi Kalan, Charkhi Dadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

100



s. I Name of Crusher
Minimum distance required from

Minimum distance required from
Minimum Distance required from Plantation I\tr«au ma

No.
any land recorded as forest in

any Strip Forests/Plantation along
National Parks, Wild Life, Centuries Approved

» -
Govt.Record ( Revenue or Forest

Road, canal, Railway Lines and
& Conservation Reserves. (Yes/No)

-
Department) except Strip

Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required 'Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2
3 4 5 6 7 8 9 10

91
jai baba mungipa stone crusher, pandwan , 0.5 12.60 Km 0.1 1.4 Km Birhi 2.0 29.91 Km Kairu No

charkhi dadri
Rawaldhi RF

Sub Minor
Chinkara Breeding

Centre

92
Jai Baba Shyam Stone Crusher Vill-Birhi 0.5 14.88 Rawaldhi 0.1 0.77 Dadri 2.0 27.90 Km Kairu No

Kalan.Dist Bhiwani
RF

Loharu Road
Chinkara Breeding

Centre

93
Jai Baba Sita Nath Stone Crusher, Vill. Kheri 0.5 11.04 Rawaldhi 0.1 0.57 Asawari 2.0 33.73 Km Kairu No

Battar. Bhiwani
RF

Minor
Chinkara Breeding

Centre

94
Jai Baba Stone Crusher, Vill. Kheri 0.5 11.60 Km 0.1 0.92 Asawari 2.0 34.62 Km Kairu No

Battar.Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

95
Jai Baba Thakur Dass Stone Crusher Village 0.5 17.42 O.l 0.903 Pichopa 2.0 44. l 5 Bhindawas No

Pichopa Kala Tehsil Charki Dadri Bhiwan
Norangabass

Minor
Sanctuary

RF

96
Jai Bajrang Bali Stone Crusher, Village 0.5 12.58 Rawaldhi 0.1 1.20 Kitlana 2.0 29.8 Km Kairu NO

Mankawas, Tehsil Chark.hi Dadri. Bhiwani
RF

Disty.
Chinkara Breeding

Centre

97
Jai Bajrang Bali Stone Crusher, Village 0.5 19.8 Km 0.1 0.648 Jhojhu 2.0 35.54 Km Kairu No

Ramlawas. Charkhi Dadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

98
Jai Bajrangbali Stone Crusher. Village kher

0.5 11.30 Km 0.1 0.860 Asawari 2.0 34.30 Kairu No

Batter. Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

99
Jai Balaji Stone Crusher, Vill. Mankawas 0.5 12.80 Km 0.1 0.83 Kitlana 2.0 29.6 Km Kairu No

Charkhi Dadri. Bhiwani
Rawaldhi RF

Disty
Chinkara Breeding

Centre

100
Jai Balaji Stone Crusher. Village Pichopa 0.5 17.49 Km 0.1 0.2 I 3 Pichopa 2.0 44.79 Bhindawas No

Kalan. Chark.hi Dadri
Norangabass

Minor
Sanctuary

RF

101



s. \
Name of Crusher

Minimum distance required from
Minimum distance required from

Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in

any Strip Forests/Plantation along
National Parks, Wild Life, Centuries Approved

­ Govt.Record ( Revenue or Forest
Road, canal, Railway Lines and

& Conservation Reserves. (Yes/No)

!
Department ) except Strip

Bunds. etc. recorded as forest in

! Forests/Plantation along Road,
Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2
3 4 5 6 7 8 9 10

101
1AI BHAWANT STONE CRUSHER­ 0.5 18.76 Rawaldhi 0.1 0.075 Jhojhu 2.0 35.23 Km Kairu No

RAMALWAS, Dadri
RF

Minor
Chinkara Breeding

Centre

102
Jai Dada Budha Stone Crusher, Village Birhi 0.5 14.8 Km 0.1 780 mtr. Birhi 2.0 28.00 KmKairu No

Kalan, Tehsil Charkhi Dadri, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

103
Jai Durga Steine Crusher, Vill. Kheri Battar, 0.5 11.60 Km 0.1 0.74 Asawari 2.0 34.62 Kairu No

Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

104
Jai Hanuman Stone Crusher, Village Kheri 0.5 11.04 Km 0.1 0.705 Asawari 2.0 33.9 Km Kairu No

Batter. Tehsil Chark.hi Dadri, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

105
JIHANUMAN STORE CRUSHER 0.5 12.65 Km 0.1 1.45 Birhi Sub 2.0 29.86 Km Kairu No

PANDWAN VILLAGE PANDWAN
Rawaldhi RF

Minor
Chinkara Breeding

BHIWANI BHIWANI

Centre

106
Jai Hind Stone Crushing Co., Village Birhi 0.5 14.36 Km 0.1 1.2 Dadri 2.0 28.15 Km Kairu No

Kalan. Bhiwani
Rawaldhi RF

Loharu Road
Chinkara Breeding

Centre

107
Jai Mahadev Stone Crusher, Kheri Batter, 0.5 11.17 Km 0.1 1.12 Asawari 2.0 34.07 Km Kairu No

Dadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

108
JIMATA DI STONE CRUSHER village 0.5 14.00 Km 0.1 1200 Mtr. 2.0 35.20 Km Kairu No

Kalali, tehsil Charkhi dadri BHIWANI
Rawaldhi RF

Kalali Minior
Chinkara Breeding

Centre

109
Jai Mata Di Stone Crusher, Village Birhi 0.5 14.8 Km 0.1 830 mtr. Birhi 2.0 28.15 Km Kairu No

Kala, Tehsil Ch. Dadri, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

110
Jai Parkash Associates Ltd.. Village Mehra. 0.5 13.5 Rawaldhi 0.1 0.370 Asawari 2.0 32.9 Kairu No

Khasra No. 78//3 (2K-0M).Tehsil Chakrhi
RF

Minor
Chinkara Breeding

Dadri. Bhiwani

Centre

102



e' Name of Crusher
Minimum distance required from

Minimum distance required from
Minimum Distance required from Plantation Remarks

any land recorded as forest in
any Strip Forests/Plantation along

National Parks, Wild Life, Centuries Approved

.

].

Govt.Record ( Revenue or Forest
Road, canal, Railway Lines and

& Conservation Reserves. (Yes/No)

Department) except Strip
Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

I 11
Jai Parkash Associates Ltd., Village Mehra, 0.5 13.5 Rawaldhi 0.1 0.396 Asawari 2.0 32.9 Kairu No

Khasra No. 78//3 (8K-0M).Tehsil Chakrhi
RF

Minor
Chinkara Breeding

Dadri, Bhiwani

Centre

I 12
Jai Parkash Associates Ltd., Village Mehra. 0.5 13.5 Rawaldhi 0.1 0.400 Asawari 2.0 32.9 Kairu No

Khasra No. 89//0,Tehsil Chakrhi Dadri,
RF

Minor
Chinkara Breeding

Bhiwani

Centre

113 Jai Parkash Associates Ltd., Village Mehra, 0.5 13.5 Rawaldhi 0.1 0.403 Asawari 2.0 32.9 Kairu No

Khasra N6. 89//1,Tehsil Chakrhi Dadri.
RF

Minor
Chinkara Breeding

Bhiwani

Centre

114
JAI SHIV SHANKAR STONE CRUSHER 0.5 11.61 Km 0.1 1 98 Asawari 2.0 34.61 Km Kairu No

VPOKHERI BATTARBHIWANI
Rawaldhi RF

Minor
Chinkara Breeding

Centre

115
Jai Shree Ganesh Stone Crusher Vill-Kheri 0.5 11.47 Km 0.1 0.695 Km 2.0 33.54 Km Kairu No

Battar,Distt Bhiwani
Rawaldhi RF

Asawari Minor
Chinkara Breeding

Centre

116
Jai Shree Ram Stone Crusher Village 0.5 12.80 Rawaldhi 0.1 0.90 Kitlana 2.0 29.6 Km Kairu No

Manakawas District Bhiwani
Rf

Disty.
Chinkara Breeding

Centre

117
Jai Shree RamStone Crusher, Village Kheri 0.5 11.35 Km 0.1 2.28 Asawari 2.0 34.34 Km Kairu No

Battar, Charkhi Dadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

118
Jai Shree Shyam Stone Crusher Vill-Jhojhu 0.5 18.5 Km 0.1 0.278 Jhojhu 2.0 35.4 Km Kairu No

Kalan,Distt Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

119
Jai Shree Shyam Stone Crusher. Village o.s 14.00 Km 0.1 1200 MIr. 2.0 35.19 Km Kairu No

Kalai, Tehsil Chakrhi Dadri, Bhiwani
Rawaldhi RF

Kalali Minior
Chinkara Breeding

Centre

120
Jai Shree Shyam Stone Crusher. Vill-Pichopa 0.5 16.50 0.1 0.330 Pichopa 2.0 44.79 Bhindawas No

Kalan,Tehsil & Dist Charkhi Dadri
Norangabass

Minor
Sanctuary

RF
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s. \
Name of Crusher

Minimum distance required from
Minimum distance required from

Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in

any Strip Forests/Plantation along
National Parks, Wild Life, Centuries Approved

I
Govt.Record Revenue or Forest

Road, canal, Railway Lines and
& Conservation Reserves. (Yes/No)

:­
i

Department ) except Strip
Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

121 Jai Shree Shyam Stone Crusher. Village 0.5 11.60 Km 0.1 1.44 Asawari 2.0 34.62 Km Kairu NO

Kheri Batter. Tehsil Chark.hi Dadri,, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

122 Jai Siya Ram Stone Crusher, Viii. Kheri 0.5 11.60 Km 0.1 0.42 Asawari 2.0 34.62 Km Kairu No

Battar., Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

123 Jhojhu Stone Crusher. Village Jhojhu Kalan, 0.5 18.22 Km 0.1 0.410 Jhojhu 2.0 35.50 Km Kairu No

Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

124 Jyoti Stone Crushers Village Pandwan Tehsil 0.5 12.60 Km 0.1 1.4 Birhi Sub 2.0 29.91 Km Kairu No

Ch Dadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

125 KVR Minerals Pvt Ltd Unit 2 Will Kaliyana 0.5 9.07 Km 0.1 720 Mtr. 2.0 35.92 Km Kairu No

Teshil & Distt Charkhi Dadri
Rawaldhi RF

Kaliyana Minor
Chinkara Breeding

Centre

126
K VR Minerals Pvt. Ltd.. Village Kaliyana, 0.5 9.07 Km 0.1 756 Mtr. 2.0 35.92 Km Kairu No

Charkh ldadri
Rawaldhi RF

Kaliyana Minor
Chinkara Breeding

Centre

127 K.M.P Stone Crusher. Viii Pichopa Kalan 0.5 16.25 0.1 0.165 Pichopa 2.0 44.20 Bhindawas No

Tehsil & Distt Charkhi Dadri
Norangabass

Minor
Sanctuary

RF

128 Kanhaiya Stone Crusher Vill-Birhi 0.5 12.60 Km 0.1 1.4 Birhi Sub 2.0 29.91 Km Kairu No

Kalan.Distt Bhiwani BHIWANI
Rawaldhi RF

Minor
Chinkara Breeding

Centre

129
kanshi Ram Stone Crusher, Village 0.5 12.82 Km 0.1 0.66 Kitlana 2.0 29.5 Km Kairu No

Mankawas. Bhiwani
Rawaldhi Rf

Disty.
Chinkara Breeding

Centre

130 Karan Stone Crusher, Village Asawari, 0.5 15.70 Km 0.1 0.59 mtr. 2.0 30.97 Km Kairu No

Bhiwani
Rawaldhi RF

Shishwala
Chinkara Breeding

Minor
Centre

104



s. Name of Crusher
Minimum distance required from

Minimum distance required from
Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in

any Strip Forests/Plantation along
National Parks, Wild Life, Centuries Approved

-· Govt.Record (Revenue or Forest
Road, canal, Railway Lines and

& Conservation Reserves. (Yes/No)

Department ) except Strip
Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record (Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

131 Khatu Shyam Stone Crusher, Village 0.5 17.74 0.1 0.226 Pichopa 2.0 44. l 0 Bhindawas No

Pichopa Kala Tehsil Ch Dadri
Norangabass

Minor
Sanctuary

RF

132 Krishana Stone Crusher and Supplier Village 0.5 12.06 Km 0.1 1302 Mtr. 2.0 34.52 Km Kairu No

Kheri BattarTehsil Ch Dadri,Distt Bhiwani Rawaldhi RF
Asawari Minor

Chinkara Breeding
Centre

l~~
Krishna Stone Crusher, Viii. Pichopa Kalan, 0.5 17.51 0.1 0.330 Pichopa 2.0 44.40 Bhindawas No

33 Charkhi Dadri, Bhiwani
Norangabass

Minor
Sanctuary

RF

134 Krishna Stone Crusher-1, Vill Kheri Battar. 0.5 1 1 .17 Rawaldhi 0.1 1.18 Asawari 2.0 34.07 Km Kairu No

Bhiwani
RF

Minor
Chinkara Breeding

Centre

135 Krishna Stone Crusher-II, Vill. Kheri Battar, 0.5 15 Km 0.1 1.4 Mehra 2.0 33.54 Km Kairu No

Bhiwani
Rawaldhi RF

Disty.
Chinkara Breeding

Centre

136 SC BUILDCON PVT LTD VILLAGE 0.5 13 Km 0.1 1.39 Asawari 2.0 34.00 Kairu No

KHERI BATTAR, TEH. CH. DADRI
Rawaldhi RF

Minor
Chinkara Breeding

DISTT. BHIWANI

Centre

137 Kumar Infra & Mining Projects, Village 0.5 14.36 Km 0.1 0.240 Jhojhu 2.0 35.54 Km Kairu No

Jhoju Kalan, Teshil Chakrhi dadri, Bhiwani
Rawaldhi RF

Minor
Chinkara Breeding

Centre

138 Larsen and Toubro Limited, Viii Kheri Battar 0.5 11.80 Km 0.1 1.87 Asawari 2.0 34.57 Km Kairu No

Tehsil & Distt Charkhi Dadri
Rawaldhi RF

Minor
Chinkara Breeding

Centre

139
Laxmi Mining Company, Village Tiwala, 0.5 17 Km 0.1 0.600 Birhi 2.0 35.54 Km Kairu No

Charkhi Dadri, Bhiwani
Rawaldhi RF

Shiswala Road
, Chinkara Breeding

Centre

140 Laxmi Stone Crusher, Viii. Mankawas, 0.5 12.80 Rawaldhi 0.1 0.90 Kitlana 2.0 29.6 Km Kairu No

Bhiwani
Rf

Disty.
Chinkara Breeding

Centre
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s. Name of Crusher
Minimum distance required from Minimum distance required from

Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in any Strip Forests/Plantation along

National Parks, Wild Life, Centuries Approved

t

..,
Govt.Record ( Revenue or Forest Road, canal, Railway Lines and

& Conservation Reserves. (Yes/No)

Department) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road,
Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

141 Laxmi Stone Crusher, Village Kheri 0.5 11.60 Km 0.1 2.1 Asawari 2.0 34.62 Km Kairu No

Battar,Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

142 LUCKY MINERALS U II KHASARA NO ­ 0.5 9.07 Km 0.1 1100 Mtr. 2.0 35.92 Km Kairu No

28/5/26/14/2/27, VILL - KALIY ANA. TEH Rawaldhi RF Kaliyana Minor
Chinkara Breeding

& DIST - CHARKHI DADR
Centre

143 Lucky Minerals Unit 11128/13 14 Viii: 0.5 9.07 Km 0.1 1100 Mtr. 2.0 35.92 Km Kairu No

Kalyana, Tehsil : Charkhi Dadri, Dist. Rawaldhi RF Kaliyana Minor
Chinkara Breeding

Bhiwani
Centre

144 Lucky Minerals Unit-I Khasra No. 0.5 9.07 Km 0.1 0.670 Kaliyana 2.0 35.92 Km Kairu I No

28/3/2,4/2/2,7.8 Village : Kalyana Tehsil : Rawaldhi RF Minor
Chinkara Breeding

Charkhi Dadri. Dist. Bhiwani
Centre

145 Luxmi Stone Crusher, Asawari, Bhiwani 0.5 13.94 Km 0.1 0.93 Kalali 2.0 34.86 Km Kairu No

Rawaldhi RF
Minor

Chinkara Breeding
Centre

146 Luxrni Stone Crusher, Viii. Kaliyana, Ch. 0.5 10.11 Km 0.1 1 .60 Kaliyana 2.0 34.70 Km Kairu No

Dadri Bhiwani Rawaldhi RF Minor
Chinkara Breeding

Centre

147 Mis :J Mand COMPANY Vill-Pichopa 0.5 17.69 0.1 0.105 Meter 2.0 44.18 Bhindawas No

Kalan.Distt Bhiwani Norangabass Pichopa Minor
Sanctuary

RF

148 Mis :Jai Shivarn Stone Crusher Village 0.5 12.60 Km 0.1 1.4 Birhi Sub 2.0 29.91 Km Kairu No

Pandwan Rawaldhi RF Minor
Chinkara Breeding

Centre

149 Maa Pitambara Mines And Cruhsers LLP, 0.5 12.75 Km 0.1 0.49 Kitlana 2.0 29.7 Km Kairu No

Vill Mankawas.Tehsil & Distt Charkhi Dadri Rawaldhi RF
Disty.

Chinkara Breeding
Centre

150 Maa Stone Crusher. Kaliyana. Charkhi Dadri 0.5 12.75 Km 0.1 0.951 Kaliyana 2.0 35.92 Km Kairu NO

Rawaldhi RF
Minor

Chinkara Breeding
Centre
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s. I Name of Crusher Minimum distance required from Minimum distance required from
Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

!
Govt.Record ( Revenue or Forest Road, canal, Railway Lines and

& Conservation Reserves. (Yes/No)

Department ) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

151 Maha Dev Stone Crusher Village Kaliyana 0.5 9.07 Km 0.1 920 Mtr. 2.0 35.92 Km Kairu No

Teh Dadri Bhiwani Rawaldhi RF Kaliyana Minor
Chinkara Breeding

Centre

152 Maha Laxmi Stone Mills, Viii 0.5 12.64 Km 0.1 1 .02 Kit\ana 2.0 29.87 Km Kairu No

Mankawas,Tehsil & Distt Charkhi Dadri Rawaldhi RF Disty. Chinkara Breeding
Centre

153 Maha Luxmi Stone Cruhser, Village Bilawal, 0.5 20.25 0.1 0.480 Atela 2.0 44.00 Bhindawas No

Bhiwnai Norangbass RF
Bund Sanctuary

154 Maha Singh Stone Crusher Village Kheri 0.5 ll.60Km 0.1 1.77 Mehra 2.0 34.62 Km Kairu No

Battar Bhiwani BHIWANI Rawaldhi RF Disty.
Chinkara Breeding

Centre

155 Mahadev grit udyog PICHOPA KALAN 0.5 17.72 0.1 0.104 Pichopa 2.0 44.25 Bhindawas No

CHARKHI DADRI Norangabass
Minor Sanctuary

RF

156 Mahadev Stone Crusher. Birhi Kalan, 0.5 14.36 Km 0.1 980 Mtr. Birhi 2.0 28.15 Km Kairu No

Chakrhi Dadri Rawaldhi RF
Kalan

Chinkara Breeding
Centre

157 Mahadev stone Crusher. Vill. Kheri Battar, 0.5 ll.66Km 0.1 1.88 Asawari 2.0 34.54 Km Kairu No

Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

158 Mahadev Stone Crusher, Village Mankawas­ 0.5 19.9 Km 0.1 0.652 Jhojhu 2.0 35.54 Km Kairu No

Tehsil Charkhi Dadri, Bhiwnai Rawaldhi RF
Minor Chinkara Breeding

Centre

159 Mahadev Stone Crushing Co.. Village Jhojhu 0.5 19.9 Km 0.1 0.652 Jhojhu 2.0 35.54 Km Kairu No

Kalan. Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF
Minor

Chinkara Breeding
Centre

160 Mahaluxmi Mines and Stone Crusher VPO 0.5 20.23 0.1 0.123 Pichopa 2.0 44.64 Bhindawas No

Pichopa Kala Norangabass
Minor

Sanctuary

RF

107



s. I Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

No.,
any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

\..,· Department) except Strip Bunds. etc. recorded as forest in
I Forests/Plantation along Road, Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

161 Mahaluxmi Stone Crusher Village Birhi Kala 0.5 14.36 Km 0.1 880 Mtr. Birhi 2.0 28.15 Km Kairu No

District Bhiwani Rawaldhi RF Kalan Chinkara Breeding
Centre

162 Mahan Stone Crusher, Tikan Khurd. Tehsil 0.5 6.78 Km 0.1 1.33 Kheri 2.0 43.96 Km Kairu No

Charkhi Dadri, Bhiwani Rawaldhi RF Sanwal Minor Chinkara Breeding
Centre

163 Mahashay Stone Crusher, Village Pichopa 0.5 17.23 0.1 0.191 Todi 2.0 44.02 Bhindawas No

Kalan, Dadri Norangabass minor Sanctuary

RF

164 Maman Stone Crusher, VPO Kheri Battar. 0.5 11.60 Km 0.1 1.20 Asawari 2.0 34.62 Km Kairu No

Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

165 Maruti Stone Crusher, Village Kheri Battar, 0.5 ll.60Km 0.1 0.630 Asawari 2.0 34.62 Km Kairu No

Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

166 Maruti Stone Crusher, Village 0.5 12.64 Km 0.1 1022 Mtr. 2.0 29.87 Km Kairu No

Mankawas.Tehsil Charkhi Dadri. Rawaldhi RF Kitlana Disty. Chinkara Breeding

Bhiwani(New Name Maruti SC, Pandwan) Centre

167 Mayur Stone Crusher, Village Birhi Kala, 0.5 14.9 Km 0.1 1.7 Km Dadri 2.0 28.15 Km Kairu No

Tehsil Ch. Dadri. Bhiwani Rawaldhi RF Loharu Road Chinkara Breeding
Centre

168 MDN Stone Crusher Viii- Pichopa Kalan, 0.5 17.84 Km 0.1 0.176 Pichopa 2.0 44.75 Bhindawas No

Tehsil & Distt Charkhi Dadri Norangabass Minor Sanctuary

RF

169 Millan Stone Cusher. Village Kaliyana, 0.5 9.07 Km 0.1 841 Mtr. 2.0 35.92 Km Kairu No

Charkhi Dadri Rawaldhi RF Kaliyama Chinkara Breeding

Minor Centre

170 Murliwala Stone Crushing Mills, Viii. Jhojhu 0.5 20.05 Km 0.1 1.075 Jhojhu 2.0 35.52 Km Kairu No

Kaina, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
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s. Name ofCrusher Minimum distance required from Minimum distance required from
Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

•
Govt.Record (Revenue or Forest Road, canal, Railway Lines and

& Conservation Reserves. (Yes/No)

Department ) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record (Revenue or Forest

canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

I 2 3 4 5 6 7 8 9 10

171 N K Builders & Stone Crusher Vill-Birhi 0.5 14.9 Km 0.1 1.17 Km Birhi 2.0 28.15 Km Kairu No

Kalan,Disn Bhiwani Rawaldhi RF Kalan Chinkara Breeding
Centre

172 Nandu Stone Crusher, VPO Kheri Batter, 0.5 11.68 Km 0.1 2.30 Asawari 2.0 34.62 Km Kairu No

Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

173 NECC Mines & Mineral, Village 0.5 12.64 Km 0.1 0.625 Kitlana 2.0 29.87 Km Kairu No

Manakawas, Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre

174 NECC Mining Corporation Unit 2. Village 0.5 12.60 Km 0.1 1.06 Birhi Sub 2.0 29.91 Km Kairu No

Pandwan Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre

175 NECC Mining Corporation, Village 0.5 12.70 Km 0.1 1.00 Birhi Sub 2.0 29.80 Km Kairu No

Pandwan. Charkhi Dadri Rawaldhi RF Minor
Chinkara Breeding

Centre

176 NECC Roadways. Village Pandwan, Dadri 0.5 12.60 Km 0.1 0.900 Birhi 2.0 29.91 Km Kairu No

Rawaldhi RF Sub Minor
Chinkara Breeding

Centre

177 Neel Kanth Stone Crusher Mill, Village 0.5 18.3 Km 0.1 0.753 Jhojhu 2.0 35.52 Km Kairu No

Jhojhu Kalan.Ramalwas. Tehsil Charkhi Rawaldhi RF Minor Chinkara Breeding

Dadri. Bhiwani

Centre

178 Neelam Stone Crusher Viii Pichopa Kalan 0.5 17.37 Km 0.1 0.104 Mtr. 2.0 44.30 Kairu No

Teshil & Oistt Charkhi Oadri Norangabass Pichopa Minor
Chinkara Breeding

RF
Centre

179 Neelkanth Stone Crusher. Village Kheri 0.5 11.60 Km 0.1 1.27 Asawari 2.0 34.62 Km Kairu No

Battar, Bhiwani Rawaldhi RF
Minor

Chinkara Breeding
Centre

180 Neelkanth Mahadev Grit Udyog Vill-Birhi 0.5 14.9 Km 0.1 1.8 Km Dadri 2.0 28.15 Km Kairu No

Kalan.Distt Bhiwani Rawaldhi RF
Loharu Road

Chinkara Breeding
Centre
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s. \
Name of Crusher Minimum distance required from Minimum distance required from

Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

[-­ Govt.Record (Revenue or Forest Road, canal, Railway Lines and
& Conservation Reserves. (Yes/No)

i
Department ) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record (Revenue or Forest

canal, Railway Lines and Bunds.
Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

181 New Avtar Stone Crusher, Vill-Pichopa 0.5 16.50 0.1 0.311 Pichopa 2.0 44.15 Bhindawas No

Kalan.Tehsil & Distt Charkhi Dadri Norangabass
Minor Sanctuary

RF

182 New Baba Pir Stone Crusher, Kheri Battar, 0.5 11.60 Km 0.1 2.40 Asawari 2.0 34.62 Km Kairu No

Bhiwani Rawaldhi RF Minor
Chinkara Breeding

Centre
-

183 New Baba Sita Nath Stone Crusher, Village 0.5 9.40 Km 0.1 1.07 Kaliyana 2.0 35.52 Km Kairu No

Kaliyana, Charkhi Dadri, Bhiwani Rawaldhi RF
Minor Chinkara Breeding

Centre

184 New Bharat Stone Crushing Company, VPO 0.5 17.68 0.1 0.220 Pichopa 2.0 44.29 Bhindawas No

PICHOPA KALAN TEHSIL AND Norangabass Minor
Sanctuary

DISTRICT CHARKHI DADRI RF

185 New Era Solutions Pvt . Ltd. Village Kheri 0.5 11.60 Km 0.1 1.732 Asawari 2.0 34.62 Km Kairu No

Battar. Bhiwani Rawaldhi RF
Minor

Chinkara Breeding
Centre

186 New Jai Shree Bala ji Stone Crusher, Village 0.5 15 Km 0.1 12 Km Mehra 2.0 29 Km Kairu No

Kheri Battar, Bhiwani Rawaldhi RF Disty.
Chinkara Breeding

Centre

187 New Sunrise Stone Crusher, Village Kheri 0.5 0.1 2.0 Kairu Chinkara No On place of this stone

Battar.Tehsil Charkhi Dadri , Bhiwani

Breeding Centre crusher Jai Hanuman
and Dada Dohla Stone
Crusher and 'Some
vacant land of Sh.

Balwan S/o Sh. Sanwal
is present.

188 Nihal Stone Crusher, Village Khei Battar, 0.5 11.68 Km 0.1 1.836 Mehra 2.0 34.10 Km Kairu No

Charkhi Dadri , Bhiwani Rawaldhi RF
Disty.

Chinkara Breeding
Centre

189 Om Shiv Stone Crusher, Village Jhojhu 0.5 17.70 Km 0.1 0.19 Jhojhu 2.0 35.50 Km Kairu No

Kalan, Tehsil Chakrhi Dadri. Bhiwani Rawaldhi RF
Minor

Chinkara Breeding
Centre

190 Om Shivam Stone Crusher. Kaliyana, Dadr 0.5 9.07 Km 0.1 1288 Mtr. 2.0 35.92 Km Kairu No

Rawaldhi RF
Kaliyana Minor

Chinkara Breeding
Centre
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s. Name ofCrusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

NO.
any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

y
Govt.Record Revenue or Forest Road, canal, Railway Lines and

& Conservation Reserves. (Yes/No)

Department) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record (Revenue or Forest

canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

191 Om Shivam Stone Crusher, Village Asawari, 0.5 15.70 Km 0.1 1.06 Km 2.0 30.97 Km Kairu No

Bhiwani Rawaldhi RF Shiswala Minor
Chinkara Breeding

Centre

192 Om Stone Crusher, Kheri Batter, Charkhi 0.5 12.06 Km 0.1 1.2 Mehra 2.0 34.52 Km Kairu No

Dadri, Bhiwani Rawaldhi RF Disty.
Chinkara Breeding

Centre

193 Om Stone Crusher, Mankawas, Charkhi 0.5 11.66 Km 0.1 0.607 Kitlana 2.0 30.22 Km Kairu No

Dadri. Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre

194 Omkara Mines and Crushers, Village 0.5 17.48 0.1 0.352 Pichopa 2.0 44.41 Bhindawas No

Pichopa Kalan. Tehsil Charkhi Dadri . Norangabass Minor Sanctuary

Bhiwani RF

195 OmPati Stone Crusher Co., VPO Kheri 0.5 11.60 Km 0.1 1.76 Mehra 2.0 34.62 Km Kairu No

Batter, Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Disty.
Chinkara Breeding

Centre

196 Pal stone Crusher Vill. Atela Kalan Bhiwani 0.5 20.17 0.1 0.543 Atela 2.0 43.87 Bhindawas No

Norangabass Bund
Sanctuary

RF

197 Panchmukhi Stone Crusher. Village 0.5 12.64 Km 0.1 1.2 Km Kitlana 2.0 29.87 Km Kairu No

Mankawas, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre

198 Pardhan Stone Crusher Village Kaliyana-1, 0.5 9.07 Km 0.1 815 Mtr. 2.0 35.92 Km Kairu No

Charkhi Dadri Rawaldhi RF Kaliyana Minor
Chinkara Breeding

Centre

199 Pardhan Stone Crusher Village Pichopa Kala 0.5 18.00 0.1 0.324 Pichopa 2.0 44.28 Bhindawas No

Tehsil Ch Dadri BHIWANI Norangabass
Minor

Sanctuary

RF

200 Partap Stone Crusher. Vill. Kheri Battar. 0.5 12.34 Km 0.1 644 Mtr. 2.0 34.62 Km Kairu No

Bhiwanit Old Name baba pir stone crushing Rawaldhi RF
Asawari Minor

Chinkara Breeding

co.)

Centre

111



s. Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

..,_.,. Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

Department) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 O 3 4 5 6 7 8 9 10

201 Parvat Stone Crusher. Village Kheri 0.5 12.06 Km 0.1 2 Km Asawari 2.0 34.52 Km Kairu No

Battar,Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

202 Peer Baba Stone Crusher, Village Asawari, 0.5 11.60 Km 0.1 0.967 Kalali 2.0 34.62 Km Kairu No

Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

203 Pokhar Stone Crusher, Viii. Kheri Battar, 0.5 ll.60Km 0.1 1.19 Km 2.0 34.62 Km Kairu No

Bhiwani Rawaldhi RF Asawari Minor Chinkara Breeding
Centre

204 Pokhar Stone Crusher, Vill. Ramalwas, CH. 0.5 18.76 Km 0.1 0.327 Jhojhu 2.0 35.23 Km Kairu No

Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

1 205 Pooja Stone Crusher, Village Kaliyana, 0.5 15 Km 0.1 1.42 Km 2.0 29 Km Kairu No

Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Kaliyana Minor Chinkara Breeding
Centre

206 Pritam Sangwan Stone Crusher, Village 0.5 14.03 Km 0.1 0.8 Km Kalali 2.0 34.75Km Kairu No

Asawari, Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre

207 Pritam Stone Crusher. Asawari, Bhiwani 0.5 13.80 Km 0.1 0.82 Kalali 2.0 35.00 Km Kairu NO

Rawaldhi RF Minor Chinkara Breeding
Centre

208 PRITHVI STONE CRUSHER, Kheri Batter, 0.5 12.34 Km 0.1 975 Mtr. 2.0 34.62 Km Kairu No

Charkhi Dadri Rawaldhi Rf Asawari Minor Chinkara Breeding
Centre

209 Purpal Stone Crusher. Village Birhi Kala, 0.5 14.9Km 0.1 905 Mtr. Birhi 2.0 28.15 Km Kairu No

Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Sub Minor Chinkara Breeding
Centre

210 QEM PROCESSING PVT LTD PICHOPA 0.5 17.23 0.1 0.210 Pichopa 2.0 44.02 Bhindawas No

KALAN Norangabass minor Sanctuary

RF
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s. Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

• Govt.Record Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

Department) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record (Revenue or Forest

canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 9 3 4 5 6 7 8 9 10

211 OEM PROCESSING PVT LTD STONE 0.5 12.06 Km 0.1 1908 Mtr. 2.0 34.52 Km Kairu No

CRUSHER at VILLAGE KHERI BATTAR Rawaldhi RF Asawari Minor Chinkara Breeding

CHARKHI DADRI DISTRICT BHIWANI
Centre

HARYANA_BHIyANI

212 R. K. Carriers India Private Limited, Village 0.5 12.84 Km 0.1 1.3 Km 2.0 33.96 Km Kairu No

Mehrda Tehsil Charkhi Dadri Rawaldhi RF Asawari Minor Chinkara Breeding
Centre

213 R.B.S Stone Crusher Village Kaliyana, 0.5 9.49 Km 0.1 1.34 Kaliyana 2.0 35.70 Km Kairu No

Tehsil Ch. Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

214 Raj Stone Crusher, Vil! . Kheri Battar, 0.5 ll.66Km 0.1 1 .88 Asawari 2.0 34.54 Km Kairu No

Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

215 Rajbir Stone Crusher VPO Kheri Battar. 0.5 11.47 Km 0.1 0.400 Km 2.0 33.6 Km Kairu No

Bhiwani Rawaldhi RF Asawari Minor. Chinkara Breeding
Centre

216 Rajesh Stone Crusher, Pichopa Kalan, 0.5 15.46 0.1 0.749 Pichopa 2.0 44.18 Bhindawas No

CharkhiDadri Norangabass Minor Sanctuary

RF

217 Rakesh Malik Stone Cruhser Vill-Pichopa 0.5 17.41 0.1 0.110 Mtr. 2.0 44.25 Bhindawas No

Kalan.Distt Bhiwani Norangabass Pichopa Minor Sanctuary

RF

218 Rao Stone Crusher Co., Village Kaliyana 0.5 9.07 Km 0.1 800 Mtr. 2.0 35.92 Km Kairu No

Charkhi Dadri, Bhiwani Rawaldhi RF Kaliyana Minor Chinkara Breeding
Centre

219 Rapid Stone Crusher Vil-Birhi Kalan.Distt 0.5 14.50 Km 0.1 0.85 Birhi Sub 2.0 27.97 Km Kairu No

Bhiwani BHIWANI Rawaldhi RF Minor Chinkara Breeding
Centre

220 Rattan Stone Crusher, Village Pandwan. 0.5 12.60 Rawaldhi 0.1 1.5 Km Birhi 2.0 29.91 Km Kairu No Now, Chander Stone

Tehsil Chakrhi dadri, Bhiwani RF Sub Minor Chinkara Breeding Cruhser Present on this

Centre site
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s. Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

No. any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

'I../
Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

Department ) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

221 Rudhra Stone Crusher, Village Jhojhu Kalan, 0.5 19.8 Km 0.1 0.880 Jhojhu 2.0 35.52 Km Kairu No

Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre

222 Sadbhawna Stone Crusher, Village Kalali. 0.5 14.00 Km 0.1 1200 Mtr. 2.0 35.51 Km Kairu No

Ch. Dadri Rawaldhi RF Kalali Minior Chinkara Breeding
Centre

223 Sajjan Singh Stone Crusher, Village Pichopa 0.5 17.74 0.1 0.447 Pichopa 2.0 44.10 Bhindawas No

Kalan, Tehsil Charkhi Dadri, Bhiwani Norangabass Minor Sanctuary

RF

224 Salasar Stone Crusher Vill-Kheri Battar.Distt 0.5 11.60 Km 0.1 2.19 Asawari 2.0 34.62 Km Kairu No

Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

225 Sangwan Stone Crusher. Vilalge Birhi Kalan, 0.5 14.36 Km 0.1 908 Mtr. Birhi 2.0 28.15 Km Kairu No

Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre

226 Sangwan Stone Crusher. Viii. Kheri Battar, 0.5 11.60 Km 0.1 1.61 Mehra 2.0 34.62 Km Kairu No

Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre

227 Sanskar Stone Crusher. Kheri Battar, 0.5 12.06 Km 0.1 2.2Km 2.0 34.52 Km Kairu No

Bhiwani Rawaldhi RF Asawari Minor Chinkara Breeding
Centre

228 Saraswati Stone Crusher. V ill Kheri Batter, 0.5 11.60 Km 0.1 1.79 Mehra 2.0 34.62 Km Kairu No

Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre

229 Sarvotam Group. Village Kheri Batter. 0.5 10.04 Rawaldhi 0.1 1.55 Asawari 2.0 34.4 Km Kairu No

Charkhi Dadri RF Minor Chinkara Breeding
Centre

230 Satyavir Stone Crusher. Village Pichopa 0.5 17.37 0.1 0.493 Pichopa 2.0 44.30 Bhindawas No

Kalan, Charkhi Dadri, Bhiwani Norangbass RF Minor Sanctuary
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s. Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

....,, Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

Department ) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

231 Shakti Stone Crusher. Village Kheri Battar, 0.5 12.06 Km 0.1 1790 Mtr. 2.0 34.52 Km Kairu No

Chark.hi Dadri Rawaldhi RF Mehra Minor Chinkara Breeding
Centre

232 Shanker Stone Crusher, Village Jhojhu 0.5 18.30 Km 0.1 0.202 Mtr. 2.0 37.52 Km Kairu No

Kalan, Charkhi Dadri Rawaldhi RF Jhojhu Kalan Chinkara Breeding
Centre

233 Shanker Stone Crusher, Village Kheri Batter, 0.5 11.60 Km 0.1 1.63 Mehra 2.0 34.62 Km Kairu No

Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre

234 Shanti Mobile Stone Crusher, VPO Kheri 0.5 11.66 Km 0.1 1.53 Asawari 2.0 34.5 Km Kairu No

Battar. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

235 Sheman Stone Crusher, Village Atela Kalan, 0.5 20.20 Km 0.1 0.465 Atela 2.0 44.51 Bhindawas No

Charkhi Dadri, Bhiwani Norangabass Bund Sanctuary

RF

236 Sheranwali Stone Crusher, Vill. Kheri Battar, 0.5 11.45 Km 0.1 1.63 Asawari 2.0 34.45 Km Kairu No

Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

237 Shiv Bhole Shankar Stone Crusher Village 0.5 l\.60Km 0.1 I.I Mehra 2.0 34.62 Km Kairu No

Kheri Battar, Bhiwani BHIWANI Rawaldhi RF Disty. Chinkara Breeding
Centre

238 Shiv Bhole Stone Crusher Village Kalali 0.5 13.49 Km 0.1 1.21 Kalali 2.0 35.63 Km Kairu No

Tehsil Ch Oadri District Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

239 Shiv Bhole Stone Crusher Vill-Asawari,Distt 0.5 14.03 Km 0.1 0.8 Km Kalali 2.0 34.75 Km Kairu No

Bhiwan Rawaldhi RF Minor Chinkara Breeding
Centre

240 SHIV BHOLE STONE CRUSHING Co.. 0.5 10.04 Rawaldhi 0.1 1.93 Kaliyana 2.0 34.6 Km Kairu No

Kaliyana, Ch. Dadri RF Minor Chinkara Breeding
Centre
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s. Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

No. any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

- Govt.Record (Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

Department ) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record (Revenue or Forest

canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

241 Shiv Durga Stone Crusher, Village Kheri 0.5 11.27 Km 0.1 1.27 Km 2.0 33.54 Km Kairu No

Battar,Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Asawari Minor Chinkara Breeding
Centre

242 Shiv Ganga Stone Crusher. Kaliyana, 0.5 9.76 Km 0.1 1.19 Km 2.0 35.30 Km Kairu No

Charkhi dadri Rawaldhi RF Kaliyana Minor Chinkara Breeding
Centre

243 Shiv Gorakh Stone Crusher, Viii Kheri 0.5 11.13 Km 0.1 1.55 Asawari 2.0 34.15 Km Kairu No

Battar, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

244 Shiv Shakti Grit Udyog, Village Birhi Kala, 0.5 14.9 Km 0.1 980 Mtr. Birhi 2.0 28.15 Km Kairu No

Bhiwani Rawaldhi RF Kalan Chinkara Breeding
Centre

245 Shiv Shakti Stone Crusher Village Pichopa 0.5 16.72 0.1 0.330 Pichopa 2.0 44.18 Bhindawas No

Kalan, Charkhi Dadri Norangabass Minor Sanctuary

RF

246 Shiv Shakti Stone Crusher II Village Pichopa 0.5 17.02 0.1 0.107 Pichopa 2.0 44.19 Bhindawas No

Kalan, Charkhi Dadri Norangabass R minor Sanctuary

247 SHIV SHAKTI STONE CRUSHER, Village 0.5 12.06 Km 0.1 639 Mtr. 2.0 34.52 Km Kairu No

Kheri BattarTehsil Ch Dadr Rawaldhi RF Asawari Minor Chinkara Breeding
Centre

248 Shiv Shankar Stone Crusher Vill-Birhi 0.5 14.36 Km 0.1 1.05 Dadri 2.0 28.15 Km Kairu No

Kalan,Distt Bhiwani Rawaldhi RF Loharu Road Chinkara Breeding
Centre

249 Shiv Shanti Stone Cruhser. Village 0.5 12.64 Km 0.1 1.5 Km 2.0 29.87 Km Kairu No

Mankawas, Charkhi Dadri, Bhiwani Rawaldhi RF Mankawas Chinkara Breeding

Minor Centre

250 Shiv Stone Crusher, Viii. Atela Kalan, 0.5 20.14 0.1 0.578 Atela 2.0 44.00 Bhindawas No

Bhiwani Norangabass Bund Sanctuary

RF
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S. Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

No.
any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

Govt.Record (Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

]-- Department ) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record ( Revenue or Forest

canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

I 2 3 4 5 6 7 8 9 10

251 Shiv Stone Crusher. Village Asawari, 0.5 15.75 Km 0.1 1.00 Shiswala 2.0 3 I . I I Km Kairu No

Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

252 Shiv Stone Crusher, Village Jhojhu Kalan, 0.5 17.8 Km 0.1 0.371 Jhojhu 2.0 35.52 Km Kairu No

Ch. Dadri Rawaldhi RF Minor Chinkara Breeding
Centre

253 Shiv Stone Crusher, Village Kheri 0.5 11.60Km 0.1 1.6 Mehra 2.0 34.62 Km Kairu No

Battar.Tehsil Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding
Centre

254 Shiv Stone Crusher. Village Pichopa kalan, 0.5 17.33 0.1 0.400 Pichopa 2.0 44.18 Bhindawas No

Charkhi Dadri. Noragabass RF Minor Sanctuary

255 Shiva Stone Crusher, Village Birhi Kalan, 0.5 14.9 Km 0.1 1.2 Km Birhi 2.0 28.15 Km Kairu No

Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

256 Shiva Stone Crushing Mills, Village Jhojhu 0.5 20 Km 0.1 0.894 Jhojhu 2.0 35.54 Km Kairu No

Kalan. District Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding
Centre

257 Shivalik Stone Crusher, Village Mankawas, 0.5 ll.66Km 0.1 0.650 Kitlana 2.0 30.22 Km Kairu No

Charkhi Dadri. Bhiwnai Rawaldhi RF Disty. Chinkara Breeding
Centre

258 Shivalya Construction Pvt Ltd Co., Village 0.5 11.60 Km 0.1 0.96 Asawari 2.0 34.62 Km Kairu No

Kheri Battar. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

259 Shivalya Grit Udyog. Village Mankawas, 0.5 12.64 Km 0.1 2.2 Km Birhi 2.0 29.87 Km Kairu No

Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

260 Shivam Stone Crusher. Village Kheri 0.5 ll.60Km 0.1 2.23 Asawari 2.0 34.62 Km Kairu No

Battar.Tehsil Chark.hi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre
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Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

- Govt.Record (Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

Department ) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record (Revenue or Forest

canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

·- 2 3 4 5 6 7 8 9 IO

iji Stone Crusher, Village Pichopa Kalan., 0.5 17.70 0.1 0.280 Pichopa 2.0 44.00 Bhindawas No

Tehsil Charkhi Dadri, Bhiwani Norangabass Minor Sanctuary

RF
- Shree Balajee Stone Crusher, Village 0.5 12.64 Km 0.1 1.0 Km Kitlana 2.0 29.87 Km Kairu No

'tankawas, Tehsil Chakrhi Dadri, Bhiwan Rawaldhi RF Minor Chinkara Breeding
Centre

ree Balaji Stone Crusher, Village Bilawal, 0.5 20.17 0.1 0.480 Atela 2.0 44.00 Bhindawas No

, Bhiwani Norangabass Bund Sanctuary

RF
--

35.70 Km Kairu
Shree Balaji Stone Crusher, Village 0.5 9.49 Km 0.1 0.978 Kaliyana 2.0 No

Kaliyana, Ch. Dadri Rawaldhi RF Minor Chinkara Breeding
Centre

nee i:lalaji Stone Crusher, Village Pichopa 0.5 17.67 0.1 0.443 Pichopa 2.0 44.20 Bhindawas No

Kalan. Tehsil Charkhi Dadri, Bhiwani Norangabass Minor Sanctuary

RF

Shree Balaji Stone Crushing Co. Village 0.5 20.00 Km 0.1 0.894 Jhojhu 2.0 35.54 Km Kairu No

Jhojhu Kalan,Distt Bhiwnai Rawaldhi RF Minor Chinkara Breeding
Centre

hree Dada Dohla Stone Crusher Viii Kheri 0.5 12.06 Km 0.1 2364 Mtr. 2.0 34.52 Km Kairu No

Battar,Distt Charkhi Dadri Rawaldhi RF Asawari Minor Chinkara Breeding
Centre

bee Ganesh Crusher Udyog, Village Kheri 0.5 11.83 Km 0.1 0.70 Asawari 2.0 33.73 Km Kairu No

Battar, Ch. Dadri Rawaldhi RF Minor Chinkara Breeding
Centre

:ee Ganesh Stone Crusher Village Pichopa 0.5 17.02 0.1 0.203 Pichopa 2.0 44.10 Bhindawas No

Kala Tehsil Ch Dadri Norangabass R monor Sanctuary

ree Ganpati Stone Crushing Mills. Village 0.5 19.4 Km 0.1 0.448 Km 2.0 35.54 Km Kairu No

Ramalwas, Charkhi Dadri Rawaldhi RF Jhojhu Minor Chinkara Breeding
Centre
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s. '1

Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks
No. any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

q Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
Department ) except Strip Bunds. etc. recorded as forest in.,.....

Forests/Plantation along Road, Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km Distance in Km- Distance in Km Km

I 2 3 4 5 6 7 8 9 10

271 Shree Laxmi Stone Crusher. Kheri Battar. 0.5 11.60 Km 0.1 1.89 Mehra 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Disty. Chinkara Breeding

Centre

272 Shree Laxmi Stone Crusher, Pichopa Kalan. 0.5 17.12 Noranga 0.1 0.98 Pichopa 2.0 44.22 Bhindawas No
Ch. Dadri. Bass RF minorn Sanctuary

273 Shree Luxmi Stone Crusher. Kheri Battar. 0.5 11.60Km 0.1 1.89 Mehra 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Disty. Chinkara Breeding

Centre

274 Shree Luxmi Stone Crushing Co.. -II Village 0.5 11.60 Km 0.1 1.93 Mehra 2.0 34.62 Km Kairu No
Kheri Battar.Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Disty. Chinkara Breeding

Centre

275 Shree Maha Luxmi Stone Crusher. Viii. 0.5 ll.60Km 0.1 1.86 Mehra 2.0 34.62 Km Kairu No
Kheri Battar. Bhiwani Rawaldhi RF Disty. Chinkara Breeding

Centre

276 Shree Mahadev Stone Crusher, Village · 0.5 18.10 0.1 0.229 Pichopa 2.0 44.20 Bhindawas No
Pichopa Kalan, Tehsil Charkhi Dadri. Norangabass Minor Sanctuary

Bhiwani RF
277 Shree Nanak Stone Crusher, VPO Kheri 0.5 11.83 Km 0.1 0.70 Asawari 2.0 33.73 Km Kairu No

Battar. Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

278 Shree Radhe Stone Crusher. Birhi Kalan. 0.5 14.9Km 0.1 731 Mtr. Birhi 2.0 28. 15 Km Kairu No
Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding

Centre

279 Shree Ram Stone Crusher, Vill. Mankawas. 0.5 12.18 Km 0.1 0.66 Kitlana 2.0 30.18 Km Kairu No
Bhiwani Rawaldhi RF Disty. Chinkara Breeding

Centre

280 Shree Ram Stone Crusher. Village Kheri 0.5 11.60 Km 0.1 2.42 Asawari 2.0 34.62 Km Kairu No
Battar.Tehsil Charkhi Dadri. Rawaldhi RF Minor Chinkara Breeding

Centre
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s. ,!, Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

No. any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

•
Govt.Record (Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

L
Department ) except Strip Bunds. etc. recorded as forest in

Forests/Plantation along Road, Govt.Record (Revenue or Forest
canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

I 2 3 4 5 6 7 8 9 10

281 Shree Satyam Stone Crusher. Kheri Battar. 0.5 11.45 Km 0.1 0.89 Asawari 2.0 34.45 Km Kairu No
Bhiwani Rawaldhi RF Minor. Chinkara Breeding

Centre

282 Shree Shyam Grit Udyog Viii- 0.5 18.62 Km 0.1 0.78 Km 2.0 34.62 Km Kairu No
Ramalwas,Tehsil & Distt Charkhi Dadri Rawaldhi RF Jhojhu Minor Chinkara Breeding

Centre

283 Shree Shyam Stone Crusher Village .lhojhu 0.5 19.8 Km 0.1 0.880 Jhojhu 2.0 35.54 Km Kairu No
Kalan, Charkhi Dadri, Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre

284 Shree Shyam Stone Crusher Village Kheri 0.5 11.68 Km 0.1 1.83 Mehra 2.0 34.10 Km Kairu No
Battar Bhiwani Rawaldhi RF Disty. Chinkara Breeding

Centre

285 Shri Dada Devi Nath Stone Crusher. Village 0.5 17.65 0.1 0.395 Pichopa 2.0 44.16 Bhindawas No
Pichopa Kalan, Tehsil Charkhi Dadri. Nomgabass RF Minor Sanctuary

Bhiwani

286 Shri Ganesh Ji Stone Crusher Viii Pichopa 0.5 17.02 0.1 0.203 Pichopa 2.0 44.10 km No
Kalan Tehsil & Disn Charkhi Dadri Norangabass R monor Bhindawas

Sanctuary

287 Shri Giriraj Stone Crusher. Viii. Kheri 0.5 11.60 Km 0.1 0.48 Asawari 2.0 34.62 Km Kairu No
Banar, Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre

288 Shri Hari Stone Crusher. Village Kheri 0.5 11.60 Km 0.1 2.23 Asawari 2.0 34.62 Km Kairu No
Baner, Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre

289 Shri Laxmi Ji Stone Crusher. Pichopa Kalan. 0.5 17.18 Noranga 0.1 0.113 Pichopa 2.0 44.03 km No
Charkhi Dadri Bass RF minor Bhindawas

Sanctuary

290 Shri Ram Stone Crusher. Village .lhoju 0.5 18.0 Km 0.1 0.270 Jhojhu 2.0 35.54 Km Kairu No
Kalan, Chakrhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre
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s. iis.l
'--"
I

Name of Crusher Minimum distance required from
any land recorded as forest in

Govt.Record (Revenue or Forest
Department ) except Strip

Forests/Plantation along Road,
canal, Railway Lines and Bunds.

Minimum distance required from
any Strip Forests/Plantation along
Road, canal, Railway Lines and
Bunds. etc. recorded as forest in
Govt.Record ( Revenue or Forest

Department )

Minimum Distance required from
National Parks, Wild Life, Centuries

& Conservation Reserves.

Plantation
Approved
(Yes/No)

Remarks

Required I Actual Distance I Required I Actual I Required I Actual Distance in
Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

2
291 I Shri Ranan Grit Udyog Village Birhi Kala

District Bhiwani

292 I Shri Sai Baba Stone Crusher, Viii. Kheri
Batter, Bhiwani

293 I Shri Shivam Stone Crusher, Kheri Batter.
Charkhi Dadri, Bhiwani

294 I Shri Shyam Stone Crusher Village Kaliyana
Tehsil Ch Dadri Bhiwani

295 I Shyam Grit Udyog Village Pichopa Kalan
Tehsil Charkhi Dadri, Bhiwani

296] Shyam King Stone Crusher Village Jhoju
Kala Tehsil Ch Dadri BHIWANI

297 I Shyam Stones Vill-Pichopa Kalan,Tehsil &
Distt Charkhi Dadri

298 I Silver Stone Crusher Village Kheri Battar
Tehsil Ch Dadri Bhiwani (Old name Jai Shiv

sc)
299 I Sita Nath Stone Crusher, Village Kheri

Battar. Bhiwani

300 ] Siwach Stone Cruhser. Vill. Kheri battar.
Bhiwani

3
0.5

0.5

0.5

0.5

0.5

0.5

0.5

0.5

0.5

0.5

4
14.9Km

Rawaldhi RF

11.60 Km
Rawaldhi RF

11.60Km
Rawaldhi RF

9.32 Km
Rawaldhi RF

17.57
Norangabass

RF
18.0 Km

Rawaldhi RF

16.23
Norangabass

RF
11.35 Km

Rawaldhi RF

12.34 Km
Rawaldhi RF

10.96 Km
Rawaldhi RF

5
0.1

0.1

0.1

0.1

0.1

0.1

0.1

0.1

0.1

0.1

6
1.00 Km Birhi

Kalan

2.19 Asawari
Minor

0.978 Mehra
Disty.

0.842 Kaliyana
Minor

0.222 Pichopa
Minor

0.404 Jhojhu
Minor

0.285 Pichopa
Minor

2.03 Asawari
Minor

1.56 Asawari
Minor

1.12 Asawari
Minor

7
2.0

2.0

2.0

2.0

2.0

2.0

2.0

2.0

2.0

2.0

8
28.15 Km Kairu

Chinkara Breeding
Centre

34.62 Km Kairu
Chinkara Breeding

Centre
34.62 Km Kairu

Chinkara Breeding
Centre

35.50 Km Kairu
Chinkara Breeding

Centre
44.51 Bhindawas

Sanctuary

35.54 Km Kairu
Chinkara Breeding

Centre
44.25 Bhindawas

Sanctuary

34.34 Km Kairu
Chinkara Breeding

Centre
34.62 Km Kairu

Chinkara Breeding
Centre

34.22 Km Kairu
Chinkara Breeding

Centre

9
No

No

No

No

No

No

No

No

No

No

10
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s. Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

No. any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved
Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

• Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, Govt.Record ( Revenue or Forest
canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

I 2 3 4 5 6 7 8 9 10

301 Sohna Aggregate Solutions ( I 8CRD63956) 0.5 17.35 0.1 0.104 Mtr. 2.0 44.30 Bhindawas No
Viii Pichopa Kalan Tehsil & Distt Charkhi Norangabass Todi minor Sanctuary

Dadri
302 Sohna Stone Crusher, Village Ramalwas, 0.5 19.8 Km 0.1 0.488 Jhojhu 2.0 35.18 Km Kairu No

Jhojhu Kalan Charkhi Dadri Rawaldhi RF Kalan Chinkara Breeding
Centre

303 Soorya Stone Crusher Village Pichopa Kala 0.5 17.41 0.1 0.107 Mtr. 2.0 44. I 8 Bhindawas No
Tehsil Ch Dadri Norangabass Pichopa Minor Sanctuary

RF
304 Subh Ram Stone Crusher Village Kheri 0.5 11.60Km 0.1 2.41 Asawari 2.0 34.62 Km Kairu No

Battar, Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

305 Subham Stone Crusher, Viii. Kheri Battar. 0.5 11.60Km 0.1 2.50 Asawari 2.0 34.62 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre

306 SUMAN STONE CRUSHER, V.PO­ 0.5 17.32 0.1 0.98 Pichopa 2.0 44.38 Bhindawas No
Pichopa Kalan, Charkhi Dadri Norangabass Kalan App. Sanctuary

RF Road

307 Sunrise stone Crusher, Village Kheri Batter. 0.5 18.0 Km 0.1 1.75 Asawari 2.0 35.54 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre

308 Super White Stone Crusher, Village Tiwala. 0.5 17.6Km 0.1 0.76 Mehra 2.0 35.54 Km Kairu No
Charkhi Dadri Rawaldhi RF Disty. Chinkara Breeding

Centre

309 Suraj Stone Crushing CO., Village 0.5 12.18 Km 0.1 0.66 Kitlana 2.0 30.18 Km Kairu No
Mankawas, Charkhi Dadri, Bhiwani Rawaldhi RF Disty. Chinkara Breeding

Centre

310 Surender Stone Crusher. Village Pichopa 0.5 N.A 0.1 N.A 2.0 N.A No The Crusher unit never
Kalan, Tehsil Charkhi Dadri. Bhiwani got operational & not

found on site
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I> Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks
No. any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved

I Govt.Record ( Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)

y Department ) except Strip Bunds. etc. recorded as forest in
Forests/Plantation along Road, Govt.Record ( Revenue or Forest

I
canal, Railway Lines and Bunds. Department )

Required Actual Distance Required Actual Required Actual Distance in
Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

I 2 3 4 5 6 7 8 9 10
311 Surya Stone Crusher Viii- Pichopa Kalan, 0.5 17.70 0.1 0.237 Pichopa 2.0 44.18 Bhindawas No

Disn Charkhi Dadri Norangabass Minor Sanctuary
RF...__

312 Suryawansni Stone Crusher, Village Kheri 0.5 15 Km 0.1 2.23 Km 2.0 29 Km Kairu No
Batter, Bhiwani Rawaldhi RF Asawari Minor Chinkara Breeding

Centre
313 Swastik Stone Crusher, Village Birhi Kalan, 0.5 14.9Km 0.1 1.18Km Dadri 2.0 28.15 Km Kairu No

Charkhi Dadri Rawaldhi RF Loharu Road Chinkara Breeding
Centre

314 Swastik Stone Crusher. Village Pichopa Kala 0.5 17.36 0.1 0.154 Todi 2.0 44.48 Bhindawas No
Tehsil Ch Dadri Norangabass Minor Sanctuary

RF
315 Taj Stone Crusher, Viii. Kheri Banar, 0.5 18.0 Km 0.1 1.56 Asawari 2.0 35.54 Km Kairu No

Bhiwani Rawaldhi RF Minor Chinkara Breeding
Centre

316 Thadeshri Stone Crusher Viii- 0.5 12.72 Km 0.1 0.75 Kitlana 2.0 29.48 Km Kairu No
Mankawas,Disn Bhiwani Rawaldhi RF Disty. Chinkara Breeding

Centre
317 Trimbakeshwar Stone Crusher, Village 0.5 19.9 Km 0.1 0.889 Mtr. 2.0 35.54 Km Kairu No

Jhojhu Kalan. Charkhi Dadri Rawaldhi RF Jhojhu Minor Chinkara Breeding
Centre

318 Trishul Stone Crushing Mills Vill-Jhojhu 0.5 19.00 Km 0.1 0.750 Mtr. 2.0 35.54 Km Kairu No
Kalan.Distt Bhiwani Rawaldhi RF Jhojhu Minor Chinkara Breeding

Centre
319 Triupati Stone Crusher. Village Pichopa 0.5 17.94 0.1 0.359 Pichopa 2.0 44.15 Bhindawas No

Kalan. Tehsil Charkhi Dadri, Bhiwani Norangabass Minor Sanctuary
RF

320 Uma Stone Crusher. Village Asawari. 0.5 13.80 Km 0.1 0.92 Kalali 2.0 35 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre
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t, Name of Crusher Minimum distance required from Minimum distance required from Minimum Distance required from Plantation Remarks

No. any land recorded as forest in any Strip Forests/Plantation along National Parks, Wild Life, Centuries Approved
i Govt.Record (Revenue or Forest Road, canal, Railway Lines and & Conservation Reserves. (Yes/No)
;

\ Department ) except Strip Bunds. etc. recorded as forest in­ l Forests/Plantation along Road, Govt.Record ( Revenue or Forestp
I canal, Railway Lines and Bunds. Department)

Required Actual Distance Required Actual Required Actual Distance in

Distance in Km in Km Distance in Km Distance in Km Distance in Km Km

1 2 3 4 5 6 7 8 9 10

321 United Stone Crusher. Village Kheri Battar. 0.5 18.0 Km 0.1 1.92 Asawari 2.0 35.54 Km Kairu No
Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre
--
322 V K Stone Crushing Co Vill-Birhi Kalan 0.5 14.9Km 0.1 830 mtr. Birhi 2.0 28.15 Km Kairu No

Distt Dadri Rawaldhi RF Minor Chinkara Breeding
Centre

323 Venus Stone Crusher Village Kheri Battar 0.5 12.06 Km 0.1 2 Km Asawari 2.0 34.52 Km Kairu No
Tehsil Charkhi Dadri Rawaldhi RF Minor Chinkara Breeding

Centre

324 Vijay Stone Crusher. Village Asawari. Tehsil 0.5 14.03Km 0.1 0.8 Km Kalali 2.0 34.75 Km Kairu No
Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre

325 V ijay Stone Crusher. Village Pieho pa kalan. 0.5 17.24 Km 0.1 479 Mtr 2.0 44.25 Km No
Charkhi Dadri. Naurangabas Pichopa Minor Bhindawas

RF sanctuary

326 Vikas Stone Crusher. Mankawas. Ch. Dadri 0.5 12.65 Km 0.1 1.21 Kitlana 2.0 29.86 Km Kairu No

Rawaldhi RF Minor Chinkara Breeding
Centre

327 Vishal Stone Crusher. Village Kheri Batter. 0.5 12.22 Km 0.1 2.20 Asawari 2.0 35 Km Kairu No
Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre

328 Vishwakanna Stone Crusher. Village Jhoju 0.5 18.3 Km 0.1 0.280 Mtr. 2.0 35 Km Kairu No
Kala Tehsil Ch Dadri Rawaldhi RF Jhojhu Minor Chinkara Breeding

Centre

329 Zamidar Stone Crusher Village Kaliyana. 0.5 9.07 Km 0.1 0.730 Kaliyana 2.0 34.92 Km Kairu No
Dadri Rawaldhi RF Minor Chinkara Breeding

Centre

330 Shree Ganesh Stone Crusher. Village 0.5 14.03 Km 0.1 0.8 Km Kalali 2.0 34.75 Km Kairu No
Asawari, Tehsil Charkhi Dadri. Bhiwani Rawaldhi RF Minor Chinkara Breeding

Centre

·4
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j
Ph. No. 01664-256259

RMNE£-2Regional Office
Haryana State Pollution Control Board,
SCF-32, Opp. Community Centre, Sector-13, HUDA, Bhiwani

Email-hspcbrojr@gmail.com

,,---e»,_

~
• r­

No. HSPCB/BHl/2020/
To,

Sh. Suneel Dave,
Scientist 'E' & Regional Director
CPCB, New Delhi

Dated:

Sub: Present status of the report in compliance of Hon'ble NGT order dated 19.08.2020 in the
matter of OA No.607/2018 titled as Vi nod Kumar Jangra Vs State of Haryana &Ors.

Hon'ble NGT vide order dated 19.08.2020 constituted 07 member joint committee to submit
compliance report in OA No.607/2018 titled as Vinod Kumar Jangra Vs State of Haryana & Ors which is
listed on 14.12.2020.The comprehensive compliance report of Hon'ble NGT vide order dated 19.08.2020
in the above said matter is as given below:

1. Compliance Status report of Stone crusher units of District Charkhi _Dadri:

There are total 330 stone crusher in District Charkhi Dadri. Out of which 234 stone crushers have
been granted CTO, 35 stone crushers closed by board and 17 nos. are closed by its own, 44 nos. units
are dismantled/not exists. Detail Granted

Status of 330 Stone crushers
--··

Granted Closed by Closed by its Dismantled/Not
CTO Board own exist
234 35 17 44

, The Detail of above said stone crusher is enclosed as Annexure-1, Annexure-2, Annexure-3 and
Annexure-4.

2. Status report of non- complying units: Out of 330 units 35 are found non-complying Schedule-II of
stone crusher notification dated 11.05.2016 and unit wise detail in this regard is already annexed as
Annexure-2. Out of 35 non-complying units 16 units air analysis reports found exceeding the prescribed
limits and not complying Item Number I of Schedule-II of stone crusher notification dated 11.05.2016 and
19 units physical air pollution control measures were not found complying as per Item Number II of
Schedule-II of stone crusher notification 11.05.2016. Detail list already annexed as Annexure-2

Status of Action taken against non complying stone crusher units:

(i) Sealing, electric supply disconnection & CTO revoke : HSPCB has sealed all 35 non complying units
& revoked their consent to operate & electric supply was also disconnected by concerned DHBVN

(ii) Environment Compensation :-

A. Environment Compensation for violation of Env. Laws: Regional Office, Bhiwani has
recommended EC against 49 units as per Board policy dated 29.04.2019 & 20.12.2019 and EC against
33 units of amount Rs.48859362.81/- finalized by concerned committees at H.O & unit wise detail in this
regard is attached herewith as Annexure-5.The 19 units has deposited EC of amount Rs. 16164050.81.
Finalization of EC of remaining 16 units is under process. The detail of EC is as given below:-

Total no. of units No. Of unit Total amount of Total
against which EC against EC approved by amount
Recommended to which EC Head Office (For received

1
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a
,'-' Head Office for approved 33 Nos. of from 19

finalization by Head Units) Nos. of
( Office units

r--
33 Rs. 48859362.81 Rs.49

16164050.81

B. Environment Compensation for Illegal abstraction of Ground Water abstraction: Regional
Office, Bhiwani has recommended for levying interim Environmental Compensation against remaining
277 stone crushing units to the Deputy Commissioner, Charkhi Dadri and the total amount of Env
Compensation from these 277 units is Rs. 31,45, 13,865/- (Thirty one crore, forty five lacs, thirteen
thousand, eight hundred sixty Five only) and remaining 53 units are either dismantled or not
operational after 15.04.2015 (date of notification issued by CGWA for obtaining permission for
withdrawal of ground water) or only obtained CTE or unit has applied for NOC for ground water
extraction before operation. The detail of EC is as given below.­

Total Total no. of units Total amount No. of units in
Stone against which EC for for Env. which EC

Crushing ground water Compensation approved by DC,
units Recommended for ground Charkhi Dadri

water
330 277 31,45, 13,865 277

Detail list is enclosed as Annexure-6 (list of 277).

(iii) Prosecution Action: Regional Office, Bhiwani has recommended prosecution cases against all 35 units
wherever applicable under air Act ,1981, out of which 27 cases has been filed in Special Env. Court,
Kurukshetra and remaining 08 cases in which 04 cases pending for filing and 04 cases in which
prosecution action is under process for approval.& unit wise detail in this regard is attached herewith as
Annexure-7. These prosecution cases will be filed in Special Environment court, Kurukshtera. The detail
of prosecution cases is as given below:-

Total No. of Total No. Of Cases Total cases Total No. Of cases
cases sent Approval filed in Spl. pending for filing in
for sanction sanctioned for Env. Court, Special
of prosecution by Environment Court
prosecution competent
to H.O authority

35 31 27 04 (02 Nos. of unit
has obtained stay
from high court

against prosecution
approval)

3. Status of siting parameter reports:-

A. Status of Revenue Department siting parameter reports:-
This office has recently received siting parameter report of 241 stone crushing units from Concerned
Tehsidlar, Charkhi on 01.12.2020, out of which 34 are not meeting siting parameter as per stone crusher
notification 11.05.2016. The show cause notices for closure and for withdrawal of CTE/CTO are being
issued to these non complying units.
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Whereas siting parameter of remaining stone crushers units is still pending from revenuedepartment.

(

B. Status of Forest Department siting parameter reports:-

DFO, Charkhi Dadri submitted siting parameter report of 302 stone crushing units vide letter
no. 1085 dated 06.11.2020 and letter No. 1239 dated 05.12.2020. All the units are complying siting
parameter report as per stone crusher notification dated 11.05.2016.

Whereas siting parameter report of remaining 28 nos. Stone crushers is still pending from
DFO, Charkhi Dadri.

4. Regarding Green belt development by Stone crushing units:-

The operating stone crushing units of District Charkhi Dadri has provided green belt in the form
of 02 rows of plants/saplings with barricades in the form of GI- sheet/ flexible cloths/bricks wall.
However the plantation in the green belt is not approved from concerned DFO. Regional office,
Bhiwani has now issued notices for closure and revocation for CTO on 01.12.2020 and 02.12.2020
to all the stone crushing units to get approval of plantation from by the DFO concerned as per schedule
II of notification dated 11.05.2016.

Endst No. HSPCB/BHI/2020/
Dated: ·

'tu
Regional Officer
Bhiwani Region

A copy of above is forwarded to Member Sectary, HSPCB, Panchkula for your kind information, please.

Regional Officer
Bhiwani Region
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Annexure -1 (Granted List)a«
Sr. No. Village Name and address of unit Period Status

l Kheri Abhishek Stone Crusher, Village Kheri Batter, 01.04.16­
GrantedBatter Bhiwani 31.03.21

2 Kheri Amarnath Stone Crusher Vill-Kheri Battar,Distt 09.03.17­
GrantedBatter Bhiwani 31.03.21

3 Kheri
Anand Stone Crusher, Viii. Kheri batter, Bhiwani 01.04.17­

Granted.. Batter 31.03.22
29.12.18­

Pichopa Anjani Mata Stone crusher Village Pichopa Kalan, 31.03.20
4

Kalan Tehsil Charkhi Dadri, Bhiwani Refused Granted
10.09.20­
31(273

5 Kheri
Anjani Stone Crusher, VPO Kheri Battar, Bhiwani 01.04.17­

GrantedBatter 31.03.22
04.06.19­

6
Kheri ANUP STONE CRUSHER NO 1, VILLAGE KHER! 31.03.20

GrantedBatter BATTAR TEHSIL AND DISTRICT CHARKHI DADRI 01.04.20­
31(03)

7 Kheri
Anup Stone Crusher, Viii. Kheri Battar, Bhiwani 01.04.16­

GrantedBatter 31.03.21

8 Jhojhu Arya Stone Crusher (16BHl3361876) 25.10.19­
GrantedKalan Ramalwas,/Ihojhu Kalan,Distt Charkhi Dadri 31.03.24

9 Asawari Asawari Stone Crushing Co., Vill-Asawari Tehsil 05.02.20­
Granted& Distt Charkhi Dadri 31.03.24

10 Mankawas Ashoka Stone Crusher, Viii. Mankawas, Bhiwani 01.04.16­
Granted31.03.21

11 Mankawas Ashu Stone Crusher Viii. Manakawas, Charkhi 01.04.16­
GrantedDadri Bhiwani 31.03.21

21.04.16­
30.09.16

12 Jhojhu Avtar & Company Stone Crusher, Village jhojhu 01.10.16­
GrantedKalan Kalan, Bhiwani 30.09.20

14.07.20­
21 2 71

13 Birhi kalan Baba Hari Dass Stone Crushing Co Vill-Birhi 19.05.17­
GrantedKalan Distt Bhiwani 31.03.21

14 Birhi kalan Baba Raghu Nath Stone Crusher Vill-Birhi 18.07.17­
GrantedKalan Distt Dadri 31.03.22

15 Jhojhu Baba Shyam Crushing Co Viii Jhojhu Kalan Teshil 02.10.18­
GrantedKalan & Distt Charkhi Dadri 31.03.23

01.04.16­
16 Pandwan Bala Ji Stone Crusher, Viii. Pandwan, Bhiwani 31.03.18

Granted01.10.18­
31(02

17 Birhi kalan Balaji Stone Crusher, Village Birhi Kalan, District 21.11.16­
GrantedBhiwani 31.03.21

18 Kaliyana Balaji Stone Crusher, VPO Kaliyana, Ch. Dadri 07.01.18­
Granted31.03.22

19 Kalali Baljit Stone Crusher Vill-Kalali,Distt Charkhi Dadri 09/08/2018­
Granted31/03/2023

20 Pichopa Bed Stone Crusher Village Pichopa Kala Tehsil Ch 20/05/2018­
GrantedKalan Dadri 31/03/2022

03/04/2018­
21 Ramalwas Bhai Ji Stone Crusher Village Rmalwas Tehsil Ch 31/03/2023

GrantedDadri 19.12.19­
3103 74
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« ( 01.04.16-
30.09.19

Kheri Bhartho Devi Stone Crushe, Village Kheri Batter, Refused22
Charkhi Dadri, Bhiwani Refused GrantedBatter

Refused
14.05.20­
y pe ·e

23 Kaliyana Bhavishay Stone Crusher Village Kaliyana, 21/08/2018­
GrantedCharkhi Dadri 31/03/2023

24 Kheri Caps Tradeling Pvt. Ltd., Kheri Batter, Charkhi 11.07.19-
GrantedBatter Dadri 31.03.24

Chander Mukhi Stone Crusher, Kila/Khasra No.
01.04.16-25 Asawari 102//23 & 104//3/1, Asawari, Patwari Halka 83,
31.03.21 Granted

Phiu/ani

26 Pandwan Chander Stone Crusher, Village Pandwan, 07.02.17-
GrantedCharkhi Dadri Bhiwani 31.03.21

16.10.15-
31.03.16

27 Mankawas Chaubisi Stone Crusher, Village Mankawas, 01.04.16-
GrantedTehsil Chakrhi Dadri, Bhiwani 30.09.20

01.10.20­
21 n3 A

28 Birhi kalan Chaudhary Stone Crusher Vil-Birhi Kalan, Distt 15/05/2018­
GrantedCharkhi Dadri 31/03/2023

01.04.16­
31.03.18

29 Atela Kalan Chetna Stone Crusher, Village Atela Kalan, 01.04.18-
GrantedCharkhi Dadri, Bhiwani 31.03.21

01.04.21­
4 n2 3c

30 Birhi kalan Chirag Stone Crusher, Village Birhi Kalan, Tehsil 17.11.17-
GrantedCharkhi Dadri. Bhiwani 31.03.22

01.04.16­
Choudhary Construction Company, Village 31.03.2031 Kaliyana

Kalayana, Dadri Refused Granted
27.09.20-
21 (2 3A

32 Kheri Dada Dhola Stone Crusher, Village Kheri Batter, 01.04.16-
GrantedBatter Bhiwani 31.03.21

33 Mankawas Dada Gosai Stone Crushing Mills, Mankawas, 01.04.16-
GrantedBhiwani 31.03.21

01.04.16-
34 Kheri Dada Ram Prasad Stone Crusher, Viii. Kheri 31.03.21

GrantedBatter Battar, Bhiwani 10.09.20-
21n2 )

35 Birhi kalan Dada Shakti Stone Crusher Vill-Birhi Kalan,Distt 19.05.17-
GrantedBhiwani 31.03.21

36 Pichopa Dada shakti Stone Crusher, Village Pichopa 23.11.19­
GrantedKalan Kalan Charkhi Dadri 31.03.24

23.01.16­ -

37 Kheri Dada Stone Crusher, Village Kheri Battar, Tehsil 31.03.17
GrantedBatter Chakrhi Dadri, Bhiwani 01.04.16-

31(271

Pichopa Dada Syonand Maharaj Stone Crusher, Village 16.02.18-38
Kalan Pichopa Kalan, Charkhi Dadri 31.03.22 Granted
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(
10.05.16­
30.09.16

39 Mankawas Dadri Stone Crusher Village Manakawas Tehsil 01.10.16­
GrantedCharkhi Dadri District Bhiwani 30.09.20

01.10.20­
24 n2 )1

40 tiwala Dalawas Stone Crusher, Viii Tiwala,Tehsil & Distt 09.11.2018­
GrantedCharkhi Dadri 31.03.2023

21.04.16-
41 Mankawas Delhi Stone Crusher, Village Mankawas, Bhiwani 30.09.16

Granted09.04.19-
21(12 )A

42 Kheri Dev Stone Crusher, Village -Kheri Batter, Charkhi
GrantedBatter Dadri 27.12.19-

3103 74
43 Kheri Dhankaur Stone Crusher,Village Kheri Batter, 01.04.16­

GrantedBatter Bhiwani 31.03.21
44 Kalali Dhanluxmi Stone Crusher, Kalali, Ch. Dadri 14.07.20-

Granted31.03.25
45 Kheri Dhanpat Stone Crusher, Viii. Kheri Battar, 01.04.17-

GrantedBatter Bhiwani 31.03.22
15.12.15­

46 Pichopa Dharampal Stone Crusher, pichopa Kalan, Ch. 31.03.16
GrantedKalan Dadri, Bhiwani 01.04.16-

31(0271

08.04.16-
30.09.16

47 Kheri Diamond Stone Crusher Village Kheri Battar 01.10.16-
GrantedBatter Tehsil Ch Dadri Bhiwani 30.09.20

15.07.20-
21 ,.., 'lC:

48 Pichopa Durga Stone Crusher, Vill-Pichopa Kalan,Tehsil & 19.11.18-
GrantedKalan Distt Charkhi Dadri 31.03.23

49 Kheri
Ekta Stone Crusher Village kheri Battar BHIWANI 01.04.16-

GrantedBatter
31.03.21

so Pichopa Gau Mata Stone Crusher, Pichopa Kalan, Charkhi 06.11.19-31.03­
GrantedKalan Dadri 24

01.04.16-
51 Mankawas Gawar Construction Ltd., Village Mankawas, 31.03.18

GrantedBhiwani 01.04.18­
31(03 72

52 Birhi kalan Gitesh Stone Crusher Vill-Birhi Kalan,Distt
15.11.20­ GrantedBhiwani
31.03.22
27.01.18-

53 Kheri Gohana Stone Crusher, Village Kheri Batter, 31.03.22
GrantedBatter Charkhi Dadri 18.08.20-

31(0272
54 Pichopa Hanuman Infrastructure Pvt. Ltd., Village 10.02.18-

GrantedKalan Pichopa Kalan Charkhi Dadri 31.03.22
55 Kheri Hanuman Stone Crusher, Viii Kheri Battar, 01.04.16-

GrantedBatter Bhiwani 31.03.21
56 Pichopa Hari Om Stone Crusher Pichopa Kalan Teshil and

09.09.19­ GrantedKalan District Charkhi Dadri
31(03 94
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(
01.04.17-

57 Asawari Haryana Stone Crusher, Village Asawari, Tehsil 31.03.18
GrantedCharkhi Dadri, Bhiwani 01.04.18-

31.0321
58 Tiwala Haryana Stone Crusher, Village Tiwala, Tehsil 20.11.2020 to

GrantedCharkhi Dadri Bhiwani 31.03.2025
59 Jhojhu

Indian SC, Jhojhu Kalan, Dadri 12.07.20­ GrantedKalan
31.03.21

60 Birhi kalan Jai Baba Jamna Giri Stone Crusher, Viii. Birhi
18.11.20- GrantedKalan, Charkhi Dadri
31.03.22

61 Pandwan Jai baba Mungipa stone crusher, Pandwan. 10.05.19-
GrantedCharkhi Dadri 31.03.24

New Rapid stone crusher Old name Jai Baba
62 Birhi kalan Shyam Stone Crusher Vill-Birhi Kalan,Distt 18.11.20­ Granted

Bhiwani 31.03.22
63 Kheri

Jai Baba Stone Crusher, Viii. Kheri Battar,Bhiwani 01.04.16-
GrantedBatter

31.03.21
64 Pichopa Jai Baba Thakur Dass Stone Crusher Village 01.04.17-

GrantedKalan Pichopa_Kala Tehsil Charki Dadri Bhiwani 31.03.21
20.11.18-

65 Ramalwas Jai Bajrang Bali Stone Crusher, Village Ramlawas, 31.03.22
GrantedCharkhi Dadri 05.02.20-

31.03 24
66 Mankawas Jai Balaji Stone Crusher, Viii. Mankawas Charkhi 01.04.16-

GrantedDadri Bhiwani 31.03.21
67 Pichopa Jai Balaji Stone Crusher, Village Pichopa Kalan, 13.01.18-

GrantedKalan Charkhi Dadri 31.03.22
68 Birhi kalan Jai Dada Budha Stone Crusher, Village Birhi 21.12.16-

GrantedKalan Tehsil Charkhi Dadri Bhiwani 31.03.21
69 Kheri Jai Durga Stone Crusher, Viii. Kheri Battar, 01.04.16-

GrantedBatter Bhiwani 31.03.21
01.04.16-

70 Pandwan JAI HANUMAN STORE CRUSHER PANDWAN 30.09.20
GrantedVILLAGE PANDWAN BHIWANI BHIWANI 01.10.20­

3103.22
71 Birhi kalan Jai Hind Stone Crushing Co., Village Birhi Kalan, 21.11.16­

GrantedBhiwani 31.03.21
Kheri Refused72
Batter Jai Mahadev Stone Crusher, Kheri Batter, Dadri 25.10.19- Granted

31.03.24
73 Birhi kalan Jai Mata Di Stone Crusher, Village Birhi Kala, 24.12.16-

GrantedTehsil Ch. Dadri Bhiwani 31.03.21
01.10.16­

74 Kheri Jai Shree Ganesh Stone Crusher Vill-Kheri 30.09.20
GrantedBatter Battar,Distt Bhiwani 01.10.20­

31.03 75
75 Mankawas Jai Shree Ram Stone Crusher Village Manakawas 21.06.16­

GrantedDistrict Bhiwani 31.03.21
76 Kheri Jai Shree Ram Stone Crusher, Village Kheri 12.05.20-

GrantedBatter Battar Charkhi Dadri 31.03.25
01.10.16-

77 Jhojhu Jai Shree Shyam Stone Crusher Vill-Jhojhu 30.09.20
GrantedKalan Kalan,Distt Bhiwani 01.10.20­

31(0391
78 Kalali Jai Shree Shyam Stone Crusher, Village Kalai, 02.12.16­

GrantedTehsil Chakrhi Dadri Bhiwani 31.03.21
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5. Pichopa Jai Shree Shyam Stone Crusher, Vill-Pichopa 01.04.19­
GrantedKalan Kalan Tehsil & Distt Charkhi Dadri 31.03.23

04.09.17-
80 Kheri Jai Shree Shyam Stone Crusher. Village Kheri 31.03.19

Granted.. Batter .. Batter, Tehsil Charkhi Dadri,, Bhiwani 01.04.19­
31.03 21

81 Kheri Jai Siya Ram Stone Crusher, Viii. Kheri Battar, 01.04.16­
GrantedBatter Bhiwani 31.03.21

01.04.16­
Jhojhu Jhojhu Stone Crusher, Village Jhojhu Kalan, 30.09.2082
Kalan Bhiwani (Revoked) Granted-

14.12.19-
21(2 7A

83 Kaliyana KV R Minerals Pvt Ltd Unit 2 Vill Kaliyana Teshil 05.05.18-
Granted& Distt Charkhi Dadri 31.03.23

84 Kaliyana KV R Minerals Pvt. Ltd., Village Kaliyana, Charkh 09.08.17­
Grantedldadri 31.03.22

85 Pichopa K.M.P Stone Crusher, Viii Pichopa Kalan Tehsil & 05.06.19-
GrantedKalan Distt Charkhi Dadri 31.03.24

04.07.16-
Kanhaiya Stone Crusher Vil-Birhi Kalan,Distt 31.03.1786 Birhi kalan

Bhiwani BHIWANI 01.04.17­ Granted
31.03.21

01.04.16­
87 Mankawas kanshi Ram Stone Crusher, Village Mankawas, 31.03.18

GrantedBhiwani 01.04.18-
31.03.23
01.04.16­

88 Asawari Karan Stone Crusher, Village Asawari, Bhiwani 31.03.18
Granted01.04.18­

31.03.93
89 Pichopa Khatu Shyam Stone Crusher, Village Pichopa 01.07.19­

GrantedKalan Kala Tehsil Ch Dadri 31.03.24

90 Kheri Krishana Stone Crusher and Supplier Village 29/07/2018­
GrantedBatter Kheri BattarTehsil Ch Dadri,Distt Bhiwani 31/03/2023

15.12.15­
91 Pichopa Krishna Stone Crusher, Vill. Pichopa Kalan, 31.03.16

GrantedKalan Charkhi Dadri, Bhiwani 01.04.16­
31(0371

92 Kheri Krishna Stone Crusher-1, Viii. Kheri Battar, 01.04.16­
GrantedBatter Bhiwani 31.03.21

93 Kheri Krishna Stone Crusher-II, Viii. Kheri Battar, 01.04.16­
GrantedBatter Bhiwani 31.03.21

94 Kheri Larsen and Toubro Limited, Viii Kheri Battar 01.05.19-
GrantedBatter Tehsil & Distt Charkhi Dadri 30.04.24

19.01.17­
95 Tiwala Laxmi Mining Company, Village Tiwala, Charkhi 31.03.21

GrantedDadri, Bhiwani 09.08.20­
3103 21
27.08.15­

96 Mankawas Laxmi Stone Crusher, Viii. Mankawas, Bhiwani 31.03.17
Granted01.04.17-

31.03 91
01.04.16­

97 Asawari Luxmi Stone Crusher, Asawari, Bhiwani 31.03.18
Granted01.04.18­

31.03 93
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s. Pichopa J M and COMPANY ViII-Pichopa Kalan,Distt 27/06/2018­
GrantedKalan Bhiwani 31/03/2023

99 Pandwan Jai Shivam Stone Crusher Village Pandwan 26/07/2018­
Granted31/03/2023

100 Mankawas Maa Pitambara Mines And Cruhsers LLP, Viii 01.06.19­
GrantedMankawas,Tehsil & Distt Charkhi Dadri 31.03.24

Refused
Refused101 Kaliyana Maa Stone Crusher, Kaliyana, Charkhi Dadri Refused Granted
14.07.20--
21(2 72

102 Mankawas Maha Laxmi Stone Mills, Viii Mankawas,Tehsil & 01.06.19-
GrantedDistt Charkhi Dadri 31.03.24

01.04.16-
103 bilawal Maha Luxmi Stone Cruhser, Village Bilawal, 31.03.18

GrantedBhiwnai 05.05.17­
21(2 )1

104 Pichopa Mahadev grit udyog PICHOPA KALAN CHARKHI 02.07.18-
GrantedKalan DADRI 31.03.21

105 Birhi kalan Mahadev Stone Crusher, Birhi Kalan, Chakrhi 02.10.18-
GrantedDadri 31.03.23

106 Kheri Mahadev stone Crusher, Viii. Kheri Battar, 01.04.16­
GrantedBatter Bhiwani 31.03.21

107 Pichopa Mahaluxmi Mines and Stone Crusher VPO 30/04/2018 ­
GrantedKalan Pichopa Kala 31/03/2023

20.08.17-
108 Birhi kalan Mahaluxmi Stone Crusher Village Birhi Kala 31.03.19

GrantedDistrict Bhiwani 01.04.19­
21 n2 3A

109 Pichopa Mahashay Stone Crusher, Village Pichopa Kalan, 04.07.19-
GrantedKalan Dadri 31.03.24

110 Kheri Maman Stone Crusher, VPO Kheri Battar, 01.04.17­
GrantedBatter Bhiwani 31.03.22

111 Kheri Maruti Stone Crusher, Village Kheri Battar, 01..04.16-
GrantedBatter Bhiwani 31.03.21

Maruti Stone Crusher, Village Mankawas,Tehsil 30.07.17-
112 Mankawas Charkhi Dadri, Bhiwani(New Name Maruti SC, 31.03.18

Granted
Pandwan) 01.04.18­

31(9392
113 Birhi kalan Mayur Stone Crusher, Village Birhi Kala, Tehsil 24.12.16­

GrantedCh. Dadri Bhiwani 31.03.21
114 Pichopa MDN Stone Crusher Viii- Pichopa Kalan, Tehsil & 10.02.18­

GrantedKalan Distt Charkhi Dadri 31.03.22
115 Jhojhu Murliwala Stone Crushing Mills, Viii. Jhojhu 28.12.16­

GrantedKalan Kaina Bhiwani 31.03.21
116 Kheri Nandu Stone Crusher, VPO Kheri Batter, Tehsil 01.04.17-

GrantedBatter Charkhi Dadri Bhiwani 31.03.22
117 Mankawas NECC Mines & Mineral, Village Manakawas, 24.01.17-

GrantedTehsil Charkhi Dadri Bhiwani 31.03.21
118 Pandwan NECC Mining Corporation Unit 2, Village 22.11.17­

GrantedPandwan Charkhi Dadri 31.03.22
119 Pandwan NECC Mining Corporation, Village Pandwan, 22.11.17­

GrantedCharkhi Dadri 31.03.22
120 Pandwan NECC Roadways, Village Pandwan, Dadri 22.11.17­

Granted31.03.22

121 Jhojhu Neel Ka nth Stone Crusher Mill, Village Jhojhu 21.01.17-
GrantedKalan Kalan, Tehsil Charkhi Dadri, Bhiwani 31.03.21
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• Pichopa NeelamStone Crusher Vill Pichopa Kalan Teshil 26/07/2018­
Granted

12..
Kalan & Distt Charkhi Dadri 31/03/2023

123 Birhi kalan Neelkanth Mahadev Grit Udyog Vill-Birhi 08.05.17-
GrantedKalan Distt Bhiwani 31.03.22

124 Pichopa New Avtar Stone Crusher, Vill-Pichopa 30.04.19-
GrantedKalan Kalan Tehsil & Distt Charkhi Dadri 31.03.24

Pichopa New Bharat Stone Crushing Company, VPO
17.01.19-125

Kalan PICHOPA KALAN TEHSIL AND DISTRICT CHARKHI
31.03.23 Granted

DADRI

01.04.17-
Kheri New Jai Shree Bala ji Stone Crusher, Village Kheri 31.03.19126

Refused GrantedBatter Battar, Bhiwani
12.09.19-
21(2 92

01.04.17­
127 Jhojhu Om Shiv Stone Crusher, Village Jhojhu Kalan, 31.03.22

GrantedKalan Tehsil Chakrhi Dadri, Bhiwani 14.12.19--
31(2 94

128 Kaliyana Om Shivam Stone Crusher, Kaliyana, Dadri 28.06.19­
Granted31.03.24

01.04.16-
129 Asawari Om Shivam Stone Crusher, Village Asawari, 30.09.20

GrantedBhiwani 01.10.20­
31(939
06.02.16­

130 Kheri Om Stone Crusher, Kheri Batter, Charkhi Dadri, 31.03.20
GrantedBatter Bhiwani 01.04.20-

21(272
131 Mankawas Om Stone Crusher, Mankawas, Charkhi Dadri, 04.02.17-

GrantedBhiwani 31.03.21
01.04.16-

132 Atela Kalan Pal stone Crusher Viii. Atela Kalan Bhiwani 31.03.18
Granted05.05.17-

31(391
22.04.16-
30.09.16

133 Mankawas Panchmukhi Stone Crusher, Village Mankawas, 01.10.16­
GrantedBhiwani 30.09.20

01.10.20­
24 n2 )

134 Pichopa Pardhan Stone Crusher Village Pichopa Kala 19.03.18-
GrantedKalan Tehsil Ch Dadri BHIWANI 31.03.21

135 Kheri Partap Stone Crusher, Viii. Kheri Battar, Bhiwani( 01.04.16­
GrantedBatter Old Name baba pir stone crushing co. ) 31.03.21

136 Kheri Parvat Stone Crusher, Village Kheri Battar,Tehsil 04.01.20­
GrantedBatter Charkhi Dadri, Bhiwani 31.03.24

137 Kheri
Pokhar Stone Crusher, Viii. Kheri Battar, Bhiwani 01.04.16­

GrantedBatter 31.03.21
138 Asawari Pritam Sangwan Stone Crusher, Village Asawari, 07.01.18-

GrantedCharkhi Dadri 31.03.22
20.08.15-

139 Asawari Pritam Stone Crusher, Asawari, charkhi Dadri 31.12.17
Granted01.01.18-

3193.27
140 Kheri PRITHVI STONE CRUSHER, Kheri Batter, Charkhi 30.08.20­

GrantedBatter Dadri 31.03.25
141 Birhi kalan Purpal Stone Crusher, Village Birhi Kala, Tehsil 19.02.17­

GrantedCharkhi Dadri, Bhiwani 30.09.21

Ht
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4. Pichopa
QEM PROCESSING PVT LTD PICHOPA KALAN 20.07.19-

GrantedKalan 31.03.24 .
Kheri QEM PROCESSING PVT LTD STONE CRUSHER at 02.12.16­143 VILLAGE KHERI BATTAR CHARKHI DADRI 31.03.21 GrantedBatter

Dy5TR4gr3/AA[ HARYANA BHIWANI
144 Kaliyana R.B.S Stone Crusher Village Kaliyana, Tehsil Ch. 25.02.18­

GrantedDadri Bhiwani 31.03.22
145 Kheri

Raj Stone Crusher, Viii. Kheri Battar, Bhiwani 01.04.16­
GrantedBatter

31.03.21
08.03.18-

146 Kheri
Rajbir Stone Crusher VPO Kheri Battar, Bhiwani 31.03.22

GrantedBatter
01.04.20­
31(03

147 Pichopa Rajesh Stone Crusher, Pichopa Kalan, 25/10/2018­
GrantedKalan CharkhiDadri 31/03/2023

148 Pichopa Rakesh Malik Stone Cruhser Vill-Pichopa 26/07/2018­
GrantedKalan Kalan Distt Bhiwani 31/03/2023

149 Kaliyana Rao Stone Crusher Co., Village Kaliyana Charkhi 11.07.17-
GrantedDadri Bhiwani 31.03.22

150 Jhojhu Rudhra Stone Crusher, Village Jhojhu Kalan, 01.01.18­
GrantedKalan Charkhi Dadri 31.03.22

151 Kalali Sadbhawna Stone Crusher, Village Kalali, Ch. 27.01.18­
GrantedDadri 31.03.22

152 Birhi kalan Sangwan Stone Crusher, Vilalge Birhi Kalan, 19.12-19­
GrantedCharkhi Dadri 31.03.24

Kheri 2017-19153
Batter Sanskar Stone Crusher, Kheri Battar, Bhiwani 01.04.19- Granted

31(02 74
154 Kheri Saraswati Stone Crusher, Viii Kheri Batter, 01.04.16-

GrantedBatter Bhiwani 31.03.21
155 Kheri Sarvotam Group, Village Kheri Batter, Charkhi 12.05.20-

GrantedBatter Dadri 31.03.24
15.12.15-

156 Pichopa Satyavir Stone Crusher, Village Pichopa 31.03.16
GrantedKalan Kalan, Charkhi Dadri, Bhiwani 01.04.16­

31.03.21
157 Kheri Shakti Stone Crusher, Village Kheri Battar, 14.12.17-

GrantedBatter Charkhi Dadri 31.03.22
158 Kheri Shanti Mobile Stone Crusher, VPO Kheri Battar, 16.08.17­

GrantedBatter Bhiwani 31.03.22
159 Kheri Sheranwali Stone Crusher, Viii. Kheri Battar, 01.04.17­

GrantedBatter Bhiwani 31.03.22
01.04.16­
31.03.19

160 Kheri Shiv Bhole Shankar Stone Crusher Village Kheri 01.04.16-
GrantedBatter Battar, Bhiwani BHIWANI 31.03.21

01.04.19-
21 (2 3

161 Kaliyana SHIV BHOLE STONE CRUSHING Co., Kaliyana, Ch. 10.09.20-
GrantedDadri 31.03.25

162 Kheri Shiv Durga Stone Crusher, Village Kheri 27.12.19-
GrantedBatter Battar Tehsil Charkhi Dadri Bhiwani 31.03.24

163 kaliyana Shiv Ganga Stone Crusher, Kaliyana, Charkhi 07.01.18-
Granteddadri 31.03.22

164 Kheri Shiv Gorakh Stone Crusher, Viii Kheri Battar, 01.04.16-
GrantedBatter Bhiwani 31.03.21

165 Birhi kalan Shiv Shakti Grit Udyog, Village Birhi Kala, 24.12.16-
GrantedBhiwani 31.03.21
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'
Refused

166 Pichopa Shiv Shakti Stone Crusher Village Pichopa Kalan, Refused
GrantedKalan Charkhi Dadri 28.05.20­

21(2 )4

26.07.18-
167 Pichopa Shiv Shakti Stone Crusher II Village Pichopa 31.03.23

GrantedKalan Kalan, Charkhi Dadri 30.06.20­
31(2)

168 Kheri SHIV SHAKTI STONE CRUSHER, Village Kheri 01.06.18­
GrantedBatter BattarTehsil Ch Dadr 31.03.23

169 Birhi kalan Shiv Shankar Stone Crusher Vill-Birhi Kalan,Distt 09/07/2018­
GrantedBhiwani 31/03/2023

170 Mankawas Shiv Shanti Stone Cruhser, Village Mankawas, 01.04.17-
GrantedCharkhi Dadri Bhiwani 31.03.21

01.04.16­
171 Atela Kalan Shiv Stone Crusher, Viii. Atela Kalan, Bhiwani 31.03.21

Granted
27.04.20­
31(2

01.04.16­
172 Asawari Shiv Stone Crusher, Village Asawari, Bhiwani 31.03.18

Granted01.04.18­
31(93 93

173 Jhojhu Shiv Stone Crusher, Village Jhojhu Kalan, Ch. 07.01.18-
GrantedKalan Dadri 31.03.22

174 Kheri Shiv Stone Crusher, Village Kheri Battar,Tehsil 21.04.18­
GrantedBatter Charkhi Dadri Bhiwani 31.03.23

15.12.15­
31.03.16

175 Pichopa Shiv Stone Crushing co., Village Pichopa kalan, 01.04.16­
GrantedKalan Charkhi Dadri, 31.03.21

01.06.20­
24 (2 )r

176 Birhi kalan Shiva Stone Crusher, Village Birhi Kalan, Tehsil 12.07.17­
GrantedCharkhi Dadri Bhiwani 31.03.22

01.04.15-
177 Mankawas Shivalik Stone Crusher, Village Mankawas, 30.09.17

GrantedCharkhi Dadri, Bhiwnai 01.10.17­
21(277

27.09.14.31.03.20
178 Kheri Shivalya Construction Pvt Ltd Co., Village Kheri 16

GrantedBatter Battar, Bhiwani 01.04.16-
31(0271

15.12.17­
31.03.18

179 Mankawas Shivalya Grit Udyog, Village Mankawas, Tehsil 01.04.18-
GrantedCharkhi Dadri, Bhiwani 31.03.19

01.04.19­
21 n2 3)1

180 Mankawas Shree Balajee Stone Crusher, Village Mankawas, 12.12.17­
GrantedTehsil Chakrhi Dadri Bhiwan 31.03.22

31.12.16­
181 Bilawal Shree Balaji Stone Crusher, Village Bilawal,, 31.03.21

GrantedBhiwani 01.04.21­
31(03 76

182 Kaliyana Shree Balaji Stone Crusher, Village Kaliyana, Ch. 08.01.18­
GrantedDadri 31.03.22

183 Kheri Shree Dada Dohla Stone Crusher Viii Kheri 20.09.18­
GrantedBatter Battar Distt Charkhi Dadri 31.03.23
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( Kheri Shree Ganesh Crusher Udyog, Village Kheri 01.04.16­
Granted

16-,
Batter Battar Ch. Dadri 31.03.21

185 Asawari Shree Ganesh Stone Crusher, Village Asawari, 01.04.17-
GrantedTehsil Charkhi Dadri Bhiwani 31.03.22

186 Pichopa Shree Laxmi Stone Crusher, Pichopa Kalan, Ch. 18.11.19-
GrantedKalan Dadri. 31.03.24

01.04.16-
187 Kheri Shree Luxmi Stone Crusher, Kheri Battar, 30.09.20

GrantedBatter Bhiwani 01.10.20­
21(2)

188 Kheri Shree Maha Luxmi Stone Crusher, Viii. Kheri 01.04.16-
GrantedBatter Battar Bhiwani 31.03.21

189 Pichopa 25.11.17­
GrantedKalan 31.03.21

190 Kheri Shree Nanak Stone Crusher, VPO Kheri Battar, 01.04.16-
GrantedBatter Bhiwani 31.03.21

191 Birhi kalan Shree Radhe Stone Crusher, Birhi Kalan, Charkhi 25.07.19-
GrantedDadri 31.03.21

192 Kheri Shree Ram Stone Crusher, Village Kheri 01.04.16-
GrantedBatter Battar Tehsil Charkhi Dadri 31.03.21

14.01.17-
193 Kheri Shree Satyam Stone Crusher, Kheri Battar, 30.09.18

GrantedBatter Bhiwani 01.04.18-
21(292 -

194 Jhojhu Shree Shyam Stone Crusher Village Jhojhu Kalan, 01.04.17-
GrantedKalan Charkhi Dadri Bhiwani 31.03.22

28.06.17­
Pichopa Shri Dada Devi Nath Stone Crusher, Village 31.03.20195
Kalan Pichopa Kalan, Tehsil Charkhi Dadri, Bhiwani Refused Granted

14.08.20­
212 )2

196 Pichopa Shri Ganesh Ji Stone Crusher Viii Pichopa Kalan 26/07/2018­
GrantedKalan Tehsil & Distt Charkhi Dadri 31/03/2023

197 Kheri Shri Giriraj Stone Crusher, Viii. Kheri Battar, 01.04.16-
GrantedBatter Bhiwani 31.03.21

198 Kheri Shri Hari Stone Crusher, Village Kheri Batter, 01.04.16-
GrantedBatter Bhiwani 31.03.21·- Pichopa Shri Laxmi Ji Stone Crusher, Pichopa Kalan, 06.11.19-31.03­199
GrantedKalan Charkhi Dadri 24

10.03.17-
200 Jhojhu Shri Ram Stone Crusher, Village Jhoju Kalan, 31.03.21

GrantedKalan Chakrhi Dadri, Bhiwani 19.12.19­
3193)1

201 Birhi kalan Shri Rattan Grit Udyog Village Birhi Kala District 23.11.16-
GrantedBhiwani 31.03.21

202 Kheri Shri Sai Baba Stone Crusher, Viii. Kheri Batter, 01.04.16-
GrantedBatter Bhiwani 31.03.21

09.02.16­
203 Kheri Shri Shivam Stone Crusher, Kheri Batter, Charkhi 31.03.17

GrantedBatter Dadri, Bhiwani 01.04.17-
31(0271

Shri Shyam Stone Crusher Village Kaliyana Tehsil 26/07/2018­204 Kaliyana
Ch Dadri Bhiwani 31/03/2023 Granted

Refused
29.08.17-

Pichopa Shyam Grit Udyog Village Pichopa Kalan Tehsil 31.03.22205
Kalan Charkhi Dadri, Bhiwani Refused Granted

04.07.20-
21(2 71
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. • Jhojhu Shyam King Stone Crusher Village Jhoju Kala 02.12.16-
GrantedKalan Tehsil Ch Dadri BHIWANI 30.09.21

207 Pichopa Shyam Stones Vill-Pichopa Kalan,Tehsil & Distt 09.09.19-
GrantedKalan Charkhi Dadri 31.03.24

01.04.16-
208 Kheri Silver Stone Crusher Village Kheri Battar Tehsil 30.09.20

GrantedBatter Ch Dadri Bhiwani (Old name Jai Shiv SC) 14.07.20-
21(2 )

02.03.16-
209 Kheri Sita Nath Stone Crusher, Village Kheri Battar, 31.03.2020

GrantedBatter Bhiwani 01.04.21­
31(2 )

210 Kheri
Siwach Stone Cruhser, Viii. Kheri battar, Bhiwani 01.04.17­

GrantedBatter 31.03.22

211 Pichopa Sohna Aggregate Solutions (18CRD63956) Viii 23.10.19-
GrantedKalan Pichopa Kalan Tehsil & Distt Charkhi Dadri 31.03.24

05.09.17-
Sohna Stone Crusher, Village Ramalwas, Charkhi 31.03.22212 Ramalwas

Dadri Granted
01.12.19-
21 n2)1

09/08/2018­
Pichopa Soorya Stone Crusher Village Pichopa Kala Tehsil 31/03/2023213
Kalan Ch Dadri Refused Granted

04.07.20-
21(2 3

01.04.17­
214 Kheri Subh Ram Stone Crusher Village Kheri Battar, 31.03.20

GrantedBatter Bhiwani 01.04.20-..
31(2 )

215 Kheri Subham Stone Crusher, Viii. Kheri Battar, 01.04.16-
GrantedBatter Bhiwani 31.03.21

Refused
Pichopa SUMAN STONE CRUSHER, V.P.O- Pichopa Kalan, 17.10.19-216
Kalan Charkhi Dadri 31.03.23 Granted

09.08.20­
21(2 )1

01.04.16-
217 Kheri Sunrise storie Crusher, Village Kheri Batter, 31.03.19

GrantedBatter Bhiwani 01.04.19-
31(2 74

218 tiwala Super White Stone Crusher, Village Tiwala, 06.02.18­
GrantedCharkhi Dadri 31.03.22

219 Pichopa Surya Stone Crusher Viii- Pichopa Kalan, Distt 01/09/2018 ­
GrantedKalan Charkhi Dadri 31/03/2023

220 Kheri Suryawansni Stone Crusher, Village Kheri Batter, 13.10.17-
GrantedBatter Bhiwani 31.03.22

221 Birhi kalan Swastik Stone Crusher, Village Birhi Kalan, 29.08.17­
GrantedCharkhi Dadri 31.03.22

222 Pichopa Swastik Stone Crusher, Village Pichopa Kala 26.04.19­
GrantedKalan Tehsil Ch Dadri 31.03.22

223 Kheri
Taj Stone Crusher, Viii. Kheri Battar, Bhiwani 01.04.16-

GrantedBatter 31.03.21
01.10.16-

224 Mankawas Thadeshri Stone Crusher Vill-Mankawas,Distt 30.09.20
GrantedBhiwani 01.10.20-

31(271
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1... 1 Jhojhu Trishul Stone Crushing Mills Vill-Jhojhu 01.03.17-2.2­ GrantedKalan Kalan Distt Bhiwani 31.03.21
01.04.16­

226 Asawari Uma Stone Crusher, Village Asawari, Bhiwani 31.03.18
Granted01.04.18­

310292

227 Kheri United Stone Crusher, Village Kheri Battar, 01.04.16­
GrantedBatter Bhiwani 31.03.21

228 Birhi kalan V K Stone Crushing Co Vill-Birhi Kalan Distt Dadri 16.02.18­
Granted31.03.21

229 Kheri Venus Stone Crusher Village Kheri Battar Tehsil 07.01.18-
GrantedBatter Charkhi Dadri 31.03.22

15.12.15­
230 Pichopa Vijay Stone Crusher, Village Pichopa kalan, 31.03.16

GrantedKalan Charkhi Dadri, 01.04.16­
31.0321

231 Mankawas Vikas Stone Crusher, Mankawas, Ch. Dadri 01.10.20­ Granted
31.03.25
15.03.16­

232 Kheri Vishal Stone Crusher, Village Kheri Batter, 30.09.19
GrantedBatter Charkhi Dadri, Bhiwani 01.10.19­.. - 31(03 74

233 Kaliyana Zamidar Stone Crusher Village Kaliyana, Dadri 29/07/2018­
Granted31/03/2023

Ramalwas Shree Ganpati Stone Crushing Mills, Village
234 Ramalwas, Charkhi Dadri 30.08.20- Granted

31.03.25

#
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Annexure-2 ( clsoed by Baord )
Sr. No Village Name & address of the unit Status Closure No. Date Reasons

1 Atela Kalan Ajanta Stone Crusher, Viii. Closed by board 986 17.07.13 Non complying as per stone
Atela Kalan, Dadri crusher notification dt

- 11.05.2016
2 Kaliyana Alpha Stone Crusher Vill­ Closed by board 4649 13.03.2020 Non complying as per stone

Kaliyana,Tesh ii & Distt crusher notification dt
Charkhi Dadri 11.05.2016

3 Kaliyana Baba Ramdass Stone Crusher Closed by board 4149 13.02.2020 Sample Fail
Village Kaliyana, Dadri

4 Kheri Batter Baniwal Stone Crusher, Viii. Closed by board 4097 13.02.2020 Sample Fail
., Kheri Battar, Bhiwani

5 Kheri Batter Bhagwati Stone Crusher, Viii, Closed by board 4093 13.02.2020 Sample Fail
Kheri Battar, Charkhi Dadri,

Bhiwani
6 Jhojhu Kalan Bhawani Stone Crusher, Closed by board 1018-22 04.06.2019 Sample Fail

Village Jhojhu Kalan, District
Charkhi Dadri

7 Kheri Batter Classic Mobile Stone Crusher Closed by board 4113 13.02.2020 Non complying as per stone
Village Kheri Battar Tehsil crusher notification dt

Charkhi Dadri District 11.05.2016
Bhiwani

8 Kaliyana Durga Stone Crusher Mills, Closed by board 4385 26.02.2020 Sample Fail
Village Kaliyana, Charkhi

Dadri, Bhiwani
9 Pandwan Goyat Stone Crusher, Village Closed by board HSPCB- 12.11.20 Non complying as per stone

Pandwan Chakrhi Dadri 050004/84/20 crusher notification dt
20-Pub.Cell­ 11.05.2016
HSPCB/1/8091

/2020

10 Asawari Hari Dass Stone Crusher Viii. Closed by board 1742 13.09.19 Non complying as per stone
Asawari Bhiwani crusher notification dt

11.05.2016
11 Birhi kalan Jagdish Pahal Stone Crusher Closed by board 4101 13.02.20 Sample Fail

Village Birhi Kalan District
Bhiwani BHIWANI

12 Kheri Batter Closed by board HSPCB- Sample FailJai Ambey stone Crusher, Viii.
050004/27Kheri Battar, Bhiwani
2/2020 09.12.2020

13 Kheri Batter Jai Baba Sita Nath Stone Closed by board 1619-21 29.05.14 Non complying as per stone
Crusher, Viii. Kheri Battar, crusher notification dt

Bhiwani 11.05.2016
14 Ramalwas JAi BHAWANI STONE Closed by board 4185 14/17.02.20 Sample Fail

CRUSHER, RAMALWAS, Dadri

15 Kalali JAi MATA DI STONE Closed by board 4323 25.02.20 Non complying as per stone
CRUSHER village Kalali, tehsil crusher notification dt

Charkhi dadri BHIWANI 11.05.2016

16 Pandwan Jyoti Stone Crushers Village Closed by board 1524 19.10.20 Sample Fail
Pandwan Tehsil Ch Dadri

17 Jhojhu Kalan Kumar Infra & Mining Closed by board 1347 24.07.19 Non complying as per stone
Projects, Village Jhoju Kalan, crusher notification dt
Teshil Chakrhi dadri, Bhiwani 11.05.2016

18 Kaliyana LUCKY MINERALS U II Closed by board 4582 06.03.20 Non complying as per stone
KHASARA NO- crusher notification dt

28/5/26/14/2/27, VILL­ 11.05.2016
KALIYANA, TEH & DIST­

CHARKHIDADR
19 Kaliyana Lucky Minerals Unit Ill 28/13 Closed by board 4577 06.03.20 Non complying as per stone

14 Viii: Kalyana, Tehsil : crusher notification dt
Charkhi Dadri, Dist. Bhiwani 11.05.2016

20 Kaliyana Lucky Minerals Unit-I Khasra Closed by board 4587 06.03.20 Non complying as per stone
No. 28/3/2,4/2/2,7,8 Village : crusher notification dt

Kalyana Tehsi' : Charkhi 11.05.2016
Dadri, Dist. Bhiwani
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« 21 Kaliyana Luxmi Stone Crusher, Viii. Closed by board 4634 012.03.20 Non complying as per stone
Kaliyana, Ch. Dadri Bhiwani crusher notification dt

11.05.2016
22 Kheri Batter Maha Singh Stone Crusher Closed by board 4623 12.03.20 Non complying as per stone

Village Kheri Battar Bhiwani · crusher notification dt
BHIWANI 11.05.2016

23 Kaliyana Millan Stone Cusher, Village Closed by board 4133 13.02.20 Sample Fail
Kaliyana, Charkhi Dadri

24 Kheri Batter Neelkanth Stone Crusher, Closed by board 4705 16.03.20 Non complying as per stone
Village Kheri Battar, Bhiwani crusher notification dt

11.05.2016
25 Kheri Batter New Baba Pir Stone Crusher, Closed by board 1771 13.09.19 Non complying as per stone

Kheri Battar, Bhiwani crusher notification dt
11.05.2016

26 Kaliyana New Baba Sita Nath Stone Closed by board 4129 13.02.20 Sample Fail
Crusher, Village Kaliyana,
Charkhi Dadri, Bhiwani

27 Kaliyana Pardhan Stone Crusher Closed by board 4121 13.02.20 Sample Fail
Village Kaliyana-I, Charkhi

Dadri
28 Ramalwas Pokhar Stone Crusher, Viii. Closed by board 1023-27 04.06.19 Non complying as per stone

Ramalwas, CH. Dadri, crusher notification dt
Bhiwani 11.05.2016

29 Kaliyana Pooja Stone Crusher, Village Closed by board 4073 13.02.20 Sample Fail
Kaliyana, Tehsil Charkhi

Dadri, Bhiwani
30 Atela Kalan Sheoran Stone Crusher, Closed by board 3004 16.10.19 Non complying as per stone

Village Atela Kalan, Charkhi crusher notification dt
Dadri, Bhiwani 11.05.2016

31 Kalali Shiv Bhole Stone Crusher Closed by board 4109 13.02.20 Sample Fail
Village Kalali Tehsil Ch Dadri

District Bhiwani
32 Pichopa Kalan Shivji Stone Crusher, Village Closed by board 4814 06.05.20 Sample Fail

Pichopa Kalan, Tehsil Charkhi
Dadri, Bhiwani

33 Pichopa Kalan Shree Ganesh Stone Crusher Closed by board 3128-3131 31.10.19 Non complying as per stone
Village Pichopa Kala Tehsil crusher notification dt

Ch Dadri 11.05.2016
34 Mankawas Shree Ram Stone Crusher, Closed by board 4694 16.03.20 Sample Fail

Viii. Mankawas, Bhiwani

35 Mankawas Suraj Stone Crushing CO., Closed by board 4679 13.03.20 Non complying as per stone
Village Mankawas, Charkhi crusher notification dt

Dadri, Bhiwani 11.05.2016

,,,
I I

I
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Annexure-3 ( clsoed by its own)
Sr. No Village Name & address of the unit Status

1 Asawari Chander Bhan Stone Crusher, Village Asawari, Closed by its own
Tehsil Charkhi Dadri, Bhiwani..

Choudhary Stone Crusher, Village Kheri Batter, Closed by its own2 Kheri Batter

Bhiwani
3 Asawari Dosti Stone Crusher, Village Asawari, Bhiwani Closed by its own

4 Kheri Batter Laxmi Stone Crusher, Village Kheri Battar,Tehsil Closed by its own
Charkhi Dadri, Bhiwani

5 Kheri Batter New Sunrise Stone Crusher, Village Kheri Closed by its own..
Battar,Tehsil Charkhi Dadri, Bhiwani

6 Asawari Peer Baba Stone Crusher, Village Asawari, Closed by its own
Bhiwani

7 Kheri Batter Salasar Stone Crusher Vill-Kheri Battar,Distt Closed by its own
Bhiwani

8 Kheri Batter Shanker Stone Crusher, Village Kheri Batter, Closed by its own
Tehsil Charkhi Dadri, Bhiwani

9 Asawari Shiv Bhole Stone Crusher Vill-Asawari,Distt Closed by its own
Bhiwani

10 Kheri Batter Shivam Stone Crusher, Village Kheri Battar,Tehsil Closed by its own
Charkhi Dadri, Bhiwani

11 Pichop Kalan Omkara stone crusher, Pichopa kalan Closed by its own
12 Kaliyana Baba Shyam Stone Crusher, Village Kaliyana, Closed by its own

Tehsil Charkhi Dadri, Bhiwani
13 Mankawas Jai Bajrang Bali Stone Crusher, Village Mankawas, Closed by its own

Tehsil Charkhi Dadri, Bhiwani
14 Kheri Batter Jai Bajrangbali Stone Crusher, Village kheri Closed by its own

Batter, Bhiwani
15 Kheri Batter Metro stone crusher Old name New Era Closed by its own

Solutions Pvt. Ltd. Village Kheri Battar, Bhiwani

16 Kheri Batter Shree Shyam Stone Crusher Village Kheri Battar Closed by its own
Bhiwani

17 Ramalwas Shree Shyam Grit Udyog Vill-Ramalwas,Tehsil & Distt Closed by its own
Charkhi Dadri

(
J
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Annexure-4 (Dismanlted)
S. No Type Village Name & Address of the unit Remarks

1 SC Kheri Aravali Hills Stone Crusher, Village Kheri Battar, Dismantled
.. Batter Tehsil Charkhi Dadri

2 SC Jhojhu Baba Hanuman Minerals Vill-Jhojhu Kalan,Distt Dismantled
Kalan Charkhi Dadri

3 SC Kaliyana Baba Stone Crusher-1, Village Kaliyana, charkhi Dismantled
dadri

4 SC Kheri Bijender Singh Quarry Contractor Stone Crusher Dismantled
Batter Village Kheri BattarCharkhi Dadri

5 SC Kheri BijenderSingh Stone Crusher, Kheri Battar, Dismantled
Batter charkhi dadri

6 SC Kaliyana Darshana Stone Crusher, Viii. Kaliyana, Tehsil CH. Dismantled
Dadri,

7 SC Kheri DCC Stone Crusher, Kheri Batter, Charkhi Dadri, Dismantled
Batter

8 SC Jhojhu Dev Dahiya Stone Crusher, Village Jhoju Kala Dismantled
Kalan Tehsil Ch Dadri

-- 9 SC Pichopa Dev Stone Crusher, Village Pichopa Kalan, Tehsil Dismantled
Kalan Charkhi Dadri,

10 SC Kheri Hari Dass Grit udyog , Village Kheri Battar, charkhi Dismantled
Batter dadri

11 SC Jhojhu Himalya Stone Crusher Village Jhojhu Kalan,Distt Dismantled
Kalan charkhi dadri

12 SC Kheri Himalya Stone Crusher, Village Kheri Battar,Tehsil Dismantled
Batter Charkhi Dadri

13 SC Birhi kalan Jai Baba Jamna Giri Stone Crusher, Viii. Birhi Dismantled
Kalan, Charkhi Dadri

14 SC Kheri Jai Hanuman Stone Crusher, Village Kheri Batter, Dismantled
Batter Tehsil Charkhi Dadri

15 SC Mehra Jai Parkash Associates Ltd., Village Mehra, Khasra Dismantled
No. 78//3 (2K-0M),Tehsil Chakrhi Dadri

16 SC Mehra Jai Parkash Associates Ltd., Village Mehra, Khasra Dismantled
No. 78//3 (8K-0M),Tehsil Chakrhi Dadri

17 SC Mehra Jai Parkash Associates Ltd., Village Mehra, Khasra Dismantled
No. 89//0,Tehsil Chakrhi Dadri,

18 SC Mehra Jai Parkash Associates Ltd., Village Mehra, Khasra Dismantled
No. 89//1,Tehsil Chakrhi Dadri,

19 SC Kheri JAi SHIV SHANKAR STONE CRUSHER VPO KHERI Dismantled
Batter BATTAR

20 SC Kheri KSC BUILDCON PVT LTD VILLAGE KHERI BATTAR, Dismantled
Batter TEH. CH. DADRI DISTT.

21 SC Kaliyana Maha Dev Stone Crusher Village Kaliyana Teh Dismantled
Dadri Bhiwani

22 SC Mankawa Mahadev Stone Crusher, Village Mankawas, Tehsil Dismantled
s Charkhi Dadri,

23 SC Jhojhu Mahadev Stone Crushing Co., Village Jhojhu Dismantled
Kalan Kalan, Tehsil Charkhi Dadri,

24 SC Birhi kalan N K Builders & Stone CrusherVill-Birhi Dismantled
Kalan,charkhi dadri

25 SC Kheri Nihal Stone Crusher, Village Khei Battar, Charkhi Dismantled
Batter Dadri

26 SC Mehra R. K. Carriers India Private Limited, Village Mehrda Dismantled
Tehsil Charkhi Dadri

27 SC Birhi kalan Rapid Stone CrusherVill-Birhi Kalan,Distt Dismantled

28 SC Pandwan Rattan Stone Crusher, Village Pandwan, Tehsil Dismantled
Chakrhi dadri,
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.L 29 SC Pichopa Sajjan Singh Stone Crusher, Village Pichopa Kalan, Dismantled
Kalan Tehsil Charkhi Dadri,

30 SC Kheri Sangwan Stone Crusher, Viii. Kheri Battar, Dismantled
Batter

31 SC Jhojhu Shanker Stone Crusher, Village Jhojhu Kalan, Dismantled
Kalan Charkhi Dadri

32 SC Jhojhu Shiva Stone Crushing Mills, Village Jhojhu Kalan, Dismantled
Kalan District Charkhi Dadri

33 SC Pichopa Shree Balaji Stone Crusher, Village Pichopa Kalan, Dismantled..
Kalan Tehsil Charkhi Dadri,

34 SC Jhojhu Shree Balaji Stone Crushing Co. Village Jhojhu Dismantled
Kalan Kalan,Distt charkhi dadri

35 SC Kheri Shree Laxmi Stone Crusher, Kheri Battar, charkhi Dismantled
Batter dadri

36 SC Kheri Shree Luxmi Stone Crushing Co., -II, Village Kheri Dismantled
Batter Battar,Tehsil Charkhi Dadri

37 SC Pichopa Surender Stone Crusher, Village Pichopa Kalan, Dismantled
Kalan Tehsil Charkhi Dadri,

38 SC Jhojhu Trimbakeshwar Stone Crusher, Village Jhojhu Dismantled
Kalan Kalan, Charkhi Dadri

39 SC Pichopa Triupati Stone Crusher, Village Pichopa Kalan, Dismantled
Kalan Tehsil Charkhi Dadri, charkhi dadri

40 SC Asawari Vijay Stone Crusher, Village Asawari, Tehsil Dismantled
Charkhi Dadri,

41 SC Jhojhu Vishwakarma Stone Crusher, Village Jhoju Kala Dismantled
Kalan Tehsil Ch Dadri

42 SC Mankawa Baba Hanuman stone crusher, manakawas, Dismantled
s Charkhi Dadri

43 Kheri OM pati stone crusher, kheri batter, charkhi Dadri Dismantled
sC Batter

44 Tikan Tikan Mahan stone crusher, Tikan Khurd, Charkhi Dadri Dismantled
Khurd Khurd

Baba Hanuman Minerals Vill-Jhojhu Kalan,Distt Charkhi Dadri has re -install and show cause
notice issued against to the unit.
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Annexure-5 (Detail of Environmental Compensation)

- e--yr--­ Name & Address of unit
EC amount Order No. of Date of

Detail of receipt of EC

a. i

Status

-
(Rs.) imposing EC imposing Ref No. Date Amount Mode of payment

..
1

of EC

;

(DD/Online payment/any
other (Specify)

4
Arya Stone Crusher (16BHl3361876),Vill-Jhojhu

300000 650-654 08.06.20 - - - - Approved & Not

, Kalan,Distt Charkhi Dadri

submitted

alaj Stone Crusher, VPO Kaliyana, Ch. Dadri
1543750 949-53 08.07.20 - - - - Approved & Not

submitted

3
Bhagwati Stone Crusher, Kheri Battar, Dadri

1553125 617-621 03.06.20 - - - - Approved & Not
submitted

4
Bhai Ji stone crusher, Ramalwas, charkhi dadri

421875 3453 24.12.19 34981 11.11.19 421875 Through DD Approved & Submitted

5
Ciasic Mobile Stone Crusher, Kheri Batter, Oadri

1590625 733 17.06.20 - - - - Approved & Not
submitted

6
Oadri Stone Crusher, Mankawas, Chakrhi Dadri

1000000 1462-66 24.09.20 - - - - Approved & not
submitted

7
Gitesh Stone Crusher Vill-Birhi Kalan,Distt Bhiwani

1656250 645-649 08.06.20 177BHl5062007510 15.06.20 1656250 RTGS Approved and submitted

CNRBRS2020110251251641 02.11.20

8
Haryana Stone Crusher, Tiwala, Charkhi Oadri

1600000 6004 27.10.20 CNRBR52020102750833030 27.10.20 1600000 NEFT/RTGS Approved & Submitted

9
Himalya Stone Crushing Co., Jhojhu Kalan, Charkhi

421875 3265 15.11.19 - - - - Approved & Not

Dadri

submitted

10
Indian Stone Crusher, Jhojhu Kalan, Charkhi Dadri

468737.81 - - - 09.12.201 468737.8 · Through RTGS Approved & Submitted

9

11
Jagdish Pahal Stone Crusher Village Birhi Kalan District

1559375 723 17.06.20 UT1BR52020110300355146 03.11.20 1559375 RTGS Approved & submitted

Bhiwani BHIWANI

12
Jai Baba Jamna Giri Stone Crusher, Vil. Birhi Kalan,

1656250 728 17.06.20 CNRBR520201102512372 02.11.20 1656250 RTGS Approved and submitted

Charkhi Oadri

13
Jai Baba Shyam Stone Crusher Vill-Birhi Kalan,Distt

1656250 806 22.06.20 3529H23062063230 23.06.20 414063 RTGS Approved & submitted

Bhiwani

less amount

14
Jai Bajrang Bali Stone crusher, Ramalwas, Charkhi

421875 - - 36363703 25.11.19 421875 Through RTGS Approved & Submitted

15
Jai Bajrang Bali Stone Crusher, Village Mankawas,

181250 956-60 09.07.20 UBINJ2019245449 10.07.20 181250 RIGS Approved & submitted

Tehsil Charkhi Oadri, Bhiwani

16
Jhojhu stone crusher, jhojhu kalan, charkhi dadri

421875 1925 - - 28.10.19 421875 Through online gateway Approved & Submitted

17
Laxmi Mining Company, Village Tiwala, Charkhi Oadri,

1528125 690-694 12.06.20 HDFCR52020063086050477 30.06.20 1528125 RTGS Approved & Submitted

Bhiwani

(Rs. 382032)
HDFCR52020071087634740 10.07.20

(Rs. 1146093)

18
Mahadev Stone Crushing Co., Jhojhu Kalan Charkhi

421875 1111 14.11.19 - - - - Approved & Not

oadri

submitted

f/
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19
Milan Stone Cusher, Village Kaliyana, Charkhi Dadri 937500 655-659 08.06.20 BARB202011090314928981 09.11.20 937500 n0 pre

-
1--

~
20 I New Baba Sita Nath Stone Crusher, Kaliyana, Dadri 8518750 5550 21.10.20 - - - - Approved & Not

r I

submitted

21 Om Shiv Stone Crusher, Village Jhojhu Kalan, Tehsil 421875 3105 22.10.19 P19111134790864 11.11.19 421875 Through NEFT Approved & Submitted

Chakrhi Dadri, Bhiwani

22 Om Shivam Stone Crusher, Kaliyana, Dadri 937500 640-644 08.06.20 - - - - Approved & Not

I submitted

23 Pokhar Stone Crusher Co., Ramalwas Charkhi Dadri 421875 3226 14.11.19 - - - - Approved & Not
submitted

24 Rao Stone Crusher, Kaliyana, Chakrhi Dadri 5431250 5690 27.10.20 - - - - Approved & not
submitted

25 RBS Stone Crusher, kaliyana, Charkhi Dadri 4078125 5551 22.10.20 - - - - Approved & not
' submitted

26 Sadbhavana Stone Crusher, Village Kalali, Charkhi Dadri 4234375 5667 22.10.20 - - - - Approved & not
submitted

27 Shiv Shakti Stone Crusher II Village Pichopa Kalan, 1584375 622-624 03.06.20 UTIBR52020061100350286/ 11.06.20 1584375 RTGS Approved & Submitted

Charkhi Dadri
2552

28 Shree ram stone crusher, jhojhu kalan, charkhi dadri 421875 - - UBINH19310964206 06.11.19 421875 through RTGS Approved & Submitted

29 Shyam Grit Udyog Village Pichopa Kala Tehsil Charkhi 196875 822 25.06.20 KKBKH20181694861 29.06.20 196875 NEFT Approved & Submitted

Dadri, Bhiwani

30 Sohna Stone Crusher, Village Ramalwas, Charkhi Dadri 421875 3098 22.10.19 SYNBR52019112550570865 25.11.19 421875 Through RTGS Approved & Submitted

31 Soorya Stone Crusher Village Pichopa Kala Tehsil Ch 1568750 666-670 09.06.20 HDFCR520200616839427 16.06.20 1568750 RTGS Approved & Submitted

Dadri

32 SUMAN STONE CRUSHER, V.P.O- Pichopa Kalan, 281250 706-710 15.06.20 UTIBR52020061600355063 16.06.20 281250 RTGS Approved & Submitted

Charkhi Dadri

33 Thadesari Stone Crusher, Mankawas, Ch. Oadri 1000000 1451 22.09.20 - - - - Approved & not
submitted
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( Detail of Ground Water of Stone Crushing units of District Charkhi Dadri (Annexure-6)r---·
Sr. Name & Address of the unit Production Water Total days Detternat Amount of ECno. capacity consuption of violation factor (Rs.)

TPD m3/day
1 Abhishek Stone Crusher, Village Kheri Batter 80 8 1460 1.25 584000

2 Alpha stone crusher, Kaliyana 400 40 568 1 6776003 Amarnath stone crusher ,Kheri Battar 90 9 1115 1 1960204 Anand stone crusher, Kheri Battar 100 10 1270 1 5080005 Anjani Mata Stone crusher Village Pichopa 200 20 366 1 292800
Kalan, Tehsil Charkhi Dadri, Bhiwani

6 Anjani stone crusher, Kheri Battar 100 & 200 10&20 1411.S 1 8892007 Anup stone crusher, Kheri Battar 80 8 1357 1 4342408 ANUP STONE CRUSHER NO 1, VILLAGE KHERI 1500 150 107 1 642000BATTAR TEHSIL AND DISTRICT CHARKHI
DADRI

9 Arya stone crusher, Ramalwas, Charkhi Dadri 100 10 66 1 52800

10 Asawari Stone Crushing company, Village 2400 240 119 1 1713600
Asawari

11 Ashoka Stone Crusher, Mankawas 80 8 1412.5 1 45200012 Ashu Stone Crusher, Mankawas 90 9 1426.5 1.25 64192513 Avtar & Company Stone Crusher, Jhojhu 100 10 929.5 1 743600Kalan
14 Baba hanuman stone crusher, Mankawas 80 & 20 8 & 20 1320 1.25 1013400

15 Baba Hari Daas Stone Crushing, Birhi Kalan 200 20 826 1 660800

16 Baba Raghunath stone crusher viii. Birhi 1000 100 721 1 2884000kalan
17 Baba Ramdass Stone Crusher Village 450 45 399.5 1 719100Kaliyana, Dadri
18 Baba Shayam Crushing Co. , Jhojhu Kalan 2400 240 328.5 1 6307200

19 Bala Ji Stone Crusher, Viii. Pandwan, Bhiwani 100 10 1411.5 1 564600

20 Balaji stone crusher VPO Kaliyana 400 40 893 1 142880021 Balaji Stone Crusher, Viii. Birhi kalan 450 45 900 1 162000022 Baljit stone crusher, Kalali 2000 200 381 1 457200023 Baniwal Stone Crusher, Viii. Kheri Battar, 80 8 1124 1 359680Bhiwani
24 Bed Stone Crusher Village Pichopa Kala 350 35 477 1 667800Tehsil Ch Dadri
25 Bhagwati Stone Crusher, VilI, Kheri Battar, 200 20 1480.5 1.25 1480500Charkhi Dadri, Bhiwani
26 Bhai ji stone crusher, Ramlawas 80 & 100 8& 10 548.5 1 37800027 Bhartho Devi Stone Crushe, Village Kheri 300 30 1282 1 1538400Batter, Charkhi Dadri, Bhiwani

147



28 ' Bhavishay stone crusher village kaliyana 300 30 385 1 462000,
29 Bhawani Stone Crusher, Village Jhojhu Kalan, 450 45 464 1 1670400District Charkhi Dadri
30 Caps Tradeling Pvt. Ltd., Kheri Batter, 1200 120 86 1 412800Charkhi Dadri
31 Chander Mukhi Stone Crusher, Kila/Khasra 70 7 1414 1 395920No. 102//23 & 104//3/1, Asawari, Patwari

Halka 83, Bhiwani
32 Chander Stone Crusher, Village Pandwan, 800 80 836.5 1 2676800Charkhi Dadri, Bhiwani
33 Chaubisi stone crusher, Mankawas 200 20 1174 1 93920034 Chaudhary stone crusher, Birhi kalan 2000 200 483 1 579600035 Chetna stone crusher, Atela Kalan 80 & 100 8& 10 1082 1 38480036 Chirag Stone Crusher, Viii. Birhi kalan 150 15 813 1 48780037 Choudhary Construction Company, Village 80 8 1137 1 363840Kalayana, Dadri
38 Choudhary Stone Crusher, Village Kheri 80 8 1174 1 375680Batter, Bhiwani
39 Classic Mobile Stone Crusher Village Kheri 450 45 700 1 1260000Battar Tehsil Charkhi Dadri District Bhiwani

40 Dada Dhola Stone Crusher, Village Kheri 80 8 1460 1.25 584000Batter, Bhiwani
41 Dada Gosai Stone Crushing Mills Mankawas 80 8 1346 1.25 538400
42 Dada Ram Prasad Stone Crusher Viii. Kheri 80 8 1364 1 436480Battar
43 Dada Shakti Stone Crusher Viii. Birhi Kalan 300 30 763.5 1 916200
44 Dada Shakti stone crusher viii. Pichopa kalan 350 35 115.5 1 161700
45 Dada Stone Crusher, Village Kheri Battar, 80 8 1243 1 397760Tehsil Chakrhi Dadri, Bhiwani
46 Dada Syonand Maharaj Stone Crusher 250 25 537 1 537000Pichopa Kalan
47 Dadri Stone Crusher Mankawas 200 20 1096.5 1 87720048 Dalawas Stone Crusher, Viii Tiwala,Tehsil & 1600 160 328.5 1 2102400Distt Charkhi Dadri
49 Delhi Stone Crusher, Village Mankawas 80 8 1172 1 354400so Dev Stone Crusher, Viii. Kheri Battar 100 10 123.S 1 4940051 Dhankaur stone crusher, Kheri Battar 200 20 1127.5 1 90200052 Dhanluxmi Stone Crusher, Kalali, Ch. Dadri 250 25 63 1 63000
53 Dhanpat stone crusher kheri battar 100 10 1272 1 50880054 Dharampal Stone Crusher, Village pichopa 120 12 1256 1 602880kalan
55 Diamond Stone Crusher Viii. Kheri Battar 200 20 1073 1 858400
56 Dosti Stone Crusher, Village Asawari 85 8.5 1266.5 1 430610
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57 Durga stone crusher mills village kaliyana 1124.5 1 356820}
70& 90 7&9

58 durga stone crusher pichopa kalan 2000 200 280.5 1 3366000
59 Ekta Stone Crusher, Viii. Kheri Battar 70 7 1411.5 1 395220
60 Gau Mata Stone Crusher, Pichopa Kalan, 350 35 65 1 91000

Charkhi Dadri
61 Gawar construction pvt ltd , Mankawas 80 & 160 8 &160 1460 1 3478400
62 Gitesh Stone Crusher Vill-Birhi Kalan,Distt 1100 110 820 1 3608000

Bhiwani
63 Gohana Stone Crusher, Village Kheri Batter, 300 30 639 1 766800

Charkhi Dadri
64 Goyat stone crusher ,Pandwan 100 10 210 1 84000
65 Hanuman Infrastructure Pvt. Ltd., Village 350 35 636 1 890400

Pichopa Kalan, Charkhi Dadri
66 Hanuman Stone Crusher, Viii Kheri Battar, 80 8 1460 1.25 584000

Bhiwani
67 Hari Dass Stone Crusher, Village Asawari 80 8 1379 1 441280

- -
68 Hari Om Stone Crusher Pichopa Kalan Teshil 1000 100 125 1 500000

and District Charkhi Dadri
69 Haryana Stone Crusher, Village Tiwala, Tehsil 80 8 1398.5 1 447520

Charkhi Dadri, Bhiwani
70 Haryana Stone Cusher,Village Asawari 80 8 1475.5 1.25 590200
71 - Indian SC, Jhojhu Kalan, Dadri 250 25 43.5 1 8700072 J Mand company pichopa kalan 300 30 442 1 53040073 Jagdish Paha I Stone Crusher Village Birhi 500 50 915.5 1 1831000

Kalan District Bhiwani BHIWANI
74 Jai Ambay Stone Crusher, Kheri Battar 90 9 1410 1 507600
75 Jai Baba Jamna Giri Stone Crusher, Viii. Birhi 250 25 595 1 595000 .

Kalan, Charkhi Dadri
76 jai baba mungipa stone crusher, pandwan, 650 65 193.5 1 503100

charkhi dadri
77 Jai Baba Stone Crusher, Viii. Kheri 70 7 1460 1.25 584000

Battar,Bhiwani
78 Jai Baba Thakur Dass Stone Crusher Village 200 20 707 1 565600

Pichopa Kala Tehsil Charki Dadri Bhiwani

79 Jai bajranbali stone crusher, Mankawas 200 20 24.5 1 19600
80 Jai Bajrangbali Stone Crusher Viii. Kheri 200 20 1363 1 1090400

battar
81 Jai Bajrangbali stone crusher, Ramalwas 400 & 2000 40 & 200 382 1 2855200

-
82 Jai Balaji Stone Crusher, Mankawas 80 8 1411.5 1 451680
83 Jai Balaji Stone Crusher, Viii. Pichopa Kalan 200 20 539.5 1 431600

84 JAi BHAWANI STONE CRUSHER, RAMALWAS, 100 10 460.5 1 368400
Dadri

85 Jai Dada Budha Stone Crusher Viii. Birhi 450 45 851.5 1 1532700
Kalan

86 Jai Durga Stone Crusher, Kheri Battar 90 9 1363 1 490680
...__

a
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87 AI HANUMAN STORE CRUSHER PANDWAN 200 20 1412 1 1129600
( VILLAGE PANDWAN Charkhi dadri

88 Jai Hind Stone Crushing Co., Village Birhi 400 40 835 1 1336000
Kalan, Bhiwani

89 Jai Mahadev Stone Crusher, Viii. Kheri Battar 350 35 17 1 23800

90 JAi MATA DI STONE CRUSHER village Kalali, 200 20 948 1 758400
tehsil Charkhi dadri BHIWANI

91 Jai Mata Di Stone Crusher, Village Birhi Kala 450 45 873.5 1 1572300

92 Jai Shivam Stone Crusher Village Pandwan 900 90 409 1 1472400

93 Jai Shree Ganesh Stone Crusher, Kheri Battar 90 9 928.5 1 334260

94 Jai Shree Ram Stone Crusher, Mankawas 200 20 1093 1 874400
..

95 Jai Shree Ram Stone Crusher, Village Kheri 1500 150 56.5 1 339000
Battar, Charkhi Dadri

96 Jai Shree Shyam Stone Crusher, Jhojhu Kalan 80 8 929.5 1 594880

97 Jai shree shyam stone crusher, Kalali 80 8 982 1 314240
98 Jai Shree Shyam Stone Crusher, Kheri Battar 250 25 656.5 1 656500

99 Jai Shree Shyam Stone Crusher, Pichopa 350 35 202.5 1 283500
Kalan

100 Jai Siya Ram Stone Crusher, Viii. Kheri Battar, 80 8 1460 1.25 584000
Bhiwani

--101 Jhojhu Stone Crusher, Village Jhojhu Kalan, 80 & 150 8 & 15 1347 1.25 1054600
Bhiwani

102 Jyoti Stone Crushers Village Pandwan Tehsil 1100 110 463.5 1 2039400
Ch Dadri

103 K.M.P Stone Crusher, Vill Pichopa Kalan 2400 240 209 1 3009600
Tehsil & Distt Charkhi Dadri

104 Kanahiya Stone Crusher, Birhi Kalan 200 20 1007 1 805600
105 kanshi Ram Stone Crusher, Village 80 & 1600 08 & 160 1398.5 1 3478400

Mankawas, Bhiwani
106 Karan Stone Crusher, Village Asawari 80 8 1185 1 379200
107 Khatu shyam stone crusher, pichopa kalan, 1000 100 138 1 552000

Charkhi Dadri
108 Krishana Stone Crusher and Supplier Village 300 30 354 1 424800

Kheri BattarTehsil Ch Dadri,Distt Bhiwani

109 krishana stone crusher Pichopa Kalan 200 20 1168 1 934400
110 Krishna Stone Crusher-1, Vill. Kheri Battar 80 8 1357 1 434240

111 Krishna Stone Crusher-II, Viii. Kheri Battar 80 8 1410 1 451200

p KVR Minerals pvt Ltd. Unit 2 ,Village 350 35 555.5 1 777700
Kaliyana

--
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113' KVR minerals pvt. Ltd. Village Kaliyana 300 30 652 1 782400
114 Larsen and Toubro Limted, Kheri Battar 5000 500 348.5 1 10455000
115 Laxmi mining company, Tiwala, Charkhi 400 40 847.5 1 1356000

.. Dadri
116 Laxmi Stone Crusher, Mankawas 90 9 1316 1 473760117 LUCKY MINERALS U II KHASARA NO­ 100 10 448 1 179200

28/5/26/14/2/27, VILL - KALIYANA, TEH &
DIST - CHARKHI DADR

118 Lucky Minerals Unit III 28/13 14 Viii: Kalyana, 100 10 448 1 179200
Tehsil: Charkhi Dadri, Dist. Bhiwani

119 Lucky Minerals Unit-I Khasra No. 100 10 448 1 179200
28/3/2,4/2/2,7,8 Village: Kalyana Tehsil :

Charkhi Dadri, Dist. Bhiwani
120 Luxmi Stone Crusher Village Kaliyana 80 8 1329 1 425280121 Luxmi Stone Crusher, Asawari, Bhiwani 80 8 1413.5 1 452320122 Maa Pitambra Mines and Crushers LLP, 2400 240 213 1 2044800

Mankawas
123 Maha Luxmi Stone Crusher, Village Bilawal so 5 1410.5 1 564200

124 Maha Singh Stone Crusher Village Kheri 200 20 1358.5 1 1086800
Battar Bhiwani BHIWANI

125 Mahadev git udhyog, Pichopa Kalan 400 40 498 1 796800126 Mahadev Stone Crusher, Birhi Kalan 1100 110 328.5 1 1445400127 Mahadev stone Crusher, Viii. Kheri Battar, 80 8 1359 1 434880
Bhiwani

128 Mahalaxmi stone mills, Mankawas 2400 240 213 1 2044800129 Mahaluxmi Mines and Stone Crusher VPO 1100 110 495 1 2178000
Pichopa Kala

130 Mahaluxmi Stone Crusher Village Birhi Kala 550 55 353.5 1 636300

131 Mahashay Stone Crusher, Pichopa Kalan 1100 110 131 1 576400

132 Maman Stone Crusher, Viii. Kheri Battar 100 10 1410 1 564000

133 Maruti stone crushe, Mankawas 70 7 1460 1.25 511000134 Maruti Stone Crusher, Village Kheri Battar, 70 7 1413 1 395640
Bhiwani

135 Mayur Stone Crusher, Village Birhi Kala 250 25 818.5 1 818500136 MON stone crusher pichopa kalan 350 35 538.5 1 753900137 Metro stone crusher Old name New Era 80 8 1460 1.25 584000
Solutions Pvt. Ltd. Village Kheri Battar,

Bhiwani
138 Millan Stone Crusher, Village Kaliyana 300 30 107 1 128400139 Murliwala Stone Crushing Mills, Viii. Jhojhu 350 35 856 1 2396800

Kaina
140 Nandu Stone Crusher, VPO Kheri Batter, 100 10 1373.5 1 549400

Tehsil Charkhi Dadri, Bhiwani
141 NECC Mines and Minerals, Mankawas 160 16 942 1 602880
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142' ECC Mining Corporation Unit II, Pandwan 1800 180 670.5 1 4827600

143 NECC Mining Corporation, Pandwan 1800 180 670.5 1 4827600
144 NECC Roadways, Pandwan 1800 180 670.5 1 4827600
145 Neel Kanth Stone Crusher Mill, Jhojhu Kalan 400 40 837 1 2678400

146 Neelam Stone Crusher, Pichopa Kalan 2000 200 410.5 1 3284000
147 Neelkanth Stone Crusher, Village Kheri 100 10 1136.5 1 454600

·- Battar, Bhiwani
148 Neelkanth Mahadev Grit Udyog Vill-Birhi 400 40 837 1 1339200

Kalan,Distt Bhiwani
149 New Avtar Stone Crusher, Pichopa Kalan 2400 240 183.5 1 1761600

150 New Baba Pir Stone Crusher, Kheri Battar, 80 8 1379 1 441280
·- Bhiwani

151 New Baba Sita Nath Stone crusher ,kaliyan 90 9 1122 1 403920

152 New Bharat Stone Crushing Company, VPO 1200 120 239.5 1 1149600
PICHOPA KALAN TEHSIL AND DISTRICT

CHARKHI DADRI
153 New Jai Shree Bala ji Stone Crusher, Village 80 8 1243 1 397760

Kheri Battar, Charkhi dadri
154 New Rapid stone crusher Old name Jai Baba 70 7 1096 1 306880

Shyam Stone Crusher Vill-Birhi Kalan,Distt
Bhiwani

155 om pati stone crusher village kheri battar 80 8 1174 1 375680
156 Om Shiv Stone Crusher, Jhojhu Kalan 100 10 671 1 536800
157 Om Shivam Stone Crusher, Village Asawari 70 7 1410 1 394800

158 Om Shivam Stone Crusher, Kaliyana, Dadri 250 25 136 1 136000

159 Om Stone Crusher, Mankawas 80 8 836 1 267520
160 Om Stone Crusher, Village Kheri Battar 1256 1 2957200

500& so & 120
1200

161 Omkara Mines and Crushers, Village Pichopa 450 45 770.S 1 1386900
Kalan, Tehsil Charkhi Dadri, Bhiwani

162 Pal stone crusher, Atela Kalan 100 & 2400 10 & 240 1412.5 1 9773600
163 Panchmukhi Stone Crusher, Viii. Mankawas 250 25 991 1 991000

164 Pardhan Stone Crusher Pichopa Kalan 1000 100 537 1 2148000
165 Pardhan Stone Crusher Village Kaliyana 600 60 498.5 1 1196400
166 Partap stone crusher, ( Old Name baba pir 80 8 1460 1.25 584000

stone crushing company) Kheri Battar

167 Parvat Stone Crusher, Village Kheri 200 20 4 1 3200
Battar,Tehsil Charkhi Dadri, Bhiwani

168 Peer Baba Stone Crusher, Village Asawari 200 20 1475.5 1.25 1475500
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169' Pokhar Stone Crusher, Viii. Kheri Battar, 70 7 1460 1.25 511000
Bhiwani

170 Pokhar Stone Crusher, Viii. Ramalwas, CH. 80 8 1268 1 811520
Dadri, Bhiwani

171 Pooja Stone Crusher, Village Kaliyana, Tehsil 80 8 1422 1 455040
ICharkhi Dadri, Bhiwani

172 Pritam Sangwan Stone Crusher, Village 350 35 666 1 932400 :
Asawari, Charkhi Dadri

173 Pritam Stone Crusher, Village Asawari 200 20 1287 1 1029600174 PRITHVI STONE CRUSHER, Kheri Batter, 200 20 36.5 1 29200
Charkhi Dadri

175 Purple Stone Crusher, Village Birhi Kala 300 30 836 1 1504800176 QEM processing pvt .ltd viii. kheri battar 270 27 893 1 964440

177 QEM PROCESSING PVT LTD PICHOPA KALAN 2700 270 180 1 2916000

178 R.B.S. Stone Crusher Village kaliyana 80 8 1397.5 1 447200 I
179 Raj Stone Crusher, Viii. Kheri Battar, Bhiwani 80 8 1359 1 434880

180 Rajbir Stone Crusher VPO Kheri Battar, 250 25 536.5 1 536500
Bhiwani ·

181 Rajesh stone cruser viii pichopa kalan 2000 200 317 1 3804000182 Rakesh malik stone crusher pichopa kalan 300 30 408.5 1 490200

183 Rao Stone Crusher Village kaliyana 150 15 725 1 435000184 Rudhra Stone Crusher, Village Jhojhu Kalan, 300 30 629 1 1509600
Charkhi Dadri

185 Sadbhawna stone cruher Village kalali 200 20 538 1 430400186 Salasar Stone Crusher Vill-Kheri Battar,Distt 250 25 1057 1 1057000
Bhiwani

187 Sangwan Stone Crusher, Vilalge Birhi Kalan 200 20 96 1 76800

188 Sanskar stone crusher kheri battar 220 22 765.5 1 673640189 Saraswati Stone Crusher, Viii Kheri Batter, 90 9 1322 1.25 594900
Bhiwani

190 Sarvotam Group, Village Kheri Batter, 2700 270 90 1 1458000
Charkhi Dadri

191 Satyavir stone crusher, pichopa kalan, 80 8 1166 1 373120
Charkhi Dadri

192 Shakti Stone Crusher, Village Kheri Battar, 225 22.5 1460 1.25 1642500
Charkhi Dadri

193 Shanti mobile stone crusher village kheri 500 so 757 1 1514000
battar ch. Dadri

194 Sheoran Stone Crusher, Village Atela Kalan, 80 8 1360 1 435200
Charkhi Dadri, Bhiwani

195 Sheranwali Stone Crusher, Viii. Kheri Battar, 90 9 1460 1.25 657000Bhiwani
196 Shiv Bhole Shankar Stone Crusher Village 250 25 1174 1 1174000Kheri Battar, Bhiwani BHIWANI
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197 hiv Bhole Stone Crusher Village KalaIi Tehsil 400 40 858.5 1 1373600
Ch Dadri District Bhiwani

198 Shiv Bhole Stone Crusher, Village Asawari 200 20 1055.5 1 844400 '

199 SHIV BHOLE STONE CRUSHING Co., Kaliyana, 200 20 1358 1 1086400 !

Ch. Dadri
200 shiv durga stone crusher kheri battar 600 60 10.5 1 25200
201 Shiv Ganga Stone Crusher, Kaliyana, Charkhi 350 35 645 1 903000

dadri
202 Shiv Gorakh Stone Crusher, Viii Kheri Battar, 70 7 1398.5 1 391580

Bhiwani '
203 shiv shakti grit udhyog viii. Birhi kalan 450 45 875.5 1 1575900
204 Shiv Shakti Stone Crusher II Village Pichopa 1200 120 409 1 1963200

Kalan, Charkhi Dadri
205 shiv shakti stone crusher kheri battar 5000 500 412 1 12360000
206 shiv shankar stone crusher viii. Birhi kalan 150 15 443.5 1 266100

207 Shiv Shanti stone crusher, Mankawas 200 20 1282 1 1025600
208 Shiv stone crusher, Atela Kalan 100 & 350 10&35 1410.5 1 1340700
209 shiv stone crusher jhojhu kalan 300 30 563 1 1351200
210 Shiv Stone Crusher, Village Asawari 1359 1 965280

70 &400 7 &40
211 Shiv Stone Crusher, Village Kheri 80 8 570 1 182000

'--·
Battar,Tehsil Charkhi Dadri, Bhiwani

212 ShivStone Crushing Co., Village Pichopa 100 10 1168 1 467200
Kalan

213 Shiva stone crusher birhi kalan 150 15 724 1 434400
214 Shivalik stone crusher, Manakawas, 200 20 1291 1.25 1291000
215 Shivalya Construction Pvt Ltd Co., Village 85 8.5 1460 1.25 620500

Kheri Battar, Bhiwani
216 Shivalya Grit Udyog, Village Mankawas, 200 20 568 1 454400

Tehsil Charkhi Dadri, Bhiwani
217 Shivji Stone Crusher, Village Pichopa Kalan, 400 40 655.5 1 1048800

Tehsil Charkhi Dadri, Bhiwani
218 Shree Bala ji stone crusher, Bilawal 90 9 850 1 612000
219 Shree Balajee Stone Crusher, Village 250 25 666 1 666000

Mankawas, Tehsil Chakrhi Dadri, Bhiwan

220 Shree Balaji Stone Crusher, Village Kaliyana 100 10 542 1 216800

221 Shree Dada Dohla Stone Crusher Viii Kheri 300 30 352 1 422400
Battar,Distt Charkhi Dadri

222 Shree Ganesh Crusher Udyog, Village Kheri 200 20 1460 1.25 1460000
Battar, Ch. Dadri

223 Shree Ganesh Stone Crusher Village Pichopa 100 10 258.5 1 103400
Kala Tehsil Ch Dadri

224 Shree Ganesh Stone Crusher, Village Asawari 80 8 1189.5 1 380640

225 Shree Ganpati Stone Crushing Mills, Village 3000 300 32.5 1 1170000
Ramalwas, Charkhi Dadri
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226 Shree giriraj stone crusher village kheri 80 8 1124 1 359680battar
227 Shree Laxmi Stone Crusher, Pichopa Kalan, 1000 100 85 1 340000Ch. Dadri.
228 Shree Luxmi Stone Crusher, Kheri Battar, 80 8 1460 1.25 584000Bhiwani
229 shree mahadev stone crusher pichopa kalan 200 20 594 1 475200
230 shree Mahaluxmi stone crusher village Kheri 70 7 1475.5 1.25 516425Battar, Ch. Dadri
231 Shree Nanak Stone Crusher, VPO Kheri 80 8 1475.5 1.25 590200Battar, Bhiwani
232 Shree Radhey stone crusher, Birhi kalan 250 25 97.5 1 97500
233 Shree ram stone crusher kheri battar 80 8 1370 1 438400
234 Shree Ram Stone Crusher, Viii. Mankawas, 200 20 1323 1.25 1323000Bhiwani
235 Shree Satyam stone crusher kheri battar 200 20 696 1 556800
236 Shree Shyam Grit Udyog Vill­ 2400 240 458.5 1 13204800Ramalwas,Tehsil & Distt Charkhi Dadri
237 Shree Shyam stone crusher village jhojhu 100 10 694.5 1 555600kalan
238 Shree Shyam Stone Crusher Village Kheri 200 20 1098 1 878400Battar Bhiwani
239 Shri Dada Devi Nath Stone Crusher, Village 200 20 742.5 1 594000Pichopa Kalan, Tehsil Charkhi Dadri, Bhiwani

240 Shri Ganesh Ji Stone Crusher Viii Pichopa
600 60 411 1 986400Kalan Tehsil & Distt Charkhi Dadri

241 Shri Hari Stone Crusher, Village Kheri Batter, 80 8 1398.5 1 447520Bhiwani
242 Shri Laxmi Ji Stone Crusher, Pichopa Kalan,

1000 100 119 1 476000Charkhi Dadri
243 Shri Ram stone crusher jhojhu kalan 150 15 90 1 108000
244 Shri Rattan grit udhyog vill. Birhi kalan 450 45 891 1 1603800
245 Shri Sai Baba stone crusher viii. Kheri battar 90 9 1398.5 1 503460
246 Shri Shivam stone crusher viii. Kheri battar 200 20 1200 1 960000le- l Shri Shyam Stone Crusher Village Kaliyana

250 25 368 1 368000Tehsil Ch Dadri Bhiwani
248 Shyam Grit Udyog Village Pichopa Kalan

250 25 697 1 697000Tehsil Charkhi Dadri, Bhiwani
249 Shyam king stone crusher, Jhojhu Kalan 800 80 899 1 5753600
250 Shyam stone crusher pichopa kalan 350 35 66 1 92400
251 Silver Stone Crusher Village Kheri Battar 200 20 1080 1 864000Tehsil Ch Dadri Bhiwani (Old name Jai Shiv

SC)
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Ts,,ia ath stone crusher, Village Kheri attar, 80 8 1204 1 385280
Bhiwani

253 Siwach stone crusher, kheri batter 80 8 1412.5 1 452000
254 Sohna Aggregate Solutions pichopa kalan 400 40 21.5 1 34400

255 Sohna Stone Crusher, Village Ramalwas, 1400 140 534.5 1 5986400
Charkhi Dadri

256 Soorya Stone Crusher Village Pichopa Kala 1200 120 397.5 1 1908000
Tehsil Ch Dadri

257 Subham stone crusher, kheri batter 70 7 1363 1 381640
258 Subhram stone crusher kheri battar 80 8 1374 1 439680
259 SUMAN STONE CRUSHER, V.P.O- Pichopa 250 25 25 1 25000

Kalan, Charkhi Dadri
260 Sunrise stone crusher viii. Kheri battar 450 45 1312 1 2361600
261 Super White Stone Crusher, Village Tiwala, 1200 120 645 1 3096000

Charkhi Dadri
262 Suraj Stone Crushing CO., Village Mankawas, 200 20 1230.5 1 984400

Charkhi Dadri, Bhiwani
263 Surya stone crusher, Pichopa Kalan 350 35 442 1 526400
264 Suryawansi stone crusher viii. Kheri battar 200 20 616.5 1 493200

;

265 Swastik stone crusher birhi kalan 250 25 661.5 1 661500
266 Swastik stone crusher pichopa kalan 1000 100 198.5 1 794000
267 Taj Stone Crusher, Viii. Kheri Battar, Bhiwani 70 7 1484 1.25 519400

268 Thadeshri Stone Crusher Viii- 80 8 1103 1 352960
Mankawas,Distt Bhiwani

269 Trishul Stone Crushing Mills Vill-Jhojhu 400 40 829 1 2652800
Kalan,Distt Bhiwani

270 Uma Stone Crusher, Village Asawari 70 7 1475.5 1.25 516425
271 United Stone Crusher, Village Kheri Battar, 80 8 1460 1.25 584000

Bhiwani
272 Venus Stone Crusher Village Kheri Battar 200 20 570.5 1 456400

273 Vijay Stone Crusher, Village Pichopa Kalan 100 10 1166 1 466400

274 Vikas Stone Crusher, Mankawas, Ch. Dadri 200 20 1191 1 952800

275 Vishal stone crusher viii. Kheri battar 100 10 1091 1 436400
276 VK stone crushing co. birhi kalan 250 25 538.5 1 538500
277 zamidar stone cruher viii. kaliyana 300 30 405.5 1 486600

Total Amount 314513865

~
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Annexure-7 (Detail of prosecution)

Sr ...... Title of the case/subjects District Flied under the Date of filing Next date of
" )

Act the hearing/purpose, -
Complaint--------1 Laxmi Mining Company, Village Tiwala, Charkhi Ch. Dadri Air Act 02.09.20 19.11.20

Dadri Bhiwani
2 Arya Stone Crusher (16BHl3361876),Vill- Ch. Dadri Air Act 14.10.20 01.01.21

Jhoihu Kalan,Distt Charkhi Dadri
3 Balaji Stone Crusher, VPO Kaliyana, Ch. Ch. Dadri Air Act 14.10.20 01.01.21

Dadri
4 Baniwal Stone Crusher, Viii. Kheri Battar, Ch. Dadri Air Act 14.10.20 01.01.21

Bhiwani
5 Bhagwati Stone Crusher, Viii, Kheri Battar, Ch. Dadri Air Act 14.10.20 01.01.21

Charkhi Dadri, Bhiwani
6 Bhavishay Stone Crusher Village Kaliyana, Ch. Dadri Air Act 14.10.20 01.01.21

Charkhi Dadri
7 Classic Mobile Stone Crusher Village Kheri Ch. Dadri Air Act 14.10.20 01.01.21

Battar Tehsil Charkhi Dadri District Bhiwani

8 Durga Stone Crusher Mills, Village Kaliyana, Ch. Dadri Air Act 14.10.20 01.01.21
Charkhi Dadri, Bhiwani

9 Haryana Stone Crusher, Village Tiwala, Ch. Dadri Air Act 14.10.20 29.01.21
Tehsil Charkhi Dadri, Bhiwani

10 Jagdish Pahal Stone Crusher Village Birhi Ch. Dadri Air Act 14.10.20 29.01.21
Kalan District Bhiwani BHIWANI

11 Jai Baba Jamna Giri Stone Crusher, Viii. Birhi Ch. Dadri Air Act 14.10.20 29.01.21
Kalan, Charkhi Dadri

12 Jai Baba Shyam Stone Crusher Vill-Birhi Ch.Dadri Air Act 14.10.20 29.01.21
Kalan,Distt Bhiwani

13 Jai Bajrang Bali Stone Crusher, Village Ch. Dadri Air Act 14.10.20 29.01.21
Mankawas, Tehsil Charkhi Dadri, Bhiwani

14 Milan Stone Cusher, Village Kaliyana, Ch. Dadri Air Act 14.10.20 29.01.21
Charkhi Dadri

15 New Baba Sita Nath Stone Crusher, Village Ch. Dadri Air Act 14.10.20 29.01.21
Kalivana, Charkhi Dadri, Bhiwani

16 Om Shivam Stone Crusher, Kaliyana, Dadri Ch. Dadri Air Act 14.10.20 05.02.21

17 Pardhan Stone Crusher Village Kaliyana-1, Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri

18 Pooja Stone Crusher, Village Kaliyana, Tehsil Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri, Bhiwani

19 Rao Stone Crusher Co., Village Kaliyana Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri, Bhiwani

20 Rudhra Stone Crusher, Village Jhojhu Kalan, Ch. Dadri Air Act 14.10.20 05.02.21
Charkhi Dadri

21 Sadbhawna Stone Crusher, Village Kalali, Ch. Dadri Air Act 14.10.20 05.02.21
Ch. Dadri

22 Shiv Bhole Stone Crusher Village Kalali Ch. Dadri Air Act 14.10.20 05.02.21
Tehsil Ch Dadri District Bhiwani

23 Shivji Stone Crusher, Pichopa Kalan Dadri Ch. Dadri Air Act 14.10.20 12.02.21

24 Shyam Grit Udyog Village Pichopa Kala Ch. Dadri Air Act 14.10.20 12.02.21
Tehsil Charkhi Dadri, Bhiwani

25 SUMAN STONE CRUSHER, V.P.O- Pichopa Ch. Dadri Air Act 14.10.20 12.02.21
Kalan, Charkhi Dadri

26 Suraj Stone Crushing CO., Village Ch. Dadri Air Act 14.10.20 12.02.21
Mankawas, Charkhi Dadri, Bhiwani

27 Trishul Stone Crushing Mills Vill-Jhojhu Ch. Dadri Air Act 14.10.20 12.02.21
Kalan,Distt Bhiwani

Status of pending cases
Sr. No. Name & Address of the unit District Revised Revised Status

Approval approval
Prosecuion No proseuction

date
1 Gitesh Stone Crusher Vill-Birhi Kalan,Distt Ch. Dadri 1351-52 21.09.20 Prosecution approval dated

Bhiwani 5417-19 10.11.20 21.09.2020 stayed by
Hon'ble Punjab & Haryana

High court
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-·2 R.B.S Stone Crusher Village Kaliyana, Tehsil Ch. Dadri 1414-15 21.09.20 Prosecution approval dated,

Ch. Dadri, Bhiwani 050004/60/2020 02.11.20 21.09.2020 stayed by-- Hon'ble Punjab & Haryana.,- v
Hiah courtH Soorya Stone Crusher Village Pichopa Kala Ch. Dadri - - Re-sanction not approvedo

Tehsil Ch Dadri
4 Shree Ram Stone Crusher, Viii. Mankawas, Ch. Dadri 1348-49 21.09.20 Pending for filing (Sent to HO

Bhiwani for re-sanction with correct
partner name (2657 dt.

08.10.20)5 Shri Shyam Stone Crusher Village Kaliyana Ch. Dadri 1369-70 21.09.20 Pending for filing
Tehsil Ch Dadri Bhiwani 5414-16 10.11.20

6 Baba Ramdass Stone Crusher Village Ch. Dadri 1408-09 21.09.20 Pending for filing (Sent to HO
Kaliyana, Dadri for re-sanction with correct

partner name (3511 dt.
21.10.20)7 JAi BHAWANI STONE CRUSHER, Ch. Dadri 1336-37 21.09.20 Pending for filing

RAMALWAS, Dadri
8 Shiv Shakti Stone Crusher II Village Pichopa Ch. Dadri 1375-76 21.09.20 Pending for filing (Sent to HO

Kalan, Charkhi Dadri - for re-sanction with correct
partner name (3512 dt.

21.10.20)
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Detail of Ground Water of Stone Crushing units of District Charkhi Dadri (Annexure-@)
t-"- 1·

3 t Name & Address of the unit Production Water Total days Oetternat Amount of EC

$8g° ... . .

$ i capacity consuptlon of violation factor (Rs.)

TPD m3/day

' 1 Abhishek Stone Crusher, Village Kheri Batter 80 8 1460 1.25 584000.
-

2 Alpha stone crusher, Kaliyana 400 40 568 1 677600

3 Amarnath stone crusher ,Kheri Battar 90 9 1115 1 196020

4 Anand stone crusher, Kheri Battar 100 10 1270 1 508000

5 Anjani Mata Stone crusher Village Pichopa 200 20 366 1 292800

Kalan, Tehsil Charkhi Dadri, Bhiwani

6 Anjani stone crusher, Kheri Battar 100 & 200 10 & 20 1411.5 1 889200

7 Anup stone crusher , Kheri Battar 80 8 1357 1 434240

8 ANUP STONE CRUSHER NO 1, VILLAGE KHERI 1500 150 107 1 642000

BATTAR TEHSIL AND DISTRICT CHARKHI
DADRI

9 Arya stone crusher, Ramalwas, Charkhi Dadri 100 10 66 1 . 52800

10 Asawari Stone Crushing company, Village 2400 240 119 1 1713600

Asawari

11 Ashoka Stone Crusher, Mankawas 80 8 1412.5 1 452000

12 Ashu Stone Crusher, Mankawas · 90 9 1426.S 1.25 641925

13 Avtar & Company Stone Crusher, Jhojhu 100 10 929.S 1 743600

Kalan

14 Baba hanuman stone crusher, Mankawas 80 & 20 8 & 20 1320 1.25 1013400

15 Baba Hari Daas Stone Crushing, Birhi Kalan 200 20 826 1 660800

16 Baba Raghunath stone crusher viii. Birhi 1000 100 721 1 2884000

kalan

17 Baba Ramdass Staie Crusher Village 450 45 399.5 1 719100

Kaliyana, Dadri

18 Baba Shayam Crushing Co. , Jhojhu Kalan 2400 240 328.5 1 6307200

'
I

19 Bala Ji Stone Crusher, Viii. Pandwan, Bhiwani 100 10 1411.S 1 564600 '

i

20 Balaji stone crusher VPO Kaliyana 400 40 893 1 1428800

21 Balaji Stone Crusher, Viii. Birhi kalan 450 45 900 1 1620000

22 Baljit stone crusher, Kalali 2000 200 381 1 4572000

23 Baniwal Stone Crusher, Viii. Kheri Battar, 80 8 1124 1 359680

Bhiwani

24 Bed Stone Crusher Village Pichopa Kala 350 35 477 1 667800

Tehsil Ch Dadri

25 Bhagwati Stone Crusher, Viii, Kheri Battar, 200 20 1480.5 1.25 1480500

Charkhi Dadri, Bhiwani

26 Bhai ji stone crusher, Ramlawas 80 & 100 8&10 548.5 1 378000

27 Bhartho Devi Stone Crushe, Village Kheri 300 30 1282 1 1538400

Batter, Charkhi Dadri, Bhiwani

7
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Bhavishay stone crusher village kaliyana 300 30 385 1 462000

# $'

ix:
/ Bhawani Stone Crusher, Village Jhojhu Kalan, 450 45 464 1 1670400I District Charkhi Dadri

7 30 Caps Tradeling Pvt. Ltd., Kheri Batter, 1200 120 86. 1 412800r .
Charkhi Dadri

31 Chander Mukhi Stone Crusher, Kila/Khasra 70 7 1414 - 1 395920
No. 102//23 & 104//3/1, Asawari, Patwari

- Halka 83, Bhiwani
32 Chander Stone Crusher, Village Pandwan, 800 80 836.5 1 2676800

Charkhi Dadri, Bhiwani
33 Chaubisi stone crusher, Mankawas 200 20 1174 1 939200
34 Chaudhary stone crusher, Birhi kalan 2000 200 483 1 5796000
35 Chetna stone crusher, Atela Kalan 80 & 100 8&10 1082 1 384800
36 Chirag Stone Crusher, Viii. Birhi kalan 150 15 813 1 487800
37 Choudhary Construction Company, Village 80 8 1137 1 363840

Kalayana, Dadri
38 Choudhary Stone Crusher, Village Kheri 80 8 1174 1 375680

Batter, Bhiwani
39 Classic Mobile Stone Crusher Village Kheri 450 45 700 1 1260000

Battar Tehsil Charkhi Dadri District Bhiwani

40 Dada Dhola Stone Crusher, Village Kheri 80 8 1460 1.25 584000
\

Batter, Bhiwani
41 Dada Gosai Stone Crushing Mills Mankawas 80 8 1346 1.25 538400

42 Dada Ram Prasad Stone Crusher Viii. Kheri 80 8 1364 1 436480
Battar

43 Dada Shakti Stone Crusher Viii. Birhi Kalan 300 30 763.5 1 916200

44 Dada Shaktistone crusher viii. Pichopa kalan 350 35 115.5 1 161700

45 Dada Stone Crusher, \#lage Kheri Battar, 80 8 1243 1 397760
Tehsil Chakrhi Dadri, Bhiwani

46 Dada Syonand Maharaj Stone Crusher 250 25 537 1 537000
Pichopa Kalan \

47 Dadri Stone Crusher Mankawas 200 20 1096.5 1 877200
48 Dalawas Stone Crusher, Viii Tiwala,Tehsil & 1600 160 328.5 - 1 2102400

Distt Charkhi Dadri ---
49 Delhi Stone Crusher, Village Mankawas 80 8 1172 1 354400
so Dev Stone Crusher, Viii. Kheri Battar 100 10 123.5 1 49400
51 Dhankaur stone crusher, Kheri Battar 200 20 1127.5 1 902000
52 Dhanluxmi Stone Crusher, Kalali, Ch. Dadri 250 25 63 1 63000

53 Dhanpat stone crusher kheri battar 100 10 1272 1 508800
54 Dharampal Stone Crusher, Village pichopa 120 12 1256 1 602880

kalan
55 Diamond Stone Crusher Viii. Kheri Battar 200 20 1073 1 858400

56 Dosti Stone Crusher, Village Asawari 85 8.5 1266.5 1 430610
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.' Durga stone crusher mills village kaliyana 1124.5 1 356820

r 70&90 7&9

- 8 durga stone crusher pichopa kalan 2000 200 280.5 1 3366000

5s Ekta Stone Crusher, Viii. Kheri Battar 70 7 1411.5 1 395220

r 60 Gau Mata Stone Crusher, Pichopa Kalan, 350 35 65 1 91000
Charkhi Dadri

,
61 Gawar construction pvt ltd , Mankawas 80 & 160 8& 160 1460 1 3478400
62 Gitesh Stone Crusher Vill-Birhi Kalan,Distt 1100 110 820 1 3608000

Bhiwani
63 Gohana Stone Crusher, Village Kheri Batter, 300 30 639 1 766800

Charkhi Dadri
64 Goyat stone crusher ,Pandwan 100

,._

10 210 1 84000
65 Hanuman Infrastructure Pvt. Ltd., Village 350 35 636 1 890400

Pichopa Kalan, Charkhi Dadri
66 Hanuman Stone Crusher, Vill Kheri Battar, 80 8 1460 1.25 584000

Bhiwani
67 Hari Dass Stone Crusher, Village Asawari 80 8 1379 1 441280

.. ..

68 Hari Om Stone Crusher Pichopa Kalan Teshil 1000 100 125 1 500000
and District Charkhi Dadri

69 Haryana Stone Crusher, Village Tiwala, Tehsil 80 8 1398.5 1 447520
Charkhi Dadri, Bhiwani

I70 Haryana Stone Cusher,Village Asawari 80 8 1475.5 1.25 590200
71 Indian SC, Jhojhu Kalan, Dadri 250 25 43.5 1 87000·-

72 J M and company pichopa kalan 300 30 442 1 530400
73 Jagdish PahaI Stone Crusher Village Birhi 500 so 915.5 1 1831000

Kalan District Bhiwani BHIWANI
74 Jai Ambay Stone Crusher, Kheri Battar 90 9 1410 1 507600

75 Jai Baba Jamna Giri Stone Crusher, Viii. Birhi 250 25 595 1 595000 .
Kalan, Charkhi Dadri

76 jai baba mungipa stone crusher, pandwan, 650 65 193.5 1 503100
charkhi dadri

77 Jai Baba Stone Crusher, Viii. Kheri 70 7 1460 1.25 584000
Battar,Bhiwani

78 Jai Baba Thakur Dass Stone Crusher Village 200 20 707 1 565600
Pichopa Kala Tehsil Charki Dadri Bhiwani

79 Jai bajranbali stone crusher, Mankawas 200 20 24.5 1 19600

80 Jai Bajrangbali Stone Crusher Viii. Kheri 200 20 1363 1 1090400

battar
81 Jai Bajrangbali stone crusher, Ramalwas 400& 2000 40 & 200 382 1 2855200

..

82 Jai Balaji Stone Crusher, Mankawas 80 8 1411.5 1 451680

83 Jai Balaji Stone Crusher, Viii. Pichopa Kalan 200 20 539.5 1 431600

84 JAi BHAWANI STONE CRUSHER, RAMALWAS, 100 10 460.5 1 368400

Dadri
85 Jai Dada Budha Stone Crusher Viii. Birhi 450 45 851.5 1 1532700

Kalan
86 Jai Durga Stone Crusher, Kheri Battar 90 9 1363 1 490680

i t
---
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i: /AI HANUMAN STORE CRUSHER PANDWAN 200 20 1412 1 1129600

# {

~

·-··" ,;,1/ VILLAGE PANDWAN Charkhi dadri

88 Jai Hind Stone Crushing Co., Village Birhi 400 40 835 1 1336000,
Kalan, Bhiwani

89 Jai Mahadev Stone Crusher, Viii. Kheri Battar 350 35 17 1 23800

90 JAi MATA DI STONE CRUSHER village Kalali, 200 20 948 1 758400
tehsil Charkhi dadri BHIWANI

91 Jai Mata Di Stone Crusher, Village Birhi Kala 450 45 873.5 1 1572300
..

92 Jai Shivam Stone Crusher Village Pandwan 900 90 409 1 1472400

93 Jai Shree Ganesh Stone Crusher, Kheri Battar 90 9 928.5 1 334260

94 Jai Shree Ram Stone Crusher, Mankawas 200 20 1093 1 874400
..

95 Jai Shree Ram Stone Crusher, Village Kheri 1500 150 56.5 1 339000
Battar, Charkhi Dadri

96 Jai Shree Shyam Stone Crusher, Jhojhu Kalan 80 8 929.5 1 594880

97 Jai shree shyam stone crusher, Kalali 80 8 982 1 314240
98 Jai Shree Shyam Stone Crusher, Kheri Battar 250 25 656.5 1 656500

99 Jai Shree Shyam Stone Crusher, Pichopa 350 35 202.5 1 283500
Kalan

100 Jai Siya Ram Stone Crusher, Vill. Kheri Battar, 80 8 1460 1.25 584000
Bhiwani

'

101 Jhojhu Stone Crusher, Village Jhojhu Kalan, 80 & 150 8&15 1347 1.25 1054600
I

Bhiwani
102 Jyoti Stone Crushers Village Pandwan Tehsil 1100 110 463.5 1 2039400

Ch Dadri
103 K.M.P Stone Crusher, Vill Pichopa Kalan 2400 240 209 1 3009600

Tehsil & Distt Charkhi Dadri
104

..
Kanahiya Stone Crusher, Birhi Kalan 200 20 1007 1 805600

105 kanshi Ram Stone Crusher, Village 80 & 1600 08 & 160 1398.5 1 3478400

Mankawas, Bhiwani
106 Karan Stone Crusher, Village Asawari 80 8 1185 1 379200
107 Khatu shyam stone crusher, pichopa kalan, 1000 100 138 1 552000

Charkhi Dadri
108 Krishana Stone Crusher and Supplier Village 300 30 354 1 424800

Kheri BattarTehsil Ch Dadri,Distt Bhiwani

109 krishana stone crusher Pichopa Kalan 200 20 1168 1 934400

110 Krishna Stone Crusher-1, Viii. Kheri Battar 80 8 1357 1 434240

111 Krishna Stone Crusher-II, Viii. Kheri Battar 80 8 1410 1 451200
'

112 KVR Minerals pvt Ltd. Unit 2 ,Village 350 35 555.5 1 777700
Kaliyana
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f;~ •· KVR minerals pvt. Ltd. Village Kaliyana 300 30 652 1 782400
t I Larsen and Toubro Limted, Kheri Battar 5000 500 348.5 1 10455000

5 Laxmi mining company, Tiwala, Charkhi 400 40 847.5 1 1356000 I

t f •
. Dadri...

/ 116 Laxmi Stone Crusher, Mankawas 90 9 1316 1 473760
r 117 LUCKY MINERALS U II KHASARA NO­ 100 10 448 1 179200
r 28/5/26/14/2/27, VILL - KALIYANA, TEH &

DIST - CHARKHI DADR
118 Lucky Minerals Unit Ill 28/13 14 Viii: Kalyana, 100 10 448 1 179200

" Tehsil : Charkhi Dadri, Dist. Bhiwani

119 Lucky Minerals Unit-I Khasra No. 100 10 448 1 179200
28/3/2,4/2/2,7,8 Village : Kalyana Tehsil:

Charkhi Dadri, Dist. Bhiwani
120 Luxmi Stone Crusher Village Kaliyana 80 8 1329 1 425280
121 Luxmi Stone Crusher, Asawari, Bhiwani 80 8 1413.5 1 452320
122 Maa Pitambra Mines and Crushers LLP, 2400 240 213 1 2044800

Mankawas
123 Maha Luxmi Stone Crusher, Village Bilawal 50 5 1410.5 1 564200

124 Maha Singh Stone Crusher Village Kheri 200 20 1358.5 1 1086800
Battar Bhiwani BHIWANI

125 Mahadev git udhyog, Pichopa Kalan 400 40 498 1 796800
126 Mahadev Stone Crusher, Birhi Kalan 1100 110 328.5 1 1445400
127 Mahadev stone Crusher, Viii. Kheri Battar, 80 8 1359 1 434880

Bhiwani '
128 Mahalaxmi stone mills, Mankawas 2400 240 213 1 2044800
129 Mahaluxmi Mines and Stone Crusher VPO 1100 110 495 1 2178000

Pichopa Kala
130 Mahaluxmi Stone Crusher Village Birhi Kala 550 55 353.5 1 636300

131 Mahashay Stone Crusher, Pichopa Kalan 1100 110 131 1 576400

132 Maman Stone Crusher, Viii. Kheri Battar 100 10 1410 1 564000

133 Maruti stone crushe, Mankawas 70 7 1460 1.25 511000
134 Maruti Stone Crusher, Village Kheri Battar, 70 7 1413 1 395640

Bhiwani -
135 Mayur Stone Crusher, Village Birhi Kala 250 25 818.5 1 818500
136 MDN stone crusher pichopa kalan 350 35 538.5 1 753900 '

137 Metro stone crusher Old name New Era 80 8 1460 1.25 584000
Solutions Pvt. Ltd. Village Kheri Battar,

Bhiwani
138 Millan Stone Crusher, Village Kaliyana 300 30 107 1 128400
139 Murliwala Stone Crushing Mills, Viii. Jhojhu 350 35 856 1 2396800

Kaina
140 Nandu Stone Crusher, VPO Kheri Batter, 100 10 t 1373.5 1 549400

Tehsil Charkhi Dadri, Bhiwani
141 NECC Mines and Minerals, Mankawas 160 16 942 1 602880
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NECC Mining Corporation Unit II, Pandwan 1800 180 670.5 1 4827600
/ I

43 NECC Mining Corporation, Pandwan 1800 180 670.5 1 4827600

144 NECC Roadways, Pandwan 1800 180 670.5 1 4827600

145 Neel Kanth Stone Crusher Mill, Jhojhu Kalan 400 40 837 1 2678400

146 Neelam Stone Crusher, Pichopa Kalan 2000 200 410.5 1 3284000 :

147 Neelkanth Stone Crusher, Village Kheri 100 10 1136.5 1 454600 ;

.. Battar, Bhiwani
148 Neelkanth Mahadev Grit Udyog Vill-Birhi 400 40 837 1 1339200

Kalan,Distt Bhiwani
149 New Avtar Stone Crusher, Pichopa Kalan 2400 240 183.5 1 1761600

150 New Baba Pir Stone Crusher, Kheri Battar, 80 8 1379 1 441280

·- Bhiwani
151 New Baba Sita Nath Stone crusher ,kaliyan 90 9 1122 1 403920

152 New Bharat Stone Crushing Company, VPO 1200 120 239.5 1 1149600
PICHOPA KALAN TEHSIL AND DISTRICT :

CHARKHI DADRI
153 New Jai Shree Bala ji Stone Crusher, Village 80 8 1243 1 397760

Kheri Battar, Charkhi dadri
154 New Rapid stone crusher Old name Jai Baba 70 7 1096 1 306880

Shyam Stone Crusher Vill-Birhi Kalan,Distt
Bhiwani

155 om pati stone crusher village kheri battar 80 8 1174 1 375680
156 Om Shiv Stone Crusher, Jhojhu Kalan 100 10 671 1 536800
157 Om Shivam Stone Crusher, Village Asawari 70 7 1410 1 394800

158 Om Shivam Stone Crusher, Kaliyana, Dadri 250 25 136 1 136000

I
159 Om Stone Crusher, Mankawas 80 8 836 1 267520 I

160 Om Stone Crusher, Village Kheri Battar 1256 1 2957200
I500& 50 & 120

1200
161 Omkara Mines and Crushers, Village Pichopa 450 45 770.5 1 1386900

Kalan, Tehsil Charkhi Dadri, Bhiwani
-

162 Pal stone crusher, Atela Kalan 100 & 2400 10 &240 1412.5 1 9773600

163 Panchmukhi Stone Crusher, Viii. Mankawas 250 25 991 1 991000

164 Pardhan Stone Crusher Pichopa Kalan 1000 100 537 1 2148000

165 Pardhan Stone Crusher Village Kaliyana 600 60 498.5 1 1196400

166 Partap stone crusher, ( Old Name baba pir 80 8 1460 1.25 584000

stone crushing company) Kheri Battar

167 Parvat Stone Crusher, Village Kheri 200 20 4 1 3200

Battar,Tehsil Charkhi Dadri, Bhiwani
168 Peer Baba Stone Crusher, Village Asawari 200 20 1475.5 1.25 1475500
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.} Pokhar Stone Crusher, Vill. Kheri Battar, 70 7 1460 1.25 511000 :
t Bhiwani !

/0 Pokhar Stone Crusher, Viii. Ramalwas, CH. 80 8 1268 1 811520
f

Dadri, Bhiwani !
171 Pooja Stone Crusher, Village Kaliyana, Tehsil 80 8 1422 1 455040 !

i
Charkhi Dadri, Bhiwani i

172 Pritam Sangwan Stone Crusher, Village 350 35 666 1 932400 !
i

Asawari, Charkhi Dadri i

'
173 Pritam Stone Crusher, Village Asawari 200 20 1287 1 1029600 I

i

174 PRITHVI STONE CRUSHER, Kheri Batter, 200 20 36.5 1 29200 I

Charkhi Dadri 'I

175 Purple Stone Crusher, Village Birhi Kala 300 30 836 1 1504800
176 QEM processing pvt .ltd viii. kheri battar 270 27 893 1 964440

177 QEM PROCESSING PVT LTD PICHOPA KALAN 2700 270 180 1 2916000

:I
,

178 R.B.S. Stone Crusher Village kaliyana 80 8 1397.5 1 447200 i

I
;

179 Raj Stone Crusher, Viii. Kheri Battar, Bhiwani 80 8 1359 1 434880

:

180 Rajbir Stone Crusher VPO Kheri Battar, 250 25 536.5 1 536500 '

Bhiwani
181 Rajesh stone cruser viii pichopa kalan 2000 200 317 1 3804000
182 Rakesh malik stone crusher pichopa kalan 300 30 408.5 1 490200

183 Rao Stone Crusher Village kaliyana 150 15 725 1 435000
184 Rudhra Stone Crusher, Village Jhojhu Kalan, 300 30 629 1 1509600

I Charkhi Dadri

I 185 Sadbhawna stone cruher Village kalali 200 20 538 1 430400
t 186 Salasar Stone Crusher Vill-Kheri Battar,Distt 250 25 1057 1 1057000

Bhiwani
187 Sangwan Stone Crusher, Vilalge Birhi Kalan 200 20 96 1 76800

188 Sanskar stone crusher kheri battar 220 22 765.5 1 673640

189 Saraswati Stone Crusher, Viii Kheri Batter, 90 9 1322 1.25 594900

Bhiwani
190 Sarvotam Group, Village Kheri Batter, 2700 270 90 1 1458000

Charkhi Dadri
191 Satyavir stone crusher, pichopa kalan, 80 8 1166 1 373120

Charkhi Dadri --

192 Shakti Stone Crusher, Village Kheri Battar, 225 22.5 1460 1.25 1642500

Charkhi Dadri
193 Shanti mobile stone crusher village kheri 500 50 757 1 1514000

battar ch. Dadri
194 Sheoran Stone Crusher, Village Atela Kalan, 80 8 1360 1 435200

Charkhi Dadri, Bhiwani
195 Sheranwali Stone Crusher, Viii. Kheri Battar, 90 9 1460 1.25 657000

Bhiwani
196 Shiv Bhole Shankar Stone Crusher Village 250 25 1174 1 1174000

Kheri Battar, Bhiwani BHIWANI
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1
;~.( ~lt1,hiv Bhole Stone'CrusherVillage Kalali Tehsil 400 40 858.5 1 1373600 :

it n._. Ch Dadri District Bhiwani •

#! 98 Shiv Bhole Stone Crusher, Village Asawari 200 20 1055.5 1 844400 I

'

199 SHIV BHOLE STONE CRUSHING Co., Kaliyana, 200 20 1358 1 1086400 :
'

Ch.Dadri
200 shiv durga stone crusher kheri battar 600 60 10.5 1 25200

201 Shiv Ganga Stone Crusher, Kaliyana, Charkhi 350 35 645 1 903000 :

dadri
202 Shiv Gorakh Stone Crusher, Viii Kheri Battar, 70 7 1398.5 1 391580

Bhiwani
!.

203 shiv shakti grit udhyog vill. Birhi kalan 450 45 875.5 1 1575900

204 Shiv Shakti Stone Crusher II Village Pichopa 1200 120 409 1 1963200

Kalan, Charkhi Dadri
205 shiv shakti stone crusher kheri battar 5000 500 412 1 12360000

206 shiv shankar stone crusher viii. Birhi kalan 150 15 443.5 1 266100

207 Shiv Shanti stone crusher, Mankawas 200 20 1282 1 1025600

208 Shiv stone crusher, Atela Kalan 100 & 350 10&35 1410.5 1 1340700 :

209 shiv stone crusher jhojhu kalan 300 30 563 1 1351200

210 Shiv Stone Crusher, Village Asawari 1359 1 965280

70 &400 7 &40

211 Shiv Stone Crusher, Village Kheri 80 8 570 1 182000

Battar,Tehsil Charkhi Dadri, Bhiwani
212 Shiv Stone Crushing Co., Village Pichopa 100 10 1168 1 467200

Kalan
213 Shiva stone crusher birhi kalan 150 15 724 1 434400

214 Shivalik stone crusher, Manakawas, 200 20 1291 1.25 1291000

215 Shivalya Construction Pvt Ltd Co., Village 85 8.5 1460 1.25 620500

Kheri Battar, Bhiwani
216 Shivalya Grit Udyog, Village Mankawas, 200 20 568 1 454400

Tehsil Charkhi Dadri, Bhiwani
217 Shivji Stone Crusher, Village Pichopa Kalan, 400 40 655.5 1 1048800

Tehsil Charkhi Dadri, Bhiwani
218 Shree Bala ji stone crusher, Bilawal 90 9 850 1 612000

219 Shree Balajee Stone Crusher, Village 250 25 666 1 666000

Mankawas, Tehsil Chakrhi Dadri, Bhiwan
-

220 Shree Balaji Stone Crusher, Village Kaliyana 100 10 542 1 216800

221 Shree Dada Dohla Stone Crusher Viii Kheri 300 30 352 1 422400

Battar,Distt Charkhi Dadri
222 Shree Ganesh Crusher Udyog, Village Kheri 200 20 1460 1.25 1460000

Battar, Ch. Dadri
223 Shree Ganesh Stone Crusher Village Pichopa 100 10 258.5 1 103400

Kala Tehsil Ch Dadri
224 Shree Ganesh Stone Crusher, Village Asawari 80 8 1189.5 1 380640

225 Shree Ganpati stone Crushing Mills, Village 3000 300 32.5 1 1170000

Ramalwas, Charkhi Dadri
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584000

340000 ·

1

1

1.25

85

594

14608

20

100

80

200

1000

229 shree mahadev stone crusher pichopa kalan

228 Shree Luxmi Stone Crusher, Kheri Battar,
Bhiwani

G. fl -, -- -- ..
%

'''()'~-~~:lio!W------------------------------------.ff"k' shree giriraj stone crusher village kheri 808 1124 1 359680

idj-_° battar
"27 Shree Laxmi Stone Crusher, Pichopa Kalan,

. / Ch. Dadri.

230 shree Mahaluxmi stone crusher village Kheri
Battar, Ch. Dadri

231

232

Shree Nanak Stone Crusher, VPO Kheri
Battar, Bhiwani

Shree Radhey stone crusher, Birhi kalan

70

80

250

7

8

25

1475.5

1475.5

97.5

1.25

1.25

1

516425

590200

97500

235 Shree Satyam stone crusher kheri battar 200

234 Shree Ram Stone Crusher, Viii. Mankawas, 200
Bhiwani

233 Shree ram stone crusher kheri battar 80 8
20

20

1370
1323

696

1
1.25

1

438400 •
1323000

556800

236 Shree Shyam Grit Udyog Viii- 2400
Ramalwas,Tehsil & Distt Charkhi Dadri

237 Shree Shyam stone crusher village jhojhu 100
kalan

238 Shree Shyam Stone Crusher Village Kheri 200
Battar Bhiwani

239 Shri Dada Devi Nath Stone Crusher, Village 200
Pichopa Kalan, Tehsil Charkhi Dadri, Bhiwani

240

10

20

20

458.5

694.S

1098

742.5

1

1

1

1

13204800

555600

878400

594000

240 Shri Ganesh Ji Stone Crusher Viii Pichopa
Kalan Tehsil & Distt Charkhi Dadri

600 60 411 1 986400

241 Shri Hari Stone Crusher, Village Kheri Batter,
Bhiwani

242 Shri Laxmi Ji Stone Crusher, Pichopa Kalan,
Charkhi Dadri

243 Shri Ram stone crusher jhojhu kalan
244 Shri Rattan grit udhyog vill. Birhi kalan
245 Shri Sai Baba stone crusher viii. Kheri battar

80

1000

150
450
90

8

100

15
45
9

1398.5

119

90
891

1398.5

1

1

1
1
1

447520

476000

108000
1603800
503460

246 Shri Shivam stone crusher viii. Kheri battar 200 20 1200 1 960000

247 Shri Shyam Stone Crusher Village Kaliyana
Tehsil Ch Dadri Bhiwani

248 Shyam Grit Udyog Village Pichopa Kalan
Tehsil Charkhi Dadri, Bhiwani

249 Shyam king stone crusher, Jhojhu Kalan
250 Shyam stone crusher pichopa kalan
251 Silver Stone Crusher Village Kheri Battar

Tehsil Ch Dadri Bhiwani (Old name Jai Shiv
SC)

250

250

800
350
200

25

25

80
35
20

368

697

899
66

1080

1

1

1
1
1

368000

697000

5753600
92400
864000
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ha:I kt.tI ' .ti 'ita Nath Stone Crusher, Village Kheri Battar, 80 8 1204 1 385280

$
• Bhiwani

253 Siwach stone crusher , kheri batter 80 8 1412.5 1 452000·~

254 Sohna Aggregate Solutions pichopa kalan 400 40 21.5 1 34400
,,

255 Sohna Stone Crusher, Village Ramalwas, 1400 140 534.5 1 5986400
Charkhi Dadri I

256 Soorya Stone Crusher Village Pichopa Kala 1200 120 397.5 1 1908000 j

Tehsil Ch Dadri '
257 Subham stone crusher, kheri batter 70 7 1363 1 381640
258 Subhram stone crusher kheri battar 80 8 1374 1 439680
259 SUMAN STONE CRUSHER, V.P.O- Pichopa 250 25 25 1 25000

Kalan, Charkhi Dadri
260 Sunrise stone crusher viii. Kheri battar 450 45 1312 1 2361600
261 SuperWhite Stone Crusher, Village Tiwala, 1200 120 645 1 3096000

Charkhi Dadri
262 Suraj Stone Crushing CO., Village Mankawas, 200 20 1230.5 1 984400

Charkhi Dadri, Bhiwani
263 Surya stone crusher, Pichopa Kalan 350 35 442 1 526400
264 Suryawansi stone crusher viii. Kheri battar 200 20 616.5 1 493200

265 Swastik stone crusher birhi kalan 250 25 661.5 1 661500
266 Swastik stone crusher pichopa kalan 1000 100 198.5 1 794000
267 Taj Stone Crusher, Viii. Kheri Battar, Bhiwani 70 7 1484 1.25 519400

268 Thadeshri Stone Crusher Viii- 80 8 1103 1 352960 '
I Mankawas,Distt Bhiwani
; 269 Trishul Stone Crushing Mills Vill-Jhojhu 400 40 829 1 2652800
' Kalan,Distt BhiwaniI 270 Uma Stone Crusher, Village Asawari 70 7 1475.5 1.25 516425

271 United Stone Crusher, Village Kheri Battar, 80 8 1460 1.25 584000
Bhiwani

272 Venus Stone Crusher Village Kheri Battar 200 20 570.5 1 456400

I
273 Vijay Stone Crusher, Village Pichopa Kalan 100 10 1166 1 466400

274 Vikas Stone Crusher, Mankawas, Ch. Dadri 200 20 1191 1 952800
-

275 Vishal stone crusher viii. Kheri battar 100 10 1091 1 436400
276 VK stone crushing co. birhi kalan 250 25 538.5 1 538500
277 zamidar stone cruher viii. kaliyana 300 30 405.5 1 486600

Total Amount 314513865

¥
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Status of pending cases
Sr. No. Name & Address of the unit District Revised Revised Status

Approval approval
Proseculon No proseuction

rlats4 Gitesh Stone Crusher Vill-Birhi Kalan,Distt Ch. Dadri 1351-52 21.09.20 Prosecution approval datedBhiwani 5417-19 10.11.20 21.09.2020 stayed by
Hon'ble Punjab & Haryana

High court

-
Y Annexure-7 (Detail of prosecution)

!Title of the case/subjects District Flied under the Date of filing Next date of '
$

I'¥ IAct the hearing/purposetI ..

Complalnt I
,.

,4 Laxmi Mining Company, Village Tiwala, Charkhi Ch. Dadrl Air Act 02.09.20 19.11.20 iif Dadri Bhiwani
2 Arya Stone Crusher (16BHl3361876),Vill- Ch. Dadri Air Act 14.10.20 01.01.21Jhojhu Kalan,Distt Charkhi Dadri

'3 Balaji Stone Crusher, VPO Kaliyana, Ch. Ch. Dadri Air Act 14.10.20 01.01.21 I
If Dadri
I4 Baniwal Stone Crusher, Viii. Kheri Battar, Ch. Dadri Air Act 14.10.20 01.01.21 IBhiwani
:5 Bhagwati Stone Crusher, Vill, Kheri Battar, Ch. Dadri Air Act 14.10.20 01.01.21 ,Charkhi Dadri, Bhiwani

6 Bhavishay Stone Crusher Village Kaliyana, Ch. Dadri Air Act 14.10.20 01.01.21Charkhi Dadri
7 Classic Mobile Stone Crusher Village Kheri Ch. Dadri Air Act 14.10.20 01.01.21Battar Tehsil Charkhi Dadri District Bhiwani

8 Durga Stone Crusher Mills, Village Kaliyana, Ch. Dadri Air Act 14.10.20 01.01.21Charkhi Dadri, Bhiwani
9 Haryana Stone Crusher, Village Tiwala, Ch. Dadri Air Act 14.10.20 29.01.21Tehsil Charkhi Dadri, Bhiwani
10 Jagdish Pahal Stone Crusher Village Birhi Ch. Dadri Air Act 14.10.20 29.01.21Kalan District Bhiwani BHIWANI
11 Jai Baba Jamna Giri Stone Crusher, Viii. Birhi Ch. Dadri Air Act 14.10.20 29.01.21Kalan· Charkhi Dadri
12 Jai Baba Shyam Stone Crusher Vill-Birhi Ch. Dadri Air Act 14.10.20 29.01.21Kalan Distt Bhiwani
13 Jai Bajrang Bali Stone Crusher, Village Ch. Dadri Air Act 14.10.20 29.01.21Mankawas, Tehsil Charkhi Dadri, Bhiwani
14 Milan Stone Cusher, Village Kaliyana, Ch. Dadri Air Act 14.10.20 29.01.21Charkhi Dadri
15 New Baba Sita Nath Stone Crusher, Village Ch. Dadri Air Act 14.10.20 29.01.21Kaliyana, Charkhi Dadri, Bhiwani
16 Om Shivam Stone Crusher, Kaliyana, Dadri Ch. Dadri Air Act 14.10.20 05.02.21
17 Pardhan Stone Crusher Village Kaliyana-I, Ch. Dadri Air Act 14.10.20 05.02.21Charkhi Dadri
18 Pooja Stone Crusher, Village Kaliyana, Tehsil Ch. Dadri Air Act 14.10.20 05.02.21Charkhi Dadri, Bhiwani
19 Rao Stone Crusher Co., Village Kaliyana Ch. Dadri Air Act 14.10.20 05.02.21Charkhi Dadri, Bhiwani ..
20 Rudhra Stone Crusher, Village Jhojhu Kalan, Ch. Dadri Air Act 14.10.20 05.02.21Charkhi Dadri
21 Sadbhawna Stone Crusher, Village Kalali, Ch. Dadri Air Act 14.10.20 05.02.21Ch. Dadri
22 Shiv Bhole Stone Crusher Village Kalali Ch. Dadri Air Act 14.10.20 05.02.21Tehsil Ch Dadri District Bhiwani
23 Shivji Stone Crusher, Pichopa Kalan Dadri Ch. Dadri Air Act 14.10.20 12.02.21

24 Shyam Grit Udyog Village Pichopa Kala Ch. Dadri Air Act 14.10.20 12.02.21Tehsil Charkhi Dadri, Bhiwani -.
25 SUMAN STONE CRUSHER, V.P.0- Pichopa Ch. Dadri Air Act 14.10.20 12.02.21Kalan, Charkhi Dadri
26 Suraj Stone Crushing CO., Village Ch. Dadri Air Act 14.10.20 12.02.21Mankawas,_Charkhi Dadri, Bhiwani
27 Trishul Stone Crushing Mills Vil-Jhojhu Ch. Dadri Air Act 14.10.20 12.02.21Kalan,Distt Bhiwani
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.S Stone Crusher Village Kaliyana, Tehsil Ch. Dadri 1414-15 21.09.20 Prosecution approval dated. " Ch. Dadri, Bhiwani 050004/60/2020 02.11.20 21.09.2020 stayed by
Hon'ble Punjab & Haryana, «' - Hiah court I

K' Soorya Stone Crusher Village Pichopa Kala Ch. Dadri - - Re-sanction not approved1

Tehsil Ch Dadri
4 Shree Ram Stone Crusher, Viii. Mankawas, Ch. Dadri 1348-49 21.09.20 Pending for filing (Sent to HO

Bhiwani for re-sanction with correct
partner name (2657 dt.

08.10.20) '

5 Shri Shyam Stone Crusher Village Kaliyana Ch. Dadri 1369-70 21.09.20 Pending for filing
Tehsil Ch Dadri Bhiwani 5414-16 10.11.20 !

6 Baba Ramdass Stone Crusher Village Ch. Dadri 1408-09 21.09.20 Pending for filing (Sent to HO
Kaliyana, Dadri for re-sanction with correct

partner name (3511 dt.
21.10.20)

7 JAi BHAWANI STONE CRUSHER, Ch. Dadri 1336-37 21.09.20 Pending for filing
I

RAMALWAS Dadri i

8 Shiv Shakti Stone Crusher II Village Pichopa Ch. Dadri 1375-76 21.09.20 Pending for filing (Sent to HO
Kalan, Charkhi Dadri

.. for re-sanction with correct
partner name (3512 dt.

21.10.20)
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